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BEFORE THE HON ’BLE NATIONAL GREEN TRIBUNAL.,

PRINCIPAL BENCH AT NEW DELHI

IN
ORIGINAL APPLICATION No. 19 OF 2014
(M.A. Nos. 216/2015 & 1027/2015)

IN THE MATTER OF:
Dr. Kashmira Kakati
.APPLICANT
Versus
THE UNION OF INDIA & ORS.
+.RESPONDENTS

REPLY-AFFIDAVIT ON BEHALF OF THE UNION OF
INDIA THROUGH MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (RESPONDENT NO.1)

I, Rajendra Kumar son of Sh. Madan Singh, aged about 50 years,
resident of A-287 East Gokalpur, Delhi-94, do hereby solemnly

affirm and state as under:

1. That I am working as Scientist ‘C’ in the Ministry of
Environment, Forest and Climate Change (hereinafter
referred as ‘MoEF&CC’), Government of India, which has
been arrayed as Respondent No. 1 in the present Original
Application (hereinafter referred as ‘OA’). Thus, I am
conversant with the facts of the present OA. In response to
the present OA, Reply Affidavit is being filed and being
stated that the same has been drafted under my instructions,
1s based on records, is in the normal course of business and

1s true & correct.

ool
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STATEMENT OF FACTS:

2. The present OA was filed by Dr. Kashmira Kakati before
this Hon ble Tribunal under which this Hon’ble Tribunal had

laid down certain directions to be complied with by the

Respondents with a view to protect the elephant population

and other related issues. This Hon’ble Tribunal, in its

judgment dated 08.12.2017 passed in the present

Application, issued certain directions to the Central

Government which are mentioned below: -

i.

il.

iii.

v,

To declare the area inhabited or used by elephants as
conservation reserves while exercising the power as
conferred by Section 5 of the Environment Protection
Act, 1986 read with the provisions of Wildlife
(Protection) Act, 1972.

To declare Bogapani Corridor which connects upper
Dehing via Bogapani tea estates as forming part of the
elephant corridor and issue notification in this regard.
To conduct a survey of the elephant population in each
state and consequently declare the area surrounding
thereto as eco-sensitive zone.

To declare south Bramhaputra elephant ranges known
as Dihing-Patkai Elephant reserve established on 17"
April, 2003 by .Project Elephant as the elephant
reserve/ elephant corridor. |

To exercise its power under Section 5 of the- ‘-
Environment Protection Act, 1986 and Wiidlife

Protection Act, 1972 to give legal recognition and

status-to the elephant corridors at Golai and Bogapani .~

el
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and othér areas to ensure free passage of the
endangered wildlife animals. |
To mandate before any proposed development within
the established elephant habitat a prior wildlife
clearance from the standing committee of the national
board of wildlife is mandatory.

Respondent No. 1 (MoEF&CC) shall consult project
elephant to specially assess the impact of development
as part of EIA process and ensure such assessment
under Section 36 (4) of the Bio Diversity Act.

To constitute a Core Committee through MoEF&CC
to be headed by Officer not below the rank of
Additional or Joint Secretary in the Ministry who shall
examine the report received from each State and to
recommend declaration of area inhabited by the
elephants as elephant reserve or elephant corridors by
the Central Government an elephant reserve..

The Core Committee shall recommend to the Central
Government further action in the maiter relating to
protection of elephants, declaration of elephant
corridors, elephant reserves and for such other
direction as may be necessary to fulfil the
recommendations as contained in the Gajah (The
Report of the Elephant Task Force). .~ -

The Core Committee shall submit its report to the
Tribunal within a period of one year frorﬁ now and the
Applicant will be entitled to approach this Tribunal for .

further direction as circumstances may require.

"WL
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This Hon’ble Tribunal had also directed for registration of separate
case against the Coal India Limited and Oil India Limited for further
enquiry in the matter relating to adverse effect caused to the
environment consequent to the act of commission and omission in
respect of oil extraction and coal extraction in their respective
mines. Further, the Coal India Limited was directed to prevent
discharge of toxic pollutant i.e. yellowish-orange water flowing out
of old mines, abandoned by it within Jeypore RF and Dihing-Patkai
Elephant Reserve. The Coal India Limited under Civil Appeal No.
9710-9711 of 2018 challenged these directions, as laid down in the
Judgment dated 08.12.2017 passed in the present OA, before the
Hon’ble Supreme Court of India and after considering the said Civil
Appeal, Hon’ble Supreme Court of India remitted the matter back
to this Hon’ble Tribunal for fresh look.

REPLY ON MERITS:
It is being most humbly submitted before this Hon’ble Tribunal that:

3. The Government of India launched the Project Elephant in
1992 as a Centrally Sponsored Scheme (herein as ‘CSS’) for
protection of elephants, their habitats and corridors, to
address issues of human-elephant conflict and welfare of
captive elephants in the country. The mandate of the Project
Elephant is to look after administrative as well as policy
related matters for management of both wild and captive
elephants. One of the main objectives of this CSS is to
provide technical and financial support to all the elephant.

ranging states in the country, including the State of Assam.

- Tiger in 2023-24 and now known as “CSS Project Tiger &

sol-

The CSS Project Elephant has been merged with CSS Project < 2
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Elephant”. The merger has been done to maximize the

resources and to bring both the species in focus so far as

conservation and management is concerned.

The answering Respondent had filed its Reply Affidavit
before the Hon’ble Supreme Court of India in Civil Appeal
No. 9710-9711 of 2018 titled as ‘Coal India Limited v/s Dr.
Kashmira Kakati & Others’. A true copy of the Reply
Affidavit along with the annexures filed before the
Hon’ble Supreme Court of India in Civil Appeal No. 9710-
9711 of 2018 is placed hereto and marked as Annexure-R1.
The answering Respondent in its reply mentioned about the
Steering Committee as well as the Central Project
Elephémt Monitoring Committee (hereinafter referred as
‘CPEMC’). These Committees were established by the
MoEF&CC under the Project Elephant. The answering
Respondent respectfully submits that the Steering
Committee was constituted in the year 1995, which is the
Apex Committee of Project Elephant and is headed by the
Hon’ble Minister of Environment, Forest & Climate
Change. The mandate of the Committee 1s to review the
implementation of Project Elephant and to provide suitable
guidance from time to time and functions as a core
committee. It is further submitted that the CPEMC was
constituted, in light of the Supreme Court’s Order datéd -
22.10.2018 passed in W.P. (C) No. 489/2018 titled as |
‘Prerna Singh Bindra & Ors. v/s Union of India & Ors.’, |
with the objectives to monitor the implementations of
directions/ instructions/ guidelines of the Ministry and the -

Hon’ble Courts related to conservation and protection of

oot —
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elephants. The CPEMC is headed by the Additional
Director General of Forests level Officer.

It is also submitted that for the welfare of captive elephants,
Project Elephant had constituted a Captive Elephant
Healthcare and Welfare Committee (hereinafter referred as
‘CEHWC(C’) to look into the issues related to healthcare,
welfare and management of captive elephants in the
Country. The committee is headed by the Inspector General
of Forests & Director of Project Elephant. A true copy of the
Office Memorandum (O.M.) dated 22.08.2019, by which
CEHWC was constituted, is annexed herewith as

Annexure-R2.

The answering Respondent submits that there are three

Committees at present, as mentioned above, working

synchronously for the welfare of Wild as well as Captive
Elephants. As far as notifying and declaring area inhibited
by elephants as elephant corridors/ reserves is concerned, the
State Government may, by notification, declare its intention
to constitute any area other than an area comprised within
any reserve forest or the territorial waters as a sanctuary if it
considers that such area is of adequate ecological, faunal,
floral, geomorphological, nature or zoological significance,
tfor the purpose of protecting, propagating or developing
wild life or its environment under Wildlife (Protection) Act,
1972. Therefore, it is asserted that the State Governments ate
authorized to identify and thereby notify the areas as

protected area mcluding Conservation Reserves for

regulation, conservation and management of elephant -

- habitat and minimization of development activities in order

el
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to provide safe passage to elephants and other wildlife under
the Wildlife (Protection) Act, 1972,

The answering Respondent requested to the State
Govemments to notify and declare the corridors, including
the implementation of recommendations of Gajah Report of
the Task Force. Reiterating the Order, while disposing of the
0A No. 246/2018 titled Pradeep Kumar Bhuyan v/s Union
of India & Ors., this Tribunal passed the Order on
16.05.2019 considering the very fact that the CPEMC, as
constituted, coordinates with the concerned elephant bearing
States on issues relating to safety of elephants in elephant
protection zones, any further surviving issue may be raised
before the Committee and the Committee may look into the
same in accordance with law. The Order dated 16.05.2019
passed by Hon’ble NGT, Principal Bench in O.A. No.
246/2018 is annexed as Annexure I in Annexure-R1 of
this Reply-Aftidavit.

The answering Respondent issued various directions to all
the elephant range States for taking up the matter of securing
elephant corridors on top priority in conformity with the
orders of Hon’ble Supreme Court in Writ Petition (C) No.
27572015 (Vidya Athreya v/s Union of India & Ors.)
regarding protection of endangered species that are facing
threat of extinction. The communications of directions made -
by the answering Respondent to the State,,_____lf?q{ést
Departments regarding protection of elephant Corridoxl:smins“

annexed as Annexure-IV in Annexure-R1 of this Reply-

Affidavit.

<l
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It is submitted that in pursuance of the landmark judgment
passed by the Hon’ble Supreme Court of India in Civil
Appeal No. 3438-3439/2020 (Hospitality Association of
Mudumalai v/s In Defence of Environment and Animals &
Ors.), recognizing the importance of elephants and
protecting their habitat and corridors all over the couniry, a
communication dated 14.12.2021 was forwarded to all
elephant ranging States to take necessary action to
implement the observations made by the Hon’ble Court in
respect of securing the corridors. The true copy of the said
letter dated 14.12.2021 is annexed as Annexure-V in
Annexure-R1 of this Reply-Affidavit.

It 1s submitted that the MoEF&CC, in coordinatton with the

corridors across 15 elephant range states including the State
of Assam in the country. Afterwards, the identified corridors
were presented before the Steering Committee and 150
elephant corridors were ground-validated. In respect to
this, Project Elephant, MoEF&CC vide letter dated
22.08.2023 circulated the Report titled “Elephant
Corridors in India (2023)” to all the States & Union

Territories to take necessary steps to protect and conserve

the elephant corridors. A true copy of the letter datgd_‘l_-_:-

22.08.2023 along with the report of Elephant Corridors in.
India is annexed herewith as Annexure-R3. It is also
submitted that the Bogapani and Golai corridors have been

identified as Elephant Corridors in the said report.

. The answering respondent, In response to notify the

Elephant Reserves, hereby submits that Government of
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Assam, by notification dafed- 17.04.2003, had already
declared Dihing-Patkai as Dihing-Patkai Elephant Reserve
of area 937 sq.km divided into three blocks. However, the
South Brahmaputra elephant areas have not been included in
the Dihing-Patkai Elephant Reserve. There are four other
notified Elephant Reserves in the State of Assam along with
Dihing-Patkai Elephant Reserve. A copy of the Notification
dated 17.04.2003 is annexed herewith as Annexure-R4.
Moreover, it is submitted that critical elephant habitats are
notified as ‘Elephant Reserve’ for focus and synergy in
elephant conservation and to reduce conflict. So far, 33
Elephant Reserves of about 80,777.778 Km? area have been
established and notified in 14 major. elephant States
including the State of Assam. A true copy of the list of 33
notified Elephant Reserves is annexed herewith as
Annexure-R5.

12. The answering Respondent is hereby stated that the
manageiment of wildlife habitats including elephant
conservation is primarily the responsibility of State
Governments/UT Administrations. Considerable part of the
Elephant Reserves which overlaps with Tiger Reserves,

Protected Areas, Reserved Forest and Protected Forest areas,

are protected under Wildlife (Protection) Act, 1972, Indian - - -

Forest Act, 1927 and other State Acts. The activities related

to infrastructure development projects are regulated as per
he existing Acts, Rules and Guidelines. Significant and
important elephant habitats are notified as National Parks,
Sanctuaries, Reserve Forest and Elephant Reserves. Some of

the elephant habitats have also been notified as Tiger

ool
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Reserves. In addition, areas, including elephant habitats,
around most of the national parks and sanctuaries are
declared as eco-sensitive zones. Proposals for the use of area
in National Parks, Sanctuaries, Tiger Reserves are being
considered by the Standing Committee of the National Board
for Wild Life as per the provisions contained in the Wild Life
(Protection) Act, 1972.

To comply with the directions as laid down by the Hon’ble
NGT in its Judgment dated 08.12.2017 in OA 19 of 2014 and
the Supreme Court’s Order dated 10.08.2022 passed in the
Civil Appeal No. 9710-9711 of 2018, the MoEF&CC had
formed a committee to inspect and conduct an inquiry, in

Dihing Patkai Wildlife Sanctuary and in the Bogapani &

" Golai corridors, after taking assistance of State Government

and State Pollution Control Board. A copy of the Order
dated 10.08.2022 of Hon’ble Supreme Court passed in the
Civil Appeal No. 9710-9711 of 2018 is annexed herewith as
Annexure-R6. The answering Respondent had also filed a
compliance atfidavit along with the Inquiry Report of the
Committee constituted in pursuance of the Supreme Court’s
Order dated 10.08.2022 in the Civil Appeal No. 9710-9711
of 2018 before the Hon’ble Supreme Court of India on
08.02.2023. The findings of the Committee in respect of the

directions passed by this Hon’ble Tribunal are elaborately

mentioned in the Report itself. The committee concluded the P

Report with the view that most of the directions passed by . |

the How’ble Tribunal vide Judgment dated 08.12.2017 in OA
No. 19/2014, Dr. Kashmira Kakati v/s Union of India & Ors.

~has not been complied with by the State Government of

zsoud—
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Assam. As the area adjacent to Dz’hing —Patkai Elephant
Reserve is very critical for elephant and other wildlife, it is
important to protect these habitats with priority for long
term conservation. - Restoring the Golai and Bogapani
elephant corridors are very crucial for movement of
elephants between the habitats. IOCL Petroleum Products

- Disposal Terminal, hotels and number of residential
. buildings are effectively blocking the movement of elephants

e

. :__"’;;_:__éspé_?_‘zglly in Golai corridor. The State Government needs to

e _"Ll_.'."_.'.:‘.;-'add?‘e,ls;s* these issues on the top priority. A true copy of the
Compliance Affidavit along with Committee Report filed
before the Hon’ble Supreme Court of India in Civil Appeal
No. 971 0-9711 of 2018 is placed hereto and marked as

Annexure-R7.

14. Tt is to submit that the last All India Elephant estimation was
conducted in the year 2017 and as per the estimation, there
are 29,964 Wild Elephants in the Country. A true copy of
the State-wise details of Elephant population as per the
estimation of 2017 is annexed herewith as Annexure-RS.

15. It is humbly submitted that the MoEF&CC is taking all the

- hecessary steps for the protection and conservation of

e

kants and their habitats & corridors by way of
‘Qqﬁductmg capacity-building workshops, taking up matter
with the appropriate authorities and concerned stakeholders.
To reduce death of elephants by electrocution, train-hits,
illegal poaching and other factors, the MoEF&CC pro{fides
technical & financial assistance to all the elephant rarige .'
States & Union Territories in the country. Various other

Centrally Sponsored = Schemes including Integrated

2ot
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Development of Wildlife Habitat are being implemented by
this Ministry to contribute the improvement in the natural
habitat of elephants by augmenting water sources, planting

of fodder trees, regeneration of bamboo etc.

Gt

Date: 29.11.2024 (ml_)eggnent )

{Dr. RAJENDRA KUMAR)
Tifrw W /Scientist 'C’
VERIFICATION i, 71 v weay s wame
MJo Envirgnment,Forest and Climaie Change
AT WRETY, T faesn
Govt, of India, New Delhi

I, the answering Respondent do hereby verify at New Delht on this
29" of November, 2024 and declare that the contents of paragraphs
from 1 to 15 of the above affidavit are true to the best of my
knowlédge derived from the office records maintained in the office.
No part of it is false and nothing material has been concealed

therefrom.

DATE: 29.11.2024

PLACE: NEW DELHI w

Deponent
(W|r., T )
{Dr. RAJENDRA KUMAR)
A ¥ /Scientist ‘C'
TR, Tt vl WAL
Ko Environment Forgst and Climate Change
wrea wweTe, g fasen
Govt. of India, New Dalhi

2 te
* RBQn.No.zz
‘?:‘?fasioﬁz
e On
24-10-2027
Area-Deii,

QT4
w}}y ‘ NotgrPublic, Delhi

2 9 NOV 208

Solemnly affirmed bgfote me read
over & explained to the deporent,
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Annexure-R1

IN THE HON’BLE SUPREME COURT OF INDJIA
Civil Appellate Jurisdiction
Civil Appeal No. 9710-9711 of 2018

13

IN THE MATTER OF:
Coal India Limited ...Appellant
Versus
Dr. Kashmira Kakati & Ors. ...Respondent
INDEX
S. No. Particulars | Pg. No.

1. Reply Affidavit on Behalf of The Ministry of Environment, Forest | 4 _ 10

| and Climate Change

2. | Anmexure-I: Copy of the order of Hon’ble Supreme Court dated 1149
07.01.2022 in C.A. No. 9710-9711 of 2018 '

3. | Annexure-JI: True copy of the Affidavit filed by Ministry of
Lnvironment, Forest and Climate Change in O.A. No. 246/2018 { 1% ~62
(Pradeep Bhuyan Vs. Union of India & Ors.)

4. ) Annexure-HI: Copy of the judgment of NGT, Principal Bench Y- 67
dated 16.05.2619 in O.A. No. 246/2018 :

5. | Annexure-XV: Copy of the leiters dated 24.08.2017, 17.11.2017 68 -39
and 01.05.2018 issued to the State Forest Departments '

_1 6. . Annexure-V: True-copy-of-the-tetter-dated—14:12:202 1 -forwarded | R0 - 8]
| to the elephant ranging States

7. Annexure-VI: Copy of the judgment of NGT, Eastern Zone dated 4~ 43,
25.11.2021 in O.A. No. 77(THC)/2017/EZ

Date:
Place:

Counsel for Respondent
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IN THE HON’BLE SUPREME COURT OF INDIA
Civil Appellate Jurisdiction
Civil Appeal No. 9710-9711 of 2018

IN THE MATTER OF:

Coal India Limited ...Appellant
Versus

Dr. Kashmira Kakati & Oi‘s. ...Respondent

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF

ENVIRONMENT, FOREST AND CLIMATE CHANGE

I, Dr. K. Muthamizh Selvan, son of M. Kanagaraj, aged about 36 years,
resident of House no. 208, C Block, Pragati Vihar Hostel, Lodhi Road,

New Delhi,-do. hereby solemnly atfirm and state as under :-

1. That ¥ am working as the Scientist D, Government of India, Ministry of
Environment, Forest & Climate Change (Project Elephant Division).
2. Thatlam fully conversant with the facts and circumstances of the case

from records maintained in the office. I have read and understood the

o ——contents-of the petition-thereof and-assuch authorized and competent to
swear the present affidavit.
3. That I deny all the averments and contentions made by the Petitioner

stated in the present petition so far as it is contrary to or inconsistent

Rajendta rumar

pethi
Reyd. No. 5?_30
Date of Expiry
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L,
4. That the Petitioner, in the above- cited subject matter has challenged the
validity of the judgment dated 08.12.2017 passed by Hon’ble National
Green Tribunal, Principal Bench, New Delhi in O.4. No. 19/2014, Dr.

Kashmira Kakati Vs, Union of India &Ors. In the judgment dated

08.12.2017, Hon’ble NGT, while disposing of the application, also heid
as follows: -
“We direct registration of separate case against the Coal India
Limited and Oil India Limited for further enquiry in the matter
relating to adverse effect caﬁsed to the environment consequent
to the act of commission and omission in vespect of oil extraction
and coal extraction in their respective mines.”
The Tribunal further held:
“We hereby direct Coal India Limited to prevent discharge of
toxic pollutant i.e. yellowish-orange water flowing out of old
mines, abandoned by it within Jeypore RF and Dihing-Patkai
Elephant Reserve.” |
The detailed directions given by the NGT vide impugned judgment

dated 08.12.2017 has been referred to in the forthcoming para 6 of the
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) in the impugned judgment dated 08.12.2017. Copy of the order of !
Hon’ble Supreme Court dated 07.01.2022 in the present matter is |
herewith annexed and marked as Annexure- L

6. That vide judgment dated 08.12.2017 in O.A. No. 15/2014, the Hon’ble
NGT had prescribed certain directions to be followed by the
Respondents for protection and conservation of elephant population and

their corridors. The directions glven are reproduced below:

“50 For the qfo;;esazd reasons discussed in the fext of e‘he- Judgm;eﬁr we
shall make the jollowing direction to be complied by the Central
Government and State Government with a view to protect the elephant

| population and other related issues:

j ') The Central Government shall in exercise of the power conferred by
Section 5 of the Environment Protection Act, 1986 énd read with
the provisions of Wildlife (Protection) Act, 1972 declare the area
inhabited or used by elephanis as conservation reserves.

2) We direct registration of separate case against ;‘he Coal India

Limited and Oil India Limited for further enquiry in the matifer

re!atmg to adverse effect caused to the envirorment consequentto

the act of commission and omission in respect of oil extraction and

coal extraction in their respective mines.

3) Declare Bogapani Corridor which connects wupper Dehing via

Bogapani tea estates as forming part of the elephant corridor and

Regd. No. 3780
Date of Expiy —
2Th Aot L2023 o




633L3/2022/PE 22506 |

/

4) C{rj;aducr a Survey of the elephant population in each state and
consequently declare area surrounding thereto as eco-sensitive zone.

5) Declare south Bramhapuira elephant ranges known as Dihing-
Patkai Elephant Reserve established on 17th April, 2003 by Project
Elephant as the elephant reserve/elephant corvidor.

6) We hereby resirain the Digboi Town Municipal Corporation from
dumping municipal waste and garbage in Dz‘king—Patkéi Elephant
Reserve.

7) Respondent No. 7 i.e. Oil India Limited to forthwith stop releasing of
unireated oil effluent in open sludge pits and seepage areas around
oil rigs in the Digboi Oil field which falls within upper Dihing RF
(East Block) and the Dihing-Patkai Elephant Reserve.

8) We hereby divect Coal India Limited to prevemt discharge of toxic
pollutant ie. yellowish-orange water flowing out of o;_’a’. mines,
abandoned by it within Jeypore RF and Dihing-Patkai Elephant
Reserve.

9) We direct Dighoi Town Committee, Asévam rot 1o allow any
construction activity in and around the Dighoi reserve.

10) We direct the State of Assam to work out a viable solution for

handing over of the abandoned Coal mine of the Coal India Limited

to the Forest Department for its proper maintenance and to prevent

harm to the flora and fauna.

Rajend‘ra Kumar
Dethi
Rega. No, 5780
Date of Expiry
O 27th Aprit-2023

11\\We restrain permanent structure including residence in and around

. r

-
47

Golai Corridors by the Municipalities and Respondent Nos. 3, 6, 7 &

8 or private individuals.

| Ww(j
q 40

o
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- 12) We direct Central Government fo exercise its power under Section 5
of the Environment Protection Act, 1986 and Wildlife Protection Act,
1972 fo give legal recognition and status to the elephant corridors at
Golai and Bogapani and other areas to ensure free passage of the
endangered wildlife animals.
13) Respondent No. 1 to mandate befuré uny proposed development
within the established elephant habitat a prior wildlife clearance
Jrom standing committee of national board of wildlife is mandatory.
14) The Respondent No. { shall consult Project Elephant to specially
assess the impact of development as part of EIA process and ensure
such assessment under Section 36 (4) of the Biv Diversity Act.
15) We further direct the State Governmenrs.ta constitite a State Level
- ' Committee comprising of Senior Officers headed by the Chief
Conservator af Forest to conduct survey of elephant population in
ea‘ch district in the State and demarcate the area of their habitation.
" 16) In the first instance the committee shall complete survey within
period of one year and submit the report to the Cove Committee.
17) The Core Commz'ﬁée shall be constituted by the Central Government

through Ministry of Environment, Forest.&. Climate Change-to-be—

headed by officer not below the rank of Additional or Joint Secretary
in the Ministry who shall examine the report received from each
State and fo recommend declaration of area inhabited by the
elephants as elephant reserve or elephant corridors by the Central
Government an elephant reserve.

8) The core committee shall recommend to the Central Governmenr

Jurther action in the matter relating to protection of elephants,

Moy

L

s pcy

18




633£..3/2022/PE 2258

declaration of elephant corridors, elephant reserves and for sluch
other direction as may be necessary to fulfil the recommendation as
contained in the Gajah (Report of the Elephant Task Force).

19) The State level Committee and Core Committee shall submit its
report fo the Tribunal within a period of one year from now and the
Applicant will be entitled to approach this Tribunal for further
direction as the circumstances may require.”

7. Therefore, it is most respectfully submitied by the answering
Respondent that:-

a. Under the Wildlife (Protection) Act, 1972 (hereinafter referred to
as the “Act”), State Government has been authorized to identify
and thereby notify the areas as Protected Area including
Conservation Reserves for regulation, conservation and
management of elephant habitat and minimization of development

activities in order to provide safe passage t0 elephants and other

wildlife.

=y

In another Original Application No. 246/2018, titled Pradecp

Kumar Bhuyan Vs. Union of India & Ors., the grievance of the

Applicant was that adequate steps have not been taken for

4C nservation of free passage for elephants in Assam in accordance

Rajendra Kumar
Dethi

I Regd. Mo. 57e¢

G’g, Date of Expiry

@\2?&! April- 1823/

th the orders of NGT, Principal Bench dated 08.12.2017 in O.A.

19/2014 (supra). Hon’ble NGT, Principal Bench, vide Order dated

02.05.2018, directed the answering Respondent to file response a37
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to the steps taken for compliance of directions issued by NGT in
O.A. No. 19/2014 vide judgmert 'c;lJated 08.12.2017. Thereafter, the
answering Respondent filed an affidavit before the Tribunal stating
that the a Central Project Elephant Monitoring Committee
(CPEMC) as well as the Steering Commiitee have been
established by the Ministry and financial and technical support is
being provided to elephant bearing States under the Project
Elephant Scheme. The affidavit filed before NGT on behalf of the
answering Respondent in this matter is placed hereto and marked
as Annexure— IL. As also iterated by the Tribunal vide judgment
dated 16.05.2019, it was submitted by the answering Respondent
that the State Governments have been requested to .notify and
declare the corridors, including the implementation of
recomunendations of Gajah Report of the Task Force. The NGT,
while disposing of the application, further ordei’éd that CPEMC

has been constituted by the Ministry, which coordinates with the

concerned elephant bearing States on issues relating to safety of
elephants in elephant protection zones; therefore, any further
surviving issue may be raised before the Committee and the

Committee may look into the same in accordance with law. The

%@T.&,@}p

Rajend a Kumar
Delhi

Regd. No. 5780 enflosed herewith as Annexure- IIL
G\ Date of Expiry /=

nril. " »‘\
O 27tk April-2023 o~/
ﬁ”;\ \.\.“.\
. OF

judgment of NGT dated 16.05.2019 in O.A. No.. 246/2018 1s
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~c. The mandate of the Scheme.of -.Project..E.l.epli'aﬁt .18 to. sﬁpport -
Statés for conservation, protection and management of elephants
and their habitats and corridors and also provide scientific,
technical and policy support to meet the objectives of the Scheme.
d. As far as notifying and declaring area inhibited by elephants as
elephant corridors/ reserves is concerned, the same has been
empowered on the State Government under the Act. Therefore, in
~ conformity with the orders of Hon’ble Supreme Court in Writ
Petition (C) No. 275/2015 (Vidya Athreya Vs. Union of India &
Ors.) regarding protection of endangeréd species which are facing
threat of extinction, the Ministry issued various directions to all the
elephant range States- for taking up the matter of securin,q:; elephant
corridors on top priority. Copy of the communications dated
24.08.2017 and 17.11.2017 and reminder dated 01.05.2018 issued
to the State Forest Departments are annexed as Annexure- 1V,
e. Moreover, in pursnance of the landmark judgment passed by this

Hon’ble Court in Civil Appeal No. 3438-3439/2020 (Hospitality

: ”‘ Association of Mudumalai Vs, In Defence of Environment and

Dethi

Regd. Ho. 573
Date af £xpiyy ,Up otecting their habitat and corridors all over the country, a

g':_x 27th Aprit. o 123,

,4-
4 ‘S}v
jend Kumar %é imals & Ors.), recognizing the importance of elephants and

communication dated 14.12.2021 was forwarded to all elephant

ranging States to take necessary action to implemenz the

% Yool
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observations made by the Hon’ble Court in respect of securing the
corridors. True copy of the said letter dated 14.12.2021 is attached
and marked as Annexure- V.

Furthermore, the answering Respondent submits that in O.4.

77THC/2017/FZ- Society for Protecting Ophiofauna and Animal

Rights (OPORS) Vs. State of West Bengal & Ors., the Hon’ble

NGT, Eastern Zone had directed the answering Respondent to file

an affidavit showing the complié.nce of directions given by

Hon’ble NGT vide judgment dated 08.12.2017 in O.A. No.
19/2014. While passing the judgment on 25.11.2021, NGT

observed that the affidavit had been filed on behalf of the Ministry,

bringing on record the compliances of the directions of NGT,

Principal Bench, and therefore dismissed the O.A. No.

7T(THCY2017/EZ as having become infructuous. The copy of the

marked as Annexure- V1.

8. Therefore, in light of the submissions made hereinabove, it s '+ -

respectfully submitted that the answering Respondent has, time and

again been taking up policy related measures such as, constituting the

Reod. No, 5780

Date of Explryw
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i

and Iass'i;s;ting the States for better management and conservation of
elephants in India. The State, however, has the primary authority to take
action under the Acts and effectively execute the orders/ directions of
the Hon’ble Courts and Guidelines aﬁd Operating Procedures issued by
the Ministry from time to time. |

9. The answering Respondent craves liberty to ﬁle- additional information,
if any, till pendente lite.

10. In view of the above, it is prayed that this Hon’ble Court may take on
record and coﬁsider above submissions while paséing an appropriate
order, which the answering respondent shall duly compiy with and thus :

render justice.

D K MUTHAMiZH SELVAN
Zuntrr Ay /Seiontist "D'(Projest Claphant)
wafmen, o @@ wemE u EE L]
Min.of Envisanment,Fores! and Climate Change
=

VERIFICATION: ST e, e e

I, the answering Respondent herein do hereby verify at New Delhi on this

th HAR 2022

.. of February, 2022 and declare that the contents of the above affidavit are true

to the best of my knowledge derived from the records maintained in the oifice

and nothing material has been concealed therefrom.

Rajendta Komar

Belht FERTEIES THRT THE COHTE!! TSgg(p;gﬁlglggFlﬁ“-; | FY
ST EXECLTANT B0 15 L -
- Regd. No, 5780 353‘3 o Aﬁmnmmfgnesmasnf;ﬂ \‘s’f-::;s.r_ QEE‘QM}E’E':E_,iaN
3\ Date of Expiry /')  oeui 'ﬁ[“ ............................... mnewnaonv A EOE A facct Elaprant
€y \27th April-2023, . @éﬁ’; Nomaﬁﬁ, e S \LV
DX & SOV E R ey
FTRE SUPREME FOUBIT A TA
oW COMPOUNL, NEW DELH

.
LTS

emsier Ch %
\O %oé ﬁﬁksgzéqf 0445765 “:/
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ITEM NO.35 Court 15 (video Conferencing) SECTION XVII

SUPREME €OURT OF INDTIA
RECORD OF PROCEEDINGS'

Civil Appeal No(s). 9716-9711/20618
COAL INDIA LIMITED Appellant(s)

VERSUS

- DR . KASHMIRA KAKATI & ORS. : Responhdent {s)

(TA No. 107966/2018 - STAY APPLICATION)
Date : 07-01-2022 These matters were called on for hearing today.

CORAM :

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE BELA M. TRIVEDI

For Appellant(s) -~ Mr. Vikramjit Banerjee, ASG
: _ Mr. Neeraj K Gupta, AOR
o Ms. Liliaan Dbass, Adv.
Ms. Shruti Agrawal, Adv.
Mr. Ranjeet K Singh, Adv.

For Respondent{s) Myr. Aishwarya Bhati, ASG ;
Mr. Gurmeet Singh Makker, Adv, I
Ms. Ruchi Kohli, Adv.
Mr. Shibashish Mishra, Adv.
Mr. Pashupati Razdan, Adv.
Ms. Archana Pathalc Dave, Adv.

Mr. Sanjay Upadhyay, Adv.
Mrs. Mayuri Raghuvanshi, AOR
Mr. Vyom Raghuvanshi, Adv.

Ms. Mansi Bachani, Adv.
Ms. Purvat Wali, Adv.

Mr. Avijit Roy, AOR

Mr. Sridhar Potaraju, Adv,
Mr. Sudhir Mishra, Adv.
Srretyentsd Ms. Petal Chandhok, Adv.
: Mr. Gaichangpou Gangmnei, Adv.
Ms. Rupali Gupta, Adv.
Ms. Simran Gupta, Adv.
Ms. Shiwani Tushir, Adv,
Mr. Aayush, Adv. i
M/S. Trust Legal, AOR - i

(A}



633L. 3/2022/PE _ 2264 | ' 25

Mr. Shuvodeep Roy, AOR

UPON hearing the counsel the Court made the following
ORDER :

Union of India will within two weeks file current status
report with regard to the sieps taken in terms of the directions
~given by the National €reen Tribunal. Response to the status report

to be filed by the respondent no. 1 within two weeks after service.

List the matter for hearing on a non-miscellaneous day in the

menth of March, 2022.

(BABITA PANDEY) (DIPTI KHURANA)
COURT MASTER (SH) COURT MASTER (NSH)

Yook

Ay L/Q‘WE‘QJ(S
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IN THE NATIONAL GREEN T

REBUNAL, NEW DELHI

CRIGINAL APPLICATION NO.246 OF 2018 -

IN THE MATTER OF;

Pradip Kumar Bhuyan - . © . APPLICANT
Vs,
Union 6{‘111:;}19;- &0z 'RESPONDENTS

&FFID 'wm e _‘BEHALF m& THE RES‘PONDENT HO.1

.Q.MSTHY OF EMONEMNT FOREST AHD G’LIMATE

| '_QMGE _'

I Dr. K Mu&lamlzh Seivan S/ o M Kanagaraj , aged about- 34
years. remclent HmIse 0. 551 Sa_liualjab New De&u do hereby

0

_so_lempiy sﬁ'manﬁstaﬁeas ;und@:r -

1. That 1 am *woﬂﬂng as l.he Sc1enmst D Govemment of Indiza,.
mestry of Envn-onment F‘nrests and Chmate Change (Pro_;ect ‘
Elephant D;wsmn} and as such Well conversant with the facts of
the case from records malntamed in the office I am competent and:
anﬂ;on‘zc‘d to swear in ﬂusai‘ﬁdaﬂt, on behalf of the respondent no.

1.

=

2’t That 111 compliance of the Hon'ble Tyiﬁunél judgemén‘c dated
08t December, 2017 in O.A. no. 19/2014 Dr. Kashmira Kakati Vs.
UOI.& COrs.,. ths.'cdre"éommittee in the form of steering committee -
for the project elephant is already established and takfhgthe steps

- mentioned in foregoing paras for protection ax}d conservation of

elephants and their habitats.

iy
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2

3.  Before submitting the action taken as per recommendations of

the core committee a briefl background on the efforts of Govt. of

‘Tndia with respeét to the conservation and protection of Elephants -

is given below:

A. That the elephant is a Schedule 1 species and also a National
Heritage Animal. ’I‘hereforé,. highes‘t degﬁe of protection has been
accorded under the proﬁsiqns of the Wildlife {Protection) Act, 1972.
PFinancial and techxﬁical support is being provided to major c],ephc;mt
beaﬁng.States‘ in the country under a centrally sponsored scheme
of Project Elephani, The objectives of the scheme are to profect
elephants, their habitat & corridors, address issues of man-animal
conflict and Welfare of captive elephants.

B.  That the financial and technical Support'is being provided to

major elephant bearing States in the country by the answering

respondent. Under the Project Elephant Scheme, 90:10 (For.

Himalayan region) and 60:40 (for rest of India) financial assistance
is provided to the concernmed State Govermment for undertaking
various activities for scientific management of elephant habitats.
That Rs. 683.3308 lakhs have been released to the State Govt. of
Assam in the last five years for protection and conservation of

elephant habitats. -

C. That in the last three censuses in Assam, the e¢lephant
population shows in increasing trend, in 2007 the population was
5281 and in 2012 and 2017 the population was 5620 and 5719

respectively. This shows the effectiveness of the conservation

measgures in the states.

4

\

:

27
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. D That as per the Wildlife Protection Act,1972 the State Govt,
of Assam is the authority on declaring and notifying the areas as
_under various Protected Area categories. The Ministry can only

provide financial, techmical support and helping them in legal issues.

E. That the Ministry of Environment, Forests and Climate Change
(MOEF&CC for short) constituted Elephant Task Force in 2010 which
have identified critical elephant corridors in the country. The elephant

task force suggested the following points
a. Creation of Community or Conservation Resexve,

b. Declaring the corridor as high priority Ecologically Sensitive, Area
under Environment Protection Act 1986 with maximum regn.ﬂétion of

ecologically destructive activity,

¢. Declaring corridor land as Reserved Forest or Protected Forest

under Indian Forest Act, ' |
d. Community forests under the Forest Rights Act, . -;

e. Increase boundary of existing Protected Area and make corridor

paxt of the existing PA.

The State Govis. ace at liberty to act upon  these suggestions for
conservation of elephant landscapes in their State. States only have
to formulate their own rules and regulation as per their needs and

necessity in tune with fhe central acts and rules.

4. That a 'Steering' Commitiee of the Project Elephant was
constituted in the year 1995 under the Chairmanship of Hon’ble

Minister of Environment, Forests and Climate Cha.nge. The Chief

\
y
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Wildlife Wardens of eiephant range states including Assam, Director
of Wildlife Institute of India, Zoological Survey of India and Botanicail
Survey of India are the permanent members of the Committee along
with select. elephgnt' experts who are nominated by the Chair for
durafion of 3 years. A true copy of the O.M. of the L=t Steering
Committee constituted in 1995 are placed on record and annexed
herewith as Aimexure—li/ 1.

5. That the Steering Comunittee of the Project Elephant Div-isi.on
which also act ag the Core Committee reviews the implementation of
the Project Elephant Division and address all issues related to

protection and conservation of elephants including declaration of

elephant reserves, elephant corridors, human - elephant conflict,

captive elephant welfare etc,
6. That the Sieering Committee was reconstituted in 2014 by
the Hon'ble Minister of Environment, Forests & Climate Change and
its meeting was held on 17.12.2014, wherein the Committee
recommended for constitution of two Working Groups for
{a} Study feasibility and implementation of ﬂm Recommendations of
Elephant Task Force report, Gajah, and
{b) Strengthening of Elephant Corridors and Reserves. Accordingly,
two Working Groups were constituted on 24.03.2015.
A true copy of the working groups are placed on record and annexed
herewith as Annexure-R/2.
7. That working group to study feasibility and implementation of
the Recommendations of Elephant Task Force report, Ggjah.

recommended for -

13 \%7
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()  Strengthening the Project Elephant Division, in terms of
funds, techmical expertise and manpower in Elephant diviéion for

addressing these crucial issues.

{ii} Suggested to develop a Standard Operating Procedure {SOP)

for dealing with the Human Wildlife Conflicts situations.

{iid) Rccommended for requesting the State Governments to notify

the Elephant Corridors

{iv) Preparing guidelines for comsultation with local peoples for:

conservation of elephants and mitigaton of Human -Elephant

Confiicts.

(vl Evolving alterﬁaﬁve measure to avoid wild elephants in the
railway track and road, measures like amimal detection system,
construction of under passes and over passes,-SMS based alerts for

the safe passage of wild animals.

8. The Ministry is already taking action on recommendations of

working groups mentioned in above para.

() Ministry in already working on establishment of the Elephant cell

in the Ministry.

(ii) For developing Standard Oﬁerating Procedure (SOP), Ministry in
coordination with. GIZ {Govt. of Germany) is takﬁng up an Indo -
German technical cogperation project on Hurman Wildlife Conflicts
mitigation strategy, where in, Standard 6peraﬁng Procedure {SOP)
for selected sperl‘_ies wil be developed in consultation with key

stakeholders and experts

|+
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(iiff The Ministry of Environment, Forest & Climate Change has
already requested state Government to notify the Elephant corridors.
Copies ﬁf the letter dated 24-08-2017, 17-11-2017 and 01-05-2018
issued to State Government in this regard are placed on records and

marked as Anpexure R/ 3.

(iv)  Further gunidelines for Human Elephant Conflicts has already
been formulated and circulated on 6% October 2017, A true copy of
the guideline are placed on record and annexed herewith as

Annexure-R /4.

) As regarding the alternative measures to avoid train accidents

following has been taken up by Ministry :-

{a) The Standing Comumnittee of National Board for Wild Life has
taken a decision that in future no pfoposa.l of linear infraétructure
passing through Protected Areas will be. accepted unless it is
accompanied by the animal passage plan prepared on thé basis of
Wildlife Institute of India (WII} guidelines named “Eco Friendly

Measures to Mitigate Impacts of Linear Infrastructure on Wildlife”

(b} Ministry have taken up a project on develeping Seismic Sensor

Project along with Uttrakhand Forest Department and Wildlife

Institute of India for early detectionn of elephant movement to avoid

the Elephant collision with train.

{¢} Ministry has already taken up this matter with Ministry of
railway, Ministry of Road, transport and Mimistry of Power for
evolving comprehensive Man- Wildlife Conflicts mitigation plan for

the Protected Area and Wildlife rich areas though which railway

8 8

31
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tracks, roads highways and power transmission lines are passing

and also to evolve @ mechanism for fur;,rifhg such mitigation plans.

9. That working gréup for Stengthening of Elephant Reserves and

Corridors recommended for . ' i

{) Requesting the State Governments to issue the notifications of

Elephant corridors.

(i) Preparing the long term perspective plan for ccn,sefvation and

management of Eleﬁhant areas.

{iii} Initiating dialogues with Bhutan and Nepal in the line of
dialogues between India and Bangladesh for trans-boundary

movement of elephants.

10. That in cumpiias;ée of the recommendation of the working groups
mentioned at para 9 above.

(@) Ministry has already requesied the State Governments to notify ' | ‘
the elephant corridors as mentioned in the pét_ra B{iid). Thel Ministry
.is still purs‘l.li:ng this matter w-ith the respective States for an

expeditious response: The letiers have been issued on dated 24-08-

2017, 17-11-2017 and 01-05-2018 to the States in this regaid.

£]] Purther, the Ministry is Tnking up. matter with State

Government for preparing for the 10 years perspective plan for
management of the Reserves. Ministry is giving financial support to
22 State Govt. to protect and conserve the Asian elephant

population and its habitats.

11.  That the Steering Committee also as its mandate evaluates
the proposals submitted by elephant range states to declare
Elephant Reserves. Based on the recommendations received from

G

#

"
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the Steering Committee members, Mi.ﬁistry accords approval of the
Elephant Reserve. The State Governments thereby declares the
Elephant Reserve through a Gazette notification. The proposal
submitted by Karnataka Forest Deparitment for declaration of
Dandeli Elephant Reserve was evaluated by the Steering Committee
in its 13% meeting held on 17/10/2014 and as a follow up it was
declared as an Elephant reserve by the State Govt. on 26.03.2015.

12.  That the steering committee in its 13% meeting held .on'
17/10/2014 al'so‘ suggested constitution of expert comunittees in
state and regional level to study human- elephant conflict and devise
viable and practical sitt_e specific solutions fo mitigate human-.l
elephant conflict. Based on the suggestions, _interstate commiiiee’s
district level commiitees havf_: been constituted to deal with human;
elephant confliét and regular meetings are organized to deal with the - §
issue. ~

13. That the steering committee in the aforesaid meeting had
recomruended that ex-gratia amount may be enhanced to ﬁs, 3 lakh.
The Ministry now has inéreased the ex-gratia amount to Rs. 5 lakh
(as per the notification dated 09.02.2018} as the confiict situation
has aggravated in many states.

14.  That recently the Steering Committee was again reconsiituted
in 04-09-2017. A true copy of the O.M. of the reconstitution of
steering commiitee is placed on record and annexed herewith as
Annexure-R/ 5.

15. That in its 14% Meeting held on 09.10.2017 the steering

committee inter-alia recommended that

. o
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{1} Elephant mortality data should be compiled year wise, sector -

‘wise to identify particular rail tracks where train accidents were

likely. Ministry has been regulerly collecting data on elephant
mortality due to tram hits from the states and providing mformation
to all states as well as to Parliarnent. The sector wise date is being
compiled. |

(i) It was recommended to constitute a committee to draﬁ the
Strategic Actién: plan to mitigate human - elephant conflict for the
Eastern-Central landscape as the co::ﬂict is intense due to the
migration of elephanis from Dalma Wildlife Samctuary to Odisha and
South Bengal: The drafting committes has been constituted and the
data has been collated by involving ANCF and WII,

@y It recommended the prepérétion of management plan of
Elephant Reserves, It was suggested that states should revisit the
notifications of Elephant Reserves and make _notiﬁcations. Nagaland
Forest Departmeﬁt requested for declaration of “Singphan Elephant
Reserve”. The 'matter was dealt in the Ministity and as i:>er the
evaluaﬁon report of the Steering Committee member this Minisiry
has approved the declaration of Singphan Elephant Reserve.

i) Steering Cominillee wlsp recommended initiating  dialogue

iy 34,

between India and Nepal on the issue of trans-boundary movement
of elephants across borders. The matter is under process. _

()  Steering Committee suggested initiating dialogues with state
forest departments to mitigate human - elephant conflict at a
regioné.l level. Accordingly, regional level meetings have been
convened for Southern at Kerala from 10% to 11.th January, 2018 at

Thiruvananthapuram and for North —Bastern region from 20t to 21

2
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April, 2018 at Darjeeling where intensive deliberation was held to
devise ways to mitigate human-elephant conflict in the region

involving other stakeholders such as line departments {National

Highways, Railways, Power and Canall, civil societies. group,

elephant experts to find measures to protect the elephant corridors
and methods to mitigate huﬁlan - elephant conflict.

16.  That it has been strongly advocated in these workshops that
linear infrastructures project within elephant hsbitats in the
Protected . Areas Ish_ould be avoided as they pose a major thréat_ for
survival of clephants. Wildlife Institute of India, Dehradun in
collaboration with NTCA, NHAI and World Bank Group has coﬁxe out

with guidelines named “Eco friendly measures to mitigate impacts of ‘

Hnear inﬁastructure on wildlife” suggesting desired modifications in
the designs of the linear infrastructures passing through wildlife rich v
areas. A mechanism for establishing a human wildlife management
fund should be evolved to emsure that conflict mitigation plan is
executed unhindered. The lnear development line agencies are

encouraged to redesign their existing linear infrastructures through
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smart green infrastructure.

17. That in comphance of the directions of the Hon'ble Supreme
Court in the matter of .Vidya Athreya vs. U0l | W.P.(C) No.275 of
2015}, this Ministry and the Standing Committee of National Board
for Wild Life is examining the various issues related to human
wildlife conflict including issues like Securing of elephant corridors

to minimize human-elephant conflict, Mitigation measures for

ol
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reducirig animal deaths on roads/highweys and Animal deaths due

to electrocution eto,

18. It is submjtted that the present reply may kindly be taken
on record and into consideration and the Hon'ble Tribunal may pass
appropriate Order(s) /Direction(s) as deemed fit and proper under the
facts and.«t_:ir_cumstmces of the present case which the answering
Re_sponcient shall duly’ f.:omplf with.
19. Thai other ancillary issues raised in the application under
reply do ncﬁ: pertain to the answering respondent. The answering
respondent seeks leave to make additional sﬁbm'issions,_ i required, -
during the course of the proceedings.
20, That the facts été.ted in this affidavit are true and correct to
 my knowledge based u}:mn the record maintained by the office of the

deponent.

DEPONE

(=, =, B
(nr.K‘.*}\}IaJTHAM!ZH SELVAN)
s clentict "DF roject Etaphani}
ebyes, w1 i vevrg <A, et
Ministry of Ensircneent,Fosrext st Cimate Chaigs
e A TRy .

Sovt. of Indla, New Dathi

I, the deponent above named, do hereby verify that the contents

VERIFICATION

of the above affidavit are true to my knowledge based on the official

records maintained in daily course of business, no part of it is false

and nothing material has been concealed therefrom.

Verified at New Dethi on this the - day of , 2018.

1

T

DEPONENT

(=0, .
{DrICNSTHAMIZH seté::mﬂ“
Tt i /9chaniint DP) 5 :
piifeem, W quﬁw .-‘mgm
Ministy ot 0":::"‘ Climata Chang
Gowt. of indla, New Doinl

1
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Sub:

nupber dated 24th July, 1995,

2276

W

Wi |

' Arenimen %\1 2

Telegram : PAF\YAM

FIWI !
Telephone :
WM(MmmnwwmﬂmmN

‘FAX .

TNEW DELH)

ARE WRER
Tafan V9 99 SR
‘GOVERNMENT OF INDIA

MINISTRY OF ENVIRONMENT & FORESTS

e W, . o o). Sl
PARYAVARAN BHAVAN, C.G.0. COMPLE X

T Az, TF Keeh-110003
LODHE ROAD, NEW DELHI-110003

Da;ed 29.7.98

QFFICE MEMORANDUM

Conetitution of the Sfeering Committes of Project Elephant.

1g supersession of this Ministry's Office Memorandum of'aven'

the Government of India have decided

to re-comstiftute the Steering Commitiee for Project Elepbant as

follows:

1. - Upion Minister for Environment Chairman
% Foreste

2a Secretary {(Environment and Forests} Yice-Chairman

3. Inspector General of Forests & Membe
Special Seeretary

4. Addl. Inspector General Forests (WL) Member

5. Joint Sscretaxy & FA Member

6. Director Gesmeral, Tourism, G.0.{. Membex

7. Shri D.K. Lahiri Chowdhury Membe r

8. Shri J.C. Daniel Member

9. 8hri R. Seokamar Membey

0. Shri S.6. Pey Membe r

11. Shyi R.N, Hazarika Member

iz. Dr. B.S. Srivastava Member

i3. Dr. J.V: Cheeran Member

14. Director, Project Elephant Member~ Secrefary

QY

o
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Z- In additionm, Direator, Wildlife instituse of Iudia,
Cirector, Zosologlcal Sarvey of Iedia, Director, Botanical Survey
of Lpdia, Directaxy, Indian Veterinary Resedxeh lastiteute apnd Chied
Wildlife Wardens of States baving Prdject Elephant would be
permanent invitees for the mmstings. .

o

3. The term of the Steering Gottmittee of Project Elephant will
ve for a duration of three years with effect from the date of
isgue of this oxrder.

4. The Cowmitiee will watch the implemsptation of Project
Blephant and provide suitable guidancc from time to time.- for which
the Committee may meet as and when nacéssary.

5. Travelling zllowancee and Daily allowapce will be payable to

- nom+efficial wembers of the Committee a3 admissible to Grade 1 i
Officers of the Goverpment of lndia. '\ E
Lo, e ) L_ St FL!_ T

( SARWESHWAR JHA }° ;
JOINT SECRETARY TO THE GOVT. OF INDIA

GCopy forwarded for infoxmation and mecassary actionm to:
1. PS5 to Minister (E&F)
2. Secretary (E&F}

3. 211 wembers of the Stesring Comwittce

4. All the State Governments/UTs Chief Secratarics and Forest i
Secrertaries. :

L Planning Commissien

b, Pu&&0, Mfo Fpv. & Porsate.

7 tirector of Républie Relations, Dirvectorate of Public
Relations, Minissry ¢f Eov, & Foreste.
8. Pr. Chiwf Cons. of Forestz of all the States/Uis.
9.  Chief Wildlife Wardens of all States and UTs.
- L3 ]
H ¢
L v)-g‘ AR L ;4«.‘1
' { SaRWESHWAR JHA Y
S JOIWT SBCRETABY TO THE GOVT. OF 1NDIaA
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F.No. 2-7/1998 . PE |
Goverament of {ndia ' i
Ministry of Enviroament and Forests El
Project Elephant Division i
. indira Paryavaran Bhaway, :

jorbagh Road, New Delhi-110003

Phone No. 24695292

Dated 24% March, 2015

QFFICE M DUM

Sub: Constitution of the Working Group to Study Feasibility and implementaifon
of Recommendation of Tasks Forge Report- Gajah.

As per the decisions m the 13® Siegring Commiitee Meering held on 179 .
December, 2014, the "Werkinig Group to Study Feasibility and implementation of
Recommendation of Tasks Force Report- Gajah " is reconstituted. The composition
is as foflows:

-
Wl Additional Director General (Wildlife ), MoEF&CT - Chairman

Ly Shri S K. Pande, Ex DGF - " Member :
{1} Shri Rajesh Gopal, Giebal Tiger Foram - dMemher

iiv} ShriM.D. Madbusudan, NCF - Member

(vi o Shrifayant Kulkarni, Ex-1FS . Member .

{vit  Direcror, Wildiite fustitute of India, Detiadun - Mesnher i
fvil} IGF & Direcror (Profect Elephant) - Member Secretary ’

1. The Working Groug shall have the following Terms and Conditicns:

(i}  To evaluate the Recommendations of the Elephant Task Forve and prepare an
action plan to implement its recommendarions.

(it To review wild efephant and pepulation astimarion methods.

i) To propose site specific modern, traditional and unconventional methods 1o deal
with incidents of human-etephant counflics. :

1

1

2. The Working Group will have a tem of 1 (one) year

Qb
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3. Chief Wildlife Wardens of Slephant Range States will be special invitees to the
maeting of the Working Group.

4, TA/DA will be payable to Non-official Members of the Working Group as
admissible to Grade 1 officer of Gavernment of lndia As per Government of India
instruction Non-officials members will have to travel by Air India and book the tickeis
directly through Goverament approved travel agent or directly from Air (ndia,

5. sThis issues with the approval of the Hon'ble Minister of Environment, Forests
and Climate Change {Independent Charge). .

- (REK Srivastava) .
Inspector General of Forests
{(Project Elephant)

Distribution:

1. PS to Hon'ble MOS (1/C), EF &CC.
PP5 1o Secretary, EF £CC
FP5 o DGF&SS, EF & CC
PPS to Addl. DGF (WL), EF &EC
PES 1o IGF (WL), EF & CC
Principal Secretary {Fnresté), Al Elephant Range States.
7. Chigfwildlife Warden, All Elephant Range States,

T

W W

o

8. All Members of the Commitree

A4

\S.
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F.No. 2-7/1998 - PE
Government of ladia
Ministry of Environment and Forests
Project Elephant Division

. Indira Paryavaran Bhawan,
jorbagh Road, New Delhi-110003
Phone Mo, 24695292
Dated 24™ March, 2015
QFFICE MEMORANDUM '

Sub: Constitution of the Working Group for Strengihening of the Flephant |
Reserves/Elephant Corvidors. 1

As per the decisions in the 15% Steering Committee Meeting held on 17" December,

the Working Group and consuliants/experts enpgaged under clause 1 (i) as admissibie
ta Grade 1 officers of Government of india. As per Tioveriunent of india instruction
Non-olticials members will have to travel by Air indiz and book rhe tGekets
directly through Governmenl approved travel agent or directly frem Air tudia.

2%

A4, the “Worldag Group of the Sirengthening of the Elephant Reserves/Elephant
Corridors” is recenstituted. The composition is 2s foliows:
{6 Additional Director Gn:nemi‘(Wildlife},'MGEF&CC Chairmagn, Fx-afficiv
{iij  Shei R Sukumar, Scientist, 4SC Member
£if)  Shri A N Prasad, Retd. PCCF{WL), fharkhand JMember
{iv]  ShriN.C Bahuguna, Retd. PCCF (W), West Bangal Member
(v}  ShriSuresh Chand, Rewl. PCCF {WL), Assam Member ,
{wi}  Shri 5.5 Bisht, W, Emeritus Sciantist Member '
fwii}  Secretary General, WWE or his representative Medaibery
fvit} IGF & Nizector [Project Elephant) Member Secretary
Ex-officie :
1. The Working Group shall have the following Terms aad Coaditions: :
{1} The Worldog Group will have a term of tweo years including feld visits @ submiz its |
FEPOTL !
(i}  The Working Group may co-opt any officialfindividual as dts member as per i j
requirement. I
{ii)  The Warking Croup can engage consultantsfexperis 1 f is not possible to enguge
consultants/experts for each state, the services of conscitant/expers can be taken for a
clustar of States. .
[ivl  The Working Sroup can compiie and correlute all reports restricting ity fHeld visizs o 3 :
hare mitigum.
iv)  The traveling allowance and dady allowance will be payable t Nen-official Membars of |
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(vi}  Chist wildlife Wardens of Elephant Ra.ﬁge States will be special invitees to the meeting
ol the commyities.

2. The Werking Group shall have the folloiving Terms of Refereace:
{i} To study the pattern of elephant dispersal and migration,

ity To consider zonation of elephant corvidors and its parametars and management
principles.

(i) Tosuggest sultable methcdsftgchniques far ivanslecation of rogue pmhle.m elephants.
{iv)  Toreview sysiem of elephant coyridors in the country.

v)  To examing the existing legal coverage available under various laws {including WLPA-
1972, Stave Forest Acts and EPA-1986) for prorection und management of existing and
potential Elephant Reserve and Elephant Corridors in the county and suggest ways for
extending and strengthening such legal coverage as recommended by the EPF report.

(v} To zssess the impacts on communities living inside or ygilizing the tand inside the
Elephant Reserves and Elephant Corridors on the protection and sanagement of
elephants and maice suitable recommandations for mitigating the udverse impacts.

{vi) Po examing he status of Dalma elephants and other isufated elephants populations and
suggest meaxnes fo be uadertaken by Project Elephant to deal with problems of
Hurtan-Elephant Contijce and conservation of elephants.

(viis} To examing the status and needs of Rescue/Rehabilitation Centers in the country and
issue refated to Canmfe Elephants in the country,

3. - Thisissues with the approval of the Hon'ble Minister of Environment, Forests and
Climate Ciange (independent Charge). e

,__,-_,"{g" '
iy “IL\ r.'? \‘UJ

- -

(R. K. Srivastava)
Inspector General of Forests
{Project Elephant)
Distribooon:
#$ 1o Hon'ble MQS (1/C), EF &CC
PPy o Secretary, EF & CC
PPE w DGFESS, EF & CC
£PS o Addl DGF (WL EF &CC
PPS o [GF (WL), EF & €O
Principal Sevretary-{Forests), All Elephant Range States.
Chiet Witdlite Wardean, All flephan Range Stares.
All Members of the Committee

MO U Rl

e
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SUPREME CQURT MATTER
F.No.6-15/2017 FE
Government of India '
Ministry of Environment, Forest and Clisnate Change
Project Elephant Division _
Indira Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Aligenj
New Delhi-110003
Pater 24 August, 2017

Sub: Order of the Hou'ble Supreme Court dated 04-08-2017 in Writ
Petition (€} no. 275 of 2015 titled Vidya Athyeya & Anr. Vs
Unlon of {ndis Ors,

Bir,

Kindly find enclosed the order of the Hon'ble Supreme Court order

dt. 04-08-2017 Wrir Petition {C! no. 275 of 2015, wherein the Hon'ble -

S}lpreme Court has directed the MoER&CC to consider protection of 27
high priority elephant corridors in nine States by acquiring land, if
necessary., : . '

in this regard, you are requested fo assess the feasibility of
protecting these corridors in your respective siate and if any, land
acquisition is to be done, make it sxpeditiously. '

If any financial assistance is reguired for this task, the Ministry may
consider funding it, subjeet to budgetary restraints.

it i1s further requested to furnish an action faken report within 60
days for filing of the affidavit in Hon'ble Supreme Court.

Tours faithﬁﬂiy,'/

L=~ e

(R.K. Srivastava)
Inspector Genera] of Foreste &
Directer, Project Elephant
Telefa: 01 1-24655260
E-madl: izpo-malic.in
Encl: As above

Copy for kind informetion and pecessary action fo:

. The Chief Wild Life Warden , Government of Uttralthand.

. The Chief Wild Life Warden, Government of Odisha.

. The Chief Wild Life Warden, Government of West Bengal.

. The Chief Wild Life Warden, Government of Assam.

. The Chief Wild Life Warden, Government of Arunachal Pradesh.
The Chief Wild Life Warden, Government of Meghalaya.

., The Chiasf Wild Life Warden, Government of Karnataka,

. The Chief Wild Life Warden, Government of Tamiinadu,

. The Chief Wild Life Warden, Government of Kerala.

Yo A R G e

4o
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F.Ho.6-16/2017 FE
. Goveroment of Indin
Ministry of Eovironament, Forest and Clinate Change
Praject Elephant Division

Indira Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Aligan]
. ﬂew Dethi-13G003
! Dateo: | 7 Nmm‘bergmi'?

Bubx, of the fAon'ble Suprems Conxt dated 04082017 in Wrlt
Petition (C) no. 375 of 2013 umamm:nyamm_vs.
UWo&lmlia&Om

/“ The m‘bdemgned is dzrccmd,tomfer this Mm:any'slenerdatad 24
08-2017 on the above citéd subject The Hor'ble Supremwe Court has
directed the MOEF&CC to cofsider pritection of 27 high priocity elephant
comdors in nine States by acquumg land, if necessary.-

Inthisresard.tlnsa&msnquummief\vﬁdﬁfcwﬂdmsw
assess the feasibility of protecting these corridors in your respeetive States
and: land acquisition if any, is to be done and i any financis) agsistance js
requived dor this rask, the Miniswy may{onsider ﬁu;a;ng it, subject to
budgetary restiaints.

It i te daform that reply from your State is sﬁﬂawaited Therefore, it
fs once aghin Tequested to Xindly consider the suggeston of the Hon'ble
Supremcﬂom-tandﬁumishanmmkenmpcrtonthcsama at the
“earest for filing of affidavit in the Hon'ble Supreme Court of India.

. The maiter may please he granted top priogity.

Noyal‘l‘h
Deputy Enspector t3everyl of Furdsty &

Director, ijeet Edphant
Pelofice: 01 1-24685323

B-wail: projecelephant. mosfigmail com
Brcl: Copy of the letter dated 24-08-2017

Copy for itind information and necoysary actisn to ¢
1. The Chiel Wild Life Warden , Govermmaent of Uttrakhand.

2. The Chief Wild Life Warden, Government of Odisha,
3. The Chief Witd Life Warden, Gevernmient of West Bengal.

-+ ~d- The-Shief Wild-lLife Warden,-Government of Asgam. .

5. The Chief Wild Lifs Warden, Qovermupent of Arunachal Pradesh.
6. The Chief Wild Life Warden, Government of Meghalaya

7. The Chief Wild Life Warden, Government of Karnataka.

8. The Chiaf Wlld Life Warden, Government of Tamiinadu.

9, The Chief Wild Life Warden, Government of Kezala.

\)
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ARG TRITE

GONERNMENT OF 2iDIA

i waketor wa, WR g O,
. feit-110 003 :
INDIRA PARYAVARAN BHAWAN, JORBAGH ROAD,
NEYE DELHII10 003
WebsttE : modtatein

¥, No.6-2/2010-PE (VoL )

. Dated 1 May, 2418

Sub: Order of l:he Hon'ble Supremﬂﬁnur: daaed 23.04.2018 fn Writ Potiiton {c} 1n0.897 of
1996 titled A. Rangarajan & Ors:"ﬁ‘s. Union of lndla & Ors, Elgd in the Hon'ble
SapremeCourt reg .

Ref: Order of the Hon'ble Supreme Conrt dated 04 08.2017 fn Writ peﬁﬂon {c) po.275 of
2015 tHiled VidyaAtherya & Anr, Vs Union of lndla

Kind attention is invited to the sub;ec:t. Please find. &ndused the order of the Hon'ble
Sepreme Court dated 23.04.2018 in the matter for securing the ‘eritical high prierity elephant
corridors to minimise the haman- elephant-conflicts: It is: reques:ed t0 kmclly provide the response.
of the states ‘on critical elephant carridors as sought by this Ministry and fornish an action taken
feport of the same within three weeks to this ministyy, -

In this regard, attention'is also.invited to this Ministry vide letter mentioned under
reference requesting the Chiel Wildlife Wardens to assess the Feasibility of protecting these
covridors in your respective states. laspits of the-reminder ou 17.11.2017, the respense from the
respactive staves to this Ministry is still awaited and the order of Hon'hie Supreme Colt may also
be perused in this comtext,

Hence, it is once again requested to send the responses 1mmedlataiy to this miniseey for
finalizing the view of this Ministry on the mattet.

This may be treated on top prierity. .
Yoursfaithfizlly,

Encls: as above. ' , e
(Noydl Thempas)
1GF & Director {Projest Elephant)

Telephone No. 011-2469524¢
Email: povalifs1963@gmail.com

Distribution for kind information and necessary action:

The Chief Wiidlife Warden, Government of Utarakhand.

Fhe Chief Wildlife Warden, Government of Odisha.

The Chief Witdlife Warden, Government of West Bengal,

The Chiet Wildlife Warden, Govermment of Assam.

The Chist Wildlife Warder, Government of Arunachal Pradesh
Thie Chief Wildlife Warden, Government of Meghalaya,

The Chief Wildlife Warden, Government of Karnataka.

The Chief Wildlife Warden, Government of Tamil Nadu.

The Chief Wildiife Warden, Government of Keralz,

W R h p

L
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10. The Chief Wildlife Watden, Government of Andhra Pradesh,
11. The Chlef Wildlife Warden, Government of Tripura.

12. The Chief Wildlife Warden, Goverzment of Nagaland.

13. The Chief Wildlife Warden, Government of Uttar Pradesi.
14. The Chief Wildlifo Warden, Government of Bihar,

15. The Chief Wildife Warden, Government: of Jharkhand.

16. The Chief Wildlife Warden, Government of Chhattisgarh.

17. The Chief Wildlife Warden, Government of Rajasthar.

18. Tha Chief Wildlife Warden, Government of Manipur.

19, The Chief Wildiife Warden, Gavernment of Madhya Pradesh.
20, The Chief Wildlife Warden, Government of Haryana,

21. ‘The Chisf Wildlife Warden, Government of Gujarat.

22 The Chief Wildlife Warden, Government oiAndaman and Nicobar,

Copy to: $hri A. N. S. Nasdkarn, Senior Add!. Goverament Advocate, Supréme Coart of
India for kind information and necessary action

{Nayal Th
IGF 2 Director (Project Elephant}
Telephone No. 91124695249
.Emaik: noyatifs1 963@grail.com

5%
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F.No. 141/2016-BE
. Governmentofindia
Ministry of Environment, Ferests and Climnate Change
Prolect Elephant Diviston

Indira Pargavaran Bhawan,
Aliganj; Jor Baght Road,ﬂewﬂeliﬂ ~110603
Phone’ N_o 24695292/84 {F}

Dated 62 October, 2017
To, .
1. Principal Chief Conservator of Forests (HoFF) of ail States and UTs.
2. ChiefWitdlife Warden of all States and UTs.
3. Dhrector, Wildlifé Intitute of India, Dehradun.
4. Ali Members of the Steering Committes (Non-official}

Sub: Guidelines forManagement of Human Elepbant Conflcits:

Sir,

As per decision taken in the 13t Meeﬁng-.uf the Steering Commiftee held on 17¢
December, 2014, Worldng Group te Study the “Feasibillty and lmplementation of
Recommendation of Task Force Report, Gajah” was congdtnted. s mandate of the Working
Group also include mitigation of Human Elephant Conflict, the Working Group proposed
compréhensive "Guidelines for Management of Human-Elephant C,gnﬂiét'.‘. The “Guldetines for
Management of Human Elephant Conflicts” duly approved by the competenet authority’is
-enclosad foryour information and needful action.

Yours faithfnlly,

r:'.'!‘&'-

Encis: As above.
{R.K. Srivastava)

. Inspector General-of Forests

{Project Elephant)

Email: igpe-mef@nicin

Copy forwarded for information and necessary action to:

PS to Hon'ble Minister, EF&CC

PSto Hor'ble Minister of State, EF&CC.

PPS to Secretary, Ministry of Environment Forests & Climate:Change,

PPS 1o DGFASS, Ministry of Environment Forests & Climate Change. ~

PPSto Addl. DGF (WL}/PPS to ADGF {NTCA)/PPS to IGF {WL)/ PAte jD @VL,’PE], EF&CC
The Chief Secretaries and Forest Secretaries of all the State Governments /UTs.

e b e

L
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63%{7573!2022IPE 2287

Guidelines for Management of Human Elephant Conilicts

INTRODUCTION
1. Definitions

Human elephant conflict: The Elephant Task Force {ETF) defines human-elephant
conflict (HEC) as the adverse impact peoplie and elephants have on each other

Hard beundary: The Elephant Task Force (ETF} defines hard boundary as distinct
boundaries between human use areas and elephant habitat arcas

Diffused boundag : The ETF defines diffused boundary as where the Boundary
between human use and elephant habitat areas is not clear, especially under
conditions of complex land use mosaics '

Deterrent measure: These are measures used to prevent entry of elephant in human
use areas such as villages, agricultural fields and urban areas ete.

Repellent measure: These are techniques used to drive away elephants when they
have already entered human use area

Obligate croj raiding: The ETF defines obligate crop raiding as situation where
elephants are forced to raid crops due to insufficient forage resources in their
natural habitat. '

Opportunistic crop raiding: The ETF defines opportunistic crap raiding as situation
where elephants raid crops due to their availability and attractiveness rather than
shortage of natural forage resources in forests.

Kunki; Captive trained elephants used for elephant drive and capture operations

Seasonal migration of elephants: Elephants are migratory species'and generally
follow the same migratory routes annmally depending on ecological conditions.
Asian elephants in deciduous forests of southern India, with numercus water
sources, reported elephant migration to extend between 20 and 50 km.

o) 48

- 2.Background -

. Human elephant conflict (HEC) has- emerged as e¢ne of the most challenging
problems for elephant management and conservation in recent times. It creates
considerable economic hardships for the affected farmers. There are several regions
that experience crop damage by elephant year after year. Human deaths due to
encounters with elephants are also an issue of serious concern. It is estimated that
every year approximately 400 persons are killed by elephants across the country
and more than 100 elephants are also killed annually, mostly as retaliatory killings
by people.

5
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HEC has proved to be quite intractable and managing HEC is a big problem for forest
officers and frontline staff, who have to deal with it, often on a regular basis. Often
they have to face the ire of the affected farmers, especially when there is a human
death or severe injury. There are innumerable incidents when frontline staffs have
faced the ire of affected people due to HEC, sometimes at risk to their personal
safety.

Considering these factors management of HEC is one of the most important issues
that need to be addressed in planned way for conservation of elephants.

The main types of HEC are:

i. Human injury or deaths in encounters with elephants
ii. Damage to standing agricultural and plantation crops _
ifi. Damage to haivested and stored agricultural crops, often accompanied by
damage to the storage facility
iv. Damage to property such as sheds, houses, pipelines and irrigation facilities.
_v. Death/ injury to cattle and other domestic animals.
vi. Injury and death of elephants mostly due to retaliatory artacks by humans
" due to electrocution by power lines or poisoning
vii. Death of elephants due to train collisions
viii. The development activities and houses in movement path of elephants
{especially labour lines in tea gardens) are also causes of encounter between
human and elephants leading to HEC .
The single most important reason, elephants enter human use areas are to feed on
agricultural and plantation crops. The second reason is for water, with damage to
property and human life arising as incidental damage, from trampling or some
feeding on crops by the elephants.

The ETF defines describes obligate and opportunistic crop raiding. In many
circumstances it is difficult to identify the type of crop raiding. Therefore in these
guidelines the approach is taken of symptomatic treatment of HEC rather than trying
to identify the cause of crop raiding. The issue of habitat improvement to meet the
elephapts forage and spatial needs within forest areas has been addressed in detail

in the ETF report.

Retaliatory or accidental killing of elephants is the other face of HEC. The affected
community or individuals sometimes retaliate against elephants, either in revenge,
or to prevent further attacks by elephants. Practices adopted for retaliatory killings
include shooting the elephant or electrocution (sometimes by accident as these are
often meant to deter other wildlife such as wild pig). Therefore elephants are also
the victims of HEC.

b6
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pos

49



633573/2022/PE 2289 -, 50,

Complete solutions to HEC probably do not exist. However, good HEC management
and mitigation practices can go a long way to minimize the adverse impacts of HEC
on societies.

3. Factors Influencing Intensity of HEC

HEC intensity is highly variable, ranging from very occasional to chronic. Density of
elephant populations obviously plays an important role in HEC intensity. The nature
of the interface between human areas and elephant habitat also determines conflict
intensity, where an irregular and diffuse boundary with a long perimeter is thought
to increase intensity of conflict. Highly fragmented elephant habitat interspersed
with human use areas is also likely to increase conflict frequency and intensity. In
some cases dispersing herds wander into extensive agricultural habitats with hardly
any forest and cause high intensity of conflict, at least in the initial years. In some
regions the agricultural damage is lower and the conflict is mainly due to loss of
human life. Train-elephant collisions occur frequently in Bengal, Assam, Odisha,
Kerala and Tamilnadu, where railway tracks pass through forests with sizeable
elephant populations. The HEC management strategy also needs to be adjusted to
suit, the pa:;liuilar situation and both short and long term measures should be
adopted based on the field situation to mitigate HEC.

4. Organization of these guidelines

These guidelines are written in three parts - an introduction, an overview of current
HEC management practices, and prescribed guidelines to minimize and mitigate
conflict.

OVERVIEW OF CURRENT HEC MANAGEMENT PRACTICES

5. Installation of Barriers

Barriers are used for preventing elephant exit outside reserve forest areas or entry
into cultivated fields or human inhabited areas. Barriers may be used to guide
elephants through funneling to over-bridges or under-passes set up for them to
negotiate railway lines, highways or canals safely. The principal types of barriers
used against elephants;

® Elephant proof trenches (EPT)
® Solar-powered high voltage electric fences
® Rubble walls

® QOther types of fences made from railway tracks, steel channels and bars etc.
There are different strategies to install barriers.

e
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i. Construction of barriers around forest areas to keep elephant inside the
forest. o
ii. Sometimes barriers are constructed across the landscape, between two
states, two districts and even between two countries.
ili. Barriers can be constructed around the settlement to be protected suchasa
village or an enclave '
Given below is a review of effectiveness of barriers for managing HEC.

Barriers achieve only partial success at best. Elephants often find their way around
barriers, over or through barriers and gain entry into the desired area,

Though it is commonly used, Strategy (i} is not useful or advisable around small
forest blocks because such forests cannot provide all the space and food
requirements of elephant clans or even bulls. It may be moderately useful around
large forest blocks that are capable of providing the resource requirements of
elephant clans. They may be effective in protecting adjacent inhabitations. However
it is nearly impossible to completely encircle forest blocks, Hence, barriers at the
edge of forest blocks can at best be installed as a local protection measure. Barriers
are more likely to be effective in case of hard boundaries where there is a clear
boundary between elephant habitat and human use landscape.

If inappropriately placed, barriers have the disadvantage that they can block or alter
traditional migration routes of elephants and prevent genetic interchange between
populations. They may therefore, at times, be contrary to the scientific principles of
wildlife management. Therefore, large scale barriers need careful study before
implementation. They need to be planned at a landscape level taking into account
the presence and seasonal movement patterns of elephant clans.

Strategy (if) is practically useless because it is impossible to create effective barriers
at landscape level, It is also futile to put up barriers between States/ Countries {(or
other political /administrative boundaries} because elephants need to move across
ecological landscapes and not be confined to administrative units.

Strategy (iii) is most effective for protection of crops from elephants, but it can be i
used only in specific situations wherever there is a compact area that needs to be
protected. Barriers are moderately effective if used to protect small enclaves. They
are not so effective if used around large enclaves. In a largely agricultural landscape
it becomes difficult to create effective barriers.

effectiveness of barriers. The stakeholders must be actively involved in installation
and the maintenance of the barrier. The process needs to be inclusive, and Gram-

Involvement of the local community or the stakeholder is most important for . ‘

»%
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sabha may be consulted in such discussions. Otherwise the barriers, exposed as they
are to the elements, soon deteriorate and become ineffective. This is true for all
types of barriers. in many states stakeholder involvement has proved ineffective
because of poor interaction hetween the community and Forest Department.

Of the various barricr types, clephant proof trenches (EPT) require high investment
" and are difficilt to maintain, THey afe prone o soil EFOSION, especially alonig siopes™ 7
in high rainfall regions. The recommended design of EPTs consists of segments
separated by walls - known as septa - to prevent water flow. This precaution is
sometimes overlooked causing severe soil erosion. EPTs should be strongly
discouraged in regions with rainfall higher than about 1500-2000 ram per annum.

Solar electric fences require lower investment than EPTs. However maintenance of
solar fences by the community is generally poor. Solar fences work best when
installed by institutions and individuals. Elephants are known to cross solar fences
by breaking those using tusks or branches of trees. |

Nowadays strong barriers are being created using steel channels, railway tracks and
concrete walls. Such barriers may be successful in stopping elephants but they need :
high investment. They may be useful over small distances at critical locations. Ata :
larger scale it is difficult to justify the cost.

Spikes are also being installed on the barriers as an additional deterrent measure. In
one design a concrete sirip is erected at ground level all around the area to be - ,i
protected and metal spikes are inserted in the barrier. If an elephant steps on it, its
feet pads will be seriously injured. In another design spikes are created on concrete
walls or strong concrete walls. Such spikes are dangerous and may seriously injure
elephants, wild animals, livestock and humans. '

6. Anti Depredation Squads (ADS)

Anti-depredation squads are commonly used in North Bengal, Assam, Odisha and

o e "—"—-thattisgarh‘-wheré'"1arge—-groupsr-of—elephants—raidr—ag-ricultura-]—craps.—P:BS-—a-re————-——-*------ e
equipped with a vehicle, torch, siren, fire crackers and sometimes even double

barrel guns, especially in Sukhna - Mahananda region of North Bengal. The presence t

of ADS gives the community a sense of reassurance that the government is

protecting them and their property. ADS is effective if it is managed by technically

competent persons, trained mahouts and kunki elephants. It requires high level of

coordination between divisions., However, the manner in which it is often ;

implemented operations of ADS is not systematic and there is a lack of standard i

operating procedures. There is lot of chaos in activities of ADS, with participation of '

local mobs which reduces their effectiveness. Shots are sometimes fired in the
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ground near the elephants to keep them moving towards the forests. Elephants,
including calves, are also poked with iron spears to drive them.

7. Elephant Drives _

Elephant drives are often carried out by the Forest Department. Often the aim'is to
drive the elephant herd out of their range so that it becomes someone else’s
problem. Another chjective is to drive it towards the forest. Sometimes cruel scaring
tactics are used to drive the elephants. In one recent case a young calf got
permanently separated from the mother, and later died of stress and starvation.

In some states elephant drives are the mainstay of conflict mitigation. Herds of over
100 elephants are regularly driven towards the forests. The elephants take shelter in
the forests and return to feed on crops when people go away. This to and fro
movement causes stress for the elephants. They become agitated when surrounded
by people. In such cases they often charge at people and the conflict aggravates.

8. Kumnki Elephants

Kunki elephants are used in Assam, West Bengal, Karnataka and Tamil Nadu. Odisha
FD is also building up a kunki squad. They are found to be fairly effective in driving
away elephants from villages, for monitoring/capturing/ tranquilising/
translocating/ training/ hunting of problem elephants. Kunkis are generally used in
unmanageable situations as a last resort. However there is high cost involved of
hiring kunkis and feeding them. Sometimes, kunki elephants may not be able to
reach the conflict site quickly. Moreover there are few, well-trained kunki elephants
available nowadays. However, training should be imparted to elephants and

9. Commonly used repellent methods
Avariety of local repellant methods are used by farmers.

Loud noises and crackers

This is the most commeon technique used because it is simpie and can be used by
everyone. Typically these consist of drum beating, shouting, and bursting crackers.
These measures are sometimes effective and at other times ineffective, depending

on the habituation of the elephants. Male elephants are generally more resistant to -

such measures. Sometimes presence of a large crowd is maost effective in driving
away elephants. However, in certain case e.g, in urban settings and congested places
crowd management becomes biggest challenge and may lead to injury to people.

Other repellent methods

Other repellent methods such as electric torch, kerosene torch [rﬁashél] and
swinging fireball are used. These are all moderately effective if done systematically.

Lo
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10. New repellent methods

Bee sound -

Elephants are known to be afraid of bees. Bee sound played has been used as a
repellent method in Africa and found to be very effective, especially if it is backed by
beehive fences.

" "Carnivore sounds
Playback calls of predators such the tiger or even smaller carnivores such as

leopards may evoke negative responses in elephants and keep them from entering
agricultural areas. '

Drones

Drones have been recently used in Africa to drive away elephants over long
distances, and found to be very effective. Elephants are scared of drones and quickly
run away from the site when buzzed by a drone. -

Drones use the same principal as the bee fences where the sound of the drone is
perceived as swarm of bees and elephants beat a hasty retreat. It is a good option to
implement if the resources for drones are available. However drones are difficuli to
fly at night due to limited visibility. Permission from various authorities is also
required to use drones, particularly near international borders. Also drones may be
less nseful in heavily populated areas because of the risk of trampling of crops and
people by elephants.

-11., Deterrent Methods

" Trip alarm .
Trip alarm consists of a string stretched across entry points of elephants and
connected to a switch of a battery-operated electric bell. The alarm bell rings when
elephants cross the trip. This gives sufficient warning to the community to come to

the point and drive away clephants. Trip alarms are very effective in situations when .

_ entry points of elephants are known.

Sensor based alarm system

Sensor based alarm system could be tried to detect animals in or near
village/agriculture land or even to detect elephant near railway tracks. These are
solar powered infra rayed system and could be even fitted with camera and can alert
villagers/ driving squad when elephants are detected close to human settlement or
agriculture land through SMS/lights/sound, etc. The PRT and RRT could then come
in action to drive the elephant. This will help from physically guarding the
agriculture field by villagers.

a\
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Night Guarding
Night guarding is a traditional way of protecting crops against wild animals but it is

falling into disuse because of disintegration of the traditional joint family system in
rural India and increasing labour costs. Use of old and physically challenged persons
for night guarding is known to be a major cause of human mortalities and injuries by
elephants

Therefore, community guarding is one of the most effective ways of protecting
crops. Farmers should sleep on watch towers created in their fields or on machans
(platforms constructed on trees). This should be a community activity. [t needs to be
done only when elephants are known to be active in the area for crop raiding, It is
more effective when combined with trip alarms.

Chilli-based methods

Chilli is known to have an irritating effect on colfactory nerves of elephants. Hence

chilli-based methods are found to effective against elephants. It may also act as a |
psychological barrier. Chilly as a repellent can be used in the form of chilli smoke,
chilli rope, chilli curtain and chilli bricks. Chilli ropes were found to be more
effective against elephant family groups than bulls, and in drier regions as compared :
to high rainfall regions {Chelliah et al. 2010, Current Science}; thus it is more -
appropriate to use this deterrent for only a few weeks prior to harvest of cereal
crops to minimize the chances of elephants being conditioned to recognize this as
harmless. ' . 0

Chilli smoke is one of the effective methods as elephants are known to sneeze and

cough while inhaling the smoke. Elephants change their paths if they come’ across i
chilli smoke. Chilli smoke can be generated in many ways, limited only by human i
ingenuity. It can be generated by incorporating chilli in slow burning grass bundies '
or dung cake, sprinkling onr slow burning embers and camp fires. l

Beehive fences

Elephants are known to be afraid of bees. In Africa bee hive fences have heen found
to effective in deterring elephants. A series of bee hives is creafed at short intervals ,
along fences at the boundary of the enclave. The bee hives are connected to the f
fence, The bee hive model commonly used is the top bar model. When elephants try i
to enter the bees get disturbed and start buzzing arcund the elephant thus driving
away the elephants. It is also said that if elephants encounter bees, they will alert
other members of their herd through low frequency sounds (inaudible to humans).
Farmers get additional benefit of income from honey and better pollinaticon.

Hel



632573/2022/PE 2295 ) 58,

VHF pairing and setting up direct hotline: Fer avoiding rail collisions, VHF pairing
with railway authorities, round the clock deployment of forest staff in control rooms
of DRMs of Railways and erection watch tower and temporary sheds has to be done
in strategic locations. Measures should be taken to set up direct hotlines to contact
with railway authorit:es, where passage of elephants across railway tracks is
regular.

Alternate cropping: _
Alternate cropping with non-edible crops crops like chilli, citrus not consumed by

elephants could be grown in forest fringes as well as areas near settlements in forest
fringes may deter elephants from reaching and raiding the crop fields. Some forms of
vegetativeebarriers may be effective, |
Other methods _ “

Elephants are known to be afraid of any unfarmllar sight, sound or smell. Therefore ;
various inventive methods can be used that create unfamiliar visual, aural and l
olfactory effects can be effective in repelling and deterring elephants. The key is to !
keep alteringthe méthods to prevent familiarization by the elephant. , ‘

12, Community Based Conflict Management (CBCM)

The main concept is that the community should take responsibility for crop
protection with emphasis on low cost deterrent methods such as trip alarms and
chilli based methods such as chilli-smoke and chilli-rope. There is strong emphasis
on night guarding. In case elephants enter they are driven away by some of the
repellant methods described above. In Africa studies have shown that there is an
80% reduction in crop damage where crops are protected by the community. The
strategy has been found to be effective where it is implemented in Africa and [ndia.
Sometimes individual farmers proactively protect their crops but CBCM works best
at the community level when all farmers come together to protect their crops. The
challenge is to get communities to 1mplement it because it needs additional work
from their side and they prcfer to let the Farest Department handlc it. Some
traditional communities are not afraid of elephants and drive away elephants ;
effectively, When they encounter such communltles elephants prefer to change their
path and go to other areas.

A large extent of elephant habitat in the north-eastern India is managed directly by
the communities and CBCM in such areas is not a matter of choice but an imperative.
Capacity building of the autonomous councils and Local Bodies in these areas should
be carried out in the same way as that of the SFDs.

u%
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There is a lot of scope for involving communities in planning, constructing and i
maintaining barriers; recruiting night guards and labour for ADS / Rapid Response
Teams; and verification of claims for ex-gratia relief. Insurance cover should be ?
provided to the community members involved in HEC management. Selected ;
community leaders can be recognized as Honorary Wildlife Wardens and some
limited powers under Section 11 of the WPA-1972 (e.g. capturing of macaques,
hunting of wild boars and blue bulls) can be delegated to them.

Logic of CBCM :
The Forest Department has limited number of staff that can participate in HEC | '

management. [f an elephant enters a village the manpower available in the village is
far more than the Forest Department can provide. By empowering the community
and capacity building it is possible to have a much sironger manpower force for
protection of crops from elephants. In many states shertage of staff is a major hurdle
in HEC management and for working in cooperation with the community. t

Due to natural inertia, acceptance of CBCM by the commanity is slow. Acceptance
and implementation of CBCM is better when it is supported by the Forest
Department, CBCM should be implemented through JFM committees because this is
the accepted institutional mechanism for cooperation between the community and
the Forest Department. An active and vigorous JFM movement is a prerequisite for
effective cooperation between the community and Forest Department for CBCM.

13. Ex-gratia payment

In recent years ex-gratia for damage to crops compensation has become an
important mechanism to redress grievance and assuage feelings of community
affected by human elephant conflict

Ex-gratia is paid in case of crop damage and, in some states, property damage. The
damage is reviewed by an authorized officer from the Forest Department or a
committee consisting of representatives of Revenue, Agriculture and Animal
Husbandry Departiments and Gram Panchayat members. A compensation case is
prepared and submitted to higher authorities for sanctioning ex-gratia accerding to
rates prescribed by State Government GRs or G0s.

[n case of injuries to human beings the affected person is provided treatment by the
Forest Department free of charge and may be given an additional ex-gratia. In case
of human deaths the Forest Department provides ex gratia payment to next of kin of
the deccased at State Government approved rates,

e e - —— e e

This system of ex-gratia has helped to assuage the feelings of the persons affected in
the case,

15
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The main criticisms of these schemes, espemally by the farmers, have been as
follows:

i The ex-gratia rates provided in case of crop damage are insufficient
ii. The ex-gratia process is too lengthy and time consuming so many affected
persons prefer not to file complaints '

iili.  The ex-gratia is disbursed too late
There is some merit in all these points. Ex-gratia rates are indeed low in many states.
In some states, because of shortage of funds, only some farmers are given ex-gratia.
On the other hand, studies have shown that farmers often perceive the crop damage
to be higher than actual, so their expectations are also higher. In some states the
excessively high ex-gratia rate can give rise to fraud claims.

'In some states ex-gratia is paid very late while it is very efficient in other states. In

Karnataka, in some divisions, the ex-gratia is given within two weeks. Karnataka is
in process of incorporating crop damage ex-gratia in its HULI software/ app that witl
enable much faster resolution of ex-gratia cases.

A novel meth ad of community-assessed ex-gratia for crop damage that is resistant to
cheating is worth trying on a pilot scale in some regions (Watve et al. 2016, Global
Ecology and Conservation).

The ex-gratia rate for human deaths due to elephants varies from state to state. The
rate provided by Government of India is Rs. 2 lakhs. The maximum ex-gratiz, in
Maharashtra State, is Rs. 8 lakhs. The Gajah (Elephant Task Force) report has
recornmended that ex-gratia in case of human death should be at least Rs. 5 lakhs.

As ex-gratia support for crop loss by 'elephants, the farmers could be provided with
“grain for grain”, This is aimed at providing grain as a replacement for the crops lost
by the farmers due to elephant depredation as an alternative to the scheme of
providing menetary relief as ex-gratia support to the farmers. The scheme also helps
to promote food security {(money not being used for other purpose) to the atfected
pecple with the idea of providing graln to compensate for lost grain aiming to
prevent retaliatory attacks.

PROPOSED STRATEGY

The HEC management practices often have a short term objective of crisis
management. However for effective management of HEC one needs to have a long
term strategy. The guidelines presented herein are presented specifically for
managing human elephant conflict. It needs to be dovetailed with other strategies,
such as landscape habitat planning, protection of corridors, habitat management,

1
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consolidating elephant habitat, managing elephant population through reproductive
control* measures as well as limited capture where essential for a more
camprehensive solution.

14. Community Involvement and Empowerment in HEC *
management

14.1 Advantages of commumt_:g invelvement in managing HEC
. The Forest Department frontline staff is often burdened with several
respansibilities. They are unable to devote sufficient time and attention to managing L
HEC. Neither de they have sufficient manpower to counter HEC on their own.
favolvement of the community in HEC management is kanown as community based
forest management (CBCM). CBCM is a means of empowering the community to
share responsibility of HEC management with the Forest Department. The |
advantages of CBCM are: i

¢ The commumty members are already present.at the site so they are capable
of more rapid response '
® They have a vital stake in protecting the crops and property
e The cominunity has far more manpower than does the Forest Department
% They often have detailed knowledge of the village layout compared to Forest
Department
In the beginning it may be difficult to mvolve the community in HEC management.
There is commonly reluctance on part of the community to participate in HEC :
mitigation activities. This stems from the community attitude that HEC management
is the Government’s responsibility. At the outset this attitude needs to be changed in
order to gain pariicipation of the community in HEC mitigation. The community
reeds to be told that HEC management is a partnership between the community and
the Forest Department, and the community stands te benefit considerably from -
protecting their ewn crops. Building confidence and capacity of the community is
the next step to achieve success in CBCM. .

In some states comimunities are already involved informally in HEC mitigation.
However in most states it is the Forest Department that manages HEC it is
suggested that a CBCM program should be implemented through JFM/ EDC
committees, wherever they exist, or through the Gram Sabhas, where there are no
JEM commitiees. The Forest Department should play a strong role in hand holding
and capacity building, Good relations between the Forest Department and the
Community are essential for promoting CBCM.

12
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Other stakeholders should also be involved in HEC management according to the
tocal situation. Some of these are tea estate owners, coffee estate owners and !ocal
institutions,

* At present the lion'ble Supreme Court of India has barred State Forest
Departrments to take up control of elephant population through immuno-
‘contraception methods under WP (C} 107 of 2013 Shakti Prasad Naik Vs
Government of India and others. The Ministry of Environment Forests and Climate
Change and West Bengal Forest Department have filed affidavit in the Supreme
Court of India to permit elephant population through 1mmuno-contracepnnn
methods. The case has not come up for hearing tilt date.

14.2 Hierarchy of HEC mitigation measures
The commonly accepted hierarchy of mitigating any kind of impact is:

Analogous to this strategy, in case of HEC mitigation, the recommended hlerarchy of
mltlgatlon meﬁsures is:

The first priority should be to prevent elephants from entering agricultural
fields. To achieve this, deterrent measures should be adopted. If deterrent measures
fail, early warning -systems will give alarm of elephant presence and enable the
community to drive away the elephants. In spite of this if elephants enter
agricultural fields, then repéllent measures should be used as a last resort to drive
away elephants. }f the measures are not successful and elephants damage crops,
compensation should be paid to the affected farmers.

14.3 Strengthening capacity of communities
Capacity of communities should be strengthened by providing them required

guarding squads should be set up for crop guarding and elephant scaring. The crop
guarding squads should function as a unit.

The most basic equipment for community guarding of crops is an electric torch.
Powerful LED torches are available cheaply nowadays. All communities should be
provided such LED torches for anti-depredation work. For this purpose yardsticks
should be decided such as one torch for a certain number of households.

Other material may be provided for crop protection such as firecrackers.

14.4 CBCM technigues

13
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Deterrent techniques _

Communities should be trained in deterrent techniques for protection of crops from
elephants and preventing elephants from entering crop fields. Chilli-based deterrent
techniques such as chilli rope and chilli smoke have been found to be very useful in
certain situations. Techniques based on sound of humming bees and beehive fences
have been found to be useful in Africa and need to be tried in [ndia.

Early warning technigues
Night guarding on watch towers, machdns, or any tall structure is one of the most

effective early warning and deterrent techniques. Trip alarm has been found to be
effective to give early warning of elephant arrival. Night guarding supported by trip
alarms is very effective in deterring elephants.

Bulk SMS alerts

In Valparai Plateau in Tamilnadu SMS alerts have been found to be useful in
informing people of elephant presence in the area, This system has helped to reduce
accidental encounters between elephants and people and has reduced mortalities of
people in the area (The SMS alert system is useful in specific locations where there is
a problem of regular encounters with elephants). In areas where there is crop
dasnage the farmers require support in preventing elephant entry in their crop field. .
Also SMS alert requires investment in technology therefore the farmers is dependent
on either the Forest Department or an NGO.

SMS aleris have also been used successfully in west Bengal' to alert railway
authorities about presence of elephants on railway tracks to minimise dgath of
elephants due to train hits. :

Repellant techniques

Crackers and drum beating are the most common repellent measures but their
effectiveness is low in most situations because elephants have become habituated to
them. Some innovative local repellent techriques, such as swinging ficeball, have
been found to be mederately effective for driving away elephants.

Communities are resistant to adopting new methods. NGOs should be involved in
motivating and training the community in different crop protection techniques.

A manual should be created for deterrent techniques and repetlent techniq:.aes of
crop guarding by community. This manual, translated into local language, should be
widely distributed in the Forest Department and to other stakeholders.

Community crop guarding techniques are to be situation specific. All techniques may

not be applicable to each situation. Techniques should be identified that are useful

14
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for specific situations. Simplified booklets in local language that are nseful for the
local situation should be distributed to the community.

14.5 Dissemination

Training workshops should be conducted for Forest Department frontline staff in
community crop guarding techniques. The frontline staff in turn should train the
community in these crop guarding techniques. Literature and training manuals
should be made available in community crop guarding techniques to the frontline
staff and commmunity.

15. Implementation of Barriers
15,1 General guidelines on barriers

Barriers should not be created across the landscape or along administrative

boundaries. Such barriers are useless because they invariably have gaps such as
roads, streams and rivers that elephants can use to pass through.

It is found that barriers are most effective when they are used to keep elephants out
of small blocks of land such as a small hamlet or an institution. They are less
effective when used around large blocks of land, such as large villages.

15.2 Barriers on forest boundary _
‘Barriers should not be created around small forest blocks of a few square kilometers

in size because they are not very effective.

Barriers may be created on larger forest boundary if there is severe human elephant
conflict. In such cases barriers should be created only if the following conditions are
satisfied:

® The boundary is “hard”, i.e. there is a clear and sharp demarcation between
forest and human landscape.

® The boundary is fairly straight without much convolution.

ey

!

~ o~ The boundary should ot be broken by rodds; Tiver of large streant because
such openings will leave gaps for elephants to move in and out, thereby
defeating the purpose of creating the barrier. :

@ The local community should not have an interest in entering the forest for
grazing their cattle or collecting firewood because they will create openings
or crossings that will defeat the purpose of creating the barrier. In some cases
appropriate gates may be tried,

Barriers on forest boundary, if created, should be used only as a local measure for
controlling local HEC. Barriers should never be created arcund the entire forest

15

uq




€

R /¢

633!’%}3!20221PE | 2 302

/

block if this is small, because this will confine the elephant population and ;
compromise their long term genetic viability. f

If barriers are to be created a map should be prepared showing location of elephant
groups, seasonal migration patterns of elephants and locations of elephant
corridors. The map should show location of proposed elephant barriers. A proposal
should be prepared with all information and submitted to the Project Elephant
Director of the state. Who will take a decision about it after reviewing the entire
information and take the advice of elephant experts when needed.

15.3 Types of barriers

Elephant proof trenches should be installed with discretion only where the situation
- demands. They should not be constructed in sloping or hilly terrain or in regions

with high rainfall (1500-2000 mm per annum and above}, Technical specifications of

EPTs recommend interna] walls, kiiown as septa, of 10-20 cm width, at intervals of

10 to 20 metres, to divide it into segments so that water does not flow along the EPT

and cause soil erosion. These specifications should be adhered to,

Solar (high voltage) electric fences should be installed only under specific situations
such as to protect small enclaves, institutions and individual farms. Community
involvement is essentia} for maintenance of solar fences. Written agreement should
be made with the community that they will take responsibility for its maintenance. _
Commiunities should be given monetary support for maintenance of fences provided g_
they take responsibility of maintenance.

Barriers with sharp spikes that have potential to injure elephants, wildlife, livestock
and humans should be strongly discouraged.

16. Anti-depredation squads (ADS) _

Anti-depredation squads {ADS) are an essential component of HEC management in
some states such as West Bengal and Assam. In these states groups of elephants
congregate and enter tuman use areas in large numbers, In such situations the lecal
community needs the support of the ADS to protect their crops and preperty.

ADS should be well equipped and the State Government should provide sufficient
funds to ensure this. Each ADS should be supported by at least two kunki elephants.
However, the use of guns by ADS needs to be strictly controlled. ADS should also not
be allowed to use spears and sharp instruments.

ADS should be composed of trained staff with technical knowledge of elephant
behaviour and elephant management techniques. ADS should work in a planned
manner, At the beginning of every season training sessions ghould be conducted for

i1z
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ADS. Trial runs and mock operations should be carried out before the main HEC
season. Senior forest officers should take interest in operation of ADS and should
participate in some ADS operations. Coordination between territorial and wildlife
divisions supervised by a senior forest officer is very important for effective
functioning of ADS.

ADS should use humane techniques to drive away elephants. They should not fire at-
elephants, poke them with sharp instruments or beat them with sticks. ADS staff
should be sensitized to humane management of elephants.

When the elephant herd splits into smaller groups it becomes difficult for the ADS to
manage the group. ADS should work in partnership with the community so that the
community can manage the situation, where ADS cannot reach. This requires
empowerment of the community with equipment, material and training. Such-
operations should be monitored to ensure that the community does not misuse the
capacity delegated to it.

17. Compensation (Ex-Gratia Payment)

The rates for crop compensation should be commensurate to the crop damage. It is
recommended that compensation for crop damage should be about 60% of the
estimated crop damage. If the compensation is close to 100% of the crop value there
will be no incentive for the farmer to protect his crops.

_Adetjuate financial provision should be made for compensation for HEC by the stateS
with support from Project Elephant.

The process of spot inspection, preparation of case papers, forwarding to higher
authorities and award of compensation and payment should be expedited.
Procedural changes should be made by the states wherever necessary. Ready to fill
formats should be circulated so that the inspecting staff does not have to write long
descriptions. Cases should be received by the Range Officer, or even the Beat Officer,

1
1
i

receive compensation.- The entire process should-be time bound. It is recommended
that farmers should receive compensation within 15 days from date of the incident.

False compensation claims should be detected and rejected. Above a certain value,
revenue authorities should be involved. If the amount is high, a gazetted officer
should do the inspection. If the value is exaggerated, there should be penalty for
false claims. '

17
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Computerization of cases of crop and property damage by elephants should be
initiated by all states to hasten the process of compensation. A database should be
prepared so that the data may be used in future use and manipulations are reduced.

In case of human injury the victims are sometimes seriously injured and lose their
jobs and livelihood. Provisions should be made for free treatment in Government
hospitals. If medicines are not available, the hospitals authorities should make the
arrangement or send the patient to better hospital at their cost. The costs should be
reimbursed to them directly by the Forest Department without involving the patient.
Medical treatment continues long after discharge from hospital and considerable
expenses are incurred. The Government should pay these expenses as long as the
treatment continues, even if it takes a year or two. The affected person should be
suitably rehabilitated. NGOs with appropriate expertise should be involved so that
they can do the necessary hand holding for rehabilitation of the person.

In case of human death the compensation should be minimum Rs. 5 lakhs. In such
cases also an NGO with requisite expertise should be involved to rehabilitate the
next of kin.

18. Crop Insurance

The Pradhan Mantri Fasal Bima Yojana (PMFBY), which was introduced in 2016,
provides insurance o a wide variety of crops at a very low premium. The MoEFCC
has requested for inclusion of crop damage by wild animals in the scheme. As and
when this feature is incorporated in the scheme the State Governments and the
Forest Departments should promote this scheme vigorously in regions where there
is crop damage by elephants and wild herbivores. _

19. Elephant Drives

Elephant drives with the objective to push elephants from one administrative area
to another should be avoided. In ne situation elephants should be driven for long
distances. This causes stress to the young calves in the group and they may die.
Elephant drives, if at all they are carried out should be solely with the intention of
herding elephants away from a human populated zone. In some situations elephants
may be herded away from hazardous situations such as at internarional boundaries
where they may be endangered. Once they are putside the human use zone or the
danger zone they should be left alone. Care should be taken to ensure that the
driving operation does not split the herd. This increases the conflict and also
disturbs the social structure of elephant groups.

20. Early warning SMS alert systems/WhatsApp Group

18
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Systems based on laser beams have been used on Valparai Plateau in Nilgiri Hills,
Tamil Nadu to provide early warning of elephant arrival. A system of sending SMS
alerts of elephant presence has been developed to warn of elephant presence. A
system of pulsating warning lights on towers that warns of elephant presence in the
area has been developed. These methods are useful in reducing incidents of human
mortality due te encounter with elephants. These methods are useful in situations
where encounters with elephants are high. Warning about elephant presence may
also be advertised through local/ cable TV channels. They should be implemented in
other areas where similar situation exists.

Early warning system through WHATS APP and regular broadcasting of herd
locations every day and their possible route may also be followed.

21. Primary Response Teams & Rapid Response Teams.

In-some areas elephants are prone to enter high population density areas in large
numbers. [n such situations quick response by the Forest Department is important
for preventing loss of human life or damage to property.

ADS have worked reasonably good in North Bengal but ADS cannot reach out to all
places. We need to develop primary response team (PRT) in each village who could
work as first level of defense to drive the elephant and keep crowd away till the time
the Rapid Response team (RRT) reaches. The RRT should ideally consist of a
biologist, veterinarian and a biologist to address all aspect of the conflict. Both the
teams have to be adequately trained and equipped in HEC mitigation. The PRT and
RRT should also be insured to take care of their families in cases of accidents/
deaths during HEC mitigation and continuous medical facilities be provided in case
of severe injury till the person recovers.

These teams should work in a planned manner and carry out the operations quickly
and effectively. Their main job should he o herd the elephants away from human

inhabited areas. They should be well equipped and disciplined. A 24 hour control
centre should be formed in critical areas and the toll frec telephone number of the
control centre should be given wide publicity. Such a strategy has been used
effectively by the Tamil Nadu Forest Department in Valparai Plateau and hy
Chhattisgarh Forest Department,

22, Minimizing Human Encounters with Elephants

Human injury and deaths are the result of human encounter with elephants. The
key to minimizing loss of human lives is minimizing unexpected encounters with
elephants.
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In some regions for e.g. Valparai encounters with elephants often take place in low
light conditions when people bump into elephants accidentally when returning from
work in the evening or going for work in early morning. A large number of cases of
human deaths / injuries in the country involve people who trespass into elephant
habitats or induige in collection of timber, fireweod, fedder, tendu leaves, mahua
and other NTFPs. The villagers visiting forests for attending nature’s call often fall
victims to elephants. Elephants are also known to be attracted by country liguor
stored in houses. The possibility of fatal encounters is higher when the person is
alone, Knowledge of these factors can help to prevent such encounters.

At the beginr_ling of each HEC season the Forest Department should launch an
awareness campaign about important Dos and Don'ts for avoiding chance
encounters with elephants.

In regions where possibility of such encounters is high public alerts should be sent
about presence of elements. The SMS alert system implemented at Valparai is a good
example of the effectiveness of this system, _ .

23. Capture and relocation of elephants
In regions where elephants have moved out of the more intact forest areas, |
especially protected areas or large reserve forests, into human-dominated |
landscapes primarily for crop raiding, the levels of chronic conflicts are usually
unacceptably high. These elephants may either be solitary bulls or bull groups, as
well as family groups. Usually these elephants become virtually resident in
commercial plantations such as ccffee estates, orchards or small plantatior}s that-
offer excellent canopy cover, or use smaller patches of forest {such as those
regenerated under Joint Forest Management programmes) to take shelter during the
day and raid the surrounding crop fields at night. Examples of these situations
include districts in Karnataka such as Hassan and Kodagu with extensive coffee
plantations, and southern Bengal with regenerated forests under j¥M.

There may be no other option but to capture these elephants. The question then
arises as to what should be the course of action after capture; should the elephants _
be released back into a forest or should they be retained in captivity. The first option i
is obviously the more desirable one when this is feasible. If a state has forests ]
suitable for relecation, the option of releasing the elephants there should be first "
examined. There are indications that subadult or young adult bull elephants of the
age of emigrating from their natal famnilies are likely to settle down in anothér forest
area through such “assisted dispersal”. However, it should be emphasized that there
is no foolproof guarantee of success in relocating elephants that have been in
conflict with people. This is a learning process in elephant management. In the past,
most experiments in capturing and relocating adult male elephants have failed with
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the bulls going back to their original place of capture. Relocated elephants should be
fitted with GPS-based collars to monitor their movement with the optlon of
recapturing them in case they again come into conflict. The site of release should be i
at sufficient distance (typically of the order of 200-300 km or greater) such that it is "
unlikely that the elephant would be familiar with the new site and attempt to go ;
back to the place of capture, “Soft release” options can also be experimented with; :
this would involve keeping the animal in a stockade for some limited time period at
the proposed site of release before letting it free.

In some instances the best option or the only option may be to retain the captured - d
elephant or elephants in captivity, especially if the animal has killed people on '
multiple occasions and the risks of release into the wild are too great. In recent
times, Karnataka and Tamil Nadu have exercised this option after seeking expert
opinion. Only some states have the skills to capture and train large bull elephants,
and other states should build their own capacities with the assistance of the former.
If elephants are retained in captivity it is essential to consider their use and their
welfare. :

The availability of immobilization drugs and competent veteriparians during
capture operation are important issues and these should be made available to SFDs
all the time. )

24. Reducing Retaliatory Killing of Elephants

Communities affected by HEC sometimes resort to retaliation against elephants that
can result in their death, Electrocution is one of the cammon methods use for killing
elephants. There are cases where the electric wire was set for other animals like
wild pig or gaur and resulted in death of elephant. There is a need to introduce
people to the safer option of using power fences to protect crops rather than using
unguarded electric wires (power lines). Poisoning due to retaliation is also a major
cause of killing of elephants. In other cases people have been known to shoot
elephants, The animalys are gither huried (a herculean task) or the death iy faked as
accidental death. Sometimes bullet wounds don’t kil] the animal immediately but it
dies a slow death later due to infection of wounds.

At the beginning of each season the Forest Department should hold meetings in all
villages and warn people against using practices such as electrocution or shooting.
They should be informed about the seriousness of the offence and option of legal .
action against the culprits in case deliberate killing of elephants. . I
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The various measures outilined in these guidelines will help to reduce retaliatory
killings. Generation of sympathy towards the animal can play a major role in
reducing such killings.

25. Seasonal Planning for HEC Management

There should be effective planning at the forest division level and range level for
management of HEC at the beginning of each season. This local knowledge should be
tapped and used for planning HEC management for the season. Responsibilities
should be allocated and strategy for HEC management should be decided.

Similar planning workshop should be held at forest range level for all the frontiine
staff of the range to plan HEC management for the entire season.

26. Documentation of local knowledge

In each region there is considerable local knowledge about seasonal elephant
migration routes, elephant groups and their sizes, entry points and crop raiding
patterns. This information is available with the field staff but generally not
docurpented. This knowledge should be documented for use of elephant
conservation and elephant management in future years. The documentation should
be done in a simple format circulated by the Chief Wildlife Wardens. These
documents will provide valuable information that will help in HEC management. It
can also form basis of elephant conservation in the state.

27.Mob Control

Often presence of mobs makes management of HEC situations very difficult.
Sometimes human deaths take place when people get in the way of fleeing
elephants. In such circumstances meb control becomes an important part of HEC
management. An effective mob/crowd control plan should be chalked out in areas
where such situations are frequent. Help of District Administration particularly
Police Department should be taken for mob control. For this communication and
planning with the Police Department is necessary at the start of the HEC season.
Police officers should be educated and trained about management of elephant
groups so that they take prompt and effective action in such situations.

28. Managing Private and Temple Elephants

There are several instances of private elephants and temple elephants getting scared
and going out of control, often during processions, due to loud music, crackers and
presence of large crowd, etc. As far as possible, elephants should be kept away from
congested places and large crowds. Assembly of elephants in temples or other public.
places should not be permitted unless the organizers have taken adequate measures
to deal with any emergency. It should be ensured that the elephants, particularly
bulls, participating in public functicns are manned only by trained and experienced
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mahouts. A dossier should be maintained of all elephants which have the history of
being ill-tempered. Standard operating Procedures (SoPs) should drafted for
tackling such situations, Rapld response teams should be formed by the Forest
Department in big cities to tackle such situations. -

Captive elephant welfare committees should be constituted at State and District
levels to ensure welfare and humane treatment of captive elephants, particularly in
private custody. Chief Wildlife Wardens should periodically monitor ownership
certificates/ microchips of elephants. The implementation of the guidelines for
welfare and management of captive elephants, issued by the Ministry on 8.01.2008,
should be enforced in letter and spirit. The Ministry has also issued on 29.09.2017
standards/ norms for giving recognition to eléphant housing facilities for captive
elephants, including temple elephants.

29, Managing Transboundary Elephant Movement
Some -elephant populations are known to regularly cross international and state
boundaries. In India this occurs regularly on the international bovindary with Nepal,

. Bangladesh, Bhiutan and Myanmar. Elephant populations regularly cross interstate

boundaries in many.elephant states. There is a tendency to push the elephant
populations back to the home state fcouniry using harsh methods, resulting in much
hardship to elephants, especially young calves. Elephants are even shot with 12 bore
shotguns, The gun shots cause injury and death of elephants due to festering
wounds. Such injured elephants are extremely dangerous All efforts should be made
to avoid such practices,

Interstate coordination committees should be formed at the local level and at the
level of Chief Wildlife Wardens. They should meet regularly, share information and
plan for management of elephants. The practice of coordination committees should
be followed even within the state between neighbouring divisions and between
territorial and wildlife divisions. The Central Government has signed a MoU with the
Government of Bangladesh for transhoundary conservation of elephants in India
Bangladesh elephant landscape on 27.7.2017 at Shiliong. The Jeint Working Group
has been constituted by two countries to develop standard operating procedures
and protocol for conservation of elephants. Similar arrangements should be
established with other neighbeouring countries e.g. Nepal, Bhutan and Burma.

Sympathy is needed by forest officers and people on both sides of the boundary.
Strong communication should be established between forest officers on both sides
to ensure that no harm comes to elephants. Elephants should be allowed to fellow
their natural migratory paths. Preparations should be carried out to ensure that
there is minimum damage and hardship to people during their stay on the other side

23
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of the boundary. The recommended strategy in such cases should be to prevent the
moverment of elephants to undesirable areas with the help of suitable barriers and to
translocate / capture the straying elephants. The more experienced and
knowledgeable partner should share their knowledge of elephant management and,
if necessary, conduct training session for the partmer on the other side of the
boundary to help in managing HEC. Such dialogue should continne throughout the
HEC season. '

Elephants are known to be expanding their range to non-elephant districts of
Northern Andhra Pradesh, Chhattisgarh, Bihar, MP, Maharashtra and Goa. Similarly,
suitabie elephant habitats no longer exist in parts of Nepal adjoining North Bengal
and paris of Bangladesh adjoining Garo Hills (Meghalaya). The recommended
strategy in such cases should be to check the movement of elephants to undesirabie
areas with the help of suitable barriers and to transiocate / capture the straying
elephants.

30. Rescue and Rehabilitation Centers

A number of elephant rescue and rehabilitation centers have been formed in the
states, with support from Project Elephant. Some of these centers do not have
requisite approval of the Central Zoo Authority (CZA). All elephant rescue can
rehabilitation centers should get approval of CZA and follow CZA guidelines for their
management. Other states that have presence of elephants should also set up at least
one elephant rescue and rehabilitation centire. Elephant rescue and rehabilitation
centers should be well managed and should be provided adequate funding.

Chief Wildlife Wardens should ensure that Rescue and Rehabilitation Centers for
elephants as well as housing facilities for captive elephants are maintained properly
te aveid complaints about cruelty/ ill treatment of elép hants, received from various
quarters. '

31. Training of Mahouts and Kawadis

India has a long history of keeping elephants in captivity. The relationship between
elephant and mahout is very complex. It is essential that mahouts and kawadis are
imparied training regularly in proper handling of elephants. Registration of
mahout/kawadis as trained and licensed handler of elephants with the forest
department also needs to be considered.

32. Humane Treatment of Elephants

Though elephants have to be kept away from human use areas the techniques used
should be humane and should not cause harm or suffering to elephants. This is
especially true in case of some harsh techniques used by anti-depredation squads
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and frontline staff during elephant drives, Communities also need to be educated
about humane treatment of elephants,

33. Attitudinal Change

A campaign for creating awareness of elephant needs to be instituted. The Elephant
Task Force has also recommended a campaign named Hathi Mere Sathi for this
purpose. Communities also need to be educated to take responsibility in managing
HEC. The community should be educated about habitat fragmentation due to
encroachmenis and it role in increasing HEC. There is alse a need to extend
educational and awareness programmes for the development agencies, railways,
power, irrigation, highways, mining companies, tourism industry, district
administration, ete.

34. Communication ,

Effective communication is an important aspect of managing HEC. The
recommended communication flow is given in Figure 1. The flow chart is indicative
only and not meant to imply that communication flow is one way.

The Chief Wildlife Warden and PA Managers/ DFOs should decide the policy and
strategy for managing HEC for the entire state. They should decide the publicity
literature and training material for the frontline staff and the community. This
information should be communicated to the field officers.

Figure 1: Chart for Flow of Communication of HEC Management Strategy &
Literature

Figure 1

The Field officers will communicate the HEC management strategy to the frontline
staff along with detailed planning for their forest divisions. They will pravide the
communication literature to the frontline staff. They will conduct trainings for the
frontline staff for implementation of HEC management in the field. '

The frontline staff will communicate the HEC management techaniques to the
community along with the publicity and awareness literature. They will train the
community in HEC management technigues.

Communication channels between the community and Forest Department should
remain open at all times to ensure good management of HEC. The community should
be informed contact numbers of the local member of frontline staff in case of arrival
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of elephants or crop damage. SFDs also need to set up a grievance redressal system
for communities and the frontline staff, i

35. Training of frontline staff and farmers

Training goes hand in hand with communication. Frontline staff as well as
community should be trained in techniques for management of HEC. At present the
most commonly used techniques are noise making techniques followed by drives.
The stakeholders should be educated in alternative techniques for deterrent
measures, early warning systems and effective repellent techniques. The training
program should be coordinated by the State Director, Project Elephant.

36. Research and Development }
Elephants are highly intelligent animals. They soen learn about HEC mitigation
measures and become habituated to them or learn to circumvent them. Therefore
many HEC mitigation measures gradually become ineffective. New techniques
should be constantly introduced to keep elephants away from human use areas. ?
Methods should be constantly altered and modified to aveid habituaticn by ‘
elephants. The Forest Departments, research institutes and NGOs. involved in

elephant conservation should carry out experiments to develop novel techniques for

mitigation of HEC, The PE Division should piay a nodal role in disseminating this :
information to the states by comducting workshops and circulating reports and : '
publications. I

We should also upfront ask for a comprehensive policy framework for elephani-
human conflict mitigation. Guidelines can only be framed to help implement a policy. -

Research should be carried out on a number of repellants and deterrents that need
to be tried and tested in the Indian conditions before applying on a large scale to
mitigate HEC.

Climate change is likely to be a major factor in near future influencing elephant
behavior and habitat thereby leading to escalation of HEC. Research is required o
understand the poséible impacts of climate change on elephants and their habitats
and develop plans for mitigating adverse impacts.

Research and Development is also required for developing repreductive control
measures {using immuno-contraceptives or any suitable alternative) and protocol ,
for dealing with local abundance of wild elephants leading to high levels of HEC and ‘
regulating captive elephant populations in camps.

There is lot of data being maintained by SFD on conflict but not effectively used
except for ex-gratia support. There is no systematic analysis of the data at landscape

26

£o



633£§§12022!PE 23 1 3

Jevel to understand the pattern and level of conflict and to predict the overall trend
and places of conflict hotspots based on which mitigation measures could be
plarned and adapted. The information could also be analyzed hased on LULC the
landscape to understand the main drivers of conflict and plan accordingly.

37. Assessment of HEC zone _

A data base has to be maintained by each state for effective assessment of damage
and compensation. But the data has to be also analyzed extensively to understand
the pattern of conflict, trends and identify conflict hotspots to predict the trend and
places of conflict based en which mitigation measures could be planned and
adapted:

The HEC zone should be assessed and mapped for deciding on the type of
intervention te be taken for conflict mitigation. The vulnerable areas should be
identified and the -damage to crops and human deaths should be assessed across
landscape. ' '

38. Implementers of guideline/Involvement of Stakehoiders

Multiple stakeholders like MoEFCC; Ministry of Agriculture (including Department
of Animal Hu_sban_i_lry], Ministry of External Affairs (MEA); Research institutes; State
Departments of Finance, Agriculture, Animal Husbandry and Health; District

" Administration; Local Bodies; Police; linear developmental agencies (Railways,

NHAI, power, etc), Minisiry of Homes, District Administration and Civil Societies
should be involved along with the State Forest department and local communities
for effective planning and implementation of mitigation measures. With so many
agencies being responsible for ekecuting the guidelines, a coordinating mechanism
must be put in place.

39. Enrichment of deemed forest:

~“There—are-somepood patches of ‘deenied forests' or farests mot undsetr the foresi ™

department, though classified as forest according to the judgment of the Hon'ble
Supreme Court. Some of them are degraded, but can be improved as good elephant
habitats. They need be enriched to serve as elephant habitats.
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Government of India _ Q,\b\
Ministry of Envirorment, Forests and Climate Change
Project Elephant Division -

Paryavaran Bhawan, CGO Complex,
Aliganj, Jor Bagh Read, New Delhi-110003
- Phone No. 24695292/84 (F)

Dated 4t Seprember, 2017
Suls  Cunstltutton of the Steermg Uommittee of Project Elephant.

In supersession of this Ministry's Office Memorandum No. 2-7/98-PE dated St November,
2012, the Steering Commistee of Profect Elephant {s reconstituted as under:

1. Minister in charge of Environment, Forests & Climate Change - ' Chairpersen
2. Secretary, Environment, Forests & Climate Change : Vice:Chairperson
3. Director General of Forests & Special Secretary J Member
4. Additional Director General of Farests (Wildlife) : Member
5. Additional Secretary & Financial Advisor s : Member
-§¢ Shri PLP. Agarwalla, IFS (Retd.) : Member ,
-1 Shri Vinod Rishi, Ex ADG (WL), MOEF&CC~ : Member
8. Ms. Parbati Barua, Gauripur, Assam : Membar
$.Dr. Mahesh Rangarajan, Wildlife Conservationist «~ : Member
10. Dr. V. Gopinath, IFS [Retd ), Ex-PCCF, Kerala v~ H Member
¢4Dr. K K. Sharma, Veterinary Doctor : Member
12. Shri Soumyadeep Datta, Assam (Ashoka Fellow) : Member
13. Inspector General of Forests & Divector (Project Elephant} : Member Secretary

2. It addition, Director, Wildlife institute of Indta, Director, Zoological Survey of India,
Directar, Botanical Survey of India, Commissioner, Animal Husbandry, Ministry of Agriculture
and Chief Wildlife Wardens of States having Project Elephant scheme would be permanent
invitees for meeting.

3 The term of the Steering Committee of the Project Elephant will be for duration of 'hree
years from the date of issue of this Office Memorandum,

4. The committee will review the implementation of Project Elephant and _provide suitable
" guldance fram time Lo time for which the committee may meet as and when necessary.
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Travelling Allowante and Daily Allowance will be payable to non-official members oF the

Commitiee as admissible to Grade I officers of the Government of India,

T .1’ . ‘9_2037 .
(R.K. Srivastava}
Inspector General of Forests
{Project Elephani)
Email: igne-mef@nicin
Copy forwarded for information and necessary action'to:
1. PSto Hon'ble MOS (1/C), EF&CC
2, PPSto Secretary, Ministey of Environment Forests & Climate Change.
3. PPSto DGF&SS, Ministey of Environment Forests & Climate Change.
4. PPS toAddl. DGF {(WL)/PPS to IGF (WL}/ PA to I {WL/PE), EF&{C
5. All Members of the Steering Committes (Non-official)
6. The Chief Secretaries and Forest Secretaries of all the State Governments/UTs,
7. The Advisor, Forest and Wildlife, Planning Commission.
2. PAD, Ministry of Environment Forests & Climate Change,
9. Director, Public Relattons, Ministry of Environment Forests & Climate Change,
10. Principal Chief Conservator of Forests {HoFF) of al) States and UTs.
11, Chief Wildilfe Warden of all the concerned States,
" T
[R.K. Srivastava)
Inspector General of Forests
(Project Elephant)

Email: jgpe-mef@nicin
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Item No.D7 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELEI

Original Application No. 24672018

Pradip Kumar Bhnuyan& Qrs. Applicant(s)
Versus

Union of India &0Ors. - - Respondent(s)

@fhearing: 16.05.2019

HON'BLE ME. JUSTICE ADARSH EUMAR :
HON'BLE MR. JUSTICE 3,F. WANGD], JUDICIA)

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JE;
HGN’BLE DR. BAGIN NANDA, EXPER’I‘ MEMBER:=

Far %@phca.nt(s] Mr. San_]ay Upadhyay alnr;g with 2
i - .gh nani:Advacate Fain

“a}’? | § L

Kokati v. Unfon”;jj"-“fr‘f‘c‘fi'i& &(Jm‘, rerquiring notification of ‘Elephant

Reserves’ under the Environment [Protection) Act, 1986, According
to the applicant, railway tracks, national and state highways and
transmission lines should be declared as clephant protection zones

in the nature of ecological sensitive aveas. Elephant deaths are
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taking place due o irain accidents, electrocution and other human
interventions which result in degradation of forest habitats. The
Central Government launched the Project Elephant’ in 1992 but the
elephant reserves have not been brought under a protected area
regime. The areas have been identified as elephant reserves, still
such areas have niot been notified as such. There are nine elephant
ranges overlapping with the railway tracks but in absence of
sa.t'eguards, several tragic deaths of elephants have taken place.

b ;
om railway accidents, deaths a?%%lso 2

takm.g place on

it s
_ Ka]ﬁ“;‘n v. Union of India &*@gs recording the sfatement J%II’ behalf of
s 2 unﬁ &

"‘m’j ke

. sepafs&e order wa‘% rcg_ d ==y de order da’rb(-’:it,it 14 1}% 2 _,1

Mmlstry

.e.r,

Foregts

p R
t'gﬁe matter and ﬁm;le‘a solut;@i ;1%71 a:fﬁdavxt was
Fb R

» Mg .-%90

cl Chmate ghange

ADG, MoEF&CC It is statea that in pursnance of the order of the
Houn'ble SuPreme Court dated 04.08.2017 in Writ Petition (Cj No. 275
of 2015, Vidya Athreya & Anr v. Union of Indin & Ors, the Ministry
has requested the States to notify the corridors. A meeting with the

Project Elephant States was held on 29.05.20138 and it was decided
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that suggestions given in Gajah Report be implemented by the State
Governments. The Ministry issued letter dated 13.06.2018 to all the
States. Again, in the light of the order of the Hon'ble Supreme Court

dated 22.10.2018 in W.P (C) No. 489 of 2018, Prema Singh Bindra &

TR Union of India & Ors., a Ceniral Monitoring Commitiee has

been constituted. Financial and technical support is being provided

to elepliand beaving Stales simdeay the Projent Rlephnnt Sohame.

4. An ffifldvit has also been filed on behalf '“g he State of Assam on

) "»‘l.r@‘ !
Curv@mtee regulatmg jﬂm speed of the milways, 2

Tt wd g - |

_ progams, joint ;;amzo‘lh% B s1%age constrﬁqhon
L éa pass .3.#&’1' safe paig.sag;'gg elapl‘fy‘ants Steps %ve a.l |
T safegua‘f‘d the electroc% @ a@ﬁ. ths. i .

: , #%

i
|
H
!

=°f :
elephant bean‘hg States onissues f;‘.falating to safety of elephants in

rther-survivingissue-may be-raised -

e e e -.elcphan-t—preteetic;h ones, a

before the Committee and the Committee may look into the same in

accordance with law.
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The application stands disposed of.

Adarsh Kumar Goel, CP

3.P. Wangdi, JM

K. Ramakrishnan, JM

#6, 2019
& No. 280/2019
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F.No.6-15/2017 PB
Governient of Irrdia

Ministry of Environmiest, ';?meg;fggd_;@imate Change
Project Eléphant ’I?‘i_vision

New Delha— 1 1 00(:53
Dater &"1 Augmst, 2017

Klndly’ find eneloséd the order of the Hofi'ble Supreme Court order
2017 Writ Petition {€) no. 275 of 2015, whergin the Hon’ble
Suprm aurt has directed the MOEF&CCE fo consider protgction of 27
hish pnﬁnty elephant eomdars in npine Statés by acqulrmg laxd, i
TeCesSHTY,

Tn this regard, you are ‘requeited to assess the feasibility of
protecting: E‘hﬁs& corriders i your resP€cnve state and I any, land
acquisition is 1o be-done; make it expedificusly.

If any finaicial assisfance is required for this task, the Ministry may
consider funding it, subjéct to budgelary restraints,

It is farther requiested to furnish an action takes report withitl 60
days for ﬁlmg -of the affidavitin Hofi'ble-Supreme Court.

{RK. S:ivaatava)
Inspector General of Forests &

. Hirector, Project Elephant
: : ' Telefax: 011-24505202

Engl: As above
Copy for Kind information and necéssary action to :

1. The Chief Wild Life Warden , Governirent of Utirakhand.

2 The, Chief Wild Life Warden, Government of Odisha.

The-Chief Wild Life Warden, Government of West Bengal.

. The Chief Wild Life Warden, Government of Assam.

“The Chiel Wild Life Warden, Governiment of Aminachal Pradesh,;
The Chief Wild Life Waiden, Government of Meghalaya.

The Chief Wild Life Warden, Government of Karnataka.

‘The Chief Wild Life Warden, Government of Tamilnadu.

The -Chief Wild Life Warden, Government of Kerala.

}Q?“__‘*"-.{?‘-?"f:“?’
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WP{C}No,.275/15 i

ITEM HO.6 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s} (Civil) No(s) .275/2015

VIDYA ATHREYA & ANR, Petitioner(s)
VERSUS
UNION OF INDIA . & ORS. Respondent (s)

Date : 04-08-2017 This petition was called on for hearing today.

CORAM : )
HON'BLE THE CHIEF JUSTICE
HON'BLE DR. JUSTICE D.Y, CHANDRACHUD

For Petitioner(s) Mxr . Shyam Divan, Sr.Adv.
Mr,P. K. Manohar, AOR

For Respondent(s) Ms.Pinky Anand, ASG
. Mr Wasim Qadri, Adv.
e Mr  Deepak Goel, Adv,
Ms . Somya Rathors, Adwv,
Mr Gurmeat Singh Makker, AOCR

Mr.S.K.Mishxa, Adv.Genl.
Mr.Pawan Upadhyay, Adv.

Mz, Sarviit Pratap Singh, Adw.
Mz . Sharmila Upadhyay, AOR

Mr Amit Sharma, Adv.
Mr.P.K.Mullick, Adv.
Mr A.C.Pradhan, Adwv.
Mrg . Neha Nagpal, Adv.
Mr.Raj Bahadur, Adv.

Mr.Joseph Aristotle S., adv.
Mrs.Priya Axristotle, Adw.
Mr_ashish Yadav, Adv.
Ms.Romsha Raj, Adwy.

Mr.Debojit Borkakati, Adv.
Ms .Diksha Rai, AOR

Mr Deepak Goel, Adv.
Mr.Milind Xumar, Adv.
5@"3!9'?“05\0\1.1“0
52}'-"3?:{;& o
e A Mr.S.Udaya Kumar Sagar, Adv.
B Mr Mrityunjai Singh, Adv.

Ms . Hemantilka Wahi, Adw.
Ms.Jesal Wahi, Adv.
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Ms.Puja Singh, Adv.
Ms .Shodhika Shaznia, Adv.

Mr .G, Prakash, Adv,
Mr.Jishnu M.L., Adwv.
Mrs.Priyanka Prakash, Adv.
Mzrg.Beena Prakash, Adv,

Mr .Mahaling Pandarge, Adw,
Mr.Nishant Katneshwarkar, Adv.

OPON hearing the counsel the.Court made the following
ORDER

1. Even though this Court, by its motien be#ch order dated
31.03.2017, required respondent Nos.l and 3 to file counter
affidavits, the same are not forthcoming. Ms.Pinky Anand, learned
Additional Solicitor General, seeks a short adjournment, so as to
enable her instructing counsel, to file counter affidavits on
behalf of respondent Nos.1l and 3.

2. Mz ,Shyam Divan, learned senior counsel appeariﬁg on
behalf ef the petitioner has handed over to us in Court tcd&y, some
suggestions on behalf of the petitioner. The suggestions are taken
on record, and marked as ‘Annexure-A'. A copy thereof.ﬁas been
handed over to the learned Additional Solicitor General.

3. The learned Additienal Solicitor General undertakes to
take into consideration the suggestion% of the petitioner, while
filing the counter affidavits on behalf of respondent Nos.l1 and 3.
4. Prayer is allowed.

5. Counter affidavits on behalf of respondent Nos.l and 3 be

positively filed within three months.

6. List on 21.11.2017.
{(SATISH KUMAR YADAV) (RENUKA SADANA)
AR-CUM-PS ASST REGISTRAR
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o REMINUE |
- o : ¥.No.6-15/2017 PH - ]
" Govertunent of Indis ' ; ‘
Muuﬁtry of Environtent, Forest and Climate Change |
Project Blephant Division . '
Indiva Payyavaran Bhawas
Vayu Wing, Jor Bagh Road, Aliganj
. §_ ew Dethi-110003

. Date: § 7" November, 2017 . i

Suhn/ Order of the Hon'hle Supreme Conrt dated 04-08-2017 in Writ ‘ i
Petition {C] no. 275 of 2015 tlﬂaﬁwdyaathroya&mu Vs. :
Unionrof»m % Orn.

/’ - The undersigned is d;rected to refer this Miniatty’s letter dated 24- i
: 08-2017 om the above cited suhject. The Honbis Supreme Court has -
directed. the MoEP&CC to. consider protection of 27 high prictity elephant . .. .. | ‘:
mmdars in nine Btatas by aoqumng land, if necsssary. i

In this regard, this Mhﬂsu’y requested Chief wﬁdhfe Wardens © i
asaeag the feasibility of protecting these corridors in your respective States ‘
and land acquisition if any, is to be dons and if any financial assistance is
requived for this task, the Ministry may.gonsider funding it, subject to [
budgetary restraints. \ '

. It ie to inform that reply from your State is still awaited. Therefore, it
is once again requested to Kindly consider the suggustion of the Hon'hie
SBupreme Court and frmisic an action taken report op the same st the
earliest for filing of affidavit in the Hon'ble Supreme Cowrtof India. -

woheidll .

Deputy Inepoctor Genetal of Forentz & . . _

Director, Project Elephant : i

Telelex: 911-24605323 ! _ i

E-matl: projecielephant moeli@email.cbi B i

Ench Copy of the letier dared 24-08-2017 { '

The matter may please be granted top pricrity.

Copy for kind information and necesesry wotion to ¢

. The Chief Wild Life Warden , Government of Uttrakhand,
. The Chisf Wild Life Warden, Government of Odisha.
. The Chiel Wild Life Warden, Government of West Bengal.
. The Chief Wild Life Warden, Government of Assan.. :
» The Chief Wihd Life Warden, Government of Asunachal Pradesh.
. The Chief Wild Life Warden, Government of Meghalaye,
. The Chiaf Wild Life Wardan, Government of Karnataka,
8, The Chief Wild Life Warden, Governzneni of Tamtlnadu,
8, The Chicf Wild Life Warden, Government of Kerala.

N LS
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ITEM NO.3 COURT NO.4 ' . SECTION PIL-W

SUPREME COURT OF INDEA
RECORD OF PROCEEDINGS

Writ petition(s){Civil) No(s).867/1996

A. RANGARAJAN & ORS. , : : petitioner(s)
| VERSUS ‘ '

uNION OF THDIA : . :

MINISTRY OF EMVIRONMENT AND FOREST & ORS, . Respondent(s)

WITH | '

SLP{C] No. 5176/2012 (XII}

SLP(C) No. 2666/2812 (XII)

SLP{c) No, 7618/2012 (XIT)
S.L.P.(C).--CC No. 5182/2912 {XIZ)
SLP(C) Mo, 20154/291d (XII)

SLP{C) No. 37322/2013 (XII)
$.L.P.{C)...CC No. $202/2012 (XYI}
SLP(C} No. 22460/2011 {XII)

SLP(C) No. 17313-17314/2011 (XII)
SLP{C) No. 21463-21464/2811 (XII)
SLP{C) No. 2146172011 (XIT)

ste{C) No. 18688/2011 {XIT)

sLE(C) Mo, 17168/2011 (XIX)

SLP(C} Mo, 17185.17186/2011 (XIT}
SLP(C) WNo. 17156-17151/2011 (XII)

sLe(C) No. 21490/2011 (XII) ,

sSLp{C) No. 21467/2011 (XII)

SLP(C) No. 21472/2011 (XI1)

SLe{C) No. 21477/2011 [XiX)

SLP{t) No. 21478/2911 {XIX)

SLP(C) No. 21478/2011 {(XII)
SLP{C) No, 21468/2011 (XEX)

SLP(C) Ne. 22466/2811 (XII)

SLP{C) No. 24826/2811 {XII)

SLP[C) No. 19112720811 {XII)

SLP{C) No. 25018/201% {XII)

sLp{C) Mo, 31581/2811 {XII)

SLP{¢) WHo. 335858/2833 (XIIj

SLP{C) Ho. 38535/2011 (XII)

SLP(C) No. 35844/2013 (XI1)}

SLR{C) Mo, 36636/2011 {XXI}

- } No. 9395/2012 (XII) .

.{C)...CC No. 5278/2012 {XII}

545 .p, {C},..CC No. 5312/2012 {XII]
niary Wo{s). 16319/2017 (XIX)

pate : 23.84-2018 These matters were called on for hearing today.

AL
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2
HON'BLE MR, JUSTICE MADAN B. LOKUR
_HDN'BLE HR. JUSTICE DEEPAK SUPTA
Mr. Harish N. Salve, Sr. Adv.{A.C.){NP)}
Ms. Aparajita Singh, Adv. (A.C.)
Mr. A.D.N. Rao, Adv. (A.C.)
Wr. Sodipte Sircar, Adv.
Ms. Tulika chikker, Adv.

 #r. Siddhartha Chowdhury, Adv. (A.C.)

. For Petitioner(s) Hr. Salmap Khurshid, Sr. Adv.

N ..,Mr.:. UdaY'Khal'lna} _ﬁdv.:.._..__ S S

Ms. -Madhavi Divan, Adv.

Mr. Manan Verma, Adv.

Ms, Palak Mahajan, Adv.

Ms. Kanika Saram, Adv.
" Ms. Biksha Rai, AOR

Mr. Rahul Shyam Bhandari, Adv.
Mv. vinodh Kanna 8., AOR

Mr. Sudarsh ﬁennn, ADR

fir. K. V. Mohan, AOR
Mr. K.V. Balakrishnan, Adv,

Mr. Nikhil Nayyar, AOR

Hr. S. Ravi Shankar, AOR
Yamunah Machisr, Adv,
fis. Priyanka bas, Adv.

Mr. Avishkar Singhvi, Adv.
Mr. Abhimanyu Bhandari, Adv.
Ms. Roohina Dua, Adv.

My. Naveen Kumar, AQR

Mr. sridhar Potaraju, AOR
Mr. Prabhat Kumar, Adv,

Ms. Ankita Sharma, Adv.
Mrs. Lalita Keushik, AOR
Mr. Sanjay Upadhyay, Adv.
Ms. &. Shukla, Adv.

¥s, Eisha Krishen, Adv.

Mr. shakil Atmed Syed, AOR
Mohd, Parvez Dabas, Adv.

3%

86
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For Respondent(s}/
applicant (s}

Tamil Nadu

My .
Mr,

Mr.

2326

3

Uzmdi Jdameel Musain, Adv.
Pulkit Chandira, Adv.

R. Anand Padmanabhan, Adv.

Ananya Mukherjee, Adv,

Mr..
Mr.

Hrl

o,

Mr.
Mrt

"r‘
s,

.Mr.

Mr.
"rl
Ms.

Ms.

fr.

M.
Ms.
Ms,
Ms.
Mr.

Mrl

Mr.
Mr L
"s.
Wr.
Ms.

Hr L]
M.
Mrl
r.
Wr.
M.

Mr.
Mr.
M¥s.
Ms.
Ms.

Romil Pathak, adv.
Shashi Bhuchan Kumar, AOR

Kaustubh Shukla, AOR
Ankur Xashyap, Adv.

V. Balachandran, AOR
Siddharth Nadidu, Adv.

Vikas Mehta, ADR
Anushree Renon, Adv.

K.N. Balgopal, Sr. Adv.
L. C. Agrawala, AOR
A.P. Mukundan, Adv.
Mitya Nambiar, Adv.

Rukhsana Chouwdhury, AOR

Gopal shankara Narayanan, Adv.-
Senthil Jagadeesan, AOR o
Shrutd Iyer, Adv.

Sonakshi Malhan, Adv.

. guriti chowdbary, Adv.

shrutanjaya Bhardwaj, Adv.
P. K. Manohar, AOR -

Mano] V. Georga, Adv.

Zulfiker Ali P. B, AOR

Shilpa Liza George, Adv.

Faisal M. Abeoobaker, Adv.
Lakshmi Sree Puthenpurackal, Adv.

Atmaram N.S, Nadkarpi, ASG
S, Wasim A. Qadri, Adv.
D.L. Chidanand, Adv.
Ritesh Kumar, Adv,

curneet Singh Makker, AOR
B. Krishna Prasad, AGR

sobramonius Prasad, Sr. Adv.
M. Yogesh Kanna, AOR
Sujatha Bagadhi, Adv.

wmaba Lakshmi, Adv,

Nithya, Adv.

a4
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Kerala

Assanm

Tripura

Bihar

2327

Mr. G. Prakash, Adv.

Ms. Aparna Bhat, AOR
Ms. Joshita Pai, Adv.

Ms. Anitha Shenoy, AOR

Mr. Sridhar Potaraju, AOR
Caveator-in-person

Mr. K. V, Vijayakumar, AOR
Mr. Vinodh Kanna B., AOR

Mr. A, Sriram, Adv.

Mr. Manikandan, Adv.

Mr. B. Krishna Prasad, AOR.
r-ir. Manaj V. George, Adv.,
Mr, Zulfiker Ali P. S, AOR
s, Shilpa Liza George, Adv.
Mr. Faisal M, Aboohaker, Adv.
Ms. Lekshmi Sree Puthenpurackal, Adv.
Mr. B. Balaji, AOR

Mr. Annam D, N. Rao, AOR

Mr. P. A. Noor Muhamed, AOR
Ms. Giffara §., Adv.

ur. Parijat Sinha, AOR

Mr. M. A. Krishna Moorthy, AOR
Mr. Shuvodeep Roy, AOR

My, Sayeoj Mohandas ¥., Adv.
Mr. Naman Kambej, Adv.

Mr. Shtivodsep Roy, AOR
Mr. Rituraj Biswas, Adv.

Mr. Anil Shrivastav, AOR

Mr. @Gopal Singh, ACR

15
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)
Mr. Manish Kumar, Adv.

Mr. R. N. Keswani, ACR
Meghalaya Mr. Ranjan Mukherjee, AcR : :

Mr. 8, Bhowmick, Adv. :

Mr. baniel Stone Lyngdoh, Adv.

Mr. Edward Belho, ARG

Ms. K. Enatoli Sema, Adv.

Mr. Amit Kumar Singh, Adv.

Mr. K. twikang Michael, Adv.

UPON hearing the counsel the Court made the Tollewing
' : ORDER

Learned Addilrional Solicitor General has submitted
that the Project Elephant Scheme is being implemented in
22 States.

Létters have been written to all tlje.ée 22 states on
24% August, 2817 and 17t November, 2617. In the lettaf
dated 24% August, _2617, an Actlion Taken Report within 60 ; :
days had besn sought. While in the letter dated i?“
November, 2017 the S'-tates have been informed to take up *
the matter on top priority.

In spite of the aforesaid letters an@ time bound
reguirements given by the Unien of India, enly thrae
States, i.e., Kerala, Meghalaya and West Bengal have
responded.  The following States have net given any
Pasponse tolthe vnion of India:

1. Andhra Pradesh

2 Arunachal Pradesh

3. Assam |

4 Chhattisgarh

5. Jharkhand

o
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14,
15,
ig,
17.
18.
1

Response should be given by the aforesaid . Stidtes
within four weeks from today poasitively.
Learned counsel appearing in Writ Petition (C) No.275

of 2015 (Vidya Athreya & Anr. Vs, Ypion of India & Ors.)

_ says that he will' not press the d1ssus of elephant

2329

Karnataka

HMaharashira

‘Magaland

odisha

Tamil Madu

Uttar Pradesh
Uttarakhand-

Tripura |

Rajasthan

Andaman & Nicobar Islands

8ihar

" Punijab

Gujarat

Haryana (wWhere an elephant rescue centre has

been set up supported by Project Elephant)

corridor in the aforesaid case.

tist the matter om 12% July, 2018.

{SANJRY KUMAR-I)
AR-CUR-PS

{KATLASH CHANDER)

COYRT MASTER
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- GDVEANMENT OF INDI4 o
' mmrsmo:-'snvmmzm FORESTAND GLIMATE CHANGE
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¥ feeil-10 003 :
mnm mmmnnummﬂ Jonmeuamn.
NEW DELHI-1$0 063
. Welithe: moaf.nhrn

L oaw

' F._Nb;6-3}2010-1"l‘s‘.(%1.l]

Dated lﬂ May, 2018

Sub:  Order of the Hon'ble Suprere Cimrf; dqéed 28.04.2018 I Wrlt Pettilon () no.897 of |
. 1996 titled A. Rangnmlan & Or.s‘. J.’s Union of lnd:a & Ors. ﬂlgd ln the Hon'ble
Supreme Court_reg. e

Ref: Order of the Hon'ble Supreme Court dated 04.08.2017 in writ petition {c) n0.275 uf
’ 2015 t!tled Vidya Athelya & Anr. Vs Unlon oi lllllla. :

-lﬁnd attention is invited to the subject. P!ease ﬁnd enclnsed the order of the Hon'ble,
Supreme Court dated 23.04.2018 in the matter for securing thé critical bigh priority elephant
corridors to minimise the human- elephant conflicts! It is requested to Kindly provide the: response. _
. of the states on eritical e]ephant corrldors as sought by this Ministry and fornivh an acﬂon taken

_ report of the same within three: weeks to this mimstry ,

It this regard, attention is also: invjted to: this Ministry vide leﬂer mentioned undar
_ reference’ Tequesting’ the Chief Wildlife Wardens to assess the féaxibility of proteciing these -
corvidors In your respactive states, Inspite of the.reminder on 17.11.2017, the response from the
Tespective states to this Mmistry Is s’n]l awaited and the order of- Hon'b]e Supreme Court may akso
bepemsedint!liscontext.

Hence, itis once again requested to send the responses unmedlate]y to this ministey for
finalizing the view of this Ministry on the matter. '

This may ba treated on top priority.

Bncls; as above.

IG¥ & Director {Project Elephant)
Telephone No. 011-24695249
Email: poyalifs1963@gmail.com

Distribution for kind information and necessa.ry action :

The Chief Wiidlife Warden, Government of Uttsralhand.
" The Chief Wildlife Warden, Government of Odisha,

The Chief Wildlife Warden, Government of West Bengal. .

The Chief Wildlife Warden, Government of Assam, -

The Chiaf Wildlife Warden, Government of Arunachat Pradesh.
Tle Chief Wildlife Warden, Government of Meghalaya,

The Chief Wildlife Warden, Government of Karnataka.

The Chief Wildlife Warden, Government of Tamil Nadu.

The Chief Wildlife Warden, Government of Kerala,

OPNIN B WIS

i
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10, The Chief Wildlife Warden, Government of Andhra Pradesh.
11, The Chief Wildlife Warden, Government of Tripura.

12. The Chief Wildlife Warden, Government of Nagaland,

13. The Chief Wildlife Warden, Government of Uttar Pradesh.
14. The Chief Wildlife Warden, Government of Bihar,

15. The Chief Wildlife Warden, Government of [karkhand.

16, The Chief Wildlife Warden, Government of Chhattisgarh,

17. The Chief Wildlife Warden, Government of Rajasthan.

18. The Chiaf Wildlife Warden, Government of Manipur,

19. The Chief Wildlife Warden, Government of Madhya Pradesh.
20. The Chief Wildlife Warden, Goveérnment of Haryana.

21, The Chief Wildlife Warden, Govermment of Gujzrat.

22, The Chieﬂi’ﬂldhfe Warden, Government of Andaman and Nicobar.

Copy to:

Shri A. N. §. Nadkarni Sentor Addl, Government Advumte, Snpreme Court of
India forldndlnfummtion and neeessary action’

w 4
. {Neya as}

IGF & Director (Project Elephant)
Telephone No. 011-24/95249

Email; poyalifs1963@gmailcom
S

49
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F. N5, 6-3/2010-PE
Government of India
Ministry of Environment, Forest & Climate Change
(Project Elephant Division)

Bl AR ok

Indira Paryavan Bhawan,
lor Bagh Road, Aligan}
New Delhl- 110003
Date: 14.12.2021
To,

Principal Chief Conservator of Forests &
Chief Wildlife Warden
All PE range States/UTs

~ Subi: CvIl Appeal No. 3438-3439/2020, in the matter of Hosbitality Association of

Mudumalal Vs. In Defence of Environment and Animals & OFs.- reg.
Sir,

The undersigned is hereby directed to bring to your notice that the Petitioners, in.
the above-cited subject matter had challenged the judgment of the Hon'ble High Court of
Madras for upholding the validity of the Tami Nadu Government Notification G.0.(Ms.} No,
B 125, dated 31.08.2010 {Annexure- 1), which had notified an ‘Elephant Corridor’ in the Sigur |
| Plateau of Nilgiris District., Following the passing of said Netification, the resart owners and
other private land owners were directed to vacate the lands faling within the notified
elephant corridor 1o the District Collector, Nilgiris within three months from the date of the

judgment.

Hen'ble Supreme Court, vide its judgment dated 14.10.2020, while upholding the
order of the Horwble High Court of Madras, recognized the importance of elephant

corridors for protection and preservation of elephant species and stated:

"... As forest lands continue to be lost, these relatively narrow and linear patches
J of vegetation form vital natural habitot iinkages between larger forest patches.

They alfow elephants to move between secure hobitat freely, without being

go
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disturbed by humans.”
The Hon'ble Supreme Court further observed the following:- = .

"Efephant corridors allow elephants to continue their nomadic mode of survivai,

despite shrinking forest cover, by facf{;'l‘d'ﬁhg. tram_e) between distinct forest
habitats: Corridors are narroil arid lineor patches of forest whf;h establish d:_','d
Ficilitate connéctivity across habjtats. in the context of today's woild, Whe're'“
habitist fragmentatwn has become mcreasmgfy common, these corndors p!qy a
cruciol role iy sUstmnmg wffdfg‘e by rea’ucfng the impact of habltat rsaiahons !n N '
e thefr absence, efephants wou!d be unab!e to move freeiy, wh.fch woufd m tum :
aJTect many -other animol species and the ecosystem bafance of sevem! w.rid :
habitats -w:mfd be unaltemb!y upset It woufd also eventua!!y Jead ta the fpcai
extinction of efephants il species whfch is willdly revered in.du- t'ountry a:‘:d across _.
-the worfd Ta secure wr!d e!ephants" future, it rs essentra! thar we ensure thEH’
'Uﬂfnterrﬂpted movement between o‘m’erem‘ forest hab;tats For th:s efephant

corridors must be pra tected.”

in view of the above stated obseruati'o_ns iterated by the Hoti'ble Supreme Court of India,
the copy of the judgment is herewith aitacied (Annexuré- 1) along with this

communication-and submitted for your inforiatiofi and needful please;

Encl: As above

Yours faithfufly

(B¢, K. Mutharnizh Selvan)
Scientist ‘D" (Project Elephant}
Email ld: km.selvan@gov.in
Telephone No.- 011-24695067

< }}f’“ﬁ/
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH,
KOLKATA

LERL AR LN LR 22

'ORIGINAL APPLICATION No. 77 (THC) /2017/EZ

IN THE MATTER OF:

1. Society for Protecting oj

Having its registered office

4. West Bergal Forest’]
Wholly owned by Government of West Bengal Service through

the General Manager (North), having its office at KB19, Sector-
IIi, Salt Lake, Kolkata 700098

&2
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5. State of West Bengal service through the Divisional Forest
Officer, Jalpaiguri District, Forest Depariment,

Govt. of West Bengal having its office at Aranya Bhawan, P.O. &
Dist. Jalpaiguri-735101

6. State of West Bengal

‘having its office at Aranya
alt Lake City, Kolkata

of Forest Fdrce, Forest Dep:
Bhawan, 10A, Block LA, Sec

Rail Bhawan, 1, Raasinhé Road New De]hi-l 10001

«+..Respondent(s)

Son of late Ajit Kumar Mukherjée, regiding at Burrabazar,
Chandannagar, Distriet Hooghly-712136

2. Parihesh Premi Joutha Mancha

@

96
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A organization, working for protection of environment, having -
their office at Gorumara, Post and P.S, Lataguri, District
Jalpaiguri, West Bengal being represented by its convenor
Anirban Majumdar, a regsident of Gorumara, Post and P.S.

Lataguri, District Jalpaiguri, West Bengal-735219

..Applicant(s)

1. Union of India
Service through the Princi
o

Ministry lj5)1' E;”E
Having f_f% hg‘ﬁp;ﬁce at Ix_g_ '

, Kolkata-

7. The Principal Secretary,

Department of Public Works Department, Govt. of West Bengal,
Having its office at NABANNA, 325, Sarat Chatterjee Road,
Howrah-711102

84
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8. The District Magistrate

Jalpaiguri District, Govt. of West Bengal,

Having his office at Jalpaiguri, Post Jalpaiguri, District
Jalpaiguri-735219

9, The Principal Secretary rvator of Forests & World
Life and Chief Wild Life
Having his office at Bikash Bha

Lake City Koﬂ‘!:gﬁa—'TOODQ :

govt. of West Bengal
North Block, 3" Floor, Salit

T “J o 1‘?-
l‘f Balferjeeg S8r. Advocate
¥ Advgcate for R-1 & PWD]

Mr. Ra;: Ray, Adt}ig.‘;ﬁgf‘é"fbr R- Z’i‘f& 7,

]

mber, 2021

the net'3

2. Whether the Judgment is allowed to be published in the
NGT Reporter? Yes

85
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JUSTICE B, AMIT STHAL!}KAR (JUDICIAL MEMBER)

o

Heard learned Counsel for the Applicant as well as the learned

Counsel for the Respondents and perused the documents on record.

2. These two cases are B

therefore it'is, contended, that there is no urgency for increasing
infrastructural developmenti in the form of further over-bridges
since the traffic on the particular National Highway is not heavily

affected by the railway traffic.

86
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7. The applicant’s contention is that about 551 trees have been
earmarked by the Respondent No.5 for felling and that several trees

which have already been felled had a circumference of about 60

centimeters or more. The ; ked for felling are located

within 800 meters-of the bo Gorumara National Park. It is

stated that the entire activity o : i‘e‘! i of trees is in violation of the

s wais taleent Up by th

e 1o be felled for a rail

bridge which would be crossing the réilway line near Lataguri. The

in in the High
Zone Bench,
Kolkata was*not functioning and it was directédiithat the writ

petition would be transferred tc the National Green Tribunal,

Eastern Zoﬁe Bench, Kolkaia.

8
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10. Upon transfer the National Green Tribunal, Eastern Zone

Bench, Kolkata directed notices to be issued. In the meantime an

application was filed before the MoEF&CC for grant of Forest

Clearance as required under Section. 2 of the Forest {Conservation)

Act, 1980 in respect of the. SthI‘l. and the MoEF&CC by
its letter dated 28.09.2017

Stage-I Clearanceswith certai
poriiae

“50. For the gaforesaid reasons discussed in the text of the
Judgment we shall make the following direction to be complied
by the Central Government and State Government with a view to
protect the elephant population and other related issues:

88
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1) The Cerniral Government shali in exercise of the power
conferred by Section 5 of the Environment Protection Act, 1986
and read with the provisions of Wildlife {Protection) Act 1972
declare the area inhabited or used by elephants as conservation
reserves,

2} We direct registration gf separate case agamst the Coal India
Limited and Oil India L ather enquiry in the matter
relating to adverse effet the environment consequent
fo the act of commission i

ngor down Mumczp Xo:

b We: h reby restrain the

from umpmg mumcxp waste and garbage m_ thﬁfng Pa-ﬁ;-"’}'

toxic pollutant ie, ye!lowmh orange water ﬂowmg out of old
mines, abandoned by it within Jeypore RF and Dihing-Patkai
Elephant Reserve.

iintenance and

11} We restrain permanent structure including residence in and
around Golai Corridors by the Municipalities and Respondent
Nos. 5, 6, 7 & 8 or private individuals.

P
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12) We direct Central Government to exercise its power under

Section 5 of the Environment Protection Act, 1986 and Wildlife .
Protection Act, 1972 to give legal recognition and status to the’

elephant corridors at Golai and Bogapani and other areas i
ensure free passage of the endangered wildlife animals.

13) Respondent No. 1
development within the

2

mandate before any proposed

d elephant habitat a prior
committee of the nationol
board of wildlife is mand

i4) The Respondent No'

specially ass:
process ditensure suchs

R

Bio _5 % ersu‘y Ar t

il consult project elephant to
.as part of EIA
Seon 5 36, (4) of the

15} o her direct the Statg, Governments to ogris% te‘ State
elfeldctgmm:ttee cgg’tp /_{_ Ii._‘,ggnwr Lfficers fléacled‘* e the
1EF Eohservator of" " Conelie . 7h ;

glgtnct in the State ¢

gueriiment’ through erfiétrj ﬁof Enmronment
ﬂngu%@“lge héaded by officernol 5

.%'Jomt é‘rgta’l}y n, the Mj Nz? "ﬁf‘iﬁh@ s};a%erxq

Sta.te “Zmd io recommhn clé

13. Thereafter, the Respondent No.l, MoEF&CC was directed to

file an affidavit showing compliance of the directions given by the

National Green Tribunal, Principal Bench, New Delhi as well as the

QD
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matter relating to felling of trees in the forest area of Bichabhanga
at the periphery of Gamumara National Park for construction of

over-bridge.

14, An order was passed o )21 observing therein that the

MoEF&CC had been directet their response with regard to

Stage-II Forest Clearance in of Public Works Department

,. h 2 lane Road
S

for construction of twin 2 lane Road over Bridge (ROB) and its

approaches in replacement of level

rogsing of kms 652.00 on NH-

the affidavit dated
compensatory afforesiation shall be raised over 8.062 ha of
degraded forest land identified in Range: Diana, Beat: Carion of
Jalpaiguri Forest Division against the area of forest land being

10

o0
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. S

diverted within a peric;d of three y=ars with effect from the date of
issuance of Stag_r‘.'nil clearance and maintained thereafter in
accordance with the approved plan in consultation with the State

Forest Department at the cost ofithe user agency.

:her'- shall néé;ﬁ »1«1%%%%3 to coaj:,g-

Kolkata
November 25, 2021
Original Application No. 77(THC)[ 2017 / EZ
With

EZ

g;iginal Application:No. 124/20

<

) Towe “PY
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Annexure-R2

F.No. 2-7/98-PE (VoL.IT)
Government of India
Mlnlstry of Environment, Forests and Climate Change
Project Elephant Division

Indira Paryavaran Bhawan,
Ahgan], Jor Bagh Road, New Delhi-110003
Dated 22»d August, 2019
OFF1 EMORANDU

.Constitution of the Captive Elephant Healthcare and  Welfare Committee

{CEHWC), Project Elephant, Ministry of Environment Forest & Climate Change

(MoEF&CC).

FO

In compliance of the decision taken during the 15t Steering Committee meeting of
Project Elephant, a Captive Elephant Healthcare and Welfare Committee Captive is

constituted to look into the issues.related to healthcare, welfare and management of *

captive elephants in the country. The composition of the committee is as follows:

(i) Shri. Noyal Thomas, IGF & Director, Project Elephant - Chairman

(ii) Dr. K K. Sharma, Member, Steering Committee,
Project Elephant - Member

(iii) Dr.Easwaran E.K,, Sr. Forest Veterinarian, Kerala Forest

- Department, Kerala - Member

{iv) Dr. Rajeev, Professor Kerala Veterinary University, Kerala - Mentber

(v} Dr.N.S$Manoharan, Addl. Director, Department of Animal '
Husbandry, Government of Tamil Nadu - Member

(vi) Dr. Bhaskar Choudhary, Coordinator & Head Veterinarian,
Wildlife Trust of India, Manas Tiger Reserve -Member

(vii} Dr. Prajna Panda, Consultant, Elephant Cell, MOEF&CC -Special Invitee

(viii) Dr. K. Muthamizh Selvan, Scientist D, Project Elephant - Member Convener

2, The Committee shall have the following Terms of References:

(i) To suggest the detailed veterinary care plan for management of the captive
elephants to be implemented by the Government and private agencies

(ii) To suggest the various activities for which the captive elephants could be utilized
while fully ensuring welfare and wellness of the captive elephants.

(ili) To review the functioning of the existing state level captive elephant welfare
comimittees.

(iv) Verification of health status of captive elephants as and when referred by the
Ministry of Environment Forest & Climate Change.

(v) Any other issues related to captive elephants management to be decided by the

Ministry.

@
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3.(i) The committee will be at liberty to constitute a inspection team/sub committee of
veterinary experts for fulfilling the mandate assigned to it or may also visit the
captive elephant sites for the verification of the health status of the captive
elephant/s for discharging its duties.

(if) The travelling allowance, daily allowance and sitting fees etc. wiil be payable to Non-
official members of the Committee through RTGS as per SR-190 after submission of
‘original bills of Airlines, Taxi etc. whereas official members will get TA/DA from
their respective organizations.

4. The term of the Captive Elephant Healthcare and Welfare Committee (CEHWC)
shall be for two years from the date of issue of this Office Memorgmdum and extendable
depending on the completion of the tasks assigned.

S. This issues with the approval of the Hon'ble Minister, Environment, Forests &
Climate Change.

- (Dr. K. Muthamizh Selvan)
Scientist ‘D’ {Project Elephant)

Email id: km.selvan@gov.in
Telephone No. 011-24695067

Distribution:
. All the members of the Committee.
e The Principal Chief Conservator of Forests & Chief Wildlife Wardens, All Elephant
Range States.

Copy to:
s PSto Hon'be Minister, EF&CC
« PSto Hon'ble MoS, EF&CC
+ PPS to Secretary, MoEF&CC
o PPSto DGF&SS, MoEF&CC
+ PPSto Addl. DGF (WL),MoEF&CC
o PPS to IGF (WL), MoEF&CC

» PPSto Joint Director, PE/WL, MoEF&CC.
« Shri Surender Gugloth, Scientist ‘D', MoEF&CC.

» Shri R.K. Srivastava, Consultant, PE, MoEF&CC. ' M '
Gt
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F.No. 7-1/2021-PE
Government of India/ 31T FIFR

Ministry of Environment, Forests & Climate Change/ Tavavur, aﬂwaﬂmgqﬁaﬁamm
(Pro;ect Tiger & Elephant Division / cantud grfy aRaVs=r wamr

EEEEHET T2
6th Floor, Jal Wing,
Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,
New Delhi-110003
Dated 22™ Angust, 2023
To
The Principal Chief Conservator of Forests (WL) &
Chief Wildlife Warden,
All States/UTs.

Sub: Report on Elephant Corridors of India -reg.

Madam/Sir,

Elephant is long ranging landscape species which moves from one habitat to another
through corridors. Long- term conservation of elephants can be ensured only by maintaining
viable population within suitable habitats, which could be well connected, with other habitats
by protecting and strengthening the existing corridors. :

' The Elephant Task Force Report, 2010 ‘Gajah’ had listed 88 elephant corridors in the
country, The Ministry had been communicating to the States/UTs to assess the feasibility of
protecting and conserving these corridors and take appropriate measures.

In continuation of the efforts being made by the States/UTs, the Ministry along with
the support of State Forest Departments initiated the ground validation of elephant corridors
across the country in August 2021 and completed the task in July, 2023.

As a resuli, 150 elephant corridors have been identified with their significance and
conservation needs. A report titled “Elephant Corridors of India (2023)” comprising
information pertaining to all the identified elephant corridors was released by the Hon’ble
Minister, EFCC during the World Elephant Day 2023 held on 12th August, 2023 at
Bhubaneswar, Odisha (copy enclosed). The report was deliberated in the 19th Steering
Committee meeting of Project Elephant wherein Chief Wildlife Wardens or their
representatives were present. '

As reiterated in the report, the number of elephant corridors presented is best
considered minimum, and can be subject to modification based on the field data and inputs.
The Sates/UTs are requested to take necessary steps to protect and conserve the elephant
corridors and keep updating the Ministry with their field inputs and actions taken for further
updating the report in future.

A copy of the report is enclosed herewith for consideration and necessary actions.

Yours faithfully,

Encls; As above ﬂ 20823
{Ramesh Kumar Pandey)
Inspector General of Forests (PT&E) & Director (PE)
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Preface

Asian elephants (Elephas maximus) are among the most endangered species in the world.
Currently, elephants occur in highly fragmented populations across 13 range countries in
Asia. Among these countries, India holds the largest (> 60%} and one of the most stable
elephant populations within its political boundary. India’s population of wild elephants has
baen holding steady in the range of 28,600 to 30,000 during the past decade. This population
oceurs in 1,00,000 to 1,20,000 km? of diverse habitats across four major elephant-bearing
regions in the country. Being a highly mohile species with relatively large home ranges
spanning 100 to 3000 km?2 as recorded in India, integrity of elephant habitats rests on
maintaining contiguity between habitat patches.

Wildlife cordors can be envisioned as strips of habitat or movement pathways that connect
otherwise disconnecied habitat patches. Wildlife corridors facilitate animal movement
between habitat patches; and in the process maintain the long-term demographic and
genetic viability of elephant populations. It is amply recognized that demographic isolation
and lack of genetic viability could threaten elephant populations with extinction fisks.
Considering this, securing elephant cordors remains a central strategy for elephant
conservation in the country. The Indian Government’s Elephant Task Force report of 2010
{known as the Gajah repori) listed 88 cotridors across the country. In India, the elephant
corridors have not only been identified, but efforts were invested towards restoration. Due to
concerted collaborative efforts involving the state Forest Departments, MoEFCC, and with
due support from non-governmental institutions, few of the critical corridors across India have
been successfully restored during the last few decades. This include: (1) Kaniyanpura —
Moyar corridor in Bandipur landscape of Katnataka {2} Chilla — Motichur corridor in the Rajaji
landscape of Uttarakhand (3) Thirunelli — Kudarakote corridor in the Wayanad landscape of
Kerala (4) Segur elephant corridor in Mudumalai landscape of Tamil Nadu (5) Kuldiha -
Hadgarh corridor in the Simitipal landscape of Odisha {6} Edayarahalli - Doddasampige
corfidor in MM Hills and BR Hills landscape of Kamataka {7) Mudahalli — Talavadi corridor
in the BR Hills and Sathyamangalam landscape in Tamil Nadu and Karnataka and a few
others that are in the process of being restored.

Drawing from the aforementioned examples across India, itis certain that timely identification
and continuous monitoring of elephant corridors often serve as precursors towards
successful restoration of elephant corridors. Therefore, institutionalizing management of
elephant corridors assumes greater importance in the country. Apropos this standpoint, the
Project Elephant, during its 16% Steering Committee meeting held during 2022 under the
chairmanship of the Honble Minister of Environment, Forests, and Climate Change,
Government of India informed that the task of ground-validating the elephant corridors listed
in the Gajah report has been embarked upon in collaboration with the state Forest
Departments of ihe elephant range states. The ground-validation of elephant cotridors listed
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in the Gajah report was deemed to be pertinent as the report is over 10 years old and tracking
the changes fo the cortidors would be timely. '

The Gajah report listed 88 corridors, which was used as the basis in the current endeavor of
ground-validating elephant corridors. Additionally, the elephant range states were also
sought to provide the list of identified elephant comidors in their respective states so that

those corridors can also be ground-validated for inclusion in the report. '

For a long-lived, wide ranging mega-herbivore jike elephants that occur in a mosaic
landscape comprising of forests interspersed with human-use areas, and often involving two
or more states, identifying corridors is challenging. It would require long-term elephant
movement data 1o accurately delineate the boundaries of the elephant corridors. The
objective of this report is to just indicate the location of the identified elephant corridors in a
map. The exact bounds of the corridor are not provided although some of the states have
already demarcated the exact outline of the elephant corridors including that of the land-use
within each of the corridor. Some of the states like Odidha for instance have even ground-
marked the elephant corridors with demarcation pillars.

The Project Elephant reiterates that the first step towards safé‘g uarding an elephant corridor
is to identify it on time, Afier identification, it would be important to delineate the boundaries
both in a map as well as in the ground, and assess the land-use within the corridor. Project
Elephant envisions that the exact boundary of all the elephant corridors listed in the report
can be delineated following a data-driven approach through the collective efforts of the state
Forest Departments, Project Elephant, Research Institutions, and other stakeholders in the
future. _

A word of caution pertinent to note is that the list of corridors presented in the report is best
considered as the minimum number of elephant corridors occurring in the country. Further,
the number of elephant corridors presented in the report is subject to modification based on
field data and inputs from the State Governments, particularly in fight of the observed fluxes
in elephant movement range use patterns possibly triggered by complex underlying
processes. This is particularly true in case of elephant populations, which are ofien
dispersing across landscapes with fluid home ranges as observed in the east-central region.

Given the strategic importance of maintaining habitat connectivity through a network of
elephant corridors, it would be pertinent to start periodically monitoring the elephant corridors
in line with the periodic population estimation of elephants. Such focused monitering could
not only be helipful in the timely securing of the corridors, but alse aid in understanding
elephant movement pattems, predicting human-elephant confiict so as to devise proactive
conflict mitigation strategies.

Ramesh Kumar Pandey, IFS

IGF (PT&E) & Director, Project Elephant

i )
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Synopsis

1. Background:
Securing elephant corridors has long been considered an important strategy to conserve

elephants and minimize human-elephant conflict in the Indian context. The Elephant Task
Force report of the Government of India {(known as the Gajah report) pertaining to the year
2010 listed 88 elephant corridors. During the 160 Project Elephant Steering Committee
meeting in April 2022, it was reflected that the Gajah report was published 13 years prior,
and thus, it would be pertinent to ground-validate the status of the elephant corridors in India
in the present,

2. Definition of corridor:

The parsimonious definition of the elephant corridor is that it is a strip of fand that
facilitates the movement of elephants between two or more viable habitat patches.
Movement of elephants away from forest habitats into the human domain without
connecting to viable habitat patches may not be considered elephant corridors.

In this report, the elephant corridors were classified as “active” if effectively used by
elephants, as reported by the State Forest Department during ground-validation surveys.
The elephant corridors where elephant use was perceived to be virtually nonexistent by

- the Forest Department were graded as “impaired”. For elephant cotridors that were

reportedly active, different categories of current use of corridors by elephants have also
been mentioned.

3. Approach followed for ground-validation and mapping:

The Forest Departments have provided the list of elephant corridors for the respective
states for ground validation. Such lists also included the interstate elephant corridors.
For states that did not provide the list, the corridors listed in the Gajah report of 2010
were used for ground validation. Subsequent to ground validation, the duly filled-in data
forms elucidating the attributes of elephant corridors were obtained from the state Forest
Departments to prepare the maps and tables presented in the report.

Ali the elephant corridors listed in the Gajah report and additionally provided by the state
Forest Depariments were validated in the field by a joint team of Forest Department
personnel from the respective Forest Divisions and personnel nominated by the Project
Elephant, often involving experts with local knowledge.

In maps presented in the report, only the indicative direction of the elephant corridor has
been shown. The forest cover map has been used as the base layer, The exact
boundaries of the elephant corsidor have not been demarcated.

4, Summary:

A total of 150 elephant corridors were reported from 15 elephant range states across the
four elephant-bearing regions of India, For Utiarakhand and Karnataka, both the list of
corridors, and the filled-in data forms were not received. Therefore, the list of corridors
provided in the Gajah report was used for ground validation.
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s West Bengal has the highest number (n = 26) of identified elephant corridors in India,
accounting for over 17% of all the reported elephant corridors in the country.

o Among the four elephant-bearing regions, nearly 35% (n = 52) of the elephant corridors

- were in the East-central region, followed by 32% (n = 48) in the North-east region. The
Southern region, which harbors the largest elephant population in India accounts for
21% (n = 32) of the elephant corridors in India. The Northern region that harbours the
smallest of the four regional elephant populations, has the least number of elephant
corridors, accounting for 12% {n = 18) of all the reported elephant corridors in the
country.

+ About 84% {n = 126) of the identified elephant corridors occur within the state
boundaries. About 13% {n = 19) are interstate elephant corridors that extend into two or
more states, There were 6 fransnational corridors between India and Nepal.

+ In40% {n =59) of the elephant corridors, the intensity of use by elephants has reportedly
increased. in about 19% {n = 29} of the elephani corridors, the intensity of use by
elephanis has been observed to be stable with minimal changes during the last few
years. However, in another 19% {n = 29) of the elephant corridors, the intensity of use,
as observed during the last few years, was perceived to be decreasing. Fifteen (10%)
eiephant_t:orridors have been impaired over time and would require restoration to
facilitate elephant movement. '

« Of the 88 elephant corridors that were listed in the Gajah report, 74 were found to be
presently active with respect to elephant use.

e To protect and further augment elephant corridors so as fo improve the resilience of
elephant habitats, continuous monitoring of the elephant corridors would be critical. The
priority of the states would be to delineate the boundaries of the elephant corridors and
include them in their respective working plans and management plans..

Disclaimer

This report is an outcome of the collective efforts of Project Elephant of the MoEF CC and the Stafe Forest
Departments with technical support from the Wildlife Institute of India, and involved the ground validation
of 150 elephant corridors across 15 States, which took nearly two years to complete. Being a large
mammal with high mobility, elephants are landscape species with dynamic range needs that often span
state boundaries. Therefore, the number of corridors presented in the report is best considersd a
minimum. As and when additional information is obtained from the States, the report will be modified
suitably. There are landscapes in which elephant ranges have expanded recently and even extending
into States where elephant presence was not reported earlier, In such States, after assessing the long-
term prospects of harboring viable elephant populations, a data-driven approach to identifying efephant
corridors needs to be prionitized. I is envisaged that the elephant range Stale Forest Departments
continue to monitor elephant corridors in their respective fandscapes and furnish information to Project
Elephant so that the report can remain updated.

Ry
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GENERAL INTRODUCTION

Wildlife Corridors in Landscapes Fast Changing

Clobally, the natural environment is undergoing rapid changes in the face of human advancement,
resulfing in fragmentation, shrinkage, and degradation of wildlife habitats. These landscape changes can
have profound and widespread implications for biodiversity conservation. In particular, habitat
fragmentation can have long-term negative consequences for the persistence of endangered wildlife
populations. The rate of fragmentation of natural habitats has been unprecedented in the known history
of the planet, Given this, the long-term persistence of several species of wildlife would depend on their
ability to survive in human~dominated fragmented landscapes. In such human—dominated landscapes,
wildlife movement is often facilitated by the network of corridors.

Wildlife corridors are referred to in different terms, like ‘conduits’, landscape linkages', ‘stepping stones’,
‘green belts', ‘green ways’, and myriad others (Bennet, 2003), All these different terms tacitly imply that
wildlife corridors are essentially landscape linkages that facilitate wildlife movement between habitat
patches in fragmented landscapes. As corridors are directly beneficial in buffering wildlife populations
from the perils ofhabitat fragmentation, they have become a comerstone for wildlife conservation across
the globe. Wildlife coridors help retain permeability between habitat patches and enable animal
movement. Vital functions of wildlife corridors include facilitation of wildlife dispersal; seasonal migrations,
and gene flow within and across populations. For large herbivores like elephants with voluminous range
needs, corridors are also essential in mitigating human-wildlife conflict in human-dominated landscapes.
Loss and degradation of corridors can exacerbate threats of population isolation, such as inbreeding
within a small group of animals, that compromise the long-term viability of wildlife populations.

There are three extant species of Proboscideans in the world. Among them, two species, namely
Loxodonta Africana and Loxodonta cyclofis occur in Africa. The third species, Elephas maximus occurs
in Asia, where it is distributed in 13 range countries in the wild. The Asian elephant range has suffered
major coniraction and fragmentation (Leimbgruber et al 2003). The remnant populations occur as
"metapopulations”, whereby, otherwise geographically isolated elephant populations are connecied
through the dispersal of a few individual elephants. Such dispersals are often facilitated by the network
of wildlife conidors. Since elephant habitats in India are distributed over human-dominaied areas,
maintaining connectivity among populations is achieved through a network of corridors. In the Indian
context, an elephant corridor is usually a linear strip of vegetation that provides a pathway between two
or more forest patches.

Distribution and Population of Elephants in India

The global population of the Efephas maximus is around 50,000 (Williams et al. 2020). In that ¢. 30,000
(>80%) elephants occur within the political boundary of India. The distributional range of elephants in
India is around 1,00,000 to 1,20,000 km2, Within India, elephants occur in four broad geographic regions
namely the Northern, North-east, East-central and Southern with discrete regional metapopulations.




_Eiéph’ant-Corr-idors of India 2023

Additionally, there is a small population of feral elephants in the Andaman & Nicobar Istands. The region-
specific elephant population is provided in Table-1. '

Table-1: Population Estimates of Elephants as per the Synchronized Elephant Census, 2017

1 ttarakhand 1839

2 - Uttar Pradesh 232 -
3 Bihar Not reported. Sporadic -
4 Haryana 7 (sporadic) -
5 Himachal 7 (sporadic)

6  North-east ~Assam 5719 .
5 Arunachal Pradesh 1614 .
6 Meghalaya o 1754
7 Nagaland - 446
8 - Manipur : g
9 Northem West Bengal : 488

10 Mizoram | : 7
11 - Tripura _ 102 .
12  East-central Cdisha 1976
13 Jharkhand 679

14 Southern West Bengal _ 194
15 Chhattisgarh 247

16 Madhya Pradesh . 7
18  Southern Karnataka ' 6049
19 Kerala | 5706
20 Tamil Nadu 2761
21 Andhra Pradesh (southern) 65 .
22 Maharashtra (southern} 6
23 Island Andaman & Nicobar Not available

* The population status of elephants in many states have changed since the 2017 synchronized elephant census. The all-
India population estimation is currently being carried out and the country-wide estimates are expected to be available by end
of 2023.

An Overview of Elephant Corridors in India

In India, the importance of corridors in maintaining integrity of elephant habitats is long recognized.
Pioneering scientific studies on elephant ecology across different landscapes of the country using field
intensive methods like the radio-telemetry and other approaches have indicated elephant home ranges
to be large spanning 100 to 3,000 km? of diverse habitats (Sukumar, 2003). These home ranges often
encompass forest patches connected through a network of elephant corridors.

[ 2]}
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As a Pan-India effort, with suppott from the Project Elephant, the Wildlife Trust of India (WT[) came up
with “Right of Passage: Elephant Corridors of India” during the year 2005. The Right of Passage provided
a comprehensive insight into elephant corridors across the four regional landscapes. Subsequent to this,
the Elephant Task Force of the Government of india listed 88 corridors in to the Gajah report published
during 2010,

In addition to these published reports on elephant corridors, numerous State Forest Departments of the
elephant range states have also taken cognizance of the importance of corridors and started objectively
identifying them by closely monitoring elephants. The States have also included the corridors in the
working plans of the territorial divisions and the management plans of the protected areas.

Scope of the Report

o Inthe report, elephant corridor is defined as the pathway/s that elephants use to move between
habitat patches to fulfill basic life history requirements, including within home range habitat-use,
seasonal migrations, and dispersal, The occassional movement of elephants into new areas that
do not have viable habitats to support elephant populations is not considered a corridor.

» Inthe report, elephant corridors are depicted as indicative pathways connecting habitat patches.
The length and width of the elephant corridor provided in the report are indicative. The exact
dimension of the corridor is not provided, as very few States have delineated the boundaries of
the elephant corridor, Based on the indicative location of the elephant corridors, it is desired that
the State Governments demarcate the boundaries of the corridors using data on forest cover,
elephant movement, land-use, and human—elephant conflict around the corridors.

e The current status of elephant use of the corridors was ascertained based on the information
provided by the State Forest Departments during the ground validation surveys carried out by
the teams nominated by Project Elephant. For ground validation, a structured questionnaire was
provided to the field officers of the Forest Department (Annexure-3). All the elephant-range
States in the country, with the exception of Uttarakhand, Karnataka and Chhattisgarh have sent
the duly filled-in questionnaires from which the basic details were collated, For Chhatiisgarh, the
elephant corridors were identified by the Wildlife institute of India in consultation with the
Chhattisgarh Forest Depariment. For Uttarakhand and Karnataka, details of the elephant
corridors were obtained from the Gajah report and Right of Passage (2017 version}

+ ltis important fo note that unlike the seasonal intensity of habitat-use, important functions of the
corridors like gene flow and dispersal are difficult to assess in the field, even if elephants are
regularly monitored. Therefore, the current status of corridors elucidated in the report is to be
considered indicative.

» Elephant corridors are dynamic landscape elements that can be potentially influenced by myriad
factors like elephant distribution, abundance, habitat configuration, and other landscape
characteristics. Therefore, the corridors listed for each region and the state therein are best
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considered minimum. In regions where elephant distribution is fluid, such as in the states of the
gast-central region, delineating corridors can be challenging as elephants keep shifting their
ranges constantly. Simifarly, in highly fragmented landscapes where the forests and human—use
areas are highly interspersed and thus the boundaries are diffuse, delineating corridors is
challenging. !

Approach Followed in the Report

1. Ground Validation

For every elephant range State in India, a committee comprising members from Project Elephant and
experts from other insfitutions was constituted, The committee’s mandate was to visit the elephant
corridors along with Forest Department officials and fill out the questionnaire provided by Project
Elephant, which gauges whether the corridor is active or not, The committee worked under the direct
supetrvision of the Director, Project Elephant and the Chief Wildlife Wardens of the respective States. The
duly filled-in datasheets were forwarded to the Project Elephant Division by the respective States.

2. Mapping _

Mapping elephant corridors entailed indicating the location of the corridor {through a series of arrows) on
a forest cover raster layer overlaid with administrative boundaries like forest beats, forest divisions, and
protected areas. The outline boundaries of the cortidors were not provided.

3. Organization of the Report

The elephant corridors detailed in the report have been organized based on the four regional glephant
populations. Corridor-specific maps, along with baseline information related to dimensions, administrative
details, intensity of use by elephants, and the current status of use, were provided in a fable. Wherever
appropriate, recommendations provided by the Forest Department staff to improve the status of the
corridors were included.
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1. Basanta Corridor {transnational corridot)

Connectivity This comidor connects the Dudhwa National Park, India to Bardia National
Park, Nepal. This is a transboundary corridor with majority of its portion in
Nepal, and a very narrow connectivity exists with Dudhwa National Park, There
are two different routes used by elephants pertaining to this corridor.

State Uttar Pradesh {and Nepal}

Indicative length and width Length = 30 km, Width = 10 km

Geo Coordinates 28.464199°, 80.908027°

Forest ranges falling within corridor

North Mighasan and Belrayan range

Revenue villages falling within corridor

5

Ecological importance Basanta corridor is used by elephants for movement between Dudhwa NP, India and
Bardia NP, Nepal

Habhitat type Sal and Mixed forest

Major land use River, Forest, Agricullura) land and Settlements

Elephant movement status Seasonal

No. of elephants using the corridor 13

Major bottleneck

Near Raghunagar in Indian side and along Mohana river in Nepal side

Linear infrastructure in the corridoy

Proposed Indo-Nepal Border road

Recommendations by the forest
department to improve the corridor

1) Trans-boundary co-cperation with Nepal to jointly restore Basania corridor.
2) Build flyover along Indo-Nepal Border Road

3) Regular and intensive monitoring of elephants jointly with Nepal

4) Radic-collaring of elephants to understand habitat use and migratory routes

Current status of the corridor

Active. Intensity of use by elephants stable.
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2. Chhedia Corridor (transnational corridor)

Connectivity This cormridor connacts the Katerniaghat Wildlife Sanctuary, Bahraich in the
Indian side with Bardia National Park, Bardia district in Nepal. Thisis a
transboundary corridor with majority of its portion in Nepal, and with a very
narrow connectivity existing with Katerniaghat Wildlife Sanctuary

State Uttar Pradesh {and Nepal}

Indicative length and width Length = 30 km, Width = 0.5 km

Geo Coordinates 28.309743°, 81.063869°

Forest ranges falling within corridor Katenriaghat range

Revenue villages falling within corridor 2

Ecological importance Chhedia corridor is used by slephants to move between Katenriaghat WLS, India and
Bardia NP, Nepal. Tigers and rhinos alsc move between Kafenraighat WLS and Bardia
NP via this corridor

Habitat type Sal and Mixed forest with interspersing riverine tracts

Major land use River, Forest, Agricultural land and Seftlsments

Elephant movement status Seasonal

Ho. of elephants using the corridor 56

Major bottleneck

Rapid expansion of human habitation in Nepal side, dependency of people on forest
corridor

Linear infrastructure in the corridor

Pioposed Indo-Nepal Border road

Recommendations by the forest
department to improve the corridor

1) Trans-boundary co-operation with Nepal te joinly restore Basanta corridor.
2) Build fiyover along Indo-Nepal Border Road

3) Regular and intensive monitoring of elephants jointly with Nepal

4) Radic-collaring of elephanis te understand habitat use and migratory routes

Current status of the corridor _

Active. Intensity of use by elephants stable.
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3. Dudhwa-Katerniaghat Corr|

Elephant Corridors of india 2023

idor

Connectivity

This corridor connects the Katerniaghat Wildlife Sanctuary with Dudhwa
National Park.

State

Uttar Pradesh

Indicative length and width

Length = 13 km (along Mohana river in north and 20 km along Suheli river in
south), width = 10 km

Geo Coordinates

28.352212°, 80.967671°

Forest ranges falling within corridor

Belrayan and Katenriaghat range

Revenue villages falling within corridor

60

Ecological importance Dudhwa-Katemiaghat corridor is used by elephants to move between Dudhwa NP
and Katerniaghat WLS ihrough buffer zone of Budhwa TR

Habitat type Northem tropical semi-evergreen forest, northern Indian moist deciduous forest,
tropical seasonal swamp forest and northem tropical dry deciduous forest.

Wajor land use Predominantly agricuitural

Elephant movement status Oceasional

No, of elephants using the comidor

13 elephants in Belrayan range of Dudhwa NP
66 alephants in Katerniaghat range of Katenriaghal WLS

Major bottleneck

Mohana river and Subeli river are critical areas whareas human habitations act as
hotleneck

Linear infrastructure in the corridor

1) Proposed indo-Nepal Border road
2) Meter gauge from Mailani to Nanpara

Recommendations by the forest

1) Regular and intensive monitoring of elephants

department 2} Developing parficipatory conservation approach o allow safe passage for
elephants through farmlands
3) Radio-collaring of elephants to understand habitat use and migratory routes
Status of the corridor Active. Intensity of use by elephants stable.
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4, Khata Corridor {transnational corridor)
Connectivity This corvidor connects the Katerniaghat Wildlife Sanctuary, India and Bardia
National Park, Nepal. This is a transboundary corridor.
State Uttar Pradesh {and Nepal)

Indicative Iength and width

Length = 20 km, Width = 10 km

Geo Coordinates

28.35?62?“, 81.213204°

Forest ranges falling within corridor

Katenriaghat and Nishangara Ranges

Revenue villages falling within comidor

5

Ecological importance

Khata corridor is used by elephants fo move between Katenriaghat WLS, india and
Bardia NP, Nepal. Tigers (Panthera fignis} and rhinos {Rhinocerus unicornis) also
move between Katenraighat WLS and Bardia NP via Khata corridor

Habitat type Sal and Mixed forest

Major land use River, Forest, Agricultural land and Seftlements

Elephant movement status Regular

No. of elephants using the corridor 56 elephants in Katerniaghat range

Major bottleneck Near Katiyara and Rampurwa beats in Indian side and Khata area in Nepal side

Linear infrastructure in the corridor

1) Proposed Indo-Nepal Border road
About 10 km of high-tension power ling

Recommendations by the forest
department to improve the corridor

Trans-boundary co-operation with Nepal to jeintly restere Khata corrider
Daploying sufficient mitigation measures like flyover along Indo-Nepat border road
Regular and intensive monitoring of elephants jointly with Nepat

4) Radio-collaring of elephants to understand habitaf use and migratory routes

2)
1
2)
3

Current status of the corridor

Active. Intensity of use by elephanis stable,
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5. Laggabagga-Tatarganj-Shukhlaphanta Corridor (transnational cotridor)

3

Connectivity This corridor connects the Pilibhit Tiger Reserve and Buffer Zone Division
{North Kheri}, Dudhwa Tiger Reserve, India to Shukhlaphanta National Park,
Nepal

State Utiar Pradesh (and Nepal}

Indicative length and width Length = 25 km, width = 10 km

Geo Coordinates 28.765669° 80.199006°

Forest ranges falling within commidor Barahi and Sampuranagar ranges

Revenue villages falling within corridor 25

Ecological importance Lagga-bagga corridor is used by elephants and other mammals viz. tiger {Panthera

tigris}, leopard (Panfhera pardus), rhings (Rhinocerus upicomis) and swamp deer
{Rucervus duvaucell) 1o move between Pilibhil TR in India and Shukhlaphanta NP,

Nepal.
Habitat type Sal-dominated mixed forest and grasslands
Major land use River, Forest, Agricultural Jand and Settlements
Elephant movement status Seasonal
No. of elephants using the corridor 2
Major bottleneck Near Tharupatti, Gunhan, Tatarjang in Indian side
Linear infrastructure in the corridor Proposed Indo-Nepal Border road
Recommendations by the forest 1} Trans-boundary co-operation with Nepal to jointly restare Lagga-Bagga corridor
department to improve the corridor 2) Deploying sufficient mitigation measures like fiyover along Indo-Nepal border road

3} Regutar and intensive monitoring of elephants jointly with Nepal
4) Radio-collaring of elephants to understand habitat use and migratory routes

Current status of the comidor Active. Intensity of use by elephants increased.
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6. Laljhadi Corridor {transnational corridor)

Connectivity This corridor connects Dudhwa Tiger Reserve, India fo Shukhlaphanta National
Park, Nepal. This is a transhoundary conridor with majority of its portion in
Nepal side and a very harrow connectivity along Dudhwa NP

State Uttar Pradesh (and Nepal)

Indicative length and width Length =20 km, width = 3 km

Geo Coordinates 28.663241°, 80.502309°

Forest ranges falling within corridor Gauriphanta range

Revenue villages falling within comridor 1

Ecolagical importance

Lahadi corridor serves as a migratory route for elephants for movement between
Dudhwa NP, India and Shukhlaphanta NP, Nepal

Habitat fype Sl and Mixed forest

Major land use River, Forest, Agricultural land and Setilements
Elephant movement status Seasonal

No. of elephants using the comidor 79

Major bottleneck Rapid expansion of human habitations in Nepat side
Linear infrastructure in the corridor 1} State Highway 90 (Palia to Gauriphanta road)
2) Propased Indo-Nepal border road
3} Trench for 2 km
Recommendations by the forest 1) Transboundary co-operation with Nepal to jeintly restore Laljhadi cemidor.
department to improve the corridor 2} Afforestation along Donda river on Nepal side to develop cover for wildlife
3) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road

4) Regular and intensive monitoring of elephants jointly with Nepal
5} Radio-collaring of elephants to understand habitat use and migratory routes

Curremt status of the corridor .

Active. Intensity of use by elephants stable.
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1. Rawasan- Sonanadi (Rajaji - Corbett} Corridor (interstate corridor)

Connectivity This corridor connects Senanadi Wildlife Sanctuary to Rajaji Tiger Reserve
through the Bijnor Plantation Forest Division close to Najibabad

State Uttar Pradesh and Utarakhand

Indicative length and width Length = 22 km, Width = 11 km

Geo Coordinates 29° 40 46"~ 20748 9N

7871931 - 78° 31 38'E

Forest ranges falling within cotridor

Bahrhapur, Kauraya, Sahanpur and Rajlgarh Ranges

5 villages and 12 setielements

Revenue villages falling withlit corridor

Ecological importance This is an important corridor used by elepbants and {igers moving between Corbett
and Rajaji Tiger Reserves.

Habitat type Tropical dry deciduous forest and forest plantations,

Major land use Forests, settlements

Elephant movement status Regular

No. of elephants using the corridor 103

Major bottleneck

1) Farm lands and settlements along the Najibabad — Kotdwar road {NH-119) and
railway line

2} Bounder mining in the Malain river

3) Numerous settlemenis of Van Gujjats

Linear infrastructure in the corridor

1) Meerut- Pauri National highway- 119 with heavy traffic
2) Broad gauge, single track and electrified railway line - 10 km

Recommendations by the forest
department to improve the corridor

1) Elevated bridge for Meerut- Pauri Highway

2) Reduced train speed in Najibabad- Kotdwar section

3) Demarcation of the forest boundary and increasing the Frotected area on Terai
Arc Landscape

4) Purchasing of specific tracts of iand in Shankurpur Farmn area

5} Reducing the forest depandency of Gujjars.

Current status of the corridor

Active. Intensity of use by elephants increased.
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8. Shivalik Corridor (interstate)

Connectivity This corridor connects Rajaji Tiger Reserve to Mohand Range to Shakumbri
Range to Barkala Range to Kalesar Nationat Park

State Uttar Pradesh and Uttarakhand

Indicative length and width Length = 32 km, width = 23 km

Geo Coordinates 30007, 30° 25N

732,78 1'E

Forest ranges falling within corridor

Mohand, Shakumbri and Barkala Ranges

Revenue villages falling within corridor 19
Ecological importance Itis one of the major stretches connecting Rajaji NP and Kalesar NP.
Habitat type Tropical dry deciducus forest
Major land use Forests and settlements
Forest = 33229.46 ha
Elephant movement status Occasianal
No. of elephants using the corridor 18
Major botileneck National Highway- 724 [307), Heavy human pressure (by Gujjars)

Linear infrastructure in the corridor

1) National Highway- 724 {307), 18 km

2} trrigation and power (Eastem Yamuna Canal} - 8 km

3) 400 Kv Dehradun- Abdullapurl transmission line in Barkala Range and
400 Ky Dehradun- Baghpat fransmission line in Mohand Range

Recommendations by the forest
department to improve the comidor

1) Elevated bridges along canals,

2) Relocation of Guijjars from the comidor area & reducing their dependency on forests.
3) Waiter holes and habitat improvement work is needed inside the cortidor.

4} Eradication of Lantana and other invasive plants.

5) Increass in the number of forest staff and walch towers.

Current status of the corridor

Active. Intensity of use by elephanis increased,
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9. Chilla- Motichur Corridor
‘Connectivity This corridor connects Motichur Range with Chilla Range of Rajaji Tiger Reserve
across siver Ganga through the Motichur river and strip of forests around the river,
State Uttarakhand
Indicative length and width Length = 4 km width = 1 km
Geo Coordinates 30°0%'12.8", 78*12'8.1"

30000/33.97, 78"11'30.6"
30°00'18.2", 78°1314,2"
30%00'00.2", 78°12'38.2"

Forest ranges fafling within corridor

Wotichur and Chilla Ranges

Revenue villages falling within corridor

2

Ecological importance This is a very crifical corridor that connects the western Rajaji with eastern Rajaji across
river Ganga. The corridor is used by elephants, tigers and other wildlife.

Habitat type Tropical dry deciduous sal forest and teak plantation

Major land use Forests and Selflements

Elephant movement status Regular

Major bottleneck

Khand gaon, Army ammunition dump, settlement area

Linear infrastructure in the corridor

1} National Highway 34

2} 2 km of Haridwar-Raiwala Railway track

3) Canal powerhouse canal in Chilla Range

4) HT powex fines, 220 KV & length approx. 500 M, 132 KV, length approx.500 M.

Recommendations by the forest
department fo improve the corridor

Information WA

s o Ve

Current status of the coridor Active. Intensity of use by elephants fncreased. ]
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10. Motichur - Gohrt Corridor

Connectivity This corridor connects the Motichur and Gohri Ranges of Rajaji Tiger Reserve
across river Ganga and along the River Song.

State Uttarakhand

Indicative length and width Length = 5 km, width = 1 km

Geo Coordinates 30003'11,42°, 78013 8,57"

30°03 8.65", 7813 5.68"
30003 3.60", 78013 1.42"

Forest ranges falling within corridor

Motichur and Gohri Ranges

Revenue villages falling within corridor

2

Ecological importance This is a very imporlant corridor that connects the Gohii range and Motichur ranges of
Raiaiji Tiger Reserve across river Ganga and fhrgugh the river Song.

Habitat type Tropical dry deciduous sal forest and teak plantation

Major land use Song River, plantations and forest

Elephant movement status Seasonal

Major hotiieneck Gaurimafi, Thakurpur, setilement area

Linear infrastructure in the corridor 1} National Highway 34
2} 500m of Raiwala - Rishikesh Railway frack

Recommendations by the forest Information NA

department fo improve the corridor

Current status of the corridor

Active, Intensity of use by elephants decreased.
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11.  Teenpani Corridor

Elephant Corridors of India 2023

Connectivity This corridor connects the Motichur Range of Rajaji Tiger Reserve with the
Barkot and Rishikesh Ranges of Dehradun Forest Division,

State Uttarakhand

Indicative length and width Length = 1.5 km, width = 2 km

Geo Coordinates 30°%04'13.14", 78912'18.52"

30004'50", 787122455
30%0416", 78°12'29.95"

Forest ranges falling within corridor

Motichur, Barkot and Rishikesh Ranges

Revenue villages falling within corridor

2

Habitat type Sal-dominated {ropical dry deciducus forest and teak plantation
Major land use Forests, Agricultural land, River and Settlements

Elephant movement status Seasonal

Major hottleneck Sahabnagar, Chidderwala seitiement area

Linear infrastructure in the corridor

1) 700m of National Highway 7

2} 400m of irrigation canal

3) 500 of 220 kv high-tension power line
4) 300m of electric fencing

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased,
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Elephant Corridors of India 2023

12.  Kilpura-Khatima-Surai Corridor {interstate and transnational corridor)
Connectivity This corridor connects Haldwani Forest Division and Nandhaur Wildlife
Sanctuary of Uttarakhand with Pilibhit Tiger Reserve of Uttar Pradesh and
Shuklaphanta National Park of Nepal
State Uttarakhand and Uttar Pradesh. Also into Nepal
Indicative length and width Length = 22 km, Width = 3 km
Geo Coordinates 29°05 17.6, 80° 01 09.6

26942419,7957 (056
28046439, 80003 104
28949 31.4, 79755 08.7

Forest ranges falling within corridor

Kilpura, Khatima, Surai and Sarada Ranges.

Revenue villages falling within corridor 13

Ecological importance Only connectivity between Nandhaur WLS and Pilibhit TR,
Hahitat type Moist deciducus forest

Major land use Forest, Agricultura! land and Settements

Elephant movement status Regular

Major bottleneck Chakarpur-Jagbura River, Lalkothi bridge-Lohia head

Linear infrastructure in the corridor

1) National Highway 125, 3.5 km

2} Broad gauge and electrified railway line, 4 km
3) Sharda Canal with gentle earthen slope, 15 km
4} Solar fence, 3 km

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor Active. Intensity of use by elephants stabls.
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13. Kosi River Corridor

Elephant Corridors of India 2023

Connectivity

This corridor connects Corbett Tiger Reserve to Ramnagar Forest Department
across River Kosi in multiple locations.

State Uttarakhand
Indicative length and width Length = 23 km, width = 2.5 km
Geo Coordinates 29" 25'15%29° 27" 8" N

79° T 18-T° O AE

Forest ranges falling within corridor

Bijrani (Corbett TR) and Kosi (Ramnagar} Ranges

Revenue villages fatling within corridor

2

Ecological importance

Connegtivity between Corbetl TR and Ramnagar FD

Habhitat type

Sal dominated Tropical dry deciducus forest

Major land use

Forest, Riverbed, human settlements, IMPCL {Indian Medicines Pharmaceutical
Corporation Limited)

Elephant movement status

Regular

Major botileneck

Ladua chaur 1o Garjia chowki, Garjia temple to Sunderkhal, Dhangadi to Mohaan

Linear infrastructure in the corridor

1} 23 km of Naficnal Highway 121
2} High-iension power line near ladua chaur
3) IMPCL industry

Recommendations by the forest
department to improve the corridor

Information MNA

Curmrent status of the cormridor

Active, Intensity of use by elephants stable.
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Etephant Corridors of India 2023

14, Nihal- Bhakra (Fatehpur- Gadgadia) Corridor
Connectivity This corridor connects the Fatehpur Range of Ramnagar Forest Iji\rision with
the Gadgadia Range of Terai Central Forest Division.
State Uttarakhand :
Indicative length and width Length = 10 km, width = 10 km

Geo Coordinates

29013 129015 ' N
79213679 25 0'E

Forest ranges falling within corridor

I atehpur and Gadgadia Ranges

Revenue villages falling within corridor 4

Ecological importance Used o be connectivity for Terai East FD via Terai Central FD
Hahitat type Tropical moist deciduous

Major land use Forests and seitlements

Elephant movement status Regular

Major bottleneck Kaladhungi-Haldwani highway

Linear infrastructure in the corridor

5 km of Kaladhungi-Haldwani highway

Recommendations by the forest
department to improve the corridor

Information NA

T
il

Current status of the corridor Active. Intensity of use by elephants stable.
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Etephant Corridors of India 2023

15. Kansrau - Barkot Corridor {Lal Tappar corridor)

Connectivity This corridor connects the Kansrau Range of Rajaji Tiger Reserve and the
Barkot and Rishikesh Ranges of Dehradun Forest Division

State Uttarakhand

Indicative length and width Length = 2 km, width = 800 m

Geo Coordinates 30004'55.0"  78909'00"
30°04'48.0" 78009'11.0°
30005'50.0" 78M10°47.0"
30%05'57.0" 78010142.0"

Forest ranges falling within corridor

Kansrau (Rajaji TR), Barkot and Rishikesh Ranges [Dehradun FO)

Revenue villages falling within corridor

Information NA

Ecological importance

It is art important corridor that connects the elephant populations of Rajaji Tiger
Reserve with Dehradun Forest Division.

Habitat type Tropical dry deciduous

Major land use Forests and Settiements
Elephant movement status Regular

Major hottleneck Near Lal Tappar Indusftrial Area
Linear infrastructure in the corridor 1) Nationa! Highway 7

2} High-tension power line (132 KV}

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Infensity of use by elephants increased,
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Elephant Corridors of India 2023

Rawasan-Sonanadi {Via Lansdowne FD} Corridor

16,

Connectivity This corridor connects Rajaji and Corbett Tiger Reserves. Elephants use the
foothills between Rawasan (at the eastern end of Rajaji Tiger Reserve) and the
Khoh River {westem end of Corbett Tiger Reserve).

State : Uttarakhand

Indicative length and width Length = 21 km, width = 2 km

Geo Coordinates 29°45' 257, 20° 48 32" N
78° 22 46" 7333 T E

Forest ranges falling within corridor Najibabad Reserve Forest

Revenue villages falling within corrider 35

Ecological importance

This Is a very crusial corridor that connects the elephant and tiger populations between
Corbett and Rajaji Tiger Reserves.

Habitat {ype Tropical dry deciduous and riparian forests
Major land use Forest

Elephant movement status Regular

Major bottlenack Not provided by forest department

Linear infrastructure in the corridor

1} National Highway 119, and associated high traffic

Recommendations by the forest
department to improve the corridor

Information NA

Current status of fhe corridor

Active. Intensity of use by elephants stable.
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17.  Chilkiya- Kota Corridor

Elephant Corridors of India 2023

Connectivity This corridor connects Chilkiya Reserve Forest of Corbett Tiger Reserve and
Kota RF of Ramnagar Division.

State Uitarakhand

Indicative length and width Length = 0.7 km, width = 3.9 km

Geo Coordinates 20° 24 367, 29° 31 30" N

79° 658", 79° 8 37°E

Forest ranges fafling within corridor

Sarpduli, znd Kosi Range

Revenue villages falling within corridor.

35

Habitat type Tropical dry deciducus

Major land use Forests , Agricultural land and Setllements
Elephant movement status Regular

Major hottlenack Information NA

Linear infrastnicture in the corridor

1} National Highway 121, and associated high traffic
2) A high-tension line passes through the Kosi Range
3) Garjiya temple

Recommendations by the forest
department to improve the corridor

Infonmation NA

Current status of the comridor

Active, Intensity of use by elephants not available.
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Elephant Corridors of India 2023

18. Gola Corridor
Connactivity This corridor connects Gola Rankhu and Goral Reserve Forest of Terai East
Forest Division and the Tanda Protected Forest of Terai Central Forest
Division,
State Uttarakhand ]
Indicative length and width Length =5 km, width = 2.5 kin
Geo Coordinates 29°05'10"-29°05'37" N

79°3102'-79°31'04" £

Forest ranges falling within corridor Haldwani

Revenue villages falling within corridor 8

Ecological importance Important for the population continuity between forests of Gola Rankhu, Gorai and the
Tanda Protected Forest.

Habitat type Dry deciduous forest

Major land use Forest and setflements

Elephant movemnent status No Movement

Major hottleneck Haldwani and Lal Kuan towns

Linear infrastructure in the corridor

1)Expansion of Haldwani fownship and sefting up of Lal Kuan industrial complex
2) Heavy traffic on Haldwani-Lal Kuan road
3} Boulder mining in the Gola River area

Recommendations by the forest Information MA
department to improve the corridor
Current status of the corridor Impaired,
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1.

Jamui- Jhajha- Chakayi

Elephant Corridors of India 2023

Corridor

Cannectivity

Elephant movement is between the Garhi beat of Jamui range, Charkapatthar
and Batia beats of Jhaja range and Madhwa sub-beat of Chakayi range.

State Bihar
Geo coordinates 24.747494, 86.126023 to 24.523028, 86326038
Indicative length and width Length =46 km, width =30 -50 m

Beats falling within corridor

{sarhi, Charkapatihar and Batia Beat, and Madhuwa Sub- Beat

Forest ranges falling within corridor

Jamui, Jhatha and Chakayi Ranges

Revenue villages falling within corridor

Three

Habitat type

Moist deciduous Sal Forests, Tropical deciduous Sal Forests, Dry deciduous mixed
Forests, Boswellia Forests, Aegle Forests, Scruby Forests and Euphorbia Forests

Major land use

Forest = 80 ha
Agriculture = 34 ha
Habitation = 10 ha

Elephant movement status Oceasional,
Number of elephants using this corridor | 9
Linear infrastructure in the corvidor Information not provided

Bottlenecks in the corridor

Mear Garhi, Batia and Simultala there are breaks in the corridor.

Recommendations by the forest
department

1) Data-driven proper identification of corrider is required.
2} Habitat management enrichment along the elephant comdon'mlgratlon
2} Awareness programs for local people.

Status of the corridor Aclive. Intensity of use by elephants not available
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Elephant Corridors of [ndia 2023

2, Charmar - Jingol corridor
Connectivity Connects Dharamjaigarh to Raigarh Forest Division and then on to Odisha
towards the east
State Chhattisgarh
Indicative length and width Length = 20 km, width = 2.5 km
Geo coordinates 22.134361, 83.2199%0

22.061002, 83.406998

Compariments falling within corridor

1264P, 1267, 1263P, 1253P, 1268, 1269, 1252P, 1270, 1273, 1272, 1244P, 1275,
346, 847, 848, 849, 350P, 842P, 838

Beats falling within corridor Dehradihi, Chammar, Chharratangar, Amaiidh, Samaruma, Kachkoba, Tamnar
Forest ranges falling within corridor Ghargoda and Tamnar

Ecclogical importance Important corridor for elephant moving from Odisha to inferiors of Chhattisgarh.
Habhitat type Tropical Dry Deciducus

Major land use

Forest, agricullure and sefflements

Elephant movement status Regular
No. of elephants using the cormridor 80-100
Linear infrastructure in the corrider Imiormation NA
Recommendations by the forest Information NA

department to improve the corridor

Current status of the corridor

Acfive. Intensity of use by elephanis stable,
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Eléphant Corridors of India 2023

3 Nagdhara- Baraud corridor

Connectivity . Connects habitats in Raigarh and Dharamjaigarh Forest Divisions

State Chhattisgarh

Indicative fength and width Length =10 km, width = 2.5 km

Geo coordinates . 22355827 83.233188
22.297178 83.354202

Compartments falling within corridor 1286P, 1287, 1312, 12880A, 1291P, 1289F, 1293, 1292P, 413, 414

Beats falling within corridor Nagghara, Pusalda and Baraud

Forest ranges falling within corridor Ghargoda (Raigarh FD} and Dharamjaigarh {Dharamjaigarh FD)

Revenue villages falling within corridor Information NA

Ecological importance Important corridor that is used by elephants moving from Odisha to interiors of
Chhaltisgarh. .

Habitat type Sal-dominated tropical dry deciduous

Major {and use Forest, agriculture and seftlements

Elephant movement status Regular

No, of elephants using the corridor 80- 100

Linear infrastructure in the corridor tnformation NA

Recommendations by the forest Information NA

department to improve the corridor

Current status of the corridor Active. Intensity of use by elephants stable.
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Elephant Corridors of India 2023

4. Hati-Kudmura corridor
Connectivity Korba and Dharamjaigarh FD
State Chhattisgarh

Indicative length and width

Length = 10 km, width = 3.2 km

(Geo coordinates

22.35684, 83.04527
22.29613, 83.12699

Compartments falling within corridor

555P, 562, 554, OA 1425, OA 1424, P1139, DA 1423

Baats falling within corridor

Kudmura {Korba FD), Chachiya {Korba FD}), Hati (Charamjaigarh FDY), Samarsingha
{Dharamjaigarh FD)

Forest ranges falling within comider

Chaal and Kudmura ranges

Ecological Importance

This is the main comidor used by elephants to move beiween Korba and
Dharamjaigarh Forest Divisions across River Maand.

Habhitat type Sal-dominated tropical dry deciduous forest
Major land use Forests, agriculture and setilements
Elephant movement status Regular

No. of elephants using the corridor 80

Linear infrastructure in the corridor Information NA

Recommendations by the forest Information NA

department to improve the corridor

Current status of the corridor

Active. Intensity of use by elephants stable.
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Elephant Corridors of india 2023

5. Chaal- Kartala corridor
Connectivity Korba and Dharamjaigarh FD
State Chhatlisgarh

Indicative length and width

Length = 21 km, width = 2 km

Geo coordinates

22.263807, 82.960300
22.143325, B3.148465

Compartments falling within corridor

512, 513, 506P, 511, 507P, 510, 509P, 508, 541, 542, 543, P1156, OA 1468, OA
1467, P1154, P1155, P1153, OA 1466, 1180, P1149, OA 1462, P1150

Beats falling within corridor

Chaal, Bangarsuta (in Charamjaigarh FB) and Nondarha, Chaal part, and Chorbhatti
{in Korba FD)

Forest ranges falling within corridor

Chaal and Kartala ranges

Ecological importance

Some of the peripheral herds (that moves primarily along the boundary areas) in
Dharamjaigarh and Korba Forest Division use this corridor by crossing across River
Maand :

department to improve the corridor

Habhitat type Tropical Dry Deciduous

Major land use Foresfs, agriculture and seltlements
Elephant movement status Regular

Linear infrastructure in fhe corridor Information NA

No. of elephants using the corridor | Not recorded by forest department
Recommendations by the forest Infarmation NA

Current status of the corridor

Active. Infensity of use by elephants stable.
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Flephant Corridors of India 2023

6. Korondha - Rupunga corridor
Connactivity Elephant movement with Dharamjaigarh Range, which is disjunct and
connected only by this corridor
State Chhattisgarh
Indicative length and width Length = 16 km, width = 3.5 km
Geo coordinates 2249530, 83.08785

22.36575, 83.19266

Compartments falling within corridor

450, 377, 452, 464, 453P, A51P, 476P, 455P, 456P, 457P, 458P, 461P, 462P, 463,
464P, 460P

Beats falling within corridor Korondha aid Rupunga
Forest ranges falling within corridor Dharamjaigarh

department to improve the corridor

Ecological importance This cormidor is frequently used by elephants, but the connectivity can be broken by
ongoing infrasiructure development.

Habitat type Sal-dominated tropical dry deciduous forests

Major fand use Forests, agriculture and seftlements

Elephant movement status Regular

No. of elephants using the corridor Not recorded by forest department

Linear infrasfructure in the corridor Information NA

Recommendations by the forest Information NA

Current status of the comridor

Aciive. Intensity of use by elephants stable.
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Elephant Corridors of India 2023

7. Balco - Etma Nagar corridor
Connectivity Korba and Katghora Forest Divisions across River Hasdeo
State Chhaltisgarh
Indicative length and width Length = 7.5 km. widih = 1.5 km
Geo coordinates _ 2258413, 82.54890
2255741, 82.62051
Compartments falling within corridor OA 738, P528, DA 763, DA 782, OA 1223
Beats falling within corridor Tanakhar, Patha, Kachar
Forest ranges falling within corridor Etma Nagar (Katghora) and Balco (Korba)
Ecological importance This is the main corridor used by elephants fo move between Korba and Katghora
Forest Divisions.
Habitat type Sal-dominated dry deciducus forests
Major land use Forests, agriculiure and settlements.
Elephant movement status Regular
No, of elephants using the corridor Not recorded by forest deparfment
Linear infrastructure in the corridor Information NA
Recommendations by the forest Information MA
department to improve the corridor :
Current status of the corridor Active, Intensity of use by elephants stable.
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8. Balco- Katghora corridor

Elephant Corridors of India 2023

2250223, 82.66176

Connectivity Korba and Katghora Forest Divisions across River Hasdeo
Slate Chhattisgarh

Indicative length and width Length = 4.5km, width = 1 km

Geo coordinates 22.52544, 82 62007

Compartments falling within corridor

OA 1228, OA 766

Beats falling within corrider

Podikhoha, Katghora

Forest ranges falling within corridor

Katghora (Katghora} and Baloe (Korba)

Habitat type

Tropical Dry Deciduous

Major land use

Forests, agriculture and setilements

Elephant movement status

Regular

No. of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corrider

Information NA

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corrider

Piae sy}

Active. Intensity of use by elephants stable.
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Elephant Corridors of India 2023

9. Khod-Rihand corridor
Connectivity Guru Ghasidas National Park and Tamaor Pingla Wildlife Sanctuary across
River Rihand
State Chhattisgarh
Indlicative length and width Length = 13.5 km, width = 2.5 km
Geo coordinates ' 23.774510, 82.693394

23720701, 82.822966

Compartments falling within corridor

914, 896, 897, 899, 900, 898, P 561, P 588, P 557

Beats falling within corridor Khed, Khod (W), Kachiya

Forest ranges falling within corridor Khod (Tamor Pinlga WLS}, Biharpur and Rihand

Ecological importance This is an important corridor that connects elephant populations between Guru
Ghasidas National Park and Tamor Pingla Wildlife Sanciuary across
Surgjpur Forest Division

Habitat type Sal-dominated dry deciduous forests

Major land use

Forests, agriculiure and setilements

Elephant movement status

Regular

No. of eiephants using the corrider

Not recorded hy forest department

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Agtive. Infensity of use by elephants increased.
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Elephant Corri

10, Ghat Pendari-Pakni corridor

dors of india 2023

Connectivity Surajpur to Tamor Pingla Wildlife Sanctuary
State Chhatiisgarh

Indicative langth and width Length = 3 km, width = 0.8 km

Geo coordinates 2352804, 83.12699

23.51064, 83.16178

Compartmentis falling within corridor

P 112, P 111, P 109

Beats falling within corridor

Ghat Pendari and Pakni

Forest ranges falling within corridor

Pratappur

Ecological importance

|

This ts an important corridor connecting elephant pop
Tamor Pingla Wildlife Sanctuary.

ulations of Surajpur and

department to improve the corridor

Habitat type Sal-dominated dry deciduous forests
Major land use Forests

Elephant movement status Reqular

No. of elephants using the corridor Mot recorded by forest department
Linear infrastructure in the corridor Information NA

Recommendations by the forest Infarmation NA

Current status of the corridor

Active, Infensity of use by elephants stable.
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Elephant Corridors of India 2023

11.  Bhagabilla- Ratnasai Corridor

Gonnectivity Hatgamharia Range of Chaibasa Forest Division to Rairangpur Forest
division in Odisha

State Jharkhand

Indicative length and width Length = 19 km; width = 2 to 7 kmi

Geo coordinates N 22°15'44.9°, 22°12'2°/ E 85° 53'54", B5° 58'27.38"

Forest ranges falling within conidor Hatgamharia Range

Revenue villages falling within corridor 38

Ecolagical importance The area is an important migratory corridor with increasing number of elephants
this comidor on a regular basis.

Habitat type Dry deciduous, Sal-dominated forests

Major land use Forest = 3,224 ha

Agricultural land = 12,000 ha

Elephant movement status

Regular, more frequent from October to February

Number of elephants using the corrido_r

26

Linear infrastructure in the corridor

High tension power lina (11,000 V)

Recommendations by the forest depariment to
improve the corridor

Habitat improvement aciivilies in the corridor.

Current status of the corridor

Active, Infensity of use by elephants not available
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Elephant Corridors of India 2023

12.  Jampani- Bhagabilla Corridor
Connectivity Elephant movement is from Noamundi Range to Hatgamharia Range of
Chaibasa Forest Division in Jharkhand to Keonjhar Forest Division in
Qdisha
State Jharkhand
Indicative length and width Length = 120 km; Width=2fo 5 km
Geo coordinates N 22°5'41 08", 22¢15'44.98"f E 85° 33'19.79", 86° 63'54°

Forest ranges falling within corridor

Hatgamharia and Neamundi Ranges in Chaibasa Forest Division

Revenue villages falling within corridor

7}

Ecological impartance The corrdor is important in sustaining seasonal elephant migration between
Odisha and Jharkhand. The number of elephants using the corridor has been
increasing.

Habhitat type Dry deciduous Sal dominated forest

Major land use

Forest = 1551.9 ha
Agriculture + human-use = 12,000 ha

Elephant movement status

Regutar, more frequent from Ociober fo Febryary

Number of elephants using the corridor

20-25

Linear infrastructure in the corridor

High tension power line {11,000 V)

Recommendations by the forest department to
improve the corridor

Hahitat improvement in the corridor.

Current status of the corridor

Active, Intensity of use by elephants not available
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13.  Siyaljora- Dhobadhobin Corridor

Connectivity This corridor is used by elephants for moving from Keonjhar Forest
Division in Odisha to Sayiljora RF of Noamundi Range towards
Dhobadhobin RF of Hatgamharia Range in Chaibasa Forest Division and

: eventually into Rairangpur Forest Division of Odisha,

State .| Jharkhand

Indicative length and width Length = 50 km, Width =2 -6 km

(eo coordinates N22° & 515", 22° 3 36.40°/ E 85° 37" 48.49", 86° 56" 44.59"

Forest ranges falling within corridor Siyaliora, Noamundi, Dhobadhobin and Halgamharia Forest Ranges of
Chaibasa Forest Division

Revenue villages falling within corridor 3

Habitat type Saldominated dry deciduous forests

Major land use Forest fand = 667.7 ha

. Agricultural lands + human-use areas = 9200 ha

Elephant movement status Regular, more frequent from October to February

Number of elephants using the corridor 26

Linear infrastructure in the corridor Information NA

Recommendations by the forest department to | Habitat improvement in the cormidor,

improve the corridor

Current status of the corridor Active. Intensity of use by elephants not available
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Elephant Corridors of India 2023

14.  Sangajata- Haldipokhar Corridor
Connectivity Elephants use this corridor to move from Saraikela Forest Division in
Jharkhand to Haldipokhar Range in Chaibasa Forest Division. Some
elephants also go up te Rairangpur Forest Division in Odisha,
State Jharkhang
Indicative length and width Length = 96 km, width = 2 to § km
Geo coordinates N 22° 40'25.83", 22° 3'45.06°/ E 85° 51'65.15", 85° 0'55.65"

Forest ranges falling within corridor

Haldipokhar Range in Chaibasa Forest Division

Revenue villages falling within corridor

74

Habitat type

Sal-dominated dry deciducus forest

Major land use

Forest = 3226.7 ha
Agriculture + hutan-use = ~21,500 ha

Elephant movement status

Regulzr, more frequent from Cctober to February

Number of elephants using the corridor

26

Linear infrastructurs in the corridor

Two High tension power lings (11,000 V)

Recommendations by the Forest Department
to improve the comvidor

Habitat improvement in the corridor.

Current status of the corridor

Active. Intensity of use by elephants not avallable
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5.  Lepang- Dumuria Corridor

Elephant Corridors of India 2023

Connectivity Elephants use this corridor to move from Lepang RF of Noamundi Range
in Chaibasa Forest Division fo Keonjhar Forest Division in Odisha

State Jharkhand

Indicative length and width Length = 33 km, width=2- 7 km

Geo coordinates N 22°5'8.55" 22° 8" 44,967 E 85° 35 7.03, §5° 42' 57.14°

Forest ranges falling within corridor

Noamundi Forest Range

Revenue villages falling within corridor

18

Administrative details of the corridor

The corridor connects the Haldipckhar Reserve Forest to the Sangajata
Reserve Forest and maintains the connectivity with Simlipal Tiger Reserve in
QOdisha,

Habitat type Sal-dominated dry deciduous forest
Major land use Forest = 540.5 ha
Agriculture + habitation = 5200 ha
Elephant movement stafus Regutar, more frequent from October to February

Number of elephants using this corridor

pisl

Linear infrastructure in the corridor

High tension power line (11,000 V}

Recommendations by the Forest Department
to improve the corridor

Increasing the green cover in the corridor

Current status of the corridor

Active. Information on intensity of use not available.
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Elephant Corridors of india 2023

16.  Ankua- Ambia Corridor
Connectivity The corridor links that Ambia- 11,12 Reserve Forest in Saranda Forest
Division to Dimbuli Reserve Forest in Kolhan Range, Kolhan Forest
Division
State Jharkhand
Indicative length and width Length = 8 km

Geo coordinates

N 22° 20'63", 22° 29347 E 85°14'41°, 85° 14'4¢"

Forest ranges falling within corrider

Kolhan Forest Range

Revenue villages falling within corridor

18

Ecological importance

In addition to elephants, several ather wildlife uses this very important corridor

Habitat type

Sal-dominated dry deciduous forest

Major fand use

Forast = 1908 ha
Agriculture = 343 ha

Elephant movement status

Elephant movement has decreased over years, Elephants mainly use this
corridor from August to March

Number of elephants using this corridor

Not recorded by forest department

Linear infrastructure in the corridor

1} High tension power line {11,000 v} _
2) State Highway, around 3 km of the road passes through the corridor, with
frequent heavy vehicle movement

Recommendations by the forest department to
improve the corridor

Overpass for the elephants to cross the State Highway (Gua — Salai} passing
through the corridor.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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17. Raibera- Pulbaburu Corridor
Connectivity Elephants move between Raibera of Kolhan Forest Division to
Pulbaburu of Porahat Forest Division along Raibera PF, Derwan PF,
Panta PF, Anandpur {PF 13 & 14} and Ambia RF
State : Jharkhand
Indicative length and width “‘Length = 8.5 km
Geo coordinates | N 22028427, 22°29'36°f E 85° 17°52", 85° 17'56"

Forest ranges falling within corridor

Kolhan Range of Kolhan Forest Division

Revenue villages falling within corridor

1

Ecological importance

In addition to elephants, several other wildlife in the area uses this corridor

Hahitat type Dry dsciducus Sal dominated forest
Major land use Agricultural land and Sal dominated forest
Elephant inovement status Seasonal, mainly from August to March

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1} Triple Railway lines of S.E.R connecting Goilkera and Mancharpur Stafion
of Chakradharpur division, arcund 3 km of railway track falls under the
Kelhan Forest Division

2) Railway Bridge on Karo River

3} 3 km of High-tensian power line (11,000 V)

Recommendations by the forest department to

improve the corridor

1} Overpass for the elephants is required in the state highway passing
through the corridor.
2} Monitering Railway lines and imposing speed restriction very important

Current status of the corridor

Active. Intensity of use by elephants decreased.
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18.  Dalapani - Suklara Corridor

Elephant Corridors of India 2023

Connectivity This corridor connects Dalma Wildlife Sanctuary to Kankrajhor Reserve
Forest! Dalapani Reserve Forest of Jamshedpur Forest Division of
Jharkhand fo Kankrajhor Reserve Forest, West Bengal,

State Jharkhand

indicative length and width

Length = 2.10 km, Width = 0,05 km

Geo coordinates N 22°47'14,932", 22°45'8,375"

E 86° 24'12.399", 86° 26'50.412"
Forest ranges falling within corridor Ghatshila Range
Revenue villages falling within corridor No village within the corrdor
Habitat type Tropical dry deciduous forest
Major land use Forest=9.75 ha

Agriculture = 0.5 ha
Habitation = 0.25 ha

Elephant movement status Regular
Linear infrastructure in the corridor Information NA
Number of elephants using this corridor 28

Recommendations by the forest department fo | 1) Habitat enrichment along the elephant comidor/migration.
2) Creation of water bodies inside corridors

improve the corridor

Current status of the corridor

Active, Intensity of use by elephants increased.
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19.  Dalma - Chandil Corridor
Connectivity This corridor connects Chandil, Dalma Wildlife West Range,l to Chandil
Tenvitorial Range, Saraikela Forest Division
State Jharkhand

Indicative length and-width

Length = 5 km, wigin = 0.9 km

Geo coordinates

N 22°56'7.077", 22°56'3.106" / E 86°03'24.923, 86°0r47.038"

Forest ranges falling within corridor Chandil Range
Revenue villages falling within corridor Six-

Habitat type

Sal-dominated tropical dry decidugus forest

Major land use

Forest = 180 ha
Agriculture = 90 ha
Habitation = 30 ha

Elephant movement status Occasional
Number of elephants using this corridor 4-5

Linear infrastructure in the cotridor

4) 2 km of High tension power line

1} National Highway 33 and associated high traffic volume in the road
2) Broad gauge railway line
3) 200 m of Subarnarekha imigation canal with cemented embankment

Recommendations by the forest department to
improve the corridor

1) Cortidor use by elephants decreased due to Subamarekha canal, habitat
degradation, Railway line and human habitation expansion. Thess factors to be
looked into for corridor restoration,

2) Habitat entichment along the elephant comidorimigration,
3) Creation of water bodies inside corridors
4) Over pass on Raitway irack passing through the corndor.

Current status of the corridor -

Active. Intensity of use by elephants decreased,
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Elephant Corridors of India 2023

20. Dalapani - Kakrajhor Corridor {Interstate corridor)

Connectivity This corridor connects Dalapani Reserve Forest of the Jamshedpur
Forest Division, Jharkhand to Kakrajhor Protected Forest to West
Midnapur Forest Division in West Bengal.

State Jharkhand and West Bengal

Indicative length and width Length = 26 km, Width = 2.6 km

Geo coordinates N 22°38'60", 22047'32/ E 86° 2354", 08" 3605

Forest ranges falling within cotridor Ghatshila, East Singhbhum and Kankrajhor Ranges

Revenue villages falling within corridor 10

Habitat type Tropical dry deciduous forest

Major land use Forest, agriculture lands, seftlements and revenue lands

Elephant movement status Regular

Number of elephants using the corridor Around 45

Linear infrastructure in the corridor 1) State Highway connecting Galudih to Bandhuan {1 km} and associated
high traffic

2} 200m of Chandil canal with cemented embankment

3) 12 km of High tension power line

Recommendafions by the forest department fo | 1) Habitat enrichment along the elephant comidorimigration.

improve the corridor 2} Creation of water bodies inside corridors

3) Forest fire protection measures

4} Creaition of Quick Response Teams for any elephant relafed issue.

5} The West Bengal FO has dug up a french along the inter-state boundary.

This has {o be reviewed.
Current status of the corridor Active. Intensity of use by elephants increased.
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21,  Dumariya - Nayagram Corridor
Connectivity The corridor connects the Dumsiya Reserve Forest of Musabani Range
with the Nayagram Reserve Forest of Chakuliya Range under
Jamshedpur Forest Division.
State : Jharkhand .
Indicative length and width Length = 6.5 km, Width = 1 km
Gea coordinates N 22°23'34", 22°25'46° E 88° 32’52, 86° 38'24"

Forest ranges falling within corridor

Chakuliz and Musabani Range

Revenue villages falling within corridor

1

Habitat type Tropical Dry deciduous forest

Major land use Forest, Agriculture fand, setdements
Elephant movement status Regular

Number of elephants using the corridor 70-80

Linear infrastructure in the corridor

1) National Highway- 33 and associated high traffic
2) Subamarekha irrigation canal with cemented embankment, 15 km
3} High tension power line, 5 km

Recommendations by the forest department to
improve the corridor

1) Habitat enrichiment along the elephant corridor/migration,

2) Creation of water bodies inside corridors

3} Forest fire protection measures

4) Creation of Quick Response Teams for any elephant related issue.

5} The West Bengal FD has dug up a trench along the infer-state boundary.
This has to be reviewed.

Current status of the corridor

Aciive. Intensity of use by elephants increased,
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Elephant Corridors of India 2023 |

22.  Silli- Angara

Connectivity The connectivity is between Mahflong in Ranchi East Forest Range of
Ranchi Forest Division to Tamar Range of Khunti Forest Division.

State Jharkhand :

Indicative length and width Length = 25 km, Width = 0-3 km

Geo coordinates 23.353218° N, 85.800742° E

Forest ranges falling within corridor Mahilong Range

Revenue villages falling within corridor 16

Habitat type Sal-dominated dry deciduous forest

Major land use Forest = 2582.5 ha

Agriculture = 12316 ha
Hahbitation = 578.7 ha

Eleghant movement status Regular
Number of elephants using the corridor 24
Linear infrastructure in the corridor 1) National Highway-33 and associated high fraffic

2} 15km of Subamarekha imrigation canal with cemented embankment
3) 5 km of High tension power ling

Bottleneck in the corridor Trench along the West Bengal border
Recommendations by the forest department to | 1) Habitat enrichment along the elephant comidorimigration,
improve the corridor 2) Forest fire protection measures. More funds required in FFPM, CSS for

this region, especially and firefighting squad.
3) Dedicated rapid response leams.
Current status of the corridor Active. Intensity of use by elephants increased.
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Elephant Corridors of India 2023

23. Bharno - Bero - Kara
Connectivity The connectivity is between Mahilong in Ranchi East Forest Range of
Ranchi Forest Division to Tamar Range of Khuntl Forest Division.
State Jharkhand
Indicative length and width Length = 35 km, width = 0-3 km
Geo coordinates 23.29095° N, 84.988065° E
Forest ranges falling within corridor Mahilong Range
Revenue villages falling within corridor 16

Habitat type

Sal-dominaled dry deciduous forest

Major land use

Forest= 1714.5 ha
Agriculture = 1285.8 ha
Hahiigtion = 1143.0 ha

Elephant movement status

Regular

Number of elephants using the corridor

24

Linear infrastructure in the corridor

1) National Highway- 33 and associated high traffic
2} Subamarekha irrigation canal with cemented embankment, 15 km
3} High tension power fne, 5 km

Bottlenack in the corridor

Lamkana, Khirda, Hathu areas

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the corridor
2} Fire protection measures to be taken up
3) Dedicated Rapid Response Teams

Current status of the corridor Active. Intensity of use by elephants increased.
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24. Dalma- Asanbani

Etephant Corridors of India 2023

Connectivity The connectivity is hetween Dalma Wildlife West Range, Chandil to
Chandil Territorial Range, Chandil.
State Jharkhand

Indicative length and width

Length = 1 km, Width = 0.28- 0.45 km

Geo coordinates

N 227 51' 26.618", 22° 51' 46.484” to E 86° 12’ 29.247" 10 86° 11' 50.127"

Ferest ranges falling within corridor

Dalma Wildlife West Range and Chandil Range

Revenue villages falling within corridor

Information NA

Habitat type Tropical dry deciduous forest
Major land use Forests

Elephant movement status Regular

Number of elephants using the corridor 8-10

Linear infrastructure in the corridor

1) National Highway- 33 and associated high fraffic
2) High-tension power ling, 0.5 kin

Bottleneck in the corridor

Nafional Highway- 33

improve the corridor

Recommendations by the forest department to

1) Habitat snrichment along the elephant comidor/migration.
2) Overpass construction for vehicles for unhindered movement of
€lephants.

Curvent status of the corridor

Active. Intensity of use by elephants decreased.
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Elephant Corridors of India 2023

25. Dalma - Rugai _
Connectivity The connectivity is between Dalma Wildlife West Rangs, Chandil to
Chandil Territorial Range, Chandil.
State Jharkhand )
Indicative length and width Length = 1.5 km, Width = 1 km

Geo coordinates

N 22°52'56,978" , 22° 52 29.049" to E 8§6° 09’ 57.16" to 86° 9 47.303"

Forest ranges falling within corridor

Dalma Wildlife West Range and Chandil Range

Revenue villages falling within corridor

1

Habitat type

Tropical Dry decidugus forest

Major land use

Forests, Agricultural land and Settlements

Elephant movement status

Regular

Number of elephants using the corridor

8-10

Linear infrastructure in the corridor

1) National Highway- 33 and associated high traffic .
2) High-tension power line, 0.5 km
3} Subarnarekha irrigation canal, cement erbankment, 1 km

Bottleneck in the corridor Ramgarh
Recommendations by the forest depariment to | Habitat enrichment along the elephant comidorfmigration
improve the corridor

Current status of the corridor

Active. Intensity of use by slephants decreased.
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Elephant Corridors of india 2023

26.  Anjadbera - Bichaburu Corridor

Connectivity Bichaburu Protected Forest with Anjadbera Protected Forest
{eading to Kolhan and Saranda Forest areas.
State Jharkhand
Indicative longth and width Length = 13 km, Width = 2 km
Geo coordinates 22°200
: B5MH'E
Forest ranges falling within corridor Chaibasa and Hatgmaria Ranges
Revenue villages falling within corridor 5
Habitat type Tropical Dry deciduous forest
Major land use Forests, Agricultural land and Settlements
Elephant movement status None
Number of elephants using the corridor None
Linear infrastructure in the corridor 1} Railway track {Noamuni-Chaibasa}
2) Road (Chaibasa-Champua)
Bottleneck in the corridor Ramgarh
Recommendations by the forest departmentfo | 1} Declaralion, demarcation and legal pratection of the corridor under various
improve the corridor laws appropriate for the state
2) Regulate road and rail raffic .
3} Hahitat improvement of the degraded connecting forest
Cusren status of the corridor Impaired
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Elephant Corridors of india 2023

27.  Dumria-Kundaluka and Murakanjia Corridor

Connectivity Mosabani Range with Rakhamines Range in Dhalbhum
State Jharkhand
Indicative length and width Length = § km, Widlh = 2 km
Geo coordinates - 22°27-22°29'N
' | 8624 B6°28' E
Forest ranges falling within cortidor Musabani Range
Revenug villages falling within corridor 10
Habitat type Tropical Dry deciduous forest
Major land use Forests, Agricultural land and Settlements
Elephant movement status None
Number of elephants using the corridor None
Linear infrastructure in the corridor Road {Ghatsila-Dumuriya-Hata)
Bottlenack in the corridor Road {Ghatsila-Dumuriya-Hata}
Recommendations by the forest deparfmentto | 1) Declaration, demarcation and legal protection of the corridor under various
improve the corridor laws appropriate for the State
2) Monitoring the land-use pattein of the corridor area to ensure no further
constructions take place
3) Seek alternatives for settlements in the coridor, especially in Palasbani and
urakanjia,
4) improvement of forest cover by natural regeneration
Current status of the corridor Impaired
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28.  Karlapat-Uriadani Corridor
Connectivity This corridor connects Karlapat reserve forest in Kalahandi North Forest
Pivision and Kalahandi South Reserve forest via Rayagada Division
State Odisha
Indicative length and width Length = 75 km, width = 0.5 km
Geo Coordinates N 20.142841 E 83.241214

N 19.703743 E, 83.596708

Forest ranges falling within corridor

Muniguda, Biswanthpur and Karalapat Sanciuary Range

Revenue villages falling within corridor

17 — Rayagada Division

Habitat type Tropical Dry Deciduous Forest

Major land use Forest and Agriculiura land

Elephant movement status Mot recorded by forest department

No. of elephants using the cormridor 6 in Rayagada Division

Major hottleneck Agricultural field found hHetween Forest Blocks

Linear infrastructure in the corridor

Rayagada Division

1) 3 km of State Highway 6 passes through the corridor
2) 6km of Double track electrified Broad gauge railway Ime
3) 8 km of High-tension power Jine {11 KV)

Recommendations by the forest
department to improve the corridor

1) Hahitat shall be developed with active cooperation of local people using sound
silvficultural techniques and taking up mix plantation with Fruit and Fodder species.
2) Elephant proof trench to be dug out to profect the agricultural crop and prevent
human animal conflict.

3) Waterholes in more number to be created in the forest area, Renovation of old
water holes inside forest is to be done periodically.

4) Salt licks to be developed near to water body and nallahs found in focthills of the
forest in elephant movement area.

Current status of the corridor

Active. Infensity of use by elephants not available
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Elephant Corridors of India 2023

29, Kotagarh- Chandrapur Corridor

Connectivity This corridor connects Kotagarh Wildlife Sanctuary with Pankhalgdi Reserve Forest
under the Muniguda Range of Rayagada Forest Division.
State Odisha
Indicative length and width Lengih = 77 km, width = 22.4 km
Geo Coordinates N 19.96582 E 83.48061
N 19.42070 E.83,34061
N 19.97575 E 83.51303
N19.51982 E 83.93684
N 19.71440 E83.63815
N 19.73780 E 83.72767
Forest ranges falling within corridor Wuniguda, Tumudibandha, Belghar, and Chandragm rangas
Revenue villages falling within corridor 214
Hahitat type Tropical Dry deciduous Forest
Major land use Forest, Agricultural land and setitements

Forest = 42489.2 Ha
Agriculture = 9000 Ha
Habitation = 3900 Ha

Elephant movement status Regular
No. of elephants using the corridor 28
Major bottleneck Agricultural field found between Forest Blocks
Linear infrastructure in the corridor 1) 7 km of State Highway 5
. 23 18 km of High-tension power line { 11 kv}
Recommendations by the forest 1} Habitat shall be improved with active cooperation of local people using sound Silvicultura!
department to improve the corridor techniques and mix plantation with raising of Fruit and Fodder species in the denuded land"

(b} Elephant proof trench is to be dug out to protect the agricultural crop and prevent Human
Animal Conflict at a large.

{c) WHS in more number is to be dug out in the forest area to augment water during pinch
Summer,

{d) Salt licks to be developed in the forest close to friver bank inside the dense forest.

&) Walch tower and other protecfion infrasiructure io be strengthened.

Current status of the corridor Active. Intensity of use by elephants increased.
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Elephant Corridors of India 2023

30.  Badampahar - Dhobadhobin Corridor (Interstate corridor)
Connectivity This corridor connects the Badampahar Reserve Forest to Dhobadhobin
Reserve Forest,
State Odisha and Jharkhand
Indicative length and width Length = 16 km, widih = 1.5 km
Geo Coordinates N22.02019 E 86.003795
N 22.33106 E 86.43200
N 22.08817 E 86.1617¢
N 22.33087 £ 8643185
Forest ranges falling within corridor Dudhiani, Karanjia, Bisnoi, Rairangpur and Badampahar Range
Revenue villages falling within corridor 15 -

Habitat type

Sal-dominated forest

Major land use

Forest, Agricultural land and settlements
Forest= 2000 ha. appx.

Agriculture= 1580 appx.

Habitation= 120 appx

Elephant movement status Seasonal
No. of elephants using the corridor 03
Major bottleneck Villages, National Highway 220

Linear infrastructure in the corridor

13 1 km of National Highway-220
2) 3 ke of High-fension power line

Recommendations by the forest
department to improve the corridor

1} Prevent forest fire with the help of V3S/Public

2) Make public aware about ill effect of loss of bio diversity and of threatened flora
crimes.

3} Enforce provisions of the wildlife (Protection) Act 1972

4) Detail study of animal behavior & public participafion in management

5) Creation of public awareness & public parficipation in management.

Current status of the corridor

Active. Intensity of use by elephants decreased
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3.  Buguda- Central Corridor

Elephant Corridors of india 2023 .

Connectivity

This corridor connects Central Reserve Forest of Daspalla Range to Baisipalli
Reserve Forest of Banigochha West Range of Mahanadi Wildlife Division Links

Simlipal Tiger Reserve.
State : Qdisha :
Indicative length and width Length = 2.6 km, width = 0.8 km
Geo Coordinates N 20.37986, E 8472706

N 20.40438, E 84.72670.

Forest ranges falling within corrider

Daspalla and Banigochha West Range

Revenue villages falling within corridor

1

Habitat type

Narthem and Southern dry mixed deciduous forest

Major land use

Agricutture, Ssitlement, River, Plantation{Cashew)

Elephant movement status

Regular

No, of elephants using the corridor

1"

Major bottleneck

1) Passing of Brutanga river
2 NHS7 is crossing through the corridor
3) Proposal for Construction of Khurdha- Balangir Railway line.

Linear infrastructure in the corridor

1) Proposed raitway line and canal (Brutanga Imigation Project)
2) High-tengion power line (33 KV), 4 km

Recommendations by the forest
department to improve the corridor

Construction of ramp, watch tower, anti-poaching barrack, animal cross overs at
specific logations.

Current status of the corridor

Active. Infensity of use by elephants decreased.
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Elephant Corridors of India 2023

32.  Nuagaon - Baruni Corridor

Connactivity This corridor connects the Athmallikl Nuagaon Reserve Forest to Baruni
Reserve Forest iAngul

State Odisha

Indicative length and wiclth Length = 4.5 km, width = 4.6 km

Geo Coordinates N 20. 83111, E 84.44200

Forest ranges falling within corridor Madhapur Range

Revenue villages falling within corridor | 2

Ecological importance

It connects Mahanadi Elephant Reserve and Sambalpur Elephant Reserve by linking
Satkosia Gorge Wildiife Sanctuary to Khalasuni Wildlife Sanctuary of Sambalpur
Elephant Reserve, creating a large landscape complex for elephants

Habitat type

Dry deciduous forest, Sal dominated

Major land use

Forests, Agriculiure and settlements
Revenue Forast = 75 Ha.
Forest Jand = 2000 Ha.

Elephant movement status Regular
Ho. of elephants using the corridor 14
Major bottleneck None

Linear infrastructure in the corridor

1) Bamur-Madhapur PWD Road and associated vehicular traffic, 5 km

2} Manjore Dam Left canal and Right canal with conerete embankment, 3.5 km
3) High-tension power line {11 KV}, 1.5 KM

4) Government Estatdishment of Manjore Irigation Project, 4 ha

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the State Forest Department and legally
protected under appropriate Jaw to prevent encroachment, diversion of forest land for
non-forestry activities and developmental activities in the corridor critical to animal
movement,

2} In consultation with the villagers, the identified Jand near Manarbeda and
Palrapada village should be secured.

3) Construetion should be aveided in the areas downstream of the Manjore Dam,
especially in the forest finge.

4) Motification of the Khesra Forest in the corridor area as Reserve Forest,

5) Ensure that illegd felling of tree and collection of stone is stopped.

6) Establishment of new stone crushers should not be alowed at least 500 Mir from
fhe area (Near the Dam).

Current status of the corridor

Active. Intensity of use by elephants increased,
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Elephant Corridors of India 2023 |

33, Kanheijena- Anantapur Corridor
Connectivity This corridor connects Angul Forest Division- Dhenkanal Forest Division
State Qdisha
Indicative length and width Length = 3 km, width = 0.5 km
Geo Coordinates N 21.04833, E 85.15655

N 21.07388, E 85.18472

Forest ranges falling within corridor

Talcher and Mahabir Road Range

Revenue villages falling within corridor

8

Habitat type

Tropical Dry Deciduous Forest

Major land use

Agricuitural land, river and seftlements

Elephant movement status

Seasonal and Occasional

No. of elephants using the corridor

Angul Divisicn - 40
Dhenkanal Division - 185

Major bottleneck

Canals, Highways, Brick kilns, Industries and Factories

Linear infrastruciure in the corridor

1} National Highway 23
2} State Highway
3} 2 km of Rengali irrigation canal with concrete embankment

Recommendations by the forest
department to improve the corridor

1} Bridge along the Brahmani river and Rengali canals,
2) Protection to adjoining forest areas from industrialization.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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Elephant Corridors of India 2023

34.  Karo - Karampada Corridor {Interstate corridor)

Connectivity This corridor connects Karo Reserve Forest to Karampada Reserve Forest
State Cdisha

Indicative length and width Length = 15.17 km, width = 2.3 km

Geo Coordinates N220 00 20.2" EBR4 417

N22°07 411" E85°16 265

| Forest ranges falling within corridor

Barbil Range

Revenue villages falling within corridor

0

Habitat type

Sal dominaied dry deciduous forest

Major land use

Forest, 1588.88 ha

Elephant movement status

Occasional

No. of elephants using the corridor

Mot recorded by forest department

Major bottleneck

Bolani Mines of SAIL

Linear infrastructure in the corridor

1) Mine roads, 2 km
2} Factory, 50 ha

Recommendations by the forest
depariment to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants decreased.
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Elephant Corridors of India 2023

35.  Telkoi - Pallahara Corridor
Connectivity This corridor connects Telkoi Resarve Forest to Khamar Reserve Forest
State QOdisha
Indicative length and width Length = 30.4 km, width = 0.6 km
Geo Coordinates N 22007 22.8" E 8522 16.7"

Forest ranges falling within corridor

Saleikena-Siriabahal-Kalapohar RF, Samakoi RF, Mankadachuza RF, Tunguruba.hal
DPF, Dobalapal PRF, Dhinkeswari DPF & Kakudiamba DPF

Revenue villages falling within corridor

12

Ecological importance Imporiant corridor for connecting population of Telkoi Reserve Forest fo Khamar
Reserve Forest

Habitat type Mixed deciduous Forest dominated by Sal

Major land use Revenue fand and Agriculture

Forest = 579.2 ha
Agriculture= 747.7 ba

Elephant movement status

Regular

No. of elephants using the convidor

Nof recorded by forest department

Major hottleneck

Human settlement, Agriculiure field & Road

Linear infrastructure in the corridor

1} 150m of National Highway 49
2) Hight tension power ling, 220 KV = 400 mtr, at Banspal and 220 KV= 500 mtr at
Lokanathpur

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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3

36.  Tal- Kholgarh Corridor
Connectivity This corridor connects Tal Reserve Forest of Badhahal Range to Kholgarh
Reserve Forest of Redhakhel Range
State Cdisha
Indicative length and width Length = 6.4 km, width=0.8 km
Geo Coordinates N 21903 51", E 84919°2.29°

N 20%55' 21.8" F 84¢1613.12"

Forest ranges falling within corridor

Badbahal Rangs and Redhakhol Range

Revenue villages falling within corridor

4

Habitat type

Soil dominated mixed deciduous forests

Major land use

Forest, Agricultural kand and Settlements

Elephant movement status

Seasonal

No. of elephants using the comridor

Not recorded by forest depariment

Major bottleneck

1) National Highway- 55
2} Angul to Sambalpur Railway line

linear infrastructure in the corridor

1) 1.3 km of Nafional Highway- 55
2} 1.2 km double track & electrified railway track

Recommendations by the forest
department to improve the cosridor

The comidor area needs specific legal attention like in PAs is protected by the
strength of Forest and Wildiife laws. The legal implications are to be very specific
regarding the developmental inlerventions emphasizing the protection of the animal
along with its habitat.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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36.  Badampahar - Karida East Corridor (Interstate corridor) .
Connectivity This corridor connects Badampahar Reserve Forest fo Dhusura Reserve Forest
State Odisha and Jharkhand
Indicative length and width Length = 43 km, width = 2.6 km
Geo Coordinates N 22.06198, E 86.09086

N 2208586, E £6.98804
N 22.05197, E 86.09084

Forest ranges falling within corridor

Badampahar Range, Bisci WL Range, Rairangpur Range, Mushabani Range

Revenue villages falling within corridor

4

Habitat type

Soil dominated mixed deciduous forests

Major land use

Forest, Agricultural land and settlements
Forest= 2000 ha

Agriculture= 1580 ha

Habitation= 120 ha

Elephant movement status

Seasonal and occasional

No. of elephants using the corridor 7

Major hottleneck 1) Khadakhai Dam and its feeder lrrigation Canal
_2) State Highway-50

Linear infrastructure in the corridor Imigafion canal

Recommendations by the forest
department te improve the corridor

1) Prevent forest fire with the help of VSS/Public

2) Make public aware about ill effect of loss of bio diversity and of threatenad flora
Crimes.

3) Enforce provisions of the wildlife {Profection} Act 1972

4) Detail study of animal behavior & public participation in management

5} Creation of public awareness & public parlicipation in management

Current status of the corridor

Active, Intensity of use by elephants decreased.”
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37.  Similipal - Hadgarh Corridor

Connectivity This corridor connects Similipal Wildlife Sanctuary to Hadgarh Wildlife
Sanctuary through Kuldiha Wildlife Sanctuary. The entire corridor has been
declared as a Conservatio Reserve under the Wildife (Protection) Act, 1972

State Odisha

Indicative length and width Length = 25.2 km, width = 3.4 km

Geo Coordinates 21.3707 N 88,22472E

Forest ranges falling within corridor

Satkosia wildlife Range

department to improve the corridor

Revenue villages falling within comridor 21

Habitat type Sail dominated dry deciduous forests
Major land use Forests

Elephant movement status Occasional

No. of elephants using the corridor Not recorded by forest department
Major bottienack Information NA

Linear infrastructure in the corridor None

Recommendations by the forest Information NA

Current status of the corridor

Agctive. Intensily of use by elephants constant.
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38. Barapahad - Tarva - Kantamal Corridor
Connectivity This corridor connects the Barapahad Reserve Forest (Sonepur range) fo
Putputigarh Reserve Forest {Kantamal Range) of Boudh Division
State Odisha
Indicative length and width Length = 10.5 km, width = 1.1 km
Geo Coordinates N 20° 50 40.20", E 83° 42 48.09"

M 20° 46 14.86", E 83° 45 51.93"

Forest ranges falling within corridor

Sonepur and Kantamal Ranges

Revenue villages falling within corridor

22

Habitat type

Dry deciduous forest

Major land use

Forest = 26543 ha
Agriculture = 467.66 ha
Habitation = 5.71 ha
River Suktel = 9712 ha

Elephant movement status

Occasional

No. of elephants using the corrider

Not recorded by forest deparfment

Major bottleneck

Consfruction of NH-57, Absence of contiguity in the Forest covers between two
habitais, sporadic human settlement in the corridor area.

Linear infrastructure in the corridor

1} National Highway- 57

2) Broad Gauge / Electrified (KHU-BGR Railway Line}

3) Two HT (132KV) power lines from Meramunduli to Damanjodi for about 0.70 KM
4) 4.21 ha of Sheetal Industries (Kharjura).

Recommendations by the forest
department to improve the corridor

1) Plantation of fruit and fodder trees in the degraded reserve forest,
2} Creation of water body inside Barapahad RF & Bahitkhaman RF.
3) Cabling of transmission lines inside the corridor arsa,

Current status of the corridor

Active. Intensity of use by elephants decreased. .
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39.  Maulabhanja - Jiridamali = Anantapur Corridor
Connectivity This corrider connects the K. Nagar East Range to K. Nagar West Range
connecting the Anantpur Reserve Forest of Dhenkanal Division & Kapilash
Wildlife Sanctuary
State Odisha
Indicative length and width Length = 6.5 km, width = 1 km
Geo Goordinates N- 20°-50"19", E- 85°.34'-32°

N- 20°-59'-29", E- 85-46"-17"

Forest ranges falling within corridor

K.Nagar East and K.Nagar West Range

Revenue villages falling within corridor 20
Habitat type Sal-dominated tropica dry deciduous forest.
Major land use Forest =65 ha

Agriculture= 60 ha
Habitation= 30 ha

Elephant movement status

Occasional

No. of elephants using the corridor

Not recorded by forest depariment

Major hottleneck

Imigation Canat NH- 200 connecting Talcher & Chandikhol

Linea_r infrastructure in the corridor

1) National Highway- 200, 20 km
2} Rengali Canal, 10 km

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensily of use by elephants decreased.
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40.  Deuli ~ Suliapada (Interstate corridor)

Connectivity Earlier the elephant movement was observed from Deuli to Suliapada in
Deuli Range of Baripada Forest Division. Lately, the elephant movement
has been shifted to Rasgobindpur and Betnoti Ranges, all the way up to
Nilagiri outside Kuldiha Wildlife Sanctuary.

State Odisha

Indicative length and width Lengih = 72 kim, width = 0.7 km

Geo coordinates N-2205264 E-8655226

N-2150364 E-870717.7

Forest ranges falling within corridor

Rasgovindpur and Betnoti Range

Revenue villages falling within corrider

238

Habitat type

Sal-dominaled secondary deciduous forests.

Major land use

Forest = 5264.82 ha
Agriculture = 30525,00 ha
Habitation = 1947.37 ha

Elephant movement status Regular
Linear infrastructure in the corridor None
Bottleneck in the corridor Information NA
Recommendations by the forest departmentto | information NA
improve the corridor

Current status of the corridor

Jmpaired. The corridor is seldom used by elephants, _
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41.  Kalikunda-Chandra through Manikpara Corridor
Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forast
Division, passing through Chandra Range
State West Bengal
Indicative length and width Length = 36 km, width=6-40m
Geo coordinates 22.33562458, 8716449284

22.15879933, 87.06297854

Compartments falling within corridor

Sankrail, Jhargram and Kharagpur 1 Block

Forest ranges falling within corridor

Kalaikunda, Manikpara and Chandra range

Revenue villages falling within corridor

65

Habitat type

Tropical dry deciduous

Major land use

Forest = 100 ha
Agriculture = 150 ha
Habitation = 5 ha

Elephant movement status

Reguiar

Linear infrastructure in the corridor

1) Mational Highway- 8. 3 km of the road passes through the corridor
2) Broad- gauge, double frack electrified railway track, 0.5 km

3) Kangsabati imigation canal with concrete embankment, 5 km

4) High tension power line (33KV)}, 2 km

5} Elephant Proof Trench- 3 km

8) kodopal eco-tourism and solar project

Major bottleneck

Private plots between the river and forest slong the Medinipur to Jhargram road.

Recommendations by the forest
department to improve the corridor

1) Improvement of habitat in the corridor area

2} Recruitment of frontline staff, wildlife squads and trackers.

3} Increase in the amount of compensation for crop or hut damage.

4) Providing street light for better visibility around the village on all roads.

Current status of the cormridor

Active, Infensity of use by elephanis increased.
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Nayagram - Jamboni through keshorrekha Corridor

42,
Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest
Division, passing through Chandra Range
State West Bengal
Indicative length and width Length = 45 km, width = 40 m
Geo coerdinates 22108739 { 87.047986

21.866306 / 87.067816

Compartments falling within corridor

Khasjungle 76-Rangium, Baksol, Ghoratulia, Dokra, Patharband, Damcdasol,
Satpatia, Banskbali, Khasjungle 325, Jamboni, Jhaurishoi

Forest ranges falling within corridor

Nayagram and Keshorrekha range

Revenue villages falling within corridor 35

Administrative details of the corridor Nayagram block

Ecological importance This corridor provides easy movement for elephants through the fragmented forests
of Kharagpur Division '

Habitat fype Tropical dry deciduous

Major land use Forest
Agriculiural land
Seitlements

Elephant movemeni status Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastruciure in the corridor

1) State Highway- 9: 4km of the road passes through the comidor

2) Jambhira irrigafion dam and canal with concrete embankment, 25 km
3) High tension power line {33KV), 2 km

4) Elephant Proof Trench- 8 km

Recommendations by the forest
department fo improve the comidor

1) Improvement of habitat in the comidor area

2} Providing monitoring vehicle for the froniling staff

3} Increase in the amount of compensation for crop or hut damage.

4) Providing street light for better visibility around the village on all roads.

Current status of the corridor

Active. Intensity of use by elephants increased,
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43.  Chandabila Tapoban- Dhumsi through Keshorrekha Corridor
Corridor name Chandahila Tapoban- Dhumsi through Keshorrekha.
State West Bengal
Connectivity This corridor links Chandabila range in Kharagpur Division fo Dhumsai range in

Kharagpur Forest Division, passing through keshorrekha Range

Indicative length and width

Length = 34 km, width = 40 m

Geo coordinates

22158799/ 87.062978
21.897336 / 87.017536

Compartments falling within corridor

Deulbar, Tiakatt, Khasjungle 11, Tapoban, Alaldiha, Dulki, Raisol, Khasjungle 96,
Pathrasol, Madhupua, Lakhaidihi, Bhalukbasa, Ramkrishnapyr, Dhumsai

Forest ranges falling within corridor

Nayagram, Keshormekha ranges

Revenue villages falling within corridor

3

Habitat type

Tropical dry deciduous

Major land use Foresis, Agricu¥ural land and Settlements
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1} 2 km of State Highway-9 passes through the corridor

2} 25 km of Jambhira irrigation dam and canal with concrete embankment

3) 9 km long trench from Bhalukbasa to Bonisal along the West Bengal and Odisha
boundary

4) 3 km of tourism impacts at Tapoban Ashram and Rameswar temple

Recommendations by the forest
department to improve the corridor

1) Improvement of habitat in the corridor area

2} Providing monitoring vehicle for the frontiine staff

3) Increase in the amount of compensation for crop or hut damage.

4) Providing street light for better visibility around the village on all roads

Current status of the corridor

Active. Intensity of use by elephants increased.

8P amtso“'t i s
1
e —— ]
E | £
52 Voo e -
& &
TRE U
Jan
r ¢
=2 L5
B . &
- Kraragper
AN Eoent Drugan
' e o
LR "
N N ot
vk
"o EYLATE T . .
b ':,WaslBar\gni -
Baripnls b 14
E - . Feest Devision g
& v e £
R P e 5]
Odisha _ Legend
[y , dmede FRIEREN DT
" T Fp e Anga R_
%-w o J Pt l','.J v _;}
£ e Fareat Goee %
kit Valer
i " Brasary T
.. Wikl Hivmicer ¢ Fanry Dbt A0
= eas - i . Fomt Beat bourcar =
g ] e 2
£ ! Insicative Langth: 34 km frern e [::3 Fosmss Iasin Loundsn b
| tneicative Yidth: 40 m e T state boundary -
el . k] i 1+ - . . . B R R L L PN e P i ; Ll Ak
T T P i, B A T IS iy e
L] L 1 ¥ T L ¥ ¥
16" NE 2G5E HENE EE ATFUE TMeE W ETE FWTE

=T
o




Elephant Corridors of india 2023

Kalaikunda- Chandra through Satpadi Ghat Corridor

44,
Connectivity This corridor connects the Manikpara range of Jhargram division fo Chandra
range of Medinipur division
State West Bengal

Indicative length and width

Length = 9 km, Width = 2 km

Geo coordinates

227274244 NIBT°6' 572 E .
22°31'B3.927 NIB7° 7' 35507 E

Forest ranges falling within corridor

Manikpara and Chandra range

Revenue villages falling within corridor

12

Ecological importance This cormmidor provides easy movement for elephants through the fragmented forests
between Kharagpur and Medinipur Division

Habitat type Tropical dry deciduous

Major land use Forests, Agricutiural Jand and Settlements

Elephant movement status Regular

Number of elephants using the corridor

Mot recorded by forest depariment

Linear infrastructure in the corridor

1) 2 km of State highway 9 passes through the corridor
2) Kangsabali canal with concrete embankment, 1 km
3) High tension power line, 440 v

Major bottleneck

Bariers along the private plot between river and forest. High fraffic in the Medinipur
to Jhargram road.

Recommendations by the forest
department to improve the corridor

1} Consiruction of earthen dam
2) Plantation of fodder species _
3) Providing street light for betier visibility around the village on all roads

Current status of the corridor

Active. Intensity of use by elsphants increased.

BEw
i

WIvE B
gy e
A
M oo
h .
i o WIE,
*
[}
Mrdinizoy
fomatdvska
n :
il
war
Legend
Ik .
Fura:&?':m w— Elaphant ecordor
T Peatocted da
T Frrast Canar
EE 2]
ETXT YN 'Watar
o Tewn § detneb B
Frrast Beal hecndzoy
Indicative Length: B%m . m Fenst Crngaon Drameseey
Indicativa Width: 2kem | 777 st bowrtany
e I R : T S T R E Y
— i i l..,.. g Py
TR 6T

frae

70



45.

Gidhni- Jamboni Corridor

Elephant Corridors of India 2023

Connectivity

Connects Gidhni range (Satighat)of Jhargram division to Jamboni range of
Jhargram division, Elephants move from Gidhni Range {Satighata) to Jhargram
Range {Pukuria beat} crossing Dulung River, Dhaniapal, Bhaluka, and Kumri.

State

West Bengal

Indicative length and width

Length = 5 km, width = 1.5 km

Geo coordinates

22°26' 3.83° N, 88° 62 53.67"

Compartments falling within corridor

Satighata, Pukuria, Dhaniapal, Baraghong, Bhaluka, Banksole, and Kumri

Forest ranges fafling within corridor

Gidhni and Jamboni range

Revenue villages falling within corridor

8

Habitat type

Tropical dry deciduous

Major land use

Forest = 600 ha
Agriculture = 200 ha
Habitation = 2 ha

Elephant movement status

Regular

Number of elephants using the corridor

Mot recorded by forest department

Linear infrastrucfure in the corridor

1.5 km of village road

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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46.  Chandua- Joka Corridor
Connectivity This corridor facilitates movement from Chandua in West Bengal to Deoshole
in Jharkhand
State Wes! Bengal

Indicative length and width

Length = 500 m, width = 530 m

Geo coordinates 27323 N B6° 45763 E
Forest ranges falling within corridor Gidhni range

Revenue villages falling within corridor Two

Hahitat fype Tropical dry deciduous
Major land use Forest =80 ha

Agriculiure = 100 ha
Habitation = 5 ha

Elephant movement status Regular

Number of elephants using the corridor Not recorded by forest department
Linear infrastructure in the corridor Information NA
Recommendations by the forest Information NA

department to Improve the corridor

Current status of the corridor

Active. Infensity of use by elephants increased.
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47.  Kankrajhore- Lalgarh Corridor
Connactivity Bhulaveda, Belpahari and Silda ranges to lalgarh range
State West Bengal
Indicative length and width Length = 59 km, width = 600 m
Geo coordinates N 22°41'22.37" 22°35'05.80"/ E 86° 37°0.17", 87°01'50.80"

Forest ranges falling within corridor

Bhulaveda, Belpahar and Silda Ranges

Revenue villages falking within corridor

25

Habitat type

Tropica) dry deciduous

Major land use Forest = 1300 ha
Agricultural = 900 ha
Habitation = 200 ha
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1} State highway: 12 km
2} Kangsabati canal with concrete embankment: 12 km

Recommendations by the forest
department to improve the comidor

1) Improvement of habitat in the corridor area
2} Providing monitoring vehicle for the fronfline staff
3} Plantation of fodder species

Current status of the corridor

Agtive, Infensity of use by elephants increased,
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48.  Chandil- Matha Corridor (Interstate corridor}
Connectivity This corridor connects the Chandil Range of Saraikela Forest Division with
Matha Range of Purulia Forest Division.
State West Bengal and Jharkhand
indicative length and width Length = 16 km, Width = 2 km
Geo coordinates 22°59'32' N, 86°5'56" E to 23°8'4" N, 86°8'22" E

Forest ranges falling within corridor

Chandil and Matha Range

Revenue villages falling within corridor

20-22

Habitat type

Tropical dry deciduous forest

Major land use

Forest= 10200.57 ha
Agriculture= 120 ha

Elephant movement status

Regular

Not recorded by forest department

Number of elephants using this corridor
Major Bottleneck '

Non forest land

Linear infrastructure in the corridor

1) Stete Highway 4 and associated fraffic
2) High Tension power line (1100 v)

Recommendations by the forest
department to improve the corridor

1} Notification of the corridor and its legal protection
2) Habitat restoration of the degraded forests in Kadla, Burudih, Chatarma and
Digardih prolected forests.

Cuwrent status of the corridor

Aciive. Intensity of use by elephants increased.
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49,  Mahilong- Kalimati Corridor
Connectivity This corridot connects the Mahilong and Bagmundi Range of Ranchi Forest
Division with Jhalda and Bagmundi Range of Purulia Forest Division.
State West Bengal
Indicative length and width Length = 18 km, width = 0.5 kin
Geo Coordinates 234207 N, 85°46'8" E t0 23°20°23" N, 85°54'25' E

Forest ranges falling within corridor

Chandil, Matha, Mahilong and Bagmundi Range

Revenue villages falling within corridor

Approx 25

Habitat type

Tropical dry deciduous forest

Major land use

Agricultural lang, forests and settlements
Forest= 11750 ha
Agriculture= 150 ha

Elephant movement status Regular
Number of elephants using this corridor | 30-35
Major bottlenack Non forest areas

Linear infrastructure in the corridor

1} State Highway 4 and associated traffic.
2} 8 km of double track, electrified rallway track
3) High tension power fine, 11000 v

Recommendations by the forest
department to improve the corridor

1) Notification of the corridor and its legal protsction
2} Habitat restoration and enrichment of the degraded forests in Kadla, Burudih,
Chatarma and Digardih profected forests.

Current status of the corridor

Active. Intensity of use by elephanis not available
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Gobarghusi- Jhunjhaka- Banduan Corridor (Interstate corridor)

50.

Connectivity This corvidor connects the Pagda and Chimti forest blocks of Dalma Wildlife
Sanctuary in Jharkhand with the Banduan Range of Kangsawati South
Division in West Bengal,

State - Wast Bengal and Jharkhand

Indicative length and width Length = 12 km, width = 2 km

Geo coordinates 22°38'60" N, 86°23'54" E 10 22°47'32" N, 88°38'5" E

Forest ranges falling within corrider Banduan Range

Revenue villages falling within corridor 4

Ecological importance

This corridor connects Dalma Wildlife Sanctuary with Mayurjhama Elephant
Reserve,

Habitat type Tropical Dry degiduous forest
Major land use Forest, Agriculture land and setffements
Forest= 2100 ha
Agriculture= 250 ha
Habitation= 50 ha
Elephant movement status Regular
Number of elephants using this corridor Not recorded by forest department
Bottlenack None

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department o improve the corridor

1) Fodder planiation in and around the corridor
2) Development of water harvesting structures

Current status of the corridor

Active. Intensity of use by elephants not available
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51.  Jhalda- Baghmundi Corridor
Connectivity This cortidor connacts Jhalda and Baghmundi Ranges
State YWest Bengal
Indicative length and width Length = 9 km, width = 300 m
Geo coordinates N 23.221777°, E 85.865422°

N 23.368329° , E 85.875779°

Forest ranges falling within corridor

Jhalda and Baghmundi Ranges

Revenue villages falling within comidor

Approx, 12

Habitat type

Dry deciduous forest

Major 1and use

Forest = 8900 ha
Agriculiure = 100 ha

Elephant movement status

Regular

Number of elephants using this corridor

30-35

Major Bottleneck

Non forest land

Linear infrastructure in the corridor

1} Village roads, heavily used by villagers
2) Raitway track, 5 km, heavy traffic
3} High tension power line, 1100 v

Recommendations by the forest
department to improve the corridor

Habitat enrichment on either sides of Subarnarekha river

Current status of the corridor

Active. Intensity of use by elephanis increased.
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1. Pakke- Doimara at Dedzelling (Dadzu- Lumia) Corridor
Connectivity This corridor connects the elephant habitats between Pakke Tiger Reserve and
Doimara Reserve Forest of Khellong Forest Division,
State Amunachal Pradesh
Indicative length and width Length = 1 km, width = 0.4 km
Geo coordinates ZET1TN{092° 37T E

2P 137N /092° 38 11" E

Forest ranges falling within corridor

Bhalukpong Forest range

Revenue villages falling within corridor

Information NA

Habhitat type

Tropical Evergraen and Semi Evergreen Forest

Major land use Forest with plantations
Elephant movement status Regular
Number of elephanis using the area 4

Linear infrastructure in the corridor

1} National Highway 229, 1 km of the road passes through the corridor
2) High vehicular traffic
3} Tippi Industrial estaie about 1 km from corridor

Major hottleneck

Information NA

Recommendations by the forest
depariment to improve the corridor

1) Reqular patrolling by the anti-poaching squad to monifor any illegal felling of tree
or poaching.

2) Camera trapping for intense monitoring of the corridor.

3} Habitat improvement aclivities in the corridor area.

Current status of the corridor

Active. Intensity of use by elephants increased.
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Elephant Corridors of india 2023

2. Dulung- Subansiri Corridor
Connectivity The comider connects Panir Reserve Forest (Banderdewa Di\risioh, Arunachal
Pradesh]) and Dulung Reserve Forest with Subansiri Reserve Forest {Lakhimpur
Forest Division, Assam) across the Subansini river,
State Arunachal Pradesh

Indicative length and width

Length = 4 km, width=15km

Geo coordinates

N27°29 348", 27°29 48,2 /E 94" 10" 46.77, 94° 08" 128"

Forest ranges falling within corridor

Dirsha range

Revanue villages falling within corridor

P

Administrative defails of the corridor

Panir Reserve Forest and Dulung Reserve Forest with Subansiri Reserve Forest

Habitat type

Mixed forests with baraboo and wild banana.

Major land use

Forest {94%}
Agriculture {0.5%)
Habhitafion and others (5.5%)

Elephant movement status

Seasonal, mainly during October to December

Number of elephants using the coridor

Nci recorded by forest department

Linear infrastrucfure in the corridor

Information NA

Recommendations by the forest

1) Habitat improvement activities in the coridor arsa,

WIWE

department 2} Awareness programs for viliages arpund the cormidor.
Status of the corridor Active. intensity of use by elephants decreased.
o 206T

EMGY'E

Lagend

217IK0%




HETH

IFLEH

Iy

Elephant Corridors of India 2023

L

3. D’Ering- Mebo (Sigar Nallah) Corridor
Connectivity This corridor connects the Borgoli Range of Dering Memorial Wildlife Sanctuary and
Meho Reserve Forest of Pasighat Forest Division and Dibang Forest Division on
either side of the Siang River,
State Arunachal Pradesh
Indicative length and width Length = 3 km, width = 1,5 km
Geo coordinates 28°3.176' 1 95° 25,148’

28° 3.438' 195° 24.304'
28° 4,404’ 1 956° 24528
28°4.372' 195° 4110

Forest ranges falling within corridor Borgoli Range
Revenue villages falling within conridor 3

Ecological importance This corrider connecls the B. Ering WLS and Mebo RF of Pasighat Forest Division. The
cortider facilitates movement of elephants and other wildlife like the tigers {Parnthera figris)
and Himalayan black bear {Ursus thibefanus).

Habitat type Tropical Evergreen Forast

Major land use Forest
Agricultural land
Plantafions

Elephant movemant status Regular

Number of elephants using the corridor 328

Linear infrastructure in the corridor

1) National Highway 13 - 5 km of the road passes through the cormidor
2} Proposed railway track connecting Pasighat to Reing

Major bottleneck in the corridor

Establishment of the army base in the middle of the corridor

Recommendations by the forest
department to improve the corridor

1) Exiension of the bigsphere zone right uplo the interstate border

2) Restoration of degraded habitats and a policy on Yand falling under elephant corridor,
3) Livelihood support to the conflict affected villages.

4) HEC mitigation.

Current status of the corridor

Active. Intensity of use by elephants increased.
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4. Pakke- Papum at Langka nallah Corridor
Connectivity The corridor connects Papum Reserve Forest with Pakke Tiger Reserve,
State Arunachal Pradesh
Indicative length and width Length = 0.5 km, width = 0.8 km
Geo coordinates V2N THE

20T 3IN/9 2 2E

Forest ranges falling within corridor

Seijosa ferrtorial range

Revenue villages falling within corridor

Administrative details of the corridor

Westem and Eastem side of Papum Reserve Forest, Khelong Forest Division,
Pakke Wildlife Sanctuary and Tiger Reserve and Pakke Kessang

Habitat type Tropical Evergreen to Semi evergreen
Major land use Agricultural land, Settlements and Seijosa Nallah River
Elephant movement status Seasonal, durting monsoon season(May to September)

Number of elephants using the corridor

25-30

Linear infrastracture in the corridor

NEC road connecting Seijosa and Pakke Kessang, 15 km road passing through the

corridor

Major bottieneck

Establishment of Langka village

Recommendations by the forest
depariment to improve the cormidor

1) Accurate demarcation of cowridor is needed threugh proper siudy.

2} As most of the Jand is disputed, a planned study is required for the corridor area,

Current status of the corridor

Active, Intensity of use by elephants decreased,
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5. Pakke- Papum Seijosa nallah Corridor

Connectivity The corridor connects Papum Reserve Forest in the Khelong Forest Division to
Pakke Tiger Reserve,

State Asunachal Pradesh

indicative length and width Length = 1 km, width = 0.6 km

Geo coordinates 26°58' 23" NJO3°0'49'E

26°69'2°Nf93°2'2'E

Forest ranges falling within corridor

Seijosa territorial range

Revenue villages falling within corridor

2

Ecological importance

The comidor is critical link into Pakke Tiger Reseve that harbors tigers (Panthera
tigris), leopard {Panthera pardus), clouded leopard (Meofelis nebulosa), Himalayan
black bear (Ursus thibefanus) and others.

Habitat type

Tropical Evergreen to Semi evergreen

Major land use

Agricultural land, Sefllements and Seijosa Nallah River

Elephant movement status

Seasonal, during menscon season {May to Seplember)

Number of elephants using the corridor

25-30

Linear infrastructure in the corridor

1} 15 km of NEC road connecting Seijosa and Pakke Kessang road passing through
the corridor
2) Proposed high power tension line

Major bottleneck

Establishment of two villages viz. Lower Balibasti and Upper Bal:basu

Recommendations by the forest
department to improve the corridor

1) Accurate demarcation of corridor is needed.
2) As most of the land is disputed, a planned study is required for the corridor area,

Current status of the corridor

Active, Intensity of use by elephants decreased.
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6. Pakke- Doimara at Tippi Corridor

Connectivity The corridor connects Pakke Tiger Reserve with Doimara Reserve Forest of
Khellong Forest Division

State Amnachal Pradesh

Indicative length and width Langth = 1 km, wigth = 0.2 km

Geo coordinates ZEYATNI093TITE
27°01'35.2"N/092°36' 43.° E

Forest ranges falling within corridor Bhalukpong range

Revenue villages falling within corridor One

Administrative details of the corridor

Khellong Forest division,

Ecological importance

Pakke Tiger Reseve harbors good population of Tigers, Hombills, Leopard, Clouded
leopard, Himalayan black bear and binturong efc.

Habitat type Tropical evergreen forest and semi evergreen forest
Major land use Forest, Kameng River, settlements
Elephant movement status Seasonal, during monsoon season (May to September}

Number of elephants using the corridor

Mot recorded by forest department

Linear infrastructure in the corridor

1. National Highway 229, 1 km of road passes through the corridor and its heavy
vehicular traffic

2. Fencing around the residential area

3. Tippi industrial estate

4, Concrete walls as boundary of the Tippi tourism guest house and Orchid
Research Centre

Recommendations by the forest
department to improve the comidor

This comidor is nc longer being used by elephants

Current status of the corridor

Impaired

Earlier this corridor was used by elephanis for crossing into Doimara RF. However,
due to obstruction of the corridor at Tippi, the elephants take the route of Dedzeling
nullzh to reach Dadzu-Lumia-Dedzeling at present for their further movement to
Doimara RF. Thus, the Dadzu - Lumia (Dedzeling} serves as the substitute for the
Pakke — Doimara elephant corridor at Tippi,
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1. Durpong - Doimukh at Khundakhuwa Corridor

Connectivity The corridor connects Durpong Forest Reserve with the proposed Doimukh
Reserve Forest.
State Amnachal Pradesh
Indicative length and width Lengthr= 3.5 km, widih = 1 km
Geo coordinates 2706'54°, 27°07'0%"'N
93°47'26", 93°48'26°E
Revenue villages falling within corridor 3
Habitat type Tropical semi-evergreen forest
WMajor land use Forest, agriculture and settlements
Efephant movement status Mong
Number of elephanis using the corridor None

Linear infrastructure in the corridor

Heavy vehicular traffic along National Highway-52A

Recommendations by the forest
department to improve the corridor

1} Beclaration, demarcation and legal protection of the corridor under various laws
appropriate for the state

2} Regulating night traffic along the Nationat Highway-524

3} Protection of Khundakhuwa nullah from encroachment

4} Finding altemnalives for 55 households of Berup and Gumig villages

5) Protection of the small grassland at the point where River Dikrong and

Khundakhowa nullah converge

Current status of the corridor

Impaired
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8. D'ering - Mebo at Kongkul Corridor

Connectivity D’Ering Memorial Wildtife Sanctuary with Meboe Reserve Forest leading to
Dikang Reserve Forest of Roing Forest Division

State Anunachal Pradesh

Indicative length and width Langth = 2 km, width = 0.5 km

Geo coordinates 27°56'-27°57' N
95°23-05°25' £

Revenue villages falling within corridor 1

Ecological importance Elgphants from D'Ering Wildlife Sanctuary used this corridor to move to Mebo
' Reserve foresi through the Sissar River bed.

Habitat type Tropical evergreen forest

Major land use Forest, agricufture and settlement

Elephant movement status Information NA

Number of elephanfs using the corridor None

Linear infrastructure in the corridor

Information MA

Recommendations by the forest
department ta improve the corridor

1) Declaration, demarcation and jegal profection of the comidor under various laws
appropriate for the state

2) Seaking altematives for Kongkul village

3} Protecting the corridor forest by eco-development in Keongkul village

4) Declaring the corridor and surrounding forest areas as Community Reserves

Current status of the corridor

Impaired :
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9, Deosur Corridor

Elephant Corridors of India 2023

Connectivity This corridor connects the Burapahar Range of Kaziranga National Park to
Porcupa Range of East Karhi Anglong Forest Division

State Assam '

Indicative length and width Length = 4.44 km, Width = 2.9 km

Geo coordinates

N 26° 34' 5,153', 26° 33'41.180/ E 93° 7'30,138", 93° 920,274

Forest ranges falling within corridor

Burapahar Range and Porcupa Range

Revenue villages falling within corridor

Ecological impartance The comidor is part of Kaziranga Nationa Park which harbors large number of
elephants along with other megafauna species like one-horned rhinoceros.
Habitat type Tropical moist deciduous forest )
Major land use Forast
Agriculture
Tea plantations
Settlements
Elephant movement status Seasonal, during monsoon
Nutmnber of elephants using the corvidor Not recorded

Linear infrastructure in the corridor

1) Nafional Highway 37, 8.8 km of road passes through the corridor, vehicular
frequency is also high
2) High tension power line (440 V)

Bottlenecks in the corridor

National Highway 37

Recommendations by the forest
depariment to improve the corridor

Around 26.63 ha of the corridor is under revenue land. The revenue authorities
should minimize hurnan influgnces and help in restoring the structural corridor.

Current status of the corridor

Active, Intensity of use by elephants not available.
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Elephant Corridors of india 2023

10.  D’ering- Dibru Saikhowa Corridor {Interstate corridor)

Connectivity This corridor connects the D'ering Memorial Wildlife Sanctuary, Dibang Forest
Division and Pasighat Forest Division (Arunachal Pradesh) with Dibru
Saikhowa National Park {Assam} via forest patches of the Sadiya Forest Range
of Doomdooma Forest Division,

State Assam and Arunachal Pradesh

Indicative length and width Length = 37.33 km, Width = 13.03 km

Geo coordinates N 27° 50 36.041", 27° 51'13,986"/ E 95° 49'58.861", 95° 49'46.32("°

Beats falling within corridor Sadiya beat

Forest ranges falling within convidor Sadiya and Anchalghat Forest Range

Revenue villages falling within corridor 87

Administrative details of the corridor

The carmidor connects D'Ering Memorial Wildlife Sanctuary and Dibru Saikhowa
National Park

Habhitat type

Semi Evergreen and Riverine Forest,

Major land use

Forésts

River & flood plains
Agricultural land
Human setilements

Elephant movement status

Regular with seasonal peaks during months from October to February

Number of elephants using the corridor

> 40

Linear infrastructure in the corridor Information NA
Recommendations by the forest 1} The corridor should have a legal entity so that the state forest department could
department to improve the comidor - protect the conridor. '

2) Prevention of encroachment and new setflements towards the Assam state,
3) Support for the local communities for improving their livelihood and minimize their
interactions with the elephants, .

Current status of the corridor

Active. Intensily of use by elephants increased.
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Elephant Corridors of india 2023

1. Bogapani Corridor- Upper Dihing East- Upper Dihing West Block

Connectivity This corridor connects the East and West Blocks of Upper Dihing Reserve
Forest in Digboi Forest Division

State Assam

Indicative length and width Length = 2.79 km, Width = 2.74 km

Geo coordinates N 27° 251.453", 27°25'1.453" E 95° 36'25.842", 95° 36'25.842"

Campartments falling within comridor

Compartment 94 UDRF West Block and compartments 21,22 & 23 in UDRF East
Block.

Forest ranges falling within corridor

Lakhipathar Range and Digboi Range

Revenue villages falling within corridor

2

Administrative details of the corridor

The comidor connecls the Upper Dibing East - Upper Dihing Wes! biock

Ecological importance

The corridor helps in the extended movement of elephants to and from Dihing-Patkai
Elephant Reserve,

Habitat type Tropical Evergreen Forest.
Major land use Forest, Agriculiural land and Tea plantations.
Elephant movement status Seasonal, majorly in months of October to February,

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the comidor

1) National Highway 38, 1 km of the road passes through the coridor
2} Single track non electrified railway ling (1 km}

Bottleneck in the corridor

Railway track and National Highway

Recommendations by the forest
department to improve the corridor

1} Up gradation of the cotridor area into community and conservation reserve,
2} Remgoval of encroachment

3} Purchasing the private land falling in the corridor area

4) Crealion of over bridges in the area for the vehichles.

Current status of the corridor Active, Intensity of use by elephants decreased.
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12, Panbari Corridor
Connectivity This corridor connects the elephant habitats of Kaziranga National Park with
Karhi Anglong Forest Divisicn through Panbari Reserve Forest.
State Assam
Indicative length and width Length = 4.3 km, width = 3.0 km
Geo coordinates N 26° 37-10,303", 26°30'44.927"/ E 93° 31°0.100", 93° 2548.442"

Forest ranges falling within corridor

Central Kohora Range

Revenue villages falling within corridor

2

Administrative defails of the corridor

The comidor connects Kaziranga National Park with Karbi Anglong Forest

Ecological importance The corridar is part of Kaziranga Nationa Park which harbors farge number of
elephants along with other megafauna species like one-horned Rhinoceros.
Habitat type Tropical Semi Evergreen Forest
Major land use Forest
Agriculfural
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1} National Highway 37, 4 km of the road passes through the corridor with around
1500 vehicles passing per day
2) High tension power line {440 V)

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
dapartment to improve the corridor

1) Addressing human encroachment in the area.
_2) Land use change restrictions should be impased

Current status of the corridor

Active. Intensity of use by elephanis decreased.
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Elephant Corridors of India 2023

13.  Kotha Buridehing Corvidor
Connectivity This corridor connects Kotha Reserve Forest of Digboi Forest Division with
Buridehing Reserve Forest of Khatangpani Range of Doomdooma Forest
Division
State Assam
Indicative length and width Length = 2.62 km, Width = 3.41 km
Geo coordinates N 27° 25'25.066", 27° 25' 26,0587 E 95° 50'24,976", 95° 50 24.978"

Forest ranges falling within comidor

Khatangpani Range and Jagun Range

Revenue villages falling within corridor Six
Habhitat type Semi evergreen Forest and Riverine Forest.
Major land use Forest

River and flocd plains
Agricultural fand
Seftlements

Elephant movement status

Regular with seasonal peaks during months from October to February

Number of elephants using the corridor

Mot recorded by forest deparfment

Linear infrastructure in the corridor

information NA

Recommendafions by the forest
department to improva the corridor

1) The corrider should have a legal entity so that the state forest depariment could
protect the corridor.

2) Encroachment from the Buridihing Reserve Forest should be freed.

3} Controlled and regulated agricultural practices,

4) Terminating the brick kilns from the corridor arga.

Current status of the corridor

Active. Infensity of use by elephants increased.
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Elephant Corridors of India 2023

14.  Kanchanjuri Corridor

Connectivity This corridor connects the elephant habitats of Kaziranga National Park with
Ruthepahar forest of East Karbi Anglong Forest Division {towards the
northeast) and Bagser Reserve Forest of Nagaon Forest Division {to the
southwest),

State Assam -

Indicative length and width Length = 551 km, width = 2.81 km

Geo coordinates N 26° 34' 25.402", 26° 35' 27,205 £ 93° 10" 46.970%, 83° 11' 38.073"

Forest ranges falling within corridor

Western Bagori Range

Revenue villages falling within corridor

3

Ecological importance

The corridor is part of Kaziranga Nafiona Park which harbors large number of
elephanis along with other mega fauna species like one-horned rhinoceros.

Habitat type Tropical moist deciduous
Major land use Forest

Agricullural land
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

3.3 km of National Highway 37 passing through the forest

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
department to improve the corridor

1) Prevention of human induces disturbances in and around the corridor.
2) Land use change restricions should be imposed.

Current status of the corridor

Actlive. Intensify of use by elephants decreased.
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15. Kalapahar- Doigrung Corridor (interstate corridor)

Connectivity This corridor connects Kalapahar Proposed Reserve Forest and Nambor West
Block of East Karbi Anglong Division with Nambor-Doigrung. The corridor is
formed from the land gifted by Sar Kro village and the land vacated by Ram
Terang village and part of Doigrung and Nambor wildlife sanctuary under
Golaghat Range, Golaghat District. Wildlife Sanctuary (Nambor North Block in
Golaghat District)

State Assam and Arunachal Pradesh

Indicative length and width Length = 8.27 km, width = 6.17 km

Geo coordinates N 26° 2312.331", 26° 23 12.3317 E 93° 47486717, 93° 47" 48.671"

Forest ranges falling within corridor (olaghat Range

Habhitat type Mix moist deciduous and Semi evergreen Forest,

Major land use Forests
Agricultural land
Seiflements

Elephant movement status Regular

Number of elephants using the corridor

NA, But in a single herd 30+ elephants can be seen,

Linear infrastructure in the corridor

1) PWD road from Silonijan to Chowkihola, 2.5 km of this road falls within the
copridor
2} Increased vehicular traffic

Recommendations by the forest
department to improve the corridor

1) Proper demarcation of the corridor is urgently required.

2} The encroached area should be converted info plantations and further
encroachment should be restricted.

3) Anti- poaching camps should be construcied near the comidor areas,

Current status of the corridor

Active, Infensity of use by elephants increased.
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16. Hatidandi Corridor
Connectivity This corridor connects the elephant habitats of Kaziranga National Park with
Karbi Anglong Forest Division
State Agsam *
Indicative length and width Length = 2.64 km, widih = 3.02 km

Geo coordinates

N 26° 32'56.741", 26° 33' 40465/ E 93° &' 10.839", 93° 10’ 35.068"

Forest ranges falling within corridor

Nagaon Range

Revenue villages falling within ¢orridor

1

Administrative details of the corridor

Nagaon Forest Division

Ecological importance The corridor is pari of Kaziranga Nationa Park which harbors large number of
elephants along with other mega fauna species like one-homed Rhinoceros.
Habitat type Semi Evergreen Forest
Major land use Forest
Tea plantation
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1} National Highway- 37, 4 km of road passes through the corridor
2} High tension power line (440 )
3} Trench along the tea garden

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
department to improve the corridor

1) Prevention of human induces disturbances in and around the corridor,
23 Land use change restrictions should be imposed,

Current status of the corridor -

Active. Intensity of use by elephants decreased: .
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17. Haldhibari Corridor
Connectivity This corridor connects the elephant habitats of Kaziranga National Park in the
north with North Karbi Anglong Wildlife Sanctuary and the adjoining
community forests of the Karbi Anglong Hills in the south.
State Assam
Indicative length and width Length = 8.13 km, width = 2.46 km
Gea coordinates N 26° 34'37.083", 26° 34' 54.424"

E93°17'53.772", 93° 20 33.037"

Forest ranges falling within corridos

Central Western Range

Revenue villages falling within corridor

One

Administrative details of the comidor

Kaziranga National Park with North_Karhi Anglong Wildlife Sancltuary

Ecological importance The comidor is part of Kaziranga Nafiona Park which harbors large number of
elephants along with other mega fauna species like one-hared rhinoceros.

Hahitat type Tropical Moisl Deciduous

Major land use Forests

Elephant movement status Regular

Numbser of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1} Mational Highway- 37, 7 km of road passes through the comidor
2} High vehicular iraffic {around 1500 per day}

Recommendations by the forest
department to improve the corridor

1} Prevention of human indiices disturbances in and around the corridor.
2} Land use change restrictions should be imposed.

Current status of the corridor

Active. Intensity of use by elephants stable.
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18.  Golai- Pawai corridor- Upper Dihing East- Upper Dihing West Block Corridor
Connectivity The corridor connects the East and West Blocks of Upper Dihing Reserve
Forest of Dighoi Forest Division.
State Agsam '
Indicative iength and width Length = 7.11 km, width = 2.36 km
Geo coordinates N 27 21" 38.416" 27° 21' 384167/ E 95° 36" 50.757", 95° 36" 50.757"

Compartments falling within corridor

Compartment 94 UDRF Wesl Block and 21,22 & 23 Comparment in UDRF, East
Block.

Forest ranges falling within corridor

Dighoi, Marghertia West and Margherita East

Revenue villages falling within corridor

One

Administrative defails of the corridor

Upper Dihing East and West block

Ecological importance The corridor helps in the extended movement of elephants to and from Dibing-Patkai
Elephant Reserve.

Habitat type Tropical Evergreen Forest

Major 1and use Forest
Agricultural land
Tea plantations

Elephant movement status Regular

Number of elephants using the corridor

Nof recorded by forest department

Linear infrastructure in the corridor

1) IOCL Campus

2) National Highway- 38 :

3} Single track non- electrified railway line connecting Tinsukia and Lidu
4} Amalgamated Tea company's tea estate

Bottleneck in the corridor

Tinsukia ~ Lidu raitway track, National Highway. 38, and IOGL terminal

Recommendations by the forest
department to improve the corridor

1) Removal of IOCL Terminus
2) Purchasing the private land falling in the corridor.
3) Constructing over bridges for the vehicular movement.

Current status of the corridor

Agtive. Intensity of use by elephants decreased.
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19.  Kukurakata - Bagser at Amguri Corridor
Connectivity Kaziranga National Park and Kukurakata Reserve Forest with Bagser Reserve
Forest and the forest of Karbi Anglong.
State Assam
Indicative fength and width Length = 0.8 km, width = 0.5 km
Geo coordinates 26°34'02°-26°34'04" N

93°0349"93%04'03" E

Revenue villages falling within corridor

1

Ecological impartance This corridor used to connedt the elephant habitals of Kaziranga National Park and
Kukurakata Reserve Forest with Bagser Reserve Forest and the forest of Karbi
Anglong.

Habitat type Tropical semi-evergraen forest, tea gardens and grassiand

Major land use

Agriculture, tea garden and fores

Elephant movement status Mone

Number of alephants using the corridor None .

Linear infrastructure in the corridor 1) National Highway 37 and associated traffic
2) School
3 Road side dhabas and Holels

Bottleneck in the corridor Highway Road

Recommendations by the forest
department to improve the corridor

1} Declaration, demarcation and legal protection of the corridor under various laws
appropriate for the state

2) Regulating night fraffic along National Highway 37

3} Preventing destructive developmental activities

4 Relgcation of the roadside dhaba and hotels outside the cormidor

Current status of the corridor Impaired
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Elephant Corridors of India 2023

20.  Charduar - Singri Hill Corridor

Connectivity Sonai Rupai Wildlife Sanctuary and Charduar Reserve Forest and adjoining
forests with Singri Hill Reserve Forest.

State Assam

Indicative length and width Length = 30 km, width = 1.5 km

Geo coordinates 26°36'41°-26°48'39" N
§2°26'58"02°20037" E

Revenue villages falling within corridor 8

Habitat type Trapicel degiduous forest

Major land use Agriculture, sefiiement and tea gardens

Elephant movement status None

Number of elephants using the corridor Mone

Lirear infrastructure in the corridor

National Highway 52 (Guwahati to North Lakhimpur)

Bottleneck in the corridor

Naticnal Highway 52 {Guwahati to North Lakhimpur}

Recommendations by the forest
department to improve the corridor

1) Declaration, demarcation and legal protection of the corridor under various Jaws
appropriate for the state

2} Lobbying with tea gardens to leave a part of the land for easy movement of
efephants and prevention of change of land-use pattem in these fea gardens

Current status of the corridor

Impaired
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Rewak- Emangre Corridor

Elephant Corridors of India 2023

Connectivity

The corridor connects Emangre Reserve Forest to Nokrek National Park, The
corridor falls under South Garo Hills district under Siju Block and under Siju
Wildlife Range and Baghmara Wildlife Range

State Meghalaya
Indicative length and width Length = 6.9C km, Width = 1.57 km
Geo coordinates 25°19°47"N, 90° 39' 14.98" E
25° 20 38.25' N, 80° 35" 17.70" E
Forest ranges falling within corridor Siju and Baghmara Ranges
Revenue villages falling within corridor 8
Habitat type Tropical deciduous, semi-evergreen forest
Major land use Forest = 419 ha

Agriculture = 280.4 ha
Habitation = 92.6 ha

Elephant movement status Regular

Number of elephants using the corridor 19

Linear infrastructure in the corridor Local roads and a low hanging power ling {35 Kv)
Recommendations by the forest Information NA

department to improve the corridor

Current status of the corridor

Active. Intensity of use by elephants increased,
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Elephant Corridors of India 2023

22.  Nokrek- Emangre Corridor

Connectivity The corridor connects Emangre Reserve Forest with Nokrek National Park.
The cerridor falls in the West and South Garo Hills district under Rengram,
Chokpot and Sifu Block and under Nokrek Wildlife Range and Baghmara
Wildlife Range.

State Meghalaya

Indicative length and width Length = 16.2 km, width = 1.57 km

Geo coordinates 25° 28'49.49° N, 90° 27'54.14" E

26°21"14.51" N, 90° 32'22.84' E

Forest ranges falling within corridor

Nakrek and Baghmara Ranges

Revenue villages falling within corridor | 15
Habitat type Tropical deciduous, semi-evergreen forest
Major land use Farest = 1099 ha

Agriculiure = 452 ha
Habitaticn = 189 ha

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

Locat roads and a low hanging power line {35 Kv}

Recommendations hy the forest
depariment to improve the corridor

Information NA

Current status of the corridor

Active. Infensity of use by elephants increased.
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Elephant Corridors of india 2023

23.  Siju- Rewak Corridor

Connectivity This corridor connects Siju Wildlife Sanctuary with Rewak Reserve and helps
maintain the habitat confinuity hetween Balpakram National Park, Siju Wildlife
Sanctuary, Rewak and Emangre Reserve Forests, and Nokrek National Park.
The corridor falls in the South Garo Hills district under Siju Block and under
Siju Wildlife Range.

State Meghalaya

indicative length and width Length = 3.78 km, width = 1.38 km

Geo coordinates 25° 194233 N /907 41'24.60" E
25°19'53.26" N/ 0"

Forest ranges falling within cosridor Siju Range

Revenue villages falling within corridor 12

Ecological inportance The comidor s also regularly used by elephants and other wildlife. The corridor is
also an extension te the bicdiversity rich Nokrek National Park
Habhitat type Tropical deciducus, semi-evergreen forest

Major land use

Forest = 184 ha
Agrictlture = 24,1 ha
Habitation = 1.90 ha

Elephant movement status

Regular

Number of elephants using the coridor

39

Linear infrastructure in the corridor

1) Nafional Highway 62, 1.41 km of the road passes through the corridor
2) Low hanging power line {35 Kv)

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active, Infensity of use by elephants increased.
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24, Balpakram- Baghmara

Connectivity This corridor connects the Mahadeo Range in Balpakram National Park with
Baghmara Reserve Forest, The corridor falls South Garo Hills district under
Rongara Block and under Mahadeo Wildlife Range and Baghmara Wildlife
Range

State Meghalaya

Indicative length and width Length = 9.27 km, width = 2,30 km

Geo coordinates 25°14.755" N/ 90° 44.329" E

Forest ranges falling within corridor Mahadeo and Baghmara Ranges

Revenue villages falling within corridor  § Ten

Ecological importance

The corridor is an important for connectivity between Balpakram National Park and
Baghmara Reserved Forest and used by other wildlife including wild ungulates and
leopard {Panthera pardus).

Habitat type

Tropical deciduous, semi-evergreen forest

LN

Major land use

Forest = 1098 ha
Agriculture = 161,1 ha
Habitation = 20.9 ha

Elephant movement status

Regular

Number of elephants using the corridor

68

Linear infrastructure in the corridor

1) State Highway 4, 3.75 km of the road passes through the corridor
2} Low hanging power ling {35 Kv)

Recommendations by the forest
department to improve the corridor

Information MA

Current status of the corridor

Agtive. Intensily of use by elephants increased.
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Elephant Corridors of India 2023

25. Ranggira- Nokrek Corridor
Connectivity This corridor connects Ranggira, Sanchangini and Galwang Reserve Forest
o Nokrek National Park
State Meghalaya
Indicative length and width Length = & km, width = 1.5 km

Geo coordinates

26°30 5" NS 12 3'E
25° 346 N/S0° 160" E

Forest ranges falling within corridor

Tura

Revenue villages falling within corridor

Ten

Ecological imporfance

This comidor is very critical for movernent of elephants and other wildlife from Ranggira
fo Nokrek National Parlk,

Habitat type

Tropical evergreen forest

Major land use

Forest

Agriculture

Piantation (tealcoffee)
Settlement

Elephant movement status

Occasional, but not through the corridor.

Number of elephants using the convider

4050 in {he past, hut not now.

Linear infrastructure in the corridor

1) National Highway- 51 and Asanang- Williamnagar Road
2) High tension powerline {11 kv and 33 kv)

3) NEHU Campus

4} Garo student unicn building

5) 2™ Police battalion

Major hottleneck

Establishment of NEHU eampus, Garo students union building, fishery pond, 2 Police
battalion, and expansion of human setilements and horticultural crops

Recommendations by the forest
department to improve the corridor

+

1} State forest depariment should secure land on the ofher side of the road to NEHU
campus to provide 500 m width to the corridor

2} Legal protection of the corridor area

3} Negotiation with NEHU authorities to spare about 44 ha of land near the hostel area
for elephant movement

4} The Garo Students Union building (now school) has to be relocated to an alternate
site outside the corrider

Current status of the corridor

Impaired
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Elephant Corridors of India 2023

26,  Saipung- Narpuh Corridor

Connactivity - This corridor connects Saipung Reserve Forest and Narpuh Wildlife Sanctuary
State Meghalaya
Indicative length and width Length =11 km, width = 4-5 km
Geo coordinates Z5°6'N/92°0'E -
2515 N9 41 E

Forest ranges falling within corridor Saipung and Narpuh Ranges
Revenue villages falling within corridor 2
Habitat type Tropical mixed evergreen
Major land use _ Forests, Agricultural land and Settlemenis
Elephant movement status None, last elephant seen in 2001
Number of elephants using the corridor None
Linear infrastructure in the corridor Information NA
Major hottleneck Information NA
Recommendations by the forest Information NA
department to improve the corridor
Current status of the corridor Impaired
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7. Geleki- Sitap corridor

Elephant Corridors of india 2023

Connectivity

This corridor connects the elephant populations Geleki Reserve Forest to Sitap
range

State Nagaland
Indicative length and width Length = 7 km, width = 110 m - 850 m
Geo coordinates 26° 4702 N, 94°46' 22'E

Forest ranges falling within corridor

{3aleki and Sitap range

Revenue villages falling within corridor 8
Administrative details of the corridor Longleng district
Ecological importance Unexplored biodiversity. Corridor is used by animals like Himalayan black bear {Ursus
thibetanus), leopard {Panthera pardus), tiger (Panthara tigris) and others,
Hahitat type Hilly semi evergreen tropical forest
Major land use Forest
Agriculture
Plantation
Settlement
Elephant movement status Seasonal

Number of elephants using the corridor

Not recorded by forest depariment

Lineas infragtructure in the corridor

information NA

Recommendations by the forest
department

1. Proper survey of comidor is required. No such attempts were made earlier.
2. Systematic use of land prioritizing conservation is needed.

3. Sensitization and awareness programs

4, Creation of salt licks

Status of the corridor Active, intensity of use by elephants decreased,
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Efephant Corridors of India 2023

28.  Abhaypur~ Singphan corridor

Connectivity This corridor connects the Mon of Singhpan Wildlife Sanctuary in Nagaland
with Abhaypur Reserve Forest In Sonari Forest Division of Assam across Tiru
River. Corridor fafls within the Singhpan Wildlife Sanctuary in Mon District.

State Nagaland

Indicative fength and width Length = 5 km, Width = 150 m

Geo coordinates Lat = 26. 856923  Lon = 94.863468

Forest ranges falling within corridor Abhaypur RF

Revenue villages falling within corridor Nine

Ecological importance

Singphan Wildlife Sanctuary is home to rare and endangered flora species along with
elephant, figers [Panthera figris), leopards (Panthera pardus), hoolock gibbon
(Hoolack hoolack) and other wildlife.

Habitat type Tropical semi-evergreen
Major land use Forest

Elephant movement status Regular

Number of elephants using the corridor 45

Linear infrastructure in the corridor

Village road- 8 km

Recommendations by the forest
department to improve the comridor

1. Removal of mining road passing through Singhpan wildlife sanctuary.
2. Increase in wildlife staff

3. Fund release for compensation

4. Ecological restoration of the lost forest cover

Current status of the corridor Active. Intensity of use by elephants increased.
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Elephant Corridors of India 2023

29.  Hollongapar- Longtho corridor
Connacfivity Meleng Reserve forest, Hollongapar Gibbon Sanctuary to Longtho Range
State Nagaland
Indicative length and width Length = 7.62 km, width = 400 m
Geo coordinates 26°368' 03 N/94° 23 21°E
Forest ranges falling within corridor Longtho range
Revenue villages faliing within corridor 3

Ecological importance Coridor is possibly used by species including hooleck gibbon {Hoolock hoolock), slow
loris {Nycticebus bengalensis), leopard (Panthera pardus), stump-tailed macaque
{Macaca arcloides), pig-tailed macaque (Macaca feonine), Assamese macaque
{Macaca assamensis) among others.

Hahitat type Tropical wet evergreen, wet temperate, secondary moist bamboo forest

Major land use

Forest {mostly under private and community forests)
Agricultural land

Plantations

Seltlements
Elephant movement status Seasonal
Number of elephants using the corridor 40

Linear infrastructure in the corridor

Natiocnal Highway

Recommendations by the forest
department to improve the corridor

1} Ecological restorafion of the lost forest cover
2} Awareness and sensitization programs

Current status of the corridor Active. Intensily of use by elephants decreased.
HHE ! SIO0E SrVE WETE MEEE HWHVE $WYE
i b
A .
. i :
: '
- Rl { |z
‘5;_ \_\__ Tt eina. N “E
& T 1 &
= = 1
e Heilonyese Y
N Gibbon Sanrtsry  * X
- Wi Sl Do i
¥ it
o Jartar
. Farast flvaios
£ - -
F | PR
Et' S yaran
-'9‘ L)
Assam
-
B
© hagand ;
e Blapian covncbar .
E T Predued v : P
%4 Fores! Ui ; '_ﬁ
5
& Near | A
s Tewen TG
. Ferast Ba boungas;
£ || Indicative Langth: 762k | y [ FarsstDuison tousiary
N | Indienthve idth: 408 o Stide bomdars i
A gyt mte L o it ittty st ren ks e v, |
‘_h = i - e 3?&%!5%:& uwurmw'-w,--n\.:—-e-w:
e #2eTE WEE WHTE AEWTE SNTE U HNE

1 107 |



b=i-1iry 1

Eléphant Corridors of india 2023

30. Daldali- Dimapur corridor
Connectivity This cotridor connects the Daldali Reserved Forest to Dimapur Reserve Forest
in the Dimapur district.
State Nagaland
Indicative length and width Length = 5 km, width = 1 km
Geo coordinates 2553 3T N/94"40' 42 E

Forest ranges falling within corridor

Ranga Pahar and Kuhuboto ranges

Revenue villages falling within corridor

5

Ecological importance Elephants and other wildiife including leopard {Panfhera pardus) and dhole (Cuon
alpinus) use this corridor.
Habitat type Trapical wet evergreen forest
Major land use Forest (Private and community conservation areas, Daldali RF)
Agriculiure
Plantations
Settlement
Elephant movement status Occasional

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

Information NA

Major bottleneck in the corridor

Indisen and Aryimkum areas falling within corridor

Recommendations by the forest
department to improve the corridor

Awareness and sensitization programs to local communities

Current status of the corridor

Active, Intensity of use by elephants decreased.
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Efephant Corridors of India 2023

31.  Geleki- Tuli corridor
Connectivity Geleki Reserve Forest to Tuli Range Forest Division of Dimapur district.
State Nagaland '
Indicative length and width Length = 12.5 ki, width = 300 m
Geo coordinates 26° 43 38" NJ94° 40 02
Forest ranges falling within corridor Tuli range
Revenue villages falling within corridor 7
Administrative details of the corridor Dimapur district

Ecological importance Besides elephants, tigers (Panthera figris) and leopards (Panthera pardus) also use
this corridor. .

Habitat type Tropical wet evergreen and bamboo-dominated forests

Major land use Forest (private forests and community conservation areas)
Agriculture
Plantation {rubber + lea)

Efephant movement status Seasonal

Number of elephants using the coridor 2 (as on 2022}

Linear infrastructure in the corridor

National highway

Major bottleneck in the corridor

Teudikong, Wamaken, and Anaki Yimsen in the comider due to mining and
infrastructure '

Recommendations by the forest
department to improve the corridor

1) Awareness and sensitization programs

2} Engagement with the Community Conservation Areas {CCA) fo prevent further
fragmentation of forests

3} Training of the forest staff for timely monitoring of ihe corridor areas.

Gurrent status of the corridor

Active, Intensity of use by elephanis decreased.
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Elephant Corridors of india 2023

32. Desoi- Changdang corridor
Connectivity This corridor connects the Changdang beaf of the Desoi Reserve Forest to
Longchem Range in the Mokokchung district
State Nagaland
Indicative length and width Length = 5.5 km, width = 300 m
Geo coordinates 26°367 41" N/94°25' 49'E

Forest ranges falling within corridor

Longchem range

Revenue villages falling within corridor

10

Ecological importance Elephanis and wildlife fike tiger (Panthera tigris), dhole (Cuon alpinus), leopard
(Panthera pardus) and Himalayan black bear (Ursus thibetanus} use this coridor
Habitat type Eastern Himalayan moist mixed daciduous, Naga Hills wet temperate and montane

forest

Major land use

fForest {private and community forests)
Agricultural land

Plantations
Setilements
Elephant movement status Seasonal
Number of elephants using the corridor 20-30
Linear infrastructure in the corridor Information NA
Recommendations by the forest 1. Engagement with the Community Conservation Areas {CCA) to prevent further
department fragmentation of forests

Awareness and sensitization programs ]
Training of the forest siaff for imely monitoring of the corridor areas.

Status of the corridor

2.
3
4, Consiructing a few forest offices for monitoring purposes.
Active. Intensity of use by elsphants decreased.
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33.  Tirutilip- Longchem
Connectivity This corridor connects the Tirutilip Reserve Forest with the Longchem Range
in the Mokokchung District.
State Nagaland
Indicative length and width Length = 7.5 km, width = 500 m
(Geo coordinates 26°41" 38" N/ 94° 31 0T E

Forest ranges falling within corridor

Longhem rangs

Revenue villages falling within corrider

5 .

Administrative details of the corridor

Changdang beat, Longchem Range

Ecclogical importance Elepharts and wildife ke tiger {Panthera figns), dhole {Cuon afpinus), leopard
{Panthera pardus) and Himalayan black bear {Ursus thibetanus) use this comidor

Habitat type Narhern tropical semi evergreen forests

Major land use Agrieultural Yand, Plantations, forests, settlements

Elephant movement status Seasonal

Number of elephants using the corridor 5

Linear infrastrucfure In the corridor

National Highway

Major bottleneck in the corridor

Yajang B and Yajang C arcas within the corridor

Recommendations by the forest
department to improve the corridor

1. Censervation of remnant habitat through the community conservation area
{CCA) :

2. Awareness and sensitization programs

3. Habitat improvement such as creation of salt licks.

Current status of the corridor

Active. Intensity of use by elephants decreased,
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34.  Titi- Dumchi - Reti

Connactivity The corrider links Titi Reserve Forest in Lankapara and Madarihat Ranges of
notthern part of Jaldapara National Park (Wildfife Division lll) with Rethi
Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division), passing
through Dumchi Reserve Forest.

State West Bedgal

Indicative length and width Length = 14-16 km, width = 1.2 km

Geo coordinates Titi lo-Dumchi = 26°44'54,492" N, 89°16'29.4744" E & 26°4328.7732" N,

89°1339.8368" E
Dumchi to Reti = 26°43'40.26" N, 89°11'32.8416" E & 26°44'40.4962" N,
89°9'8,.2362" E

Beats falling within corridor

Titi 34, Tiii extension to DMC 1,2 compt. to Rethi forest of Jalpaiguri Forest Division

Forest ranges falling within corridor

Lankapara, Madarighat and Dalgaon ranges

Revenue villages falling within corridor

Five

Administrative details of the corridor

Titi 3A, Titi extension to DMC 1, 2 compt to Rethi forest of Jalpaiguri Division.

Ecological importance This is the main coridor used by elephants to move from Alipurduar to Jalpaiguri
maintaining to conneciivity between the Protected Areas of Jaldapara and Gorumara
National Parks fhrough the Reserved Forests of Jalpaiguri Forest Division.

Habitat type Tropical semi evergreen, Sal-dominated narthern dry deciduous and riverine forest

Major land use

Forest = 1245 ha
Agriculture = 2455 ha
Habitation = 300

Elephant movement status

Regular

Number of elephants using the corridor

65-75

Linear infrastructure in the corridor

1} Indian Gil firation unif and its settlements bounded by high walls.
2) High heavy vehicular traffic

3} Irrigation canal at Tulsipara tea garden

4} High power tension line {11000 v}

Major bottleneck

Jamiola Bazar to Hantupara lea garden

Recommendations by the forest
department to improve the corridor

1) 200 metre section of the southern pari of the Hantapara Tea Garden Labour Line
(Bigan Bari} towards Jamtola needs to be secured to increase the effective width
of the corridor.

2) Vehicular speed should be controlled using suitable barriers on Lankapara Birpara
state highway,

Current status of the corridor

Active. Intensity of use by elephants increased.
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35.  Titi- Reti

Etephant Corridors of India 2023

Connectivity The corridor links Titi Reserve Forest in Lankapara Range and Madarihat
Range of the northern part of Jaldapara National Park (Wildiife Division I} with
Rethi Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division passing
through Dumchi Reserve Forest.

State West Bengal

Indicative length and width Length = 8-3 km, width = 700 m - 1300 m

Geo coordinates 26°45°59° N, 89° 10 12°E

26°47" 37 N, 89°15' 49°E

Compartmentsfbeats falling within
corridor

Titi 34, Titi extension to DMC 1, 2 compt to Rethi forest of Jalpaiguri Division.

Forest ranges falling within corridor

Lankapara, Madarighat and Dalgaen ranges

Revenue villages falling within comridor

Five

Ecological importance This is one of the important corridors that elephants use to move from Jaldapara
Natignal Park to the forests of Jalpaiguri Forest Division.
Hahitat type Tropical semi-evergreen, Sal-dominated northern dry deciduous and rivering forest

Major land use

Forest =0 :
Teagarden = 1200 ha
Habitation = 100 ha

Elephant movement status

Regular

Number of elephants using the corridor

65-75

Linear infrastructure in the corridor

1} Indian OHf fitration unif and its seftlements baunded by high walls.
2) High heavy vehicular traffic

3 Irrigation canal at Tulsipara TG

43 High power tension line {11000 v}

Major hottleneck

Labour lines of Lankapara and Garganda tea gardens

Recommendations by the forest
department to improve the corridor

1) 200 metre section of the southem pant of the Hantapara Tea Garden Labour Line
{Bigan Bari} towards Jamtola needs to be secured to increase the effective width
of the corridor.

2} Vehicular speed should be controlled using suitable barriers on Lankapara Birpara
state highway.

Current status of the corridor

Active. Intensity of use by elephants increased
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Eléphant Corridors of India 2023 .

36.  Apaichand- Mahananda
Connectivity This corridor connects Apalchand Reserve Forest {Baikunthapur Forest
Division) with Mahananda Wildlife Sanctuary.
State Wast Bengal

Indicafive length and width

Length = 25 km, width = 6 kmn

Geo coordinates

26°46'58" N 1 088°28"10" E
26°62'22" N 1 088°35'39"E

Compartments falling within corridor

Laltong compartmeni 3, § and 13 of South range

Forest ranges falling within corridor

Apalchand, Targhera, Sarugarh, Ranges and Nojth, South and west ranges of
Mahananda Wildlife Sanctuary :

Revenue villages falling within corridor

12

Ecological importance The riparian tract along river Teesta is an important dry seasen habitat for elephants.
Habitat type Grassland
Major land use Forest = 3500 ha
Agriculture = 2000 ha
Habitation = 2500 ha
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) Teesta filed firing range

2) Bituminous read form Trghera chackpost to Apalchand checkpost {10 km) and
Bagarmore to Gazoldoba Bazar road {10 km)

3) Teesta canal with concrete embankment

4) Naiional Highway 10A (NH 31)

Major bottleneck

Saugoan, Kalagati, Washabari, Ellenbari, Totgoan, Sundari busty, Nipania,
Saraswatipur village, Chumakdangi

Recommendations by the forest
department to improve the corridor

1) Teesta filed firing range should be immediaiely be shifted to some other area

Current status of the corridor

Agtive. Infensity of use by elephants increased.
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Elephant Corridors of India 2023

37.  Apalchand- Gorumara

Connectivity This corridor connects the elephant population of Gorumara National Park with
Apalchand Reserve Forest,

State VWest Bengal

Indicative length and width Length = 15 km, width = 2 km

Geo coordinates 26°44'38" N/ 088°40°30° E
26°48'14" N/ 088°48'30" E

Forest ranges falling within corridor Apalchand, Targhera and Lataguri Ranges

Revenue villages falling within corridor Saven

Habitat type River bed

Major land use Forest = 3000

Agriculture = 500
Habitafion = 700

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri
3) Teesta canal with concrete embankment

Major bottleneck

Barodighi, Nepuchapur, Damdim, Bethguri, Kumlai, Kranti and Meora

Recommendations by the forest
department to improve the corridor

1} Shifting of human habitations from the area,

Current status of the corridor

Impaired
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Elephant Corridors of India 2023

38.  Apalchand- Klimpong at Mal block (via Meenglass)

Connectivity This corridor facilitates elephant movement from Apalchand Reserve Forest in
the Baikuntapur Forest Division to Mal Block in Bhuttabari Forest of
Kalimpong Forest Division.

State West Bengai

Indicative length and width Length = 16 km, width = 2 km

Geo coordinates 26°48114" N /088 39 (7' E
26°55'37" N/ 088°45'08" E

Forest ranges falling within corridor Apalchand, Targhera and Gorubathan ranges

Revenue villages falling within corridor Nine

Habitat type Riparian

Major land use Forest = 2800 ha
Agriculture = 100 ha
Habitation = 250 ha
Elephant movement status Regular

Number of elephants using the corridor

Mot recorded by forest depariment

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular fraffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri

Recommendations by the forest
department to improve the corrider

)
3} High tension power line {11000 v}, 15 km
1} Shifting of human habitations from the area.

Current status of the corridor

Impaired

Elephants diverted from their route and using a different nearby corridor.
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Elephant Corridors of India 2023

39.  Apalchand- Klimpong at Mal block (via Sylee)
Connectivity This corridor connects Apalchand Reserve Forast (Baikanthapur Forest
Division) with Mal Block {Kalimpong Forest Division}
State West Bengal

Indicative length and width

Length = 17 km, width = 1.5 km

Geo coordinates

26°48'53'N/088°39' 40 E
26°55' 36" N/088°42' 18" C

Forest ranges falling within corridor

Apalchand, Targhera and Gorubathan Ranges

Revenue villages faliing within coridor |

Nine

Administrative details of the corridor

Mal block

Habitat type

Riparian forests and grasslands

Major land use

Forest = 1800 ha
Agricultural land = 150 ha
Habitation = 230 ha

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri
3} High tension power line {11000 v}, 10 km

Major bottleneck

Damdim, Ranichera, Sylee, Chakla basti, Kumlai, Rungamatee, Dalim Kote, Gurjan

Jhora, Bhutta Bari villages falling within the cormider

Recommendations by the forest
department to improve the corridor

1} Shifting of human habitations from the area and raising plantations in those areas.

Current status of the corridor

Active, nfensily of use by elephants increased.
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Elephant Corridors of India 2023

40.  Nimati- Chilpata {Buxa- Chilpata}

Connectivity This corridor facilitates elephant movement between the Nimati Range of
Buxa Tiger Reserve and Chilapata Reserve Forest of Wildlife Il Division,
thereby maintaining elephant movement between Buxa Tiger Reserve and
Jaldapara Wildlife Sanctuary.

State West Bengal

Indicative length and width Length = 4.5 km, width = 3 km

Geo coordinates 26° 34" 45" N, 89° 245" E

26°36°41° N, 80° 2643 E

Compartments falling within cotridor Poro 5,6,11
Forest ranges falling within corridor Nimati range
Revenue villages falling within corridor 5

Ecological importance This is one of the most important corridor used by elephants for moving between
Jaldapara National Park and Buxa Tiger Reserve. '
Habitat type Sub-Himalayan secondary wet mixed forest, Easiern Bhabar and Terai Sal

Major land use

Forest = 650 ha
Agriculture = 500 ha
Habitation = 100 ha

Elephant movement status

Regular

Number of efephants using the corridor

Around 290 elephants occur in the landscape. Many of them use the corridor,

Lingar infrastructure in the covridor

1} National Highway 31 and associated vehicular traffic
2) PWD Roads including Nimati — Patkapara road and Mendahari read
3} 10 Km of High tension {11 KV} power line
4) Tea estate factories, hotels and dhabas
5) Ightikuturn Khamar Bari lodge

Maijor hottleneck

Bhutia Basti and Patkapra village

Recommendations by the forest
department to improve the corridor

1} Motificafion of the corridors and its legat protecuon

2) The southern part of Nimtijhora Tea Garden line should be secured to increase
the effeclive width

3} Ishtikutum Khamar Bari lodge should be relocated

Corridor status of the corridor

Active. Intensity of use by elephants increased.
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Elephant Corridors of india 2023

41.  Buxa- Titi {via Beech and Bharnobari Tea Garden}
Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Nl
Division), thereby connecting the elephant population between Buxa Tiger
Reserve and Jaldapara National Park,
State West Bengal
Indicative length and width Length = 6 km, width = 1.5 km
Geo coordinates 26°44' 2N, 89°18' 24" E

26°47 19N, 8%°23 26°E

Compartments falling within comridor

BNB 1 of the Bhamabari beat

Forest ranges falling within corridor

Harniltonganj and Nilpara range

Revenue villages falling within corridor

3

Ecological importance

One of the most important corridors intensively used by the elephants.

Habitat type

Sub-Himalayan secondary wet mixed foresf, Eastem Bhabar and Terai Sal

Major land use

Forest = 150 ha
Agriculture = 350 ha
Habitation = 100

Elephant movement status

Regular

Number of elephants using the corvidor

Around 290 elephants occur in the landscape. Many of them use the corridor,

Linear infrastructure in the corridor

1} State Highway 12 A and associated vehicular traffic
2} Old railway line trench
3) Faclories of Bhamabari and Beech Tea Graden

Major bottleneck

Topling of Beach Tea Garden

Recommendations by the forest
department to improve the corridor

1) Notification of the corridors and its legal protection
2} Expansion of tea gardens and seftlements should be regulated.
3} Trenches meant for waste water drainage in iea gardens should be leveled.

Current status of the corridor

Active, Intensily of use by elephants increased.
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Elephant Corridors of India 2023

42, Buxa- Titi {via Torsha)
Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest {Wildlife HI
Division), therehy connecting the elephant population hetween Buxa Tiger
Reserve and Jaldapara National Park in Alipurduar District.
State Wast Bengal
Indicative length and width Lengih 14 km, widih = 400 m

Geo coordinates

26°48° 11" N, 89° 18’ 43" E
26°40° 34 N, 8 24 45" E

Compartments falling within corridor

Rangamat block of Hamiltonganj range of Buxa Tiger Reserve and Tili Forest of
Lankapara Range of Jaldapara Wildlife Division

Forest ranges falling within corridor

Hamilionganj and Lankapara range

Revenus villages falling within corridor

Four

Ecological importance Important elephant coridor befween Buxa Tiger Resenre and Titi Reserved Forests
that is widely used by elephants.
Habitat type Tropical semi evergreen forest, northern Sal-dominated dry deciduous forest,

Eastern sub-montane semi-evergreen forest, Riparian Forest and Forest plantations

Major land use

Forest = 160 ha
Agriculture = 300 ha
Habitation = 100

Elephant movement status

Regular

Number of elephants using the corridor

Around 290 elephants oceur in the landscape. Many of them use the corridor.

Linear infrastructure in the corridor

State Highway 12 A and associated vehicular traffic
2) High vehicular traffic: on hasimara- Pasakha road
Old railway ling trench

Recormendations by the forest
department to improve the comidor

Notification of the corridors and its legal protection
Expansion of tea gardens and setflements should be regulated.
3) Trenches meant for waste water drainage in tea gardens should be leveled

1)
)
3)
4) Faclories of Torsa Tea Garden
1
2)

Current status of the corridor

Active. Intensity of use by elephants increased.
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43, Buxa- Ripu at Sankosh

Elephant Corridors of India 2023

Connectivity

This corridor connects Buxa Tiger Reserve (West Bengal} with the Ripu forest
in Kochugaon Forest Division (Assam).

State

West Bangal

Indicative length and width

Length = 12 km, width = 4.5km

Geo coordinates

26°38'58" N, 89° 46 47°E
26°42 40" N, 89° 53 55'E

Compartments falling within corrider

Newland- 1, 24, 2B, Kumargram- 1, 2, Sankosh- 13, 1b, 2, 3a, 3b

Forest ranges falling within corridor

Kumargram range

Revenue villages falling within corridor

3

Ecological importance It provides linkage between Buxa Tiger Reserve in West Bengal to Raimona National
Park and Manas Tiger Resesve in Assam. It acts as satellifte habitat for spill over
population.

Habitat type Tropical semi evergreen and fropical deciduous forest

Major land use

Forest = 3099 ha
Agriculture = 141 ha
Habitation = 54 ha

Elephant movement status

Regular

Number of elephants using the corridor

215 {approximately)

Linear infrastructure in the corridor

1) Electric fence — 1 km
2} 400 kv DC power line- 3.5 km
3) Borobisha- Sankosh- Bhutan state highway, 3 km

Major bottleneck

Kumargram and Sankosh forest villages falling right in the coridor,

Recommendations by the forest
department to improve the corridor

1)Notificalion of the corridors and is legal prolsction
2} Relocation of forest villages

Current status of the corridor

Active. Intensity of use by elephants increased.
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Elephant Corridors of India 2023

44,  Mahananda- Kolabari- Tukriajhar
Cannectivity This corridor connects the Sukna and West range under Wahananda Wildiife
Sanctuary with Bamonpokbri, Panighatta, Bagdogra Range and Tukriajhar Ranges of
Kurseong Forest Division.
State West Bengal
Indicative length and width Length = 15 km, width = 400 m
Geo coordinates 26°48264" N, 88°20°34.0" E to 26°40'54 6" N, 88°15'37.2°E

26°48'56" N, 88°19'50,8" E to 26°44'08.3" N, 88°16"11.9"E
26°41'33.7° N, 88°1610.3" E to 26°48'18.5" N, 88°19'28.4" £

Beats falling within corridor

Sukna, Lamgumpha, Rakti, Balasan, Tatari, Panighatta, and Marapur

Forest ranges falling within corridor

Sukna Range, West Range, Bamonpokhri Range ,Panighatiz Range, Bagdogra Range and
Tukrigjhar Range

Revenue villages falling within corridor

50-60

Ecological importance

The corridor. provides movement to elephant from Bakunthapur Forest Division to
Mahananda WLS and Kurseong Division.

Habitat type

Moist mixed forests, leak { Tectona grandis) plantations

Major land use

Forest = 500 ha
Agriculiure = 2500 ha
Habitation = 200 ha

Elephant movement status

Regular

Number of elephants using the corridor

Nat recorded by forest department

Linear infrastructure in the corridor

1) In Bamanpokhri Range: Kurseong Connecting read Via Rohini and Khaprall,
MatigaraPankhabari Road

2} in Bagdogra Range: Asian Highway and Broad Guage Train. Bengdubi Panighatta
Road.

3) Vehicular raffic on Asian Highway

4} About 2 -3 km long boulder sausage and concrete embankmeant 2long Mechi River,

5} High tension power fine

Major bottleneck

Sukna and Bengdubi cantonment. Railway lines and presence of HT lines.

Recommendations by the forest
department to Improve the corridor

1} No further extension of human settlement to be allowed by district administration in areas
falling within elephant corridors.

2} Innovative conflict mitigation strategies.

3) Regular Checking of illegal hooking, sagging power lines along the corridor by electricity
depariment

Current status of the corridor

Active. Inlensity of use by elephants increased.
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Elephant Corridors of India 2023

45,  Chapramari - Kalimpong
Connectivity This corridor connects the Chapramari Wildlife Sanctuary {Jalpaiguri District}
to Kalimpong Division - Bhuttabari Forest {Kalimpong District}
State West Bengal

Indicative length and width

Length = 9.8 km, widih = 380 m

Geo coordinates

26°56'30.92" N, 88°5110.79" £
26°57'41.49" N, 88°45'27.59'E

Forest ranges falling within corridor

Revenue villages falling within corrider

Gorumara North, Chalsa, Meora South, Gorubathan and Jaldhaka Ranges
10 '

Ecological impartance This corridor facilitates elephant movement belwaen the Mal Block of Kalimpong
Forest Division and Chapramari Wildlife Sanctuary of Gorumara Wildlife Division.

Habitat type Tropical moist deciduous forest, Riparian Forast

Major land use Tea plantations and settlements

Elephant movement status Regular, the usage has increased

Number of elephanis using this corridor | 80- 90

Major Bottleneck

Tea Garden and Labour Lines

Linear infrastructure in the corridor

1} Chalsa-Matiali road, Gorubathan read
2} T.G Irrigafion canals

3) High-tension power line (11000 V)

4) Razor blade fencing

6} Tea garden factories

Recommendations by the forest
department to improve the coidor

1) No new construction should be permitted inside the corridor areas.

2} Limit expansion of Labour lines of Kilcot TG, Indong TG and Aibheel TG

3) Habitat should be restored in Gorubathan Reserve Forest.

4) Planned expansion of semi - urban agglomerations and convergence madules to
be taken up by District Administration (District Planning Officer) with that of the Forest
Dapt.

Current status of the corridor

Active. Intensify of use by elephants not available
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Elephant Corridors of India 2023

48. Moraghat—Central Daina

Connectivity The corridor connects Moraghat Reserve Forest with Diana Reserve Forest of
Jalpaiguri Forest Division, leading on to Gorumara National Park.

State , : West Bengal

Indicative length and width Length = 7.3 km, width = 350 m

Geo coordinates 26°4712.22'N, 88°59'57.88'E
26°5('14.32"'N, 88°58'57 83'E

Forest ranges falling within corridor Banarkat Range

Revenua villages falling within corridor | 4

Ecological importance There is a good population of Elephants in Moraghat Reserve Forest which forms an
important forest patch connecting forest of Central Daina.

Habhitat type Plantations

Major land use Tea garden

Elephant movement status Regular, the usage has increased

Number of elephants using this 75

corridor

Bottlenack Tea garden labour lines

Linear infrastructure in the corridar 1) Banarhat - Totapara Road

2} Khairkata - Prayagpur road
3) Banarhat - Hridaypur road
4) Tea garden lrrigation canals

5) Tea garden Factory
Recommendations by the forest 1) Overpass and underpass construction in selected areas of elephant passage.
department to improve the corridor 2) Insutation and periodical maintenance of aerial HT and LT power fines.

3) Preserve continuity of corridors by preventing rampant building of infrastructures and
inculcating the planning of civil adminisiration with that of the Forest Dept.

4) Planned expansion of semi — urban agglomerations and convergence modules to be
taken up by District Administration {District Planning Officer} with that of the Forest
Depit.

5) Change in ¢cropping patiern and crop variations at specific areas.

6) Securing elephant ¢orridors by creating dedicated route through Infra 7.6
jurisdictions.

Current status of the corridor Adlive. Intensity of use by elephants increased.

ﬂ*&e’ﬂ'ﬁ &!"v}l"l}"{ ws_u‘t

Hipigun
Fordlt Civisitn

T
iy

. .I.W}”MM

Lagend
e L REHENG CORICT
: C T T Prtecrad e
Farnst Courr
Wahes
w Lawn et AL
Farast Reat by N
. m Frores! Doz iy
] St bounduey

Mot b mem T 0001 TH et e W e
by R r AR e ) A i

R

_ Inclicative Lengtt. 7.3 am
Indicative Width: 350 51

Aty Iy I3 . - N

sl ]

- T
& e

T
Lk

i

)
3



Elephant Corridors of india 2023

47, Reti-Central Daina

Connectivity The corridor connects Reti Reserve Forest with Diana Reserve Forest of
Jalpaiguri Forest Division, leading on to Gorumara Natienal Park.

State West Bengal

Indicative length and width Length = 11.9 km, width = 350 m

Geo coordinates 26°4820.84" N, 89° 522.11"E
26°52'3.68" N, 89" 127.06"E

Forest ranges falling within corridor Banarhat Range

Revenue villages falling within corridor 5

Habitat type Tea garden

Major land use Tea garden

Elephant movement status Regular, Increased use

Number of elephants using this corridor | 80-9¢

Bottleneck

Tea garden labour lings

Linear infrastructure in the corridor

1} National Highway- 31C

2} Banarhat - Chamurchi Road

3} Mlipurduar to Siliguri Double track raitway line, electrified, 1 km
£ 7.6 Irigation canals.

5) High-tension power line {11000V}

6} Tea Garden Factory

Recommendations by the forest
department to improve the coerider

+

1} Insulation and periodical maintenance of aerial HT and LT power lines.

2) Preserve continuity of corridors by preventing rampant building of
infrastructures and inculcating the planning of civil administration with that of the
Forest Dept.

3) Planned expansion of semi — urban agglomerations and convergence
modules to be taken up by District Administration (District Planning Officer} with
that of the Forest Dept.

4) Securing elephant corridors by creafing dedicated route through Intra tea
garden jurisdictions,

Current status ofthe corridor

Active, Intensity of use by elephants increased.
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Elephant Corridors of India 2023

48.  Moraghat- Reti

Connactivity This corridor connects Moraghat Reserve Forest with Reti Reserve Forest
Jalpaiguri Forest Division) '

State West Bengal

Indicative length and width Length = 7.9 km, width = 350 m

Geo coordinates 26°47'12:22'N, 83°5¢'57.88°E

' : 26°5014.32'N, 58°58'57.83E

Forest ranges falling within corridor Banarhat Range

Revenue villages falling within corvidor NA

Ecological importance The area consists of more than 80 - 90 elephants which keep fravelling between
these forest patches.

Habitat fype Tea Garden

Major Jand use

Tea Garden and Army Canfonment

Elephant movement status

Regular, increased

Number of elephants using this corridor

80-90

Bottleneck

1) Siliguri —~ Alipurduar Railway line
National Highway 31 and associated heavy vehicular traffic

Linear infrastructure in the cotridor

National Highway 31C.
DBITA Road.

Banarhat — Chamurchi —
One kn of Alipurduar to Siligurt electrified double track raitway line

Samtsa Road

One km of High-tension power line {11000 V}
Tea garden factories

Recommendations by the forest
department to improve the corridor

Overpass and underpass construction in selected areas of elephant passage.
Insulation and periodical maintenance of aerial HT and LT power lines.
3} Monitoring of rail movement and speed limit fixed for the stretch through
thermal sensor,
4} Preserve continuity of corridors by preventing rampant building of
infrastruciures and inculcating the planning of civit administration with that of the
Forest Dept,
5) Planned expansion of semi-urban agglomerations and convergence modules
to be taken up by District Administration {District Planning Officer) in coordination
with Forest Dept.
6} Securing elephant comridors by creafing dedicated route through Intra tea
gargden jurisdictions.

]
1)
2}
3)
4
5} One km of Irigation canal
6)
7}
1)
)

Current status of the corridor

Agtive. infensity of use by elephants increased.
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Elephant Corridors of India 2023

1. Tri-Junction Corridor

Connectivity This corridor is used by elephants moving from (i) Kamasamudram SF of
Bangarapet Range in Kolar Forest Division, Karnataka, (ii) Veppanapalli RF of
Hosur Forest Division in Tamil Nadu, (jii} Nedumuru RF of Kuppam Range in
Chittoor West Forest Division into Koundinya Wildlife Sanctuary through the
village of Mallanoor.

State Andhra Pradesh

Indicative length and width Length = 28 km, widih = 3.5 -5 km

Geo coordinates 12.661704 / 78.383441.

Compartments falling within corridor

Compariment No- 328 to 334, 381, and 382

Forest ranges falling within corridor

Revenue villages falling within corridot

Kuppam Range of Chificor West Forest Division
40

Ecological Importance This is the only corridor used by elephants dispersing from Karnataka and Tamit Nadu
into southern Andhra Pradesh. In the absence of this corridor, the elephants of southern
Andhra Pradesh would occur as a small and isolated population. The number of
elephants in the area has also increased in the recent years

Habitat type Dry deciduous forest, scrub forest with boulder hills and revenue lands

Major land use Agricultural land along with human habitation

Elephant movement status

Seasonal, with movement of few loner males throughout the year

Number of elephants using the corridor

15-20

Linear infrastructure in the corridor

1) Krishnagiri- Palamaner National Highway (NH42) _

2) Bengaluru — Chennai Railway Line {approx. 25 km} passes through the corridor.
Within Kothur RF of Tamil Nadu, there are two Railway lines:

3) Other major district roads pass through the corridor

Bottlenecks in the corridor

Bangalore - Chennai Railway lines

Recommendations by the forest
department to improve the corridor

Long term monitoring of the elephant movement required.

Current status of the corridor

Active. Intensity of uge by elephanis increased
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Elephant Corridors of India 2023

2. Rayala Elephant Reserve Corridor

Corridor name Rayala Elephant Reserve Corridor

State Andhra Pradesh

Connectivity Koundinya Wildlife Sanctuary io Sri Venkateswara Nationat Park
Indicative length and width Length = 70 km, Width = 11 km

Geo coordinates 13.491271/79.006550

Compartments falling within carridor

Compartment No- 78-83, 103- 108, 117, 118, 121- 131, 139- 185, 305- 323, 384,
1000

Forest ranges falling within corridor

Punganur and Chittoor west ranges of Chittoor west Forest Division and
Bakarapet Range of Chittoor east Forest Division

Revenue villages falling within corridor

20

Administrative details of the corridor

This area is extended Reserve forest of Koundinya Wildlife Sanctuary and a part
of the elephant range

Ecological importance

This is the only carridor that elephants cccurring in Sri Venkateswara National
Park have used to move from Koundinya Wildiife Sanctuary, The corridor is also
used by wildlife including leopard (Panthera pardus), slender foris {Loris
lydekkerianus), four-homed antelope (Telracerus quadiicornis), dhole {Cuon
alpinus), sloth bear {Melursus ursinus), sambar {Rusa unicofor}, and others. The
number of elephants in the area has also increased in the recent years.

Habitat type

Dry decidugus, scrub forest with houlder hills and revenue lands

Major land use

Forest area, with presence of few villages, agricultural fand and mange orchards

Elephant movement status

Reqular

Number of elephants using the corridor

50 - 60

Linear infrastructure in the corridor

1) Bangalore- Tirupati Highway (NH4)- have heavy vehicular movement with
reported animal hits

2) Kadapa- Chitoor Highway (NH40)

3) Proposed Bangalore- Chennai Expressway

4} High tension power line {(approx. 50 km) passes through the cotridor

Bottlenecks in the corridor

Elephant movement status befween Pudiputlzbylu and Mangalampettai beats of
Chitoor East Ferest Division remains unclear,

Recommendations by the forest department
to improve the corridor

Long term manitoring of the elephant movement required.

Current status of the corridor

Active. Intensity of use by elephants increased.
However, elephant movement status befween Pudipullabylu and Mangalampettal
beats of Chitoor East Forest Division remains unclear,
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3. Kaniyanpura- Moyar Corridor
Connectivity This corridor connects the Kaniyanpura Reserve Forest with the Moyar
Reserve Forest of Bandipur Tiger Reserve and is located on the inter-state
boundary of Karnataka and Tamil Nadu.
State Kamataka
Indicative length and width Length = 3 km, width = 0.4 km
Geo coordinates 371, 139 6N

76° 38 22", 76° 44 49°E

Forest ranges falling within corridor

Kundakere Range

Revenue villages falling within corridor

3

Hahitat type

Dry deciduous and mixed thom forest

Major land use

Agricultural land, Plantafions

Elephant movement status

Regular

Linear infrastructure in the comidor

1) Mangala-Jakkahalli-Yelchetti road
2) The emergence of resorts near the corridor

Recommendations by the forest
department to improve the corridor

1} The corridor should be notified by the state forest department.

2} Reduce dependency of fringe villagers on the corridor forest through suitable eco-
developmenial support and assistance.

3) More area (south of the Mangala-Jakkahalii-Yelchetti road) could be secured to
widen the cormidor at its bottleneck. The Karnataka Forest Department has plans to
add more area 1o the coridor.

Current status of the corridor

Active. Intensity of use by elsphants not available
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Elephant Corridors of India 2023

4, Begur —~ Brahmagiri Corridor (Interstate corridor)

Connecfivity

This corridor connects Begur Reserve Forest and the Tholpetty Range of
Wayanad Wildlife Sanctuary with Brahmagiri Reserve Forest and the
Srimangala Range of Brahmagiri Wildlife Sanctuary.

State

Karnataka

Indicative length and width

Length = 1 km, width = 0.8 km

Geo coordinates

11° 65' 55" 11° 57" 60" N
76°036"-76°416'E

Forest ranges fafling within corridor

Tholpetty and Srimangala Range

Revenue villages falling within corridor 3

Habitat type Moist deciduous forest

Major land use Coffes estate and human habitation
Elephant movement status Regular

Linear infrastructure in the corridor

1) Mananthavady-Kutia State Highway
2) Eleciric fencas and Elephant Proof Trenches (EPTs) around the coffee estates

Recommendations by the forest

department to improve the corridor

1) The comidor should be notified by the stafe forest depariment and legally
protected under an appropriate law to prevent encroachment and development
aciiviies detrimental fo animal movement.

2) Elecfric fences and EPTs in the corridor area should be removed on a priority
basis.

3} About 375 acres of land identified in the Huvinakadu and Faith Coffee Estates in
Kamataka needs to be secured in consultation with the management of these
estates, Similarly, about 100 acres of land identified in the MNarilal Coffes Esiate in
Kerala should be secured for the long-term conservation of elephants in the region.
4) Inter-state border checkposts in the corridor area should be shifted,

5} No construction should be allowsd on either side of the road passing through the
carvidor.

Current status of the corridor

Active. Intensity of use by etephants not available
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Elephant Corridors of India 2023

5. Edayarhalli ~ Doddasampige Corridor

Connectivity This corridor connects Edayarhalli Reserve Forest of Malai Madeshwara
Wildlife Sanctuary with Doddasampige Reserve Forest of Biligiri Rangaswamy
Temple (BRT) Tiger Reserve.

State . : Kamalaka
Indicative length and width Length =0.5 km, width = 2 km
Geo coordinates 11°55' 12°11°55'52"N
27716 T E
Forest ranges falling within corridor Bylore Range
Revenue villages falling within copridor | 6
Habitat type Tropical thom and mixed deciduous forest
Major land use Forest and agricuftural Jand
Elephant movement status Regutar
Linear infrastructure in the corridor Kollegal- Sathyamangalam {State Highway 38)
Recommmendations by the forest 1) The corrider should be notified by the state forest department and legally
department to improve the corridor protected under an appropriate law to prevent encroachment and developmental

activities detrimental to animal movement,

2) Suitable eco-development activities need to be initiated in corridor fringe villages,
especially to reduce fuel wood extraction and catile grazing. Energy efficient cook
stoves could be provided to ihe villagers to minimize fuel wood extraction

Current status of the corridor Active, Information on intensity of use nof available,
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Elephant Corridors of [ndia 2023

6. Edayarhalli - Guthiyalathur Corridor

‘Connectivity This corridor connects Malai Madeshwara Wildlife Sanctuary

with Sathyamangalam Tiger Reserve
State Kamataka
Indicative length and width Length = 2 km, width = 2.1 km
Geo coordinates 11" 48 38" 11° 49/ 52° N

77° 23 60-77° 258 10°E
Forest ranges falling within corridor Hoogyam Range
Revenue villages falling within corridor 3
Hahitat type Dy deciduous, mixed dry deciduous and shrub forests
Major land use Human habitation
Elephant movement status Regular
Linear infrastructure in the corridor Encroachment by families in Kallatibyalur has further reduced the width of the

| coridor

Recommendations by the forest 1} The corridor should be notified by the state forest department and legally
department to improve the corridor protected under an appropriate law to prevent encroachment and developmental

activities detrimental to animal movement,

2) Encroachments in Kallatibyalur should be removed in consultation with settlers.
Current status of the corridor Active. information on intensity of use not available.
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7. Chamarajanagar — Talamalai at Punjur Corridor (Interstate corridor)
Connectivity This corrider connects the K Gudi Range of Chamarajanagar Wildlife Division
{BRT Tiger Reserve} with the Thalavadi Range of Sathyamangalam Tiger
Reserve through the Punjur Range.
State Kamataka .

Indicative length and width

Length =4 km, width = 0.1 km

Geo cooardinates

11° 46" -11°47'N
777 05-77° 068 E

Forest ranges falling within corridor

K Gudi and Thalavadi Range

Revenue villages falling within corridor’

3

Habitat type

Tropical thors and deciduous forest

Major land use

Hurman habitation

Elephant movement status

Regular

Linear infrastructure In the corridor

National highway 209 and the associated vehicular traffic

Recommendations by the forest
department to improve the corridor

1) The corrider should be notified and fegally protecied by the state forest
depaitment under an appropriate law, and action should be taken to prevent
encroachment and developmental activities detrimental to animal movement.

2} In consultation with villagers, about 126 acres of the cortidor land belanging to 86
families in the Hosaboddoddi and Srinivasapuram settfements needs to be secured
on a priority basis. To further strengthen the corridor, efforts should be made to
secure land from Muneeshwara Colony in the second stage, following dus
cansultations with the local community.

3} No construclion should be allowed on either side of NH 209 in the area passing
through the corridor
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Current status of the corridor Impaired.
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Elephant Corridors of India 2023

8. Chamarajanagar — Talamalai at Muddahalli Corridor {Interstate corridor}

‘Connectivity This comridor connects the Punjur Range of Chamarajanagar Wildiife Division
(BRY Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger
Reserve and is located at the inter-state boundary of Karnataka and Tamil
Nadu.

Stafe Kamataka and Tamil Nady

Indicative length and width Length = 1.5 km, width = 0.5 km

Geo coordinates 114712 1° 47 3TN

T3E-77° 4 20E

Forest ranges falling within corridor

Pupiur and Thalavadi Range

Revenue villages falling within corridor 6

Habitat type Tropical thorn and deciduous forest
Major {and use Forests and seftlements

Elephant movement status Regular

Linear infrastructure in the corridor

National highway 209 and the associaied vehicular traffic

Recommendations by the forest
department to improve the corridor

1) The cotridor should be notified and legally protected by the state forest
department under an appropriate law, and action should be taken to prevent
encroachment and developmental activities detrimental to animal movement.

2) In consultation with villagers, 27,39 acres of land belonging fo six families from
Goramadu Doddi, and 10 acres of forest leased land from the Muddahalli Joint
Farming Cooperafive Society, should be secured as a pricrity to increase the width of
the corridor.

3) Ne construction should be allowed on either side of the national highway passing
through the corridor,

43 In consultation with the National Highway Authority of india, speed breakers
should be created on the strefch passing through the corridor to minimize vehicular
speeds and facilitate elephant movement.

Current status of the corridor

Active. Intensify of use by elephants increased.
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Elephant Corridors of India 2023

9. Karadikkal - Madeshwara Corridor

Connectivity

This corridor connects Karadikkal State Forest and Madheshwara State
Forest of Bannerghatta National Park, Karnataka.

State ] Karmnataka
Indicative length and width Length = 1 km, width = 0.5 km
Geo coordinates 127417 297 12° 42 30° N

T7T33A6-TI° 34 49°E

Forest ranges falling within corrider

Harohalli Range

Revente villages falling within corridor

6

Ecological importance

This area facilitates the movement of elephanis from Bannerghatia to Hosur Forest
Division in Tamil Mady, further leading on fo Cauvery Wildlife Sancluary,
Kamataka

Habitat type Trapical thom and deciduous foresi
Major land use Forests
Elephant movement status Regular

Linear infrastructure in the corridor -

1} Stone quarries inside Bannerghatia National Park.

2) Anekal-Harohalli State Highway and associated vehicular traffic,

3} Resoris being developed on the southern boundary of the corridor at
Jayapuradoddi

Recommendations by the forest
department to improve the corridor

1} The corridor should be nofified by the state forest department and legally
protected under an appropriate law fo prevent encroachment and developmental
aclivities detrimental to animal movement.

2} A total of about 87 acres of land helonging to private estates could be secured
to increase the width of the cormidor from 510 m to 1000 m.

3} Mining and stene quarries near the corridor-need to be prohibited

Current status of the corridor -

Active. Information on intensity of use not available.

TE
1

Indicativa Length: 1 km

ndicative Wigih: 0.5 km
\
A
4
.- / o ,ad
{
H .
S Karpataka
) 1;/ " .
f
i Bannzrgreta
hations) Ptk -

¥ U ) Ly

Ve oy Logand

N +—e Elaghant cordm
e - © T Pritected A
¥ aashy

B . Reseryad Forael
= DS WWatar
' Tt § Distict HO
* Forast Beal bosnmiay
-rf I 1 reras] Diasion founday

g

oy s Lo
j"""! L e

s
L

T
THITYE

Uy




10.

Kudrakote- Thirunelli Corridor

Elephant Corridors of India 2023

‘Connectivity

Connectivity is from Tholpetty Range of Wayanad Wildlife Sanctuary to
Appapara station of Begur Range of the North Wayanad Division

State Kerala
Indicative length and width Length = 6 km, width = 1.8 km
Geo coordinates 11.890945 N, 76.012624 "E to 11.892096° N, 76.075286 'E

Forest ranges falling within corridor

Thopetly, Appapara and Begur ranges

Revenue villages falling within corridor

3

Habitat type Forest and forest plantations
Major land use Teak plantations with secondary vegetation growth
Elephant movement status Reqular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1} Theituroad- Thirunelly Read- 1.6 km

2} Panavally- Appapara Road- 9 km

3} Hgh tension power line (220 K¥}- 1.6 km
4} Electric fence- 8 km

5} Elephant proof trench- 6 km

Bottleneck in the corridor

Stretch between Pulivalmedia to Appappra and Panavally, where the width is
reduced. Additionally, a HT line and a minor road further impede the
movement, '

Recommendations by the Forest Department

1) Habitaf enhancement of forest,

to improve the corridor 2} Check on the vehicular movement and restriction on the nighttime
movement on Thetiuroad- Thirunelly Road.
Current status of the corridor Active. Intensity of use by elephanis increased.
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11.  Kottiyur- Peria Corridor

Connectivity Connectivity is from Kottiyur Wildlife Sanctuary to Peria Reserve Forest of
Peria Range

State Kerala

Indicative length and width Length = 12 km; width = 1.5 km

Geo coordinates 11.848266 ' N, 75.817852 'E to 11.847653 "N, 75920685 E

Forest ranges falling within corridor Peria Range

Revenue villages falling within corridor 2

Ecological importance This is the narowest comidor in the division and is characlerized by dense
human population, making this corridor important for the movement of the
elephants from Peria Reserve Forest,

Habitat type Evergreen forests and scattered grassland

Mzjor land use

Forest = 835 ha
Agriculiure = 85 ha
Habitation = 30 ha

Efephant movement status

Occagional, the movement has decreased.

Number of elephants using the corrider

Not recorded by forest depariment

Linear infrastructure in the coridor

1) Boystown- Kotliyur Hilt highway

2)High tension power ling from Chandanathodu to Peria (440 KV}, 3 km
3} Electric fence, 12 km

4) Boystown, Varaya! Forest station building

Bottleneck in the corridor

Kottiyur road running along the stream creates a steep and inaccessible terrain
for elephants.

Recommendations by the forest department to
improve the corridor

1) Establishment of elephant specific overpass across Boystown- Kotfiyur road.

2} Construction of underpass along the Thalasery- Mananthavady road at Peria
between district border and Peria 35.

3) Acquiring estates within forested arsas

4) Considering ban on the erection of electric fences for preserving their natural
movement.

Current status of the corridor

Aclive. Intensily of use by elephants decreased,
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Elephant Corridors of india 2023

12.  Peria- Pannippad (Peria at Pakranthalam) Corridor

Connectivity Connectivity is from Peria Reserve Forest of Peria Range to
Mananthavady Range, Kozhikade Division and South Wayanad Division
State Kerala '

Indicative length and width

Length = 1.5 km; width = 400 m

Geo coordinates

11.726990° N, 76.528181 ‘£ to 11.740851' N, 76,.820213 €

Forest ranges falling within corridor

Peria and Mananthavady Ranges

Revenue villages falling within corridor

Information NA

Ecological importance The comidor plays significant role in maintaining ecological as well as genetic
connectivity and diversily between the elephant populations of Peria Reserve
Forest, Kozhikode Forest Division and South Wayanad Forest Division for
elephants and other wildlife.

Habitat type Fvergreen Forest

Major land use Forest =85 ha

Agriculture = 14 ha
Habitation = 1 ha

Elephant movement status

Qocasional, the movement has increased

Number of elephants using the corridor

Not recorded by forest deparment

Linear infrastructure in the corridor

1} Mananthavady Kuttiyadi Road and its associated traffic.
2) Electric fence along the boundaries of the private fand.
3) Mobile tower

4) Resorls

Bottleneck in the corridor

Private area between the Peria and Mananthavady range and Mananthavady
Kuttivadi Road.

Recommendations by the forest depariment to

improve the corridor

1} Acquiring tand from the nearby estates
2} Relocation of the mobile tower to a more suitable location,

Current status of the corridor

Active. Infensily of use by elephants increased.
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13. Nilambur Kovilakam- New Amarambalam Corridor {Interstate corridor}

Connectivity This corridor connects the Nilambur Kovilam Reserve Forest of
Nilambur North Division (Vazhikkadavu area) with New Amarambalam
Reserve Forest of Nilambur South Division in the Malappuram district.
State - Kerala and Tamil Nadu
Indicative length and width -| Length = 11 km; width = 0.4 km
Geo coordinates N1e2312.717, E76%-2118.67"
N 11°26'30°, E76° 23'23"
Forest ranges falling within corridor Vazhikadavu
Revenue villages falling within corridor 4
Habitat type Moist Deciduous and Semi Evergreen forest
Major land use Forest = 440 ha
Elephant movement stafus Regular, the movement has increased.
Number of elephants using the corridor 162
Linear infrastructure in the corridor 1) Calicut- Milambur State Highway
|2} Electric fence- 12 km but do not affect the elephani movement
Bottleneck in the corridor CNG road, PCK Rubber plantation, Panchakolly
Recommendations by the forest departmentto | Restriction on the vehicular movement between 8 PM fo 6 AM.
improve the carridor
Current status of the corridor Active. Intensity of use by elephants increased.
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Elephant Corridors of India 2023

14. Nilambur- Appankappu Corridor
Connectivity This corridor connects the Vazhikkadavu and Nilambur Ranges of
Nilambur Narth Division
State Kerala
Indicative length and width Length = 2 ke, width = 6.5 km
Geo coordinates 11.726990'N, 75.828181 'E 1o 11.740851' N, 76.820213 &

Forest ranges falling within corridor

Vazhikkadavu and Nilambur Ranges

Revenue villages falling within corridor

1

Ecological importance At the landscape scale, this comidor facilitates interstate movement of
clephants belween Kerala and Tamil Nadu
Habitat type Moist deciduous forest

Major land use

Forest = 430 ha
Agriculiure = 23.5 ha

Elephant movement status

Regular, the movement has increased.

Number of elephants using the corridor

156

Linear infrastructure in the corridor

Electric fence- 12 km but do not affect the elephant moverment.

Bottleneck in the corridor

Appankappu 23.35ha agriculural land in Vellarampuzha

Recommendations by the forest department to
improve the corridor

Acquiring land from the nearby estates.

Current status of the corridor

Active. Intensity of use by elephanis increased,
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Elephant Corridors of india 2023

15.  Thally = Bilikkal Corridor {Interstate corridor)

Connectivity This corridor connects the Bannerghatta National Park of Karnataka with the
North Cauvery Wildlife Sanctuary of Tamif Nadu.

State Tamil Nadu and Kamataka

Indicative length and width Length = 2.50 km, width = 1 km

Geo coordinates 12.577567° N, 77.531290° E
12.535615° N, 77.579358° E.

Forest ranges falling within corridor Jawalagiri and Kodihalli ranges

Revenue villages falling within corridor 7

Habitat type Southern Tropical Dry Mixed Deciduous Forest

Major land use Forest = 3302.35 ha

Agriculture = 500 ha
Habitation = 250 ha

Efephant movement status Regular
No. of elephants using the corrider 100 to 200
Major Bottlenack 1. Revenue land along the Dodduru — Belalam road that created a ca. 300-m gap

in the habitat conneciivily,

2. Elephant-proof barriers

Linear infrastructure in the corridor 1) Road from Thally to Maralavadi via Belalam and Therubidhi.

2) Road from Elavanathe to Hosadoddi.

3) Road from Therbidi to Kadusivanapalli,

4) 765 kV S/C Transmission line from Charmapuri (Salem) to Madhugiri (Kamataka)
is passing through Thally RF

5) 765 kV S/C Transmission line from Charmapuri (Salem) to Madhugini (Kamatakal,

8} Elephant proof trench formed about 3 km in Thally RF and 3 km in Bannerghatta
National Park in the corridor area.

Recommendations by the forest 1) The encroachment may be evicted in the oorndor area.
department to improve the corridor 2} Alternate revenue land near to the Town areas for the Patta holders /
encroachers.

3} Habitat improvement works like removal of invasive alien species, creation of
waterholes and fodder plots inside the area will helps the elephant movement within

the corridar.
Current Status of the corridor Active. Infensity of use by elephants increased.
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16.  Bilikkal- Jawalagiri Corridor {Interstate corridor)
Connectivity This corridor connects Bilikkal State Forest of Bannerghatta National Park,
Karnataka, with Jawalagiri Reserve Forest of Cauvery North Wildlife Sanctuary,
Tamil Nadu.
State Tamil Nadu and Karnataka
Indicative length and widih Length = 1.5 kmn, width = 0.7 km

Geo coordinates

12.516164° N, 77.579524° E.
12.524220° N, 77.608672° E.

Beats falling within corridor

Jawalagiri North, Therubeed’, Yaluvaniha and Kadusivanapalli Beat

Forest ranges falling within corridor

Jawalagin {North Cauvery WLS), Kodihalli and Harohalli ranges {Eannerghatta NP}

Revenue villages falling within corridor

0

Habitat type

Southern Tropical Dry Mixed Deciduous Forest

Major land use

Forests
Jawalagini Reserved Forest = 3141.58 ha
Bilikkal State Forest = 3500 ha

Elephant movement status

Regular

Ne. of elephanis using the corridor

Around 200

Major bottleneck

Bandemuthappa temple in the Bilikkal State Forest areas along with the road that
connecting fo the temple located in the Bannerghalta National Park in Kamataka,

Linear infrastructure in the corridor

1) Road from Belalam and Kadusivanapalli,
2) Road from Elavanathe to Kadukempathpalli

Recommendations by the forest
department to improve the corridor

1} Habitat improvement works like removal of Invasive alien specias, creation of
waterholes and fodder plots inside the area will helps the elephant movement within
the cortidor.

Current status of the corridor

Active. intensity of use by elephants increased.
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17.  Srivilliputtur - Saptur Corridor
Connectivity This ¢orridor connects Saptur Reserve Forest with Srivilliputhur Reserve
Forest of the Srivilliputhur Grizzled Sauirrel Sanctuary,
State Tamil Nadu '
Indicative tength and width Length = 3 km, width = 0.5 km
Geo coordinates NG 383" E77° 30 39"

Ng° 39'48", E72° 32 14"

Beats falling within corridor

Beat |, 1 of Watrap range in Srivilliputtur sancluary.

Forest ranges falling within corridor

Watrap range

Revenue villages falling within corridor

]

Ecological importance

This is a very important corridor facilitating movernent of elephants in the South
Westem Ghats landscape complex comprising of Theni and Madurai Forest Divisions,
and Srivilliputtur Witdlife Sanctuary, Megamalal Wildlife Sanctuary and the Periyar
Tiger Reserve in Kerala,

Habitat type

Dry deciduous forest and agricultural lapds

Major land use

Forest = 80.70 ha
Agriculiure = 75,70 ha

Elephant movement status Seasonal
No. of elephants using the corridor Around 20 - 30
Major bottleneck Narrow forest patch between the two forest ranges

Linear infrastructure in the corridor

1} Canal, 2km
2) Power fence, 3 km

Recommendations by the forest
department to Improve the comridor

1} Increasing the width of the comidor is crucial
2) Regulation of tourism activities.

Current status of the corridor .

Active. Intensity of use by elephants stable.
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18. Anaimalai at Waterfalls Estate Corridor
Connectivity This corridor links the habitats of the Valparai and Pollachi Ranges of the
Anaimalai Tiger Reserve.
State Tamil Nadu )
Indicative length and width Length = 7.5 km, width = 1.8 km
Geo coordinates N10° 22 42" ETT° 0 31"

N 10° 26' 15", E76° 57 42"

Forest ranges falling within comidor

Valparai and Pollachi ranges of Anamalai Tiger Reserve

Revenue villages falling within corridor

o

Ecological importance This is an important corridor to connect the western part of the Anamalai Tiger Reserve
to the east. Many herds of elephants and solitary individuals use this coridor for local
migration. This is an important corridor for tigers (Panthera fgris) t0o.

Habitat type Tropical moist deciduous forest

Major land use Tea plantations and forest

Elephant movement status Seasonal, majorly between March- August

No. of elephants usirng the conidor

Information on intensity of use not available.

Major bottleneck

1} State Highway 78 {Pollachi- Yaiparai} at Andiparai shola
2) Tea estates like Waterfall and Waverly

Linear infrastructure in the corridor

1) 1.8km of State Highway 78 and associated high vehicular traffic
2) Tea factories of the estate

Recommendations by the forest
department to improve the corridor

1} Regulating the road work undertaken, with special atiention towards use of JCB
and consfruction of revetment walls by the Highway department.
2) Regulaiing the number and speed of vehicles passing through the corridor.

Current status of the corridor

Active. Intensity of use by elephanis stable
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Elephant Corridors of India 2023

19.  Siluvaimedu ~ Kadamparai Corridor
Connectivity This corrider links the habitats of the Valparai and Manamholly Ranges of
Anaimalai Tiger Reserve.
State Tamil Nadu
Indicative length and width Length = 7 km, width = 2.7 km
Geo coordinates N 10°24'34" - E 76°56"15",

N 10°21'45" - E 77°0"14"

Forest ranges falling within corridor

Valparai, Mananbolly and Pollachi ranges of Anamalai Tiger Reserve

Revenue villages falling within corridor

1

Ecological importance This corridor connects the ranges of Valparai and Manambolly of Anamalai Tiger
Reserve that extends till Parambikulam Tiger Reserve. This landscape also harbors
high number of micre habitats like swamps {hat are favoured by elephants.

Habitat type Tropical moist deciduous forest

Maijor land use Forest
Tea plantations

Elephant movement status Regutar

No. of elephants using the corridor Around 50

Major bottleneck Private estates near lyerpadi shola

Linear infrastructure in the corridar

1) 1.8 km of State Highway 78, and associated high vehicular traffic
2) Tea factories of the estate

Recommendaftions by the foresi
department to Emprove the corridor

1) Encouraging people to use LPG instead of fuel wood 1o ease the pressure on
carridor, :

2} Regulation on the vehicular movement on State Highway 78.

3) Regulation on the tourism, '

Current status of the corridor .

Active, Intensity of use by elephants stable.
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20.  Kallhatti- Segur at Glencorin Corridor {Segur Corridor-1)

Connectivity This corridor connects Kalhatti RF with Singara RF and is part of the Segur
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur Plateau Elephant Corridor vide G.0.Ms No 125 E & F (FR.5} Dept Dated
31.08.2010
State Tamil Nadu
Indicative length and width Length = 23.5 km, width = 1.5 km
Geo Coordinates 1) N- 11.521750°, E- 76.53937° 2} N- 11.539190°, E- 76.64808°
3) N-11.523191°, E- 76.73430" 4} N- 11.559855°, E- 76.68879°
Forest ranges falling within corridor Sequr, Singara and Masinagudi Ranges
Revenue villages falling within corridor 8
Ecological importance Sequr corridors are critical in facilitating elephant movement in the larger Mudumalai
— Bandipur — Wayanand - Sathyamangalam complex of Western Ghats
Habitat type Tropical thom and deciduous forest
Major land use Forest = 61,392 ha, Agricuiture = 1,193 ha
- | Habitation = 195.40 ba
Elephant movement status Regular
No. of elephants using the convidor &1 (for the entire series of 4 Segur corridors as estimated by the forest depariment
during the year 2023)
Major bottleneck Habitations at Mavanallah, Bokkapuram and fume channel running across the
Corridor from Masinagudi fo Moyar
Linear infrastructure in the corridor 1} State Highway {Stretch |- 4.77 km, Stretch II- 1.71 km} and associated high traffic
2} 7 km of concrete flume hannel that runs from Masinagudi fo Moyar
3} 2.09 km of Northem Hay and 3.27 km of Singara HT power lines
4} Establishments like schools, settlement, resorts and tourism infrastructure
Recommendations by the forest 1} Acquiring Yand at crucial bottle neck points.
department to improve the comidor 2} Reengineering of candl and fiume channel to facllitate wildlife movement
' 3} Regulation of tourism activities,
Current status of the corridor Active. Intensity of use by elephants stable
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21, Avarahalla Sigur Corridor {Segur Corridor-2)

Connectivity This corridor connects Avarahalla RF with Segur RF and is part of the Sequr
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur-Plateau Elephant Corridor vide G.0.Ms No 125 E & F (FR.5} Dept Dated
31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, width = 1.5 km

Geo Coordinates 1) N- 11521750, E- 76.53937° 2} N- 11.539190°, E- 76.64606°

3) N-11.523191°, £- 76,73430° 4} N- 11.559355°, E- 76.68879°

Forest ranges falling within corridor

Revenue villages falling within corridor

Segur, Singara and Masinagudi Ranges
8

Ecological importance

Segur corridors are critical in facilitating elephant movement in the larger Mudumatai
— Bandipur - Wayanand - Sathyamangalam complex of Western Ghals

Habitat type

Tropigal thorn and deciduous forest

Major land use

Forest = 61,382 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha

Elephant movement status

Regular

No. of elephants using the corridor

81 {for the entire series of 4 Segur corridors as estimated by the forest department
during the year 2023)

Major bottleneck

Habitations at Mavanallah, Bokkapuram and flume channel running across the
Corridar from Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway {Stretch 1- 4.77 km, Strefch §i- 1.71 km} and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar

3} 2.09 km of Northem Hay and 3.27 km of Singara HT power lines

4} Establishments like schools, setlement, resorts and tourism infrastruclure

Recommendations by the forest
department to improve the corridor

1) Acquiring land at crucial bottle neck points.
2} Reengineering of canal and flume channel to faciltate wildlife movement
3) Requlation of tourism aclivities.

Current status of the corridor

Active. Infensity of use by elephants stahle.

L.

nCETE TWETTE
R = 4 1 N
. e A 1]
R : H h
. .
s ) ‘w;ff_":x - e h‘i s .
et
- F3
Mosurgaln £
Fagr Pesamy [
o
J' -
h
-‘ [ QS
Riragrnisd FoEal - H
i
= Trer - Drioant®d -
Fpomet Qe tr Sy =
[
Sodicabiee Leng Tam § o
trbatree WAt 03
bl ac AT g IO e,
T L3
ERYE AL
f 3




Elephant Corridors of india 2023

22,  Kalmalai-Avarahalla-Singhara Corridor {Segur Corridor-3)

Connectivity This corridor connects Kalmalai RF with Singara RF and Avarahalla RF, and is
pant of the Segur corridor with an extent of 3413.73 hectares covering four
corridors declared as a Segur Plateau Elephant Corridor vide G.O.Ms No 125E
3 F (FR.5) Dept Dated 31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, width = 1.5 km

Geo Coordinates 1} N- 11.521750°, E- 76.53937° 2) N- 11.539190°, E- 76.64606°

3) N~ 11.523191°, E- 76.73430° 4) N- 11.550855°, E- 76.68879°

Forest ranges falling within corridor

Revenue villages fallmg within conidor

Segur, Singara and Masinagudi Ranges
8

Ecolagical importance

Segur corridars are critical in facilitaing efephant movement in the larger Mudumalai
— Bandipur — Wayanand - Sathyamangalam complex of Western Ghats

Habitat type Tropical thoth and deciduous forest
Maijor land use Forest = 61,392 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha
Elephant movement status Regular

No. of elephants using the corridor

61 (for the entire series of 4 Segur corridors as estimated by the forest department
during the year 2023}

Major bottleneck

Habitations at Mavanallah, Bokkapuram and flume channet running across the
carridor from Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway (Stretch I- 4.77 km, Stretch II- 1.71 km) and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar

3) 209 km of Morthern Hay and 2.27 km of Singara HT power lines

4) Establishments like schools, settlement, resorts and tourism infrastructure

Recommendations by the forest
department to impreve the coridor .

1) Acquiring land at crucial bottle neck points.
2} Reengineering of canal and flume channel to facilifate wildlife movement
3) Reqgulation of tourism achivilies,

Cunrent status of the corridor

Active. Intensity of use by elephanis stable.
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23.  Moyar Avarahalla Corridor (Segur Corridor-4)

Connectivity This corridor connects Moyar RF with Avarahalla RF and is part of the Segur
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur Plateau Elephant Coridor vide G.O.Ms No 125 E & F {FR.5) Dept Dated
31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, widih = 1.5 km

Geo Coordinates 1) N- 11.521750°, £ 76.53937° 2) N- 11.539190°, E- 76.64606°

3 N-11.523191°, E- 76.73430° 4) N- 11.558855°, E- 76.68879°

Forest ranges falling within comidor

Sequr, Singara and Masinagudi Ranges

Revenue villages falling within corridor

8

Ecological importance Segur cotridors are critical in facilitating elephant movement in the larger Mudumalai
-~ Bandipur - Wayanand — Sathyamangalam complex of Western Ghats
Habitat type Tropical thorn and deciduous forest

Major land use

Forest = 61,392 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha

Elephant movement status

Regular

No. of elephants using the corridor

61 {for the entire series of 4 Segur corridors as estimated by the forest department
during the year 2023}

Major bottleneck

Habitations at Mavanallah, Bokkapuram and flume channel running across the
Corridor from Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway {Stretch - 4.77 km, Stretch II- 1.71 km} and associated high traffic
7 kra of concrete flume hannel that runs from Masinagudi to Moyar
2,09 km of Northem Hay and 3,27 km of Singara HT power lines

2)
3)
4) Establishments like schools, settlement, reserts and tourism infrastructure

Recemmendafions by the forest
department to improve the corridor

1} Acquiring land at crucial bottle neck points. -
2) Reengineering of canal and flume channel to facilitate wildiife movement
3} Regulation of tourism activiies,

Current status of the corridor

Active. Intensity of use by elephants stable.
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24.  Sholayar Dam Corridor {Vazhachal ~ Anamalai via Sholayar}
Connectivity This corridor links the habitats Kerala Reserve Forest boundary to Valparai
Range of Anamalai Tiger Reserve
State Tamil Nadu
Indicative length and width Length = 15 km, width = 5 km
Geo Coordinates N 16°18'38.03" - E76°52'3.48",

N 10°21'15.08" - E 76°69'39.20"

Forest ranges falling within corridor

Valparai Range

Revenue villages falling within comidor

1

Ecological importance The connactivity between Malayattur Forest Division, Parambikulam Tiger Reserve of
Kerala and lyerpadi in Valparat of the Anamalai Tiger Reserve in Tamil Nadu is crucial
for movement of elephants and other large animals including the tigers.

Habitat type Evergreen Forest

Major land use Forests, tea estates and PWD land

Elephant movement status Regular,

No. of elephants using the corridor Around 50

Major hottleneck Sholayar dam, tea estate and river

Linear infrastructuse in the corridor 1} Estate roads (20 km})

2} High tension power ling- Sholayar !, II- 6 km and Urulikkal to Manambolly- 8 km
3} 15 Homestays and Resorts

Recommendations by the forest
department to improve the corridor

Purchasing of land by the forest dept.

Current status of the corridor

Active. Intensity of use by elephanis increased.
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25,  TANTEA Corridor {Vazhachal ~ Anaimalai via Ryan)

Connectivity This corridor links the Manamboly Range to Valparai Range
State Tamil Nadu
Indicative length and width Length = 12 km, width = 5 km
Geo Coordinates - N 10°16'9.8%" - E 76°57°45.68",
N 10°171B8.77" - E77°0'34.37"
Forest ranges falling within corridor Valparai and Manamboly Range
Revenue villages falling within corridor 4 - :
Ecological importance The passage of Upasi to Chinnakallar is one of the most important pathways. This

comidor acts as an important link connecting the protected areas of Tamil Nadu and
Keralg, including Malayaitur Forest Division.

Habitat type Evergreen forest

Major land use Forests and TANTEA leased land

Elephant movement status Throughout the year, but high during certain seasons.

No. of elephants using the corridor Around 50 elephants

Major hottlenack 1) TANTEA tea faciory, 200 labor quarters

Linear infrastructure in the corridor 1) Estate roads (20 km}
2} High tension power line- Sholayar I, II- 6 km and Urulikkal to Manamboily- 8 km
3) 15 Homestays and Resorts

Recommendations by the forest Leased areas in the corridor shoukd be handed over to the Forest Department o

department to improve the corridor maintain the integrity of the cormridor.

Current status of the corridor Agctive. Intensity of use by slephanis increased.
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26.  Topslip to Navamalai Corridor
Connectivity This corridor links the Ulandy Range to Pollachi Range
State Tamil Nady
Indicative length and width Length = 46 km, width = 5 km
Geo Coordinates N 10°27'34.85" - E 76°49'47.88",

N10°27'13.22" - E77°0°29.79"

Forest ranges falling within corridor

Ulandy and Pollachi Ranges

Revenug villages falling within corridor

8

Ecological importance The passage of Topslip to Navamalai acls as a crucial link connecling several
contiguous protected areas of Anamaai Tiger Reserve Forest,
Habitat type Evergreen and Dry deciduous forest

Major land use

Forests
PWD leased land {for PAP canal)
Revenue land of settiements and coconut famms {60, 70 ha}

Elephant movement status

Regular

No. of elephants using the corridor

43

Major bottlenack

Highway road, Parambikulam-Aliyar contour ¢anal

linear infrastructure in the corridor

Arcund 10 km of State Highway (Aliyar — Valparai)
PAP Canal with concrete embankment, 15 km
Hanging fences around the patta land

Farm house in Navamalai area

5) Maitreyi Vedic village and Alivar Arivuthirukovil

1)
2)
3
4

Recommendations by the forest
department to improve the corridor

Purchasing of some of the revenue land by the forest dept.

Current status of the corridor

Active, Intensity of use by elephants increased.
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27. Anaikatti North- Anaikatti South Corridor

Connectivity This corridor connects Anakatti North Reserve Forest to Anakatti South Reserve
Forest

State Tamil Nadu

Indicative length and width Length = 8 km, Width =1 km

Geo Goordinates 11.0856° N, 76.7/50° E

11,1328° N, 76.8164° E

Forest ranges falling within corridor

Coimbatore and Periyanakanpalayam Ranges of Coimbatore Forest Division

Revenue villages falling within corridor

0

Ecological impartance Facilifales elephant movement from Mannarkad Forest Division of Kerala inte undulating
terrain of Coimbatore Forest Division which is functionally connected fandscape with
Sathymangatam Tiger Reserve,

Habitat type Tropical thom and deciduous forest.

Major land use

Forest {8 sq.km), Agriculture, seftlements, Institutions, holiday homes, resoris, brick kiln
industries, revenue lands and roads. Except 74.8 acres of land thai has been individual to
secure the corridor, the rest of it is under Reserve Forest.

Elephant movement status Regular
No. of elephants using the corridor NA
Major bottleneck SACON entrance, Kandivazhi tribal settlement and Panapatly village

Linear infrastructure in the corridor

1) Coimbatore - Anaikaiti State Highway, 3.9 km

2} Brick klins

3) Establishments fike Salim Ali Center for Omitholagy and Nafural History, Karl Kube
tnstitute, PSG Institution and Swami Dayanand Saraswati Ashram, and numerous resoris
along the forest fringes.

Recommendations by the forest
department to improve the comidor

1) About 25,7 acres of private land and 48.94 acres of revenue lands (identified in the
Right of passage bock by Wildlife Trust of India} have to be acquired 1o increase the width
of the elephant corridor

2) The landscape seclion between Anaikati Reserve Forest and Gopanari reserve Forest
with a width of about 1km batween Methavivillage and Gopanari villages through which a
road passes connacfingVeliiangadu and Anaikatti has te be included as coridor.

3) Proposing a new corridor named "Bolampatti Block 2 and Bolampatti Block 3" near the
area Yallkarudu at the juncture of Devarayapuram and Vellimalal Pattinam revenue
villages,

Current status of the corridor

Active. Infensity of use by elephants stable.
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28.  Talamalai - Guthiyalathur Corridor
Connectivity This corridor connects Talamalai Reserve Forest {in the upper plateau) to the
Guthiyalathur Reserve Forest (in the lower plateau} located near 1% bend of the
National Highway 209 from Bannari to Chamrajnagar.
State Tamit Nadu
Indicative length and width Length = 3 km, widih = 0.5 km
Geo Coordinates N11°3031" - E77°5'4"

N11°333m -E77°8'26"

Forest ranges falling within corridor

Salhyamangalam, Bhavani Sagar, and Talamalai Ranges

Ecological importance

This is a very important corridor used by large number of elephants and other wildlife
including tigers {Panthera tigris). The comridor is located along the foothills of the
Talamalai hills, whers the habitat is narrow and surrounded by agricultural areas.
Elephant movement from Bhavanisagar range into Sathyamangalam range is
parficularly facilitated by this corridor.

Habitat type

Tropicaf thom and deciduous forest

Major fand use

Forast

Elephant movement status

Regular, movement is high during Oclober to December

No. of elephants using the corridor

Around 770 elephants occur in the park and many of them use this corridor

Major bottleneck

The shooting range of STF near Puthubesrkadavu and few resoits and ashrams
located near the forest boundary.

Linear infrastructure in the corridor

Sathyamangalam Chamrajnagar National Highway (NH 209)

Recommendations by the forest
department to improve the corridor

Taking over the ashram land near Puthubeerkadavu and increasing the width of the
natural habitats.

Current status of the corridor

Active. Intensity of use by elephants stable.
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29, Mudumalai - Mukuruthi Corridor

Connectivity

This corridor connects Mudumalai Tiger Reserve to Mukuruthi National Park

State

Tamil Nadu

Indicative length and width

Lengih = 11 km, width = 1 km

Geo Coordinates

76 312107 €, 11 37" 3204 N
7630'5973E, 1129 24.25 N

Forest ranges falling within corridor

Gudalur, Naduvattam and Northern Hay Ranges

Revenue villages falling within corridor

3

Ecological impartance This comidor connects Mudumalai Tiger Reserve and Mukurthi National Park providing
permeability for elephants to move from dry thorn and diy deciduous habitals fo
evergreen and shofa habitats of the upper Nilgiris.

Habhitat type Moaist deciduous, Semi-evergreen, Shola and Grasslands and Monocuiture

plantations.

Major land use

Forest and associated natural habilats, tea and coffee plantalion and human
settlements.

Elephant movement status Seasonal, movement is high in months of August to November.
No. of elephants using the corridor 60-80
Major hoftleneck 1) In lower elevation Deivamalai village and the Silver Cloud estate.

2) in between upper elevation (TANTEA) and Jower elevation (Silver cloud estate)
only 300'm length of forests are available.

3} In upper elevation only 200m forest area is available between Royal valley and
Qutcherlony estates.

4} National Highway 67, Silver cloud tea factory.

Linear infrastructure in the corridor

1} National Highway 67 and associated high traffic
2} State Highway {Gundalpet - Coimbatore).
3) 40 km of High tension power ling {11,000 KV)

Recommendations by the forest
department to improve the corridor

1} Immediate taking over possession of the large tract of Janmam lands from the
plantations, whose lease period has expired long back and notifying these private
Jands as Reserved Forests for corridor profection in Gudalur Division.

2} Regulaticn for land use and land cover changes in privale lands also needed.
3) Schoots and Colleges which are locaied in the peripheral areas should be
targeted for awareness education

4} Gorridor needs 10 be notified to check the rapid developments in the corridor,
5} The corridor is newly identified; hence need more detailed studyfground truth
information in future for more scientific information.

Current status of the corridor

Active, Intensity of use by slephants stable.
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30.  Mudumalai- Nilambur via O’ Valley Corridor (Interstate corridor)

Connectivity This corridor connects Mudumalat Tiger Reserve of Tamil Nadu to Nilambur
North Forest Division in Kerala via Gudalur Forest Division in Tamil Nadu,

State Tamil Nadu and Kerala

Indicative length and width Length = 35 km, width = 1 km

Geo Coordinates 631 47.725E, 11 32' 53.874 N

7624’ 34.841E, 1125 30.235 N

Forest ranges falling within corridor

Gudalur, Naduvattam and O Valley Ranges

Revenue villages falling within corridor

#

Ecological importance

This corridor is the major connectivity between Mudumalai Tiger Reserve and
Nitambur Forest Division elephant population.

Habitat fype Moist deciducus and semi-evergreen forests
Major land use Forest = 5209 ha
Agriculiure/estates = 3408 ha
Habitation = 1311 ha
Elephant movement status Regular but peak during south west monsoon season

No. of elephants using the corridor

Around 60

Major bottleneck

1} Mational Highway 67

2} Siiver cloud tea factory

3} 27th mile village

4} Labour lines of Manjushree Estate, O'Valley,

Linear infrastructure in the corridor

1} National Highway 67 and associated high vehicular traffic

2} State Highway {Gundalpet - Coimbatore) and Gudalur to Nitambur via Nadugani,
Manjeri and associated high vehicular traffic

3} High tension power line {11,000 Kv}, 40 kms

43 Working Manjushres Factory {Smokehouse) at Guind, Silver cloud tea factory and
Periyashola tea factory

5) Non-working factories like Bharathinagar Factory and Seaforth factory.

6) Government offices like Municipality and Panchayat offices, Police station

Recommendations by the forest
department fo improve the corridor

1} Relocation of public from fragmented areas of (¥ Valley range through proper
schemes.

2} immediate taking over possession of the large tract of Janmam lands from the
plantafions, whose lease period has expired long back and nofifying these private
lands as Reserved Forests for corridor protection,

3) As a short-term remedy, Elephant Proof Trench {EPT) and other preventive
methods can be resorted to this may provide some immediate relief.

4} Regulation for land use and land cover changes in private lands also needed.
5} Schools and Colleges which are located in the peripheral areas should he
concentrated on for awareness education in order to develop gresn and animal
lovers for future generations,

B} More importantly the comidor needs to be notified and should have guidelines to
check the rapid developments in he corridar.

Current status of the corridor

Active, Intensity of use by elephants increased.
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31.  Jaccanaire Slope - Hulikal Durgam - Nellithurai = Koothamandi south (Kallar corridor)

Connectivity Sathyamangalam Tiger Reserve and south of Coimbatore FII/ Attapadi
(through Mettupalayam and Sirumugai Forest Ranges; Nellithurai, Nellimalai,
Hulikal, Jacanare, Odanthurai reserve forests)

State Tami Nadu

Indicative length and width Length = 35 km, width = 1 km

Geo Coordinates 11°19°30°- 11° 21 26" N [ 78" AU 52°- 76" 64' 12" E

Forest ranges falling within cortidor

Mettupalayam and Sirumugai Forest Ranges

Revenue villages falling within corridor

6

Ecological importance Itis the only link between Sathyamangalam Tiger Reserve and southern Coimbatore
elephant populations.

Habitat type Dry thom, Dry and moist deciduous forest types

Major land use Forests, Agricultural land, Seftiemenst and River

Elephant movement status Regular

No. of elephants using the cotridor 100- 150

Major bottleneck

1) Between Kallr first hairpin bend and Chooripalam {Private lands),
2} Swamy Sachidananda Jyothi Niketan School,

3) Forest College and Research Institute,

4] Alur Vayd, .

Linear infrastructure in the corridor

1} National Highway 181, 5 km and State Highway — Mettupalayam to Kotagiri, 2 km
2} Mountain {rain track, 5 km; 3) High-tension power line; 4) Etephant Proof Trench
along {he forest boundary, 30 km; 5} FCRI fence and EFT, 6 km; 8} Kallar
Horlicultural Garden electric fence, 2 km; 7) Private lands erected electric fence., 27
km; 8) Compound wall_by Black thunder and Sachidanandha school, 2.2 km

Recommendations by the forest
department fo improve the corridor

1) Over pass have o be constructed in National Highway —- 181 and State Highway
{Mettupalayam — Koiagiri Road)

2) Acquisition of privaie lands {o the south of NH - 181, between Forest check-post &
First hairpin bend {app. 30 acres} or easement agreement with private jand owners
3) Acquisition of private lands at Alur vayal or removal of power fences in the corridor
or easement agreement with land cwners.

4) Reduce the FCRI boundary by amending the lease agreement

5) Reguate the land use within 1he corridor area

Current status of the corridor

Aclive. Intensity of use by elephants not available
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32, Anamalai at Punachi Corridor

Connectivity Punachi Reserve Forest with Anaimalai Reserve Forest of Anaimalai Tiger
Reserve

State _ Tamil Nadu

Indicative length and width Length = 4 km, widlh = 1.6 km

Geo Coordinates 10° 25 3-10° 26’ 42" N
76° 68 34770467 E

Forast ranges falling within corridor Valparai

Revenue villages falling within corridor 1

Ecological importance The corridor used fo connect Punachi Reserve Forest and Anamalai Reserve Forest
within Anamalai Tiger Reserve.

Habitat type Tropical moist deciduous forest

Major land use Foresi

Elephant movement status i None

No. of elephants using the corridor Mone

Linear infrastructure in the cotridor State Highway 78 and associated traffic .

Conservation Recommendations by the 1} The corridor should be notified and legally protected by the state fores

forest departinent department under an appropriate law, and action should be taken to prevent
developmental aciivities hindering elephant movement,
2, Vehiculer speed shoutd be regulated on the Valparai ghat road and visitors
prevented from stopping. Suitable signage could alsc be placed fo creaie awareness
about the corndor and its importance

Status of the corridor Impaired
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Summary

As of 2023, through the collaborative efforts between the Project Elephant of the MoEFCC and the State
Forest Departments of the elephant range states, a total of 150 elephant corriders had been ground-
validated across 15 states in the four elephant-bearing regions across India. The region-specific and
state-specific list of corridors have been included in Annexure-1 of the report. The State of West Bengal
had the highest number of elephant corridors, with 26 identified in both northem West Bengal (part of the
North-eastern regional elephant population) and southern West Bengal (part of the east-central regional
elephant population}.

In addition to the 15 elephant range states where elephant corridors have been identified and ground-
validated as on 2023, there are also states in which elephants have recently expanded their ranges. This
includes the Vidharba region in Maharashtra adjoining Chhattisgarh, southern Maharashtra adjoining
Karnataka, Madhya Pradesh, where elephants presently occur in Bandhavgath and Sanjay Tiger
Reserves and northern Andhra Pradesh, where elephants move in from Qdisha. In these states, long-
term viability of habitats to support elephant populations, followed by data-driven approach in identifying
corridors would be pertinent. Similarly, data on elephant movement remains sketchy in many north
eastem states that harbour relatively small population of elephants. It is hoped that through the
collaborative efforts of the State Forest Departments and Project Elephant in the coming years so that
the status of corridors can become clear in these areas.

Region-wise corridors

Among the four elephant bearing regions, the East-Central region has reported the highest number of
elephant cortidors {n = 52) followed by Norih-east region (n = 48}, and Southern region {n = 32}. The
Northern region had the least number of elephant corridors {n = 18) {Figure-1}.
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Figure-1. Region-wise elephant corridors across India
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Within state, interstate and transnational elephant corridors
Among the 150 reported elephant corridors in India, 126 occurred within the political boundary of a State.
Nineteen corridors were located across two states. There were six transnational corridors between India

and Nepal, majorly in the State of Uttar Pradesh {Figure-2).
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Figure-2. Within state, interstate and transnational elephant corridors across India

Current status of corridors
Of the 150 elephant corridors that were reported in India as on 2023, in 40% (n = 59) of elephant corridors,

the infensity of use by elephants has reportedly increased (Figure-3). In 19% (n = 29) of elephant
corridors, the intensity of use by elephants had remained stable over time. In another 19% {n = 29) of
elephant corridors, the intensity of use by elephants had decreased. A total of 15 elephant corridors have
been impaired and would require restoration efforts to render the corridors functional. For 18 corridors,
information on the current use by elephants was not available (Figure-3). )
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Figure-3. The current status of elephant corridors across India
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List of Elephant Corridors

Basanta Northern
Laljhadi

Chhedia

Dudhwa-Katarniaghat

Khata

Laggabagga-Tatarganj-Shukhlaphania

Shiwalik

Rawasan-Sonanadi via Bijnor

Kansrau — Barkote

Motichur — Barkote {Teenpani)
Matichur = Gohri

Chilla - Motichur

Rawasan — Sonanadhi {Upper arm}
Malani — Kota: Kosi

Chitkiya - Kota: Kosi near Sundarkhal
Fatehpur — Gadgadia (Nihal - Bhakra)
Kilpura = Khatima

Gorai Tanda (Gola}

Pakke-Doimara at Dedzelling North-

Dulung- Subansiri Eastem
Dering- Mebo (Sigar nalla}

Palke- Papum at Langka nalla
Pakke- papum at Seijosa nalla
Pakke doimara at Tippi
Durpong-Doimukh at Khundakhuwa
Dering - Meho at Kangkul

Deosur

Bogapani - Upper Dihing Easi- Upper Dihing West
Biock
Panbari

Kotha Buridehing

Kanchanjuri

Hatidandi

Haldhibari

Golal- Pawai - Upper Bihing Easi- Upper Dihing
West Block

Kukurakata-Bagser at Amguri

Singri Hili

D'ering- Dibru Saikhowa

Uktar Pradesh Transnational
Uttar Pradesh Transnational
Uttar Pradesh Transnationa!
Uttar Pradesh Within State
Uttar Pradesh Transnhational
Uttar Pradesh Transnational
Uttar Pradesh Interstate
Uttarakhand and Uttar  Interstate
Pradesh

Uttarakhand Within State
Uttarakhand Within State
Uttarakhand Within State
Uitarakhand Within State
Uttarakhand Within State
Uttarakhand Within State
Uttarakhand Within State
Ultarakhand Within State
Uttarakhand and Uttar  Interstate and
Pradesh Transnational
Uttarakhand Within State
Arunachal Pradesh Within State
Arunachal Pradesh Within State
Arunachal Pradesh - Within State
Arunachal Pradesh Within State
Arunachal Pradesh Within State
Arunachal Pradesh Within State
Arunachal Pradesh Within State
Arunachal Pradesh Within State
Assam Within State -
Assam Within State
Assam Within State
Assam Within State
Assam Within State
Assam Within State
Assam Within State
Assam Within State
Assam Within State
Assam Within Stale
Assam and Arunachal  Interstate
Pradesh
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-3

40
4

S8 88

46
47

.48

50
51
52
53
54
55
56

57
58
59
]
61
62
63
64
65
66
67
68
69
70
Fil
72
73
74
75
76
7
78

Rewak- Emangre
Nokrek- Emangre
Siju- Rewak
Balpakram- Baghmara

'Ranggira- Nokrek

Saipung- Narpuh
Geleki- Sitap
Abhaypur- Singphan
Hollongapar- Longtho

- Daldak- Dimapur

Geleki- Tuli

Desoi- Changdang
Tirutilip- Longchem

Titi- Dumchi - Reti

Tit- Reti

Apalchand- Mahananda
Apalchand- Gorumara

Apalchand- Klimpong at Mal block (via
Meenglass)
Apalchand- Klimpong at Mal block (via Sylee)

Nimati- Chilpata (Buxa- Chilpata)
Buxa- Titi (via Beech and Bharnobari Tea Garden)
Buxa- Titi {via Torsha}

Buxa- Ripu at Sankosh
Mahananda- Kolabari- Tukrigjhar
Chapramari - Kalimpong
Moraghat-Central Daina
Reti-Central Daina

Moraghat- Reti

Jamui- Jhajha- Chakayi
Charmar- jingol
Nagdhara-Baraud

Hati-Kudmura

Chaal - Kartala

Korondha - Rupunga
Balco-Etma Nagar
Bako-Katghora

Khod-Rihand

Ghat Pendari-Pakni

Bhagabilla- Ratnasai

Jampani- Bhagabilla
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Assam and Arunachal  Interstate

Pradesh

Meghalaya Within State
Meghalaya Within State
Meghalaya Within Stale
Meghalaya Within State
Meghalaya Within State
Meghalaya Within State
Nagaland Within State
Nagaland Within State
MNagaland Within State
Magaland Within State
Nagaland Within State
Nagaland Within State
Magaland Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bangal Within State
West Bengal Within State
West Bengal Within Stale
West Bengal Within State
West Bengal Within State
West Bengal Within Stale
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
Bihar Within Slate
Chhattisgarh Within State
Chhattisgarh Within State
Chhattisgarh Within State
Chhattisgarh Within State
Chhaftisgarh Within State
Chhattisgarh Within State
Chhattisgarh Within State
Chhattisgarh Within State
Chhattisgarh Within State
Jharkhand Within State
Jharkhand Within State




80
81
82
83
84
85
86
87
88
89
90
#
92
93
94
95
9%

97

98

100
101
102
103
04
105
106

107
108
109
110

M
112
113
114
115
116

B anga;a- i"-ildlpo

Lepang- Dumuria
Ankua- Ambia

Raibera- Pulbaburu
Dalapani - Suklara
Dalma ~ Chandil
Dumariya - Nayagram
Silli - Angara

Bharno — Bero - Kara / Sisai- Karra
Dalma- Asanbani
Dalma - Rugai

Siyaljora - Dhobadhobin
Dalapani - Kankrajhos

Anjadbera-Bichaburu
Dumriya-Kundaluka and Murakanjia
Telkoi - Pallahada

Karo - Karampada

Deuli - Suliapada

Similipal - Hadagarh - Kuldiha {Simlipal- Satkosia}
(Baula- kuldiha)
Maulabhanja - Jiridamali - Anantapur

Kanheijena - Anantapur
Nuagaon - Baruni

Buguda - Central RF

Tal - Kholgarh

Barapahad - Tarva - Kantamal
Kotagarh - Chandrapur
Karlzpat - Urladani
Badampahar - Dhobadhobin

Badampahar - Karida East
Kalikunda-Chandra through Manikpara
Nayagram-- Jamboni through keshorrekha

Chandahbila Tapoban- Dhumsi through
Kesharrekha
Kalaikunda- Chandra through Satpadi ghat

Gidhni- Jamboni
Chandua- Joka
Kankrajhore- Lalgarh
Mahilong- Kalimati
Jhalda- Baghmundi

Elephant Corridors of India 2023

Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand

Jharkhand and West -
Bengal

Jharkhand
Jharkhand
Odisha
Qdisha

Cdisha and West
Bengal

Qdisha

QOdisha
Odisha
Cdisha
Odisha
Odisha
Odisha
Qdisha
Odisha

Cdisha and
Jharkhand

Odisha

West Bengal
West Bengal
West Bengal

West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal

Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Inferstate

Within State

Within State
Within State
Inferstate
Interstate

Within State

Within State
Within State

- Within State

Within State
Within State
Within State
Within State
Within State
Interstate

Inferstate

Within State
Within State
Within State

Within State
Within State
Within State
Within State
Within State
Within State
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118

119
120
121
- 122

123
124
125

126

127

128
129
130
31
132

133
134
135
136
137
138
139
140

141
142
143
144
145
146
147

148

149

150

Gobarghusi- Jhunjhaka- Banduan

Tri-Jungtion

Rayala ER
Kaniyanpura - Moyar
Begur - Brahmagiri
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East- West Bengal and
cenfral  Jharkhand

West Bengal and
Jharkhand

Southern  Andhra Pradesh
Andhra Pradesh
Kamataka
Kamataka and Kerala

Edayarahalii - Doddasampige Kamataka
Edayarahalli - Guthiyalathur Karnataka
Talamalai - Chamrajnagar (Pununjur) Karnataka
Karadikkal - Madeshwara Kamataka
Talamalai - Chamrajnagar {Muddahalli} (Talavadi- Kamataka and Tamil
mudahalli) Nadu
Kudrakote- Thirunefly Kerala
Kottiyur- Peria Kerala
Peria- Pannippad (Peria at Pakranthalam} Kerala
Nilambur- Appankappu Kerala
Nilambur Kovilakam- New Amarambalam Kerala and Tamil
' Nadu
Srivilliputur-Saptur Tamil Nadu
Kallhatii — Sigur at Glencorin Tamil Nadu
Avarahalla at Sigur Tamil Nadu
Kalmalai ~ Singara and Avarahalla, Tamil Nadu
Moyar — Avarahalla Tamil Nadu
Siluvaimedu - Kadamparai Tamil Nadu
Anamalai at Waterfalls estate Tamil Nadu
Sholayar Dam (Vazhachal - Anaimalai via Tamil Nadu
Sholayur)
Topslip o Navamalai Tamil Nadu
TANTEA (Vazha'chal — Anaimalai via Ryan} Tamil Nadu
Talamalai — Guttiyalatiur Tamil Nady
Mukurthi — Mudumalai Tamil Nadu
Anaikatti North = Anaikatti South Tamil Nadu
Anamalai at Punachi Tamil Nadu
Kallar at Gandhapalllayam {Jaccanaire Slope - Tamil Nadu
Hulikal Durgam}
Thalli- Bilikal Tamil Nadu and
Karnataka
Bilikal- Jawalagiri Tamil Nadu and
Kamataka
Mudumalai — Nilambur via O Valiey Tamil Kadu and
Kerala

Interstate

Interstate

Within State
Within State
Within State
Interstate

Within State
Within State
Interstate
Within State
Interstate

Within State
Within State
Within State
Within State
Interstate

Within State
Within State
Within Stafe
Within State
Within State
Within State
Within State
Within State

Within State
Within State
Within State
Within State
Within State
Within State
Within State

Interstate
Interstate

Interstate
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Annexure - i

Teams that carried out ground-truthing of elephant corridors

. Andhra

Pradesh

" Arunachal

Pradesh

Assam

Bihar
Chhattisgarh
Jharkhand
West Bengal

Odisha

Kerala

. Meghalaya

Nagaland

Uitar Pradesh

Uttarakhand

Karnataka

Tamil Nadu

Dr. Lakshminarayanan, Pro;ect Smentlst WII
Shri. Rakesh Kalva, Consuttant: Andhra Pradesh Forest
Department

Dr. Anil Singh, Team Leader, Tarai Landscape, WWF - India
Dr. Prajna Panda, (former) National Coordinator, Elephant Cell,
Wil

Dr. Anil Singh, Team Leader, Tarai Landscape, WWF - India
Dr. Prajna Panda, (former) National Coordinator, Elephant Cell,
wil

Dr. Bibhuti fahkar, Scientist, Aranyak

Dr. Anil Singh, Team Leader, Terai Landscape, WWF India
Dr, Lakshminarayanan, Project Scientist, Wl

“ Shri Aditya Bisht, Consultant-B, MOEF&CC
" Shri Aakriti Singh, SRF, Wil '

Shri Aditya Bisht, Consultant-B, MoEF&CC

Shri Aakriti Singh, SRF, Wi

Dr. K.M. Selvan, Scientist E, MoEF&CC

Dr. Lakshminarayanan, Project Scientist, Wil

Shri Aditya Bisht, Consultant-B, MoEF&CC

Shri Udhayaraj, GIS Specialist, Wil

Ms. Aakriti Singh, SRF, Wil

Dr. K.M. Selvan, Scientist E, MoEF&CC

Shri Aditya Bisht, Consultant-8, MoEF&CC

Shri Udhayaraj, GIS Specialist, Wil

Dr. K.M. Selvan, Scientist E, MoEF&CC

Sh. Imnawapang Jamir, Ph. D. Scholar, Department of Forestry,
Mizoram University

Dr. Praina Panda, (former) National Coordinator, Elephant Cel,
Wi

Dr. Anil Singh, Team Leader, Terai Landscape, WWF - India
Shri Aditya Bisht, Consultant-B, MoEF&CC

Dr. Lakshminarayanan, Project Scientist, Wl

Dr. Lakshminarayanan, Project Scientist, Wl

Shri. R. Raghuram, Himagiri Wildlife Trust

Dr. Prajna Panda, {former) National Coordinator, Elephant Cell,
WiII

Dr. Boominathan, WWF-india

Dr. Lakshminatayanan, Project Scientist, Wl

R
May 202

May 2022

February 2022

May 2023
October 2022
April 2023

March 2023

June 2023

April 2023
April 2023

April 2023

December 2021-
January 2022

January-March,
2023

- June 2023

June 2022
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Annexure - il

Corridor data sheet
1. Name of the Corridor:.................
2. FD/PADistrict:....................
3. Connecting {(Ranges/FDs/RFS/PAS): .......c.covvvc 80
4. Geographical coordinates: .........ccvveer i,
5. Area and dimension: Length........cc.oovv Width (minimum and
MAXIMUM):... e Total Area............. Sq. km

8. What was the corridor boundary delineated based on? (Was the boundary of the corridor
identified based on published research/ observations/ strong barriers on either side/ anecdotal

eVIdBNCE! BIC.) oo

8. If there is bottleneck, mention the wmajor reasons of constriction/ boitieneck:
9. Altitude {Minimum and Maximum}...........c.ccorvveeriinrnccnicrnenns
10. Map of the corridor {Attach a map):

11. Importance of the corridor at a landscape scale:

Status of structural connectivity:

12. Demarcation of corridor (Mention Compartment/ Block/Range/FD and its area in corridor);

13. Major Land use: Forest/Agriculture/ plantation {Tea/ Coffee/ any other plantation)/ settlement/
FIVEI Lottt e nb bt et st sb e s en et e an et

14. Habitat typef Forest type/ Vegetation: ... o

15. Status of corridor forest {Intact/ Degraded):............ccooriii i,

16. Nearest PA; ..........cooeiiiiiienn,

17. Legal Status of the corridor (PA/ RF/ Revenue land/ community forest/fprivate forest/private

18. Total areas under different categories:.....vivvvnne.

Land use Area (Inha.)

Forest

Agriculture

Habitation

Elephant Movement Status/ corridor use:
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19. Status of elephant movement {Regular/ Seasonal/ Occasional):...........ooviinies s

20. If seasonal or occasional, specify season and month when elephant usage the corridor

21. Specify the usages (Used by Loners/ elephant herd or Both)i........ocooiiiinn
22, GIOUD SIZE.. et eeioriiine st e
23. Specify the period (season/ month) used by loner and herd:. ..o, e
Loners:
Herd:
24, Probable reasons of elephant visit/ usage of corfidor areas:.........iiincen
25. For how long elephants are using the corridor area {No. of years)i.......c...coov i
26. Current status of elephant movement (Increased/ decreased, compared to 10 years agoj........
27. Possible reasons af increase/ decrease in elephant movement:................... e e

28. No. of elephant reported from corridor areas during last elephant population estimation

29. No. of elephant mavement reported by publish report/ paper based on corridor monitoring/ study
undertaken by any instiute/ organization ~(Provide reference of Report/

| 30. If any elephant photograph captured during AITE/ Tiger monitoring from the corridor area (Provide
‘ detail about number of elephant captured, date
Bl0 ) rs ettt .
31. Mention other important species using this

§ COTTIAOT e oo e et e et e i et e abe s bt e e e a e

Maior habitations/ Settlements:

I 33. Total number of HH of villages/ seitlements falling within the corridor areat ..................
34. Number of corridor dependent villages/ settlements outside the corridor areat.................

35. Total number of HH in corridor dependent villages/ setilements outside the corridor area:

36. Dependencies of community living in and around corridor areas on corridor forests/ resources

(For Fuel wood, Fodder, Grazing, NTFP collection, water foriigationetc.} ................

f k
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Status of Human Elephant Conflict {HEC) in and around corridor areas:

Type of crop Months

41. Status of house/ property damage (Number of house/ properties damaged by elephants in

vilages/  setflements in  and around  comidor area- In last  five

42. Seasonality of house/ property damage {Month)..........c..ccooo i
43. Status of human casualties {Number of human death/ injuries reported due to human elephant

conflict from villages/ setilements in and around corridor area- in last five

44, Status of elephant death due to conflict (Number of elephant death reported due to human

elephant conflict in  and around comidor area- In  last five years)

Threats to the corridor:

45, Presence of linear infrastruciurs in the corridor area (Road, Railway track, canal, Power line efc.):

A. Mention about road, if any {National Highway/ State highway):..............coocce i
a. Total length of road through comidor area:..........ccccccovveeennice,

b. Status of vehicular traffic (Based on survey undertaken, if any}o.oooo v,

B. Railway ftrack (Broad/ meter gauge, single/ double track, electrified/ non-

AT :
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Type of embankment {earthen/ concrete) and slope: ...

o

Is there any impact of canal on elephant movement?:..........co.coii v,

d. Any bridge or underpass on ¢anal in the corridor area which is being used by elephant..........

D. Detail of high-tension power line through corridor area (Voltage and Length through corridor
AIBAY. 1. ettt el e et e e et et e et e g e e re e

46. Are there fences/ trench/ wall in the corridor? (Yes/NO)........ccveveiverecisocrnnnn,

47. If yes, total length of power fencef trench/ wall in corridor area:..................oee

48. Impact of existing fence/ trench/ wall on elephant movement, if any:.........cooooiii

49, Are there other threats in the cormidor? {eg. Poaching, logging, over-extraction of

50. Presence of industry/ Industrial area inside or near the corridor (Yes/No)..........occcvveven

51. If Yes, total area of the industry and fotal work force:............cccoev i
52. Is there any impact of industry/ industrial area on elephant movement?:...............c..ccoc.....

53. Detail of other establishments inside or near corridor area:

54, Type of establishment {Institutional building/ tourism infrastructure/ govemment establishment or

55. Total area of establishment inside the corridor or impacting the corridor..........c.ccoeiien
56. Impact of establishment on elephant movement, if any:..........cc..ooveienin SO .
57. Year of construction/ establishment.... ..o e

58. Detail of encroachment, if any inside the cosridor area (If yes, mention fotal area and other

59. Is encroachment impacting the elephant movement?.........ccc e

60. Suggested conservation measures/ specific recommendations:

gommidarny
.
-
[ &)
Trugrag !
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Ahﬁex-ure—R4

GOVERNMENT OF ASSAM
ENVIRONMENT & FOREST DEPARTMENT : : DISPUR

ORDERS BY THE GOVERNOR
NOTIFICATION

The 17" April 2003

NO. FRW-44/2002/67. In pursuance of the guidelines of the 'Project Elephant',
Government of India, and in view of the consent of the Government of India conveyed
vide F. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to
declare the land described in the schedules below as an 'Elephant Reserve’ with effect
from the date of publication of this notification in the official gazette.

SCHEDULES
A. Location , Areﬁ and Name,
Districts (civil) . ... .. .. Dibrugarh, Sivasagar and Tinsukia,
Sub-divisions tcivil) .+ ... Charaidew, Dibruéarh, Margherita and Tinsukia,
Forest Divisions . . .~ . ... Dibrug}arh; Dighot, Dum Duma a_ljldl Sivasagar.
Name ... ...... ... . . DIHING -PATKAI ELEPHANT RESERVE
Area. .. ....... B 037 sqkm (Block 1 - 460 sq km; Block 2 - 156 sq km;

Block 3=170 sq km, and other disjunct’
pockets =151 sq kmy). :

B. Boundary/ Area descnptm

This 'Elephant Reserve' consists of three blocks, henceforth referred to as Block 1,2
and 3, and eight other smaller disjunct pockets. -

" BLOCK -1

- Reference point: The starting point is the northernmost tip of Upper Dihing (west
block) RE (RF- reserve forest) near Khato Beat Office on Makum -
Lakhipathar road.

North: From the northernmost tip of Upper Dihing (west block) RF on
Makum - Lakhipathar road, the boundary runs eastwards along the
notified northern houndary of Upper Dihing (west block) RE.

East: Along the eastern notified boundary of Upper Dihing (west block)
: RF, then along the eastern notified boundary of Digboi {west block)
_ RF, then again the eastern and thence south-eastern boundary of
Upper Dihing (west block) RF till it reaches the Burhi-Dihing River.
Thence the boundary runs along the northern boundary of Dirak RF
and Dirak proposed (I* Addition) RF till the inter-state boundary
between Assam and Arunachal Pradesh.
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South:

West:

BLOCK -2

Reference point:

North:

East:

South:

West:

BLOCK -3

Reference point:

North:

East:

2530

From the south-castern tip of Dirak proposed (1 Addition) RF on
the inter-state boundary between Assam and Arunachal Pradesh,
the boundary follows the interstate boundary up to the south-
Western tip of Dilli RF.

Thence, from this point the boundary runs along the emstmg
western and northern boundary of Dilli and Joypur RFs up to the
Burhi-Dihing River, then it follows the existing western boundary of
Upper Dihing (west block) RF up to the northernmost tip of this
reserve forest near Khato Beat Office on Makum - Lakhipathar road.

The starting point is the north-western corner of Kakojan RF on the
banks of the Dibru River.

From the starting peint, the boundary runs eastwards along the
notified north-western, northern and eastern boundaries of Kakojan
RF till it reaches the northern boundary of Upper Dihing (east block)
RF. Thence it runs along the northern boundary of Upper Dihing

.(east block) RF.

From the north-eastern corner, on the banks of the Dibru River the
boundary runs aleng the notified eastern boundary of Upper Dihing
(eastblock) RF. '

Thence the boundary follows the notified southern boundary of
Upper Dihing (east black) RF.

Thence, the boundary runs along the existing western boundary of
Upper Dihing (east block) RF and also includes the areas leased out
for oil mining, Digboi (east block) RF and Bogapani RF till itreaches
the Dibru River near Nazirating. Then it follows the left bank of the
Dibru River along the western boundary of Kakojan RF till it meets
the reference point.

The starting point is the north-western corner of Namphai RF on the
banks of the Burhi-Dihing River.

~ From the starting point, the boundary runs eastwards along the

notified northern boundary of Namphai RF till it reaches the north-
eastern corner of Tinkopani RF, '

From the north-eastern corner of Tinkopani RF, on the banks of the

' Namchik River on Assam - Arunachal Pradesh interstate boundary,

it runs along the notified eastern and southern boundaries of
Tinkopani RF and Tirap proposed () Addition) RE, and eastern
boundary of Tipong proposed (1 Addition) RF.
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South: Thence the boundary follows the notified southern boundaries of
Tipong proposed (I* Addition) RF, Lekhapani RF, Saleki proposed
RF and Makuwmpani RF.

West: From the south-western corner of Makumpani RF on the Assam -

Arunachal Pradesh interstate boundary, it follows the existing
western and northern boundaries of Makumpani RF, northern
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed
(I Addition) RF, Tipong RF, Paharpur RF, again Tipong propased
(I* Addirion) RF, then Tirap proposed (1* Addition) RF, western
and northern boundary of Tirap RF till che western boundary of
Tinkopani RF on the banks of the Tirap River. Thence the boundary
runs along the western boundary of Tinkopani RF and southern and
western boundary of Namphai RF till it meets the starting point on
the banks of the Burhi-Dihing River,

In addition to the areas described above, the 'DIHING-PATKAT ELEPHANT RESERVE'
also includes five other smaller disjunct pockets, the largest of which is Abhoypur
RF, which has contiguity with Block 1 of this reserve through forests in Nagaland
and Arunachal Pradesh. Other pockets are Burhi-Dihing (north and south blocks)
RFs, Duarmara RF {including Duarmara proposed 1™ Addition RF), Kotha RF,
Naloni-RF, Phillobari RF, Tokouoni RF and Torani RF. All these as well as all the
blocks have contiguity through unclassed forests, riverbeds and tea plantations.

/

DR ANWARUDDIN CHOUDHURY
Joint Secretary

to the Government of Assam,
Environment & Forest Dept, Dispur,

Mermo No, FRW- 44/2002/67-A. Dated Dispur, the 17 April 2003.

\/Cgp}f to the Director, Project Elephant, Government of India, Ministry of Environment &
Forests, Paryavaran Bhavan, CGC Complex, Lodhi Road, New Delhi 110 003.
2. The P.P.S. to the Chief Minister, Assam for kind information of the hon'ble Chief Minister.
The P.S. to the Minister of State {ind),Forests,Assar, for kind info. of the hon'ble minister.
The P.S. to the Chief Secretary, Assam, for kind information of the Chief Secretary.
The Commissioner & Secretary, Revenwe / Tourism Dept., Assam.
The Principal Chief Conservator of Forests, Assam, Guwahati.
Chief Conservator of Forests (all}, Assam
Deputy Commissioners concerned,
Consetvator of Forests concerned / Divisional Forest Officers concerned.
10 The Dy. Director, Assam Govt Press, Bamunimaidam, Guwahati-2), for publication of the
above notification in the Assam Gazette extra ordipary and ro send 200 copies to this dept.
1. Guard file.

O 0N W

DR ANWARUPDIN CHOUDHURY

Joint Secreta
Tws Wﬁﬁ% ’
‘?sm-’-‘&/

AUC/4-2003
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Annexure-RS

Elephant Reserves in 'Ilndia

SL No. | Elephant Reserve {(ER) State Total Area
(8q. Km)
1. Mayurjharna ER West Bengal 414
2. Singhbhum ER Jharkhand 13440
3. Mayurbhany ER Odisha 3214
4. Mahanadi ER Odisha 1038
5. Sambalpur ER Odisha 427
6. Badalkhol-Tamorpingla Chhaitisgarh 1143.34
7. Lemru Elephant Reserve Chhaitisgarh 1995.48
8. Kameng ER Arunachal Pradesh 1892
9. | Sonitpur ER " Assam 1420
10. { Dihing-Patkai ER Assam 937
11. | South Arunachal ER Arunachal Pradesh 1957.50
12. | Kaziranga— Karbi Anglong ER Assam 3270
13. | Dhansiri-Lungding ER Assam 2740
14. | Intanki ER Nagaland 202
15. [ Singphan ER Nagaland 23.57
16. | Chirang-Ripu ER Assam 2600
17. | Eastern Dooars ER West Bengal 978
18. | Garo Hills ER Meghalaya 3,500
15. | Mysore ER Kamataka 8055.94
20. | Dandeli ER Karnataka 2321.11
21. | Wayanad ER Kerala 1200
22. | Nilgiri ER Tamil Nadu 4663
23. | Rayala ER Andhra Pradesh 766
24. | Nilambur ER Kerala 1419
25. | Coimbatore ER Tamil Nadu 566
26. | Anamalai ER Tamil Nadu 1457
27. | Anamudi ER Kerala 3728
28. | Agasthyamalai ER Tamil Nadu 1197.48
29. | Periyar Kerala 3742
30. | Srvilliputtur ER Tamil Nadu 1249
31. | Shivalik ER Uttarakhand 5405
32. | Uttar Pradesh ER Uttar Pradesh 744
33. | Terai ER Uttar Pradesh 3072.358
TOTAL 80,777.778

True Cdpy

e
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253:13 o Annexure-R6

ITEM NO.105 COURT NO.11 _ SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 9710-9711/2618

COAL INDIA LIMITED Appellant(s)
VERSUS

DR . KASHMIRA KAKATI & ORS. Respondent(s)
TA No. 165107/2621 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 107966/2018 - STAY APPLICATION)

Date : 10-08-2022 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI
HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Appellant(s) Mr. Vikramjeet Banerjee, ASG
- Mr. Neeraj Kumar Gupta, AOR

Mr. Lilian Kadam, Adv.
Mr. Rahul Verma, Adv.
Mr. Ranjeet Kumar Singh, Adv.
Mr. Arti Prasad, Adv.
Mr. Abhishek Kumar, Adv.
Mr. Shivam Singhania, Adv.
Ms. Shruti Agarwal, Adv.

For Respondent(s)} Mr. Sanjay Upadhyay, Adv.
Ms. Eisha K., Adv.
Ms. M. Bachani, Adv.
Ms. Mayuri Raghuvanshi, AOR

Ms., Aishwarya Bhati, ASG

Ms. Archana Pathak Dave, Adv,.
Ms. Kirti Khangarot, Adv.

Mr. Ameya Mahadik, Adv.

Mr. Pashupati Nath Rajdan, Adv.
Ms. Shibashish Mishra, Adv.

Ms. Ruchi Kohli, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Avijit Roy, AOR
M/S. Trust Legal, AOR

Mr. Shuvodeep Roy, AOR
Mr. Arnab Singh Deo, Adv.

Mr. Sridhar Potaraju, Adv.
Mr. Gaichangpon Gangmei, Adv.
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Ms. Shiwani Tushir, Adv.
Mr. Raghav Sethi, Adv.
Ms. Siwmran Gupta, Adv.

UPON hearing the counsel the Court made the following
ORDER

We have heard learned counsel for the parties for some time.

It is brought to our notice that against the order of the
National 6Green Tribunal dated ©8.12.2017, in the first instance,
there was an order of status quo which was directed to be
maintained by the parties. In the meantime, by an order dated
14.09.2018 and by subsequent order dated 07.01.2022, Union of India
was directed to file a current status report regarding the steps
taken for implementation of the directions given by the National
Green Tribunél.

Although, the status report has been filed by the Union of
India but taking into consideration the material on record, we
consider it appropriate to clarify and permit the Ministry of
Environment and Forest(Respondent no. 2) to conduct an inquiry
after taking assistance from Respondent Nos. 3 & 4. Report in
compliance of the National G6reen Tribunal’s order be furnished to
this Court within a period of 08 weeks,

Advance copy of the report be made available to the respective
parties and parties are at liberty to file their objections, if so
advised, within two weeks thereafter,

List on 36.11.2022.

(MONIKA DEY) (ASHWANI THAKUR)
COURT MASTER (NSH) ASTT. REGISTRAR-cum-PS

o
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Annexure-R7

IN THE HON’BLE SUPREME COURT OF INDIA
Civil Appellate Jurisdiction
Civil Appeal No. 9710-9711 of 2018

IN THE MATTER OF:
Coal India Limited ~Appellant
Versus
Dr. Kashmira Kakati & Ors. - ...Respoadent
INDEX
8. Ne. ' Particulars Pg. No.
1. |Compliance Affidavit on behalf of the Ministry of Environmment,{ 1-3
Forest and Climate Change (Respondent No. 2)
2, | Annexure-A: Copy of the Office Memorandum dated 1.09.2022 4
regarding constitution of the Committee
3. | Annexure- Bt Report of the Committee formed to conduct fhe 5-142
enquiry on compliance of the Hon’ble NGT’s judgment dated
08.12.2017 in OA No. 19/2014,

Date:

Place:

Counsel for Respondent
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ORIGINAL WRIT JURISDICTION
IN
Civil Appeal No 9710-9711 of 2018

IN THE MATTER OF:

Coal India Limited Craeaae Petitioners
VERSUS

Dr. Kashmira Kakati & Ors. ... Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF UNION _OF INDIA,
THROUGH SECRETARY MINISTRY OF ENVIRONMENT FOREST
AND CLIMATE CHANGE (RESPONDENT NO. 2)

I, K MUTHAMIZH SELVAN, aged 38 years, having office at Ministry of
Environment, Forest and Climate Change, New Dethi do hereby solemnly

affirm and state as under

1. That [ am working as Scientist 'E' in Project Elephant Division of
Ministry of Environment, Forest and Climate Change, Government
of India, the Respondent No.Z in the preseat writ p }tmonxa}\nd as
such, I am conversant with the facts of the presenh case and duly

1]
( { AL TN
- me_?a._am:;mmgz 1,(;%’!;hat,nl have read and understoad the contents’ of fhé ‘Present | il
e LTIEFEAN e X .-yl ) .ll\r . }
= Crgw IM e 57 £ Enlan

werameapition in response to which this Counter Afﬁ&awt 15 bemg\ﬁled

} to avary

% and state that the satne has been drafied under my m\tructmns based

authorized and competent to swear to the present” Counter Afﬁdavlt }
it
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3. The Ministry has filed the seply in Civil Appeal Ne 9710 -9711 of

2028 and the same may be taken on record.

4. It is submitted that, in compliance of the Supreme Court order dated
10.08.2022 the Ministry of Environment, Forest and Climate Change
has formed a Commities to inspect and conduct an ingniry after
taking assistance of State Government and State Pollutien Control
Board (Respondent No. 3 and 4) and submit the compliance of the
NGT Order dated 08.12.2017. The Office Memorandum related to
constitution of said Committee is attached as ANNEXURE A.

5. It is submitted that the Commitiee inspected the site and submitted
the enquiry report which is attached 2s ANNEXURE B,

6. It is submitted that Ministry is duty bound and compleiely dedicated

for conservation of the flora and fauna of the country.

7. It is submitted that, before the Hon’ble Court that Ministry reserves
its right to file additional affidavit as and when required till pendert-
lite.

8. That in light of the aforementioned facts and circumstances, it is
. respectfully prayed that this Hon’ble Court may pass any order as it
deem fit.

- LS

<51, o, Tpoaitt W)
(Dr(. K. gurq%grﬂs_g}.\mm
N 'Er’nﬂmﬁiﬂm ;u:m
I Ld
nﬂm m:l t!% T
Govid of India, N&ug:qﬂ_#iﬁ
LTy, -
3 ey 1w NS
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VERIFICATION

08 FEB 200
Verified at New Delhi on this day of February, 2023 that the contents of

the above affidavit are true and correct to the best of my knowledge based

on the records; and no part of it is false and nething material has been
concealed therefrom.

DEPORENT

=1, W, guaier Awm)
(or‘.;. tci mm’wmﬂ BELVAN)
e, o o vzm?;' )
Ming! Envionnis) Forent S Cladie Chaiss
e wwe, i
Gavt. of India, New Dselhl

L 9
EFORE ME M A
B
RAJENDRA KUMAR 1
NOTARY, DELHI-R=-57

NMENT QF INDIA
SSIEEEMQ GOURT OF INDIA ¢
CGMPQUPNE;% ?%vg DELHI @& “/
Re iekar ﬂu . ctuped s 3L At anmy vl ez one
. Mebile Mo 9899446209{’ 8 FER 207
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LI . "_r

!f»"ﬂ o e 5 % 2 R TNGT 5-1512921\-PE~Par‘t(1) (Computer Ne.: 1'?:566?]_'_* = 300
1 zadizesapia/PE | - - i

! {Q . _ R A% &1wozl-i's-f'artu) e

. X t Governtisint: oﬂndzammmn: "

Miuislry of Environment, Foresls & Climate Chauge/ g, <t A ey Qﬁﬂﬁﬁﬂ?ﬂﬂ'ﬂ‘ '
Project Kleghont n{vismn;grﬁrum:nﬁtm ’

t*#ti *m

6% Floor; Vayu Wing,
Indira Paryavatan Bhawan;
.Jor Bagh Read, Aliganj,
New Dethi-110003

& maru e e i —————re o

L - Dated 1092022

" OFFICE MEM{}EANDUM _
 Subi--Civil hppﬂal 9710-9?11 of ‘2018, Coal Jndm Limiled Ve Dr Kashmma ka!mli & Clrs in tﬁe -
Suprcme Couirt of Iudiz - reg. . L ' N . ‘

"Reference is invited (o Ihe enclosed Supreme Court’s order dated 10 0322 in the Civil Appeal
'9710:9711 of 2018, Coal Indis Limited Vs..Dr Kashmira Kakari &.Crs in [he:Honble Supreme- Conit:

© of India, The Hoi®s Supreme Court; -vide. the obiove siated ordet; has directed this Midlsry o
conduct an mqu:ry after raking assistance of State Govermment and. State: Pollmion Controf Board
(resperldem No. 3 and 4) and submit the compliance of the NGT ardér dated 08:12:2017 {Copy
gdiclosed) in the. QA No. 19 of 2084, ‘Dr Kashmim Kokai Vs Ugl & O within 8 wecks.

2. ' Sinceé the matter involve. issués related 1o Forest Conservation (FC), Itopact Assessment -
(Ta),Hazardous  Subsiances Manasemmtl (HSM}, Control of ‘Pollution {CP), Wildlife (WL, and
ijeclEIeph;mt {PE) divisions: if this mmcx: 4 comntitiee fng been constinied to conduct the. cnqulry
anthe points raised in the above vefetied OA and on coingliance of the Hon'ble WCT order aind submiit
areport within 2 weeks. The compos:.tmn of-the commitles iz as follows: ,

5.0, .INam¢ & Desiguation ' T
{1 ___ iShrl. Preet Pel Singh DIG, Forest Conservation - [Chaieman.
7 Shi, Sony Stngh E, Contiol of Pollutiun ' i TIember
W3 E};m . Submhmanyam, Setentist D Hazardous Subsianees Management{Member
5™ . . ‘
T Shri. Mauna Kiifar Shall, Seatie D, I _Member : .
5 Dr. i, M.8civan, Scientist E, Project Elephant ] IMeimber corvenst

These fssups with the approvsl of the compient avhcrity.

Eacl: Asabove. :

e, ' (Dr. Rejeindr§ K
- Scientist ‘0" (Projct Elephanty

Email: kumarrajendra@nicin |

Telephone No.011- 208!9306

DISI tibutien: For information and necassary action.

AlF the members of the comrites,

Add] Chief Secratary, Forests, Gavernment of Asiam.

‘PCOR&HOFE, Government of Assam. o ) .

PCCF-& Chief Wildlife Wardesis.. Governmeat of Assam.Cuwahati.

Meimber Secretary, Pollutioh Contre! Board Assam; Bamunimaidam, Guwabati,

5 0 4 &

Cn-py to: . +
PPS 1o Secratary, MoEF&CC, :
PRSI0 DGP&SS, MoERZCC

FPS 10 ADG (FC/PT), MoEF&CC.

PES o ADG {Wt!dht‘e). MoEFRCC, -
PES'to Additional Secrerary (NPG), MoER&EC ! : .
BFS to Additianal Secretary, (’I‘I{), ‘MoEF&CC. L !
PPS Lo IGF {Wildlife), MoBFECC: ’

PS to IGE& Dirsctor {Forest Conservasion/Project Elephanl). MoEF&CC,

Ganerated from oOffice by K MUTHAMIZH SELVAN, SCLE(KMS}-PE. SCHENTIRT B, MOEFLC an D6/02/2023 10:45 AM

I T I Y ML RN I
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' . ' RAcaexiate - i

F.No.-6-16/2021-PE-Part {I)
Government of Indiq/ WRT SV
Minisiry of Environment, Forests & Climate Change/ GaiaRl, 7 AR mﬂ%ﬂiﬁ AR
{Project Elephant Division/gTt ﬂﬂ'&'ﬁ?ﬂﬁm

wRART T EN i
& Floor, Vayu Wing,
] indira Paryavaran Bhawan,
o Jor Bagh Road, Aliganj,
Mew Delhisi 10603

Dateds 4™ Janaary, 2023

Ta
The Inspector General of Forest and Director,
Project Elephant Bivision,
Mipistry of Environment, Ferest and Climate Change,
New Delhi-116083

Sub: Report of the Commitice constitnted by the Ministry of Environment, Forest and Climate
Change to coaduct ao inquiry on the camplignee of Hon’Ble NGT Judgemsent dated
05.12.2037 in O.A. No. 19 of 2084, Dr. Kashmira Kalafi Vs, Un¥ & Ors-regd.

Sir,

In pursugace of the Ministey of Environment, Forest and Clinate Change (MoEF&CC) vide F,
Nao. 6-16/2021-PE-Part (1) dated 91.09,2022 10 conduct an inguiry on the sompliance of How'ble NGT
Jodgement dated 08.12.2017 in O.A. Wo. 19 0f 2014, Dr. Kaslunira Kakati Vs, U A & Ors, the Enquiry
report of the Commitice is submitted herewith for kind consideration.

Yours faithfully,

¢ Digltally sioned by
K.M Utha m&g_:{mhamnh Sefvan

. ’ 10202201 04
i ' zh Sewam 1? 1041 49530

’, . 5. M. Selvan)
/ Scieatist *B? {Projsct Elephant)
. - (Member Convener of the Commitiee)
Ermail: kin.selvan@gov.in
' Tel: 011-20819272
Encl: Repoit of the Commitees along with |3 annexures

Copy‘tm l
I, Shri Preet Pal Singh, Deputy Inspectar General of Forest (Forest Corservation), MoEF&CC
{Chaitman of the Committee)
2. Dr. Sonu Singh, Scientist B, Contro! of Poflution, MoEF&CC (Memhcr)
+ 3. Shri M. Subramanyam, Scientist D, Hazavdgus Substance Mansgeniant (HSM), MoEF&CC
(Member)
4. Shei Munna Kumar Shali, Scientist D, Impact Assessment, 1doEF&CC (Member)
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Report of Committee Constiuted by the Ministry of Environment and Forest &
Climate Change to conduct an inquiry on the compliance of Howhle NGT,
judgment cated 08.42.2017 in the OA No 19 of 2014 Dr. Kaskmira Kakati Vs Uol

& Ors.,

Date: 4. ).2093
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1. Background

The applicant Dr. Kashmira Kakati is a wildlife conservationist who had worked
extensively on elephant habitats in the State of Assam, especially in Dihing Patkai
Wildlife sanctuary, Upper Dihing Reserve and Bogapani corridor. Dr. Kakati, in the
petition to Hon'ble NGT in the year of 2014, ré‘is’eti concerns over the Elephant
Reserve and elephant corridor which needs fo be secured for the larger
environmental goed. The Honble NGT, Principal Bench, vide judgment dated the
08.12.2017, directed following to be complied by the Central Government and State
Government with a visw to protect the elephant population and other related issues:

1) The Central Government shall in exercise of the power conferred
by Section § of the Environment Profection Act, 1988 and read
with the provisions of Wildiife (Profection) Act, 1972 declare the
ared inhabiled or used by elephants as conservalion reserves.

2} We direct registration of separate case against the Coal india

~ Limited and Ol India Limited for further enquiry in the motter
relafing to adverse effect caused to the environment conseqguent
{o the act of commission and omission i respect of oif exiraction
and caal extraction in itheir respective mines.

3) Deciare Bogapani Comidor which conhecls. upper Dehing via
Bagapani tea estates as forming part of the elaphant conridor and
issue notification in this regard, '

4) Conduct a Survey of the elephant popuialion in each stale and
consequently declare the area surraunding therelo as eco-
sensitive zone.

5} Declare south Bramhapulra elephant ranges known as Dihbing-
Patkai Elephant Reserve established on 17th Agril, 2003 by
Project Elephant as the elephant reserve/elephant corridor,

303

) We hershy restrain the Dighol Town Municipal Corporatian from _
dumping municipal waste and garbages in Difing-Patkai Elephant %WM
Reserve,

7) Respondent No, 7 i.e. Oif ndia Limitect to forfhwith siop releasing

of untreated ofl effluent in open sludge pits and seepage areas

MeSubpabwesgan
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9)

10)

11)

12

13)

14)

15)
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around oll rigs in the Digboi Ol field which falls within upper
Diling RF (East Block) and the Bihing-Patkai Elephant Reserve,
We hereby direct Coal India Limited to prevent discharge of toxic
poltulant i.e.. yellowish-orange water flowing oul of old mines,
abandoned by i within Jeypore RF and Dihing-Patkai Elephant
Reserve,

We direct Dighai Town Committes, Assam not fo allow any
construction aclivity in and around the Digbol reserve.

We direct the State of Assam to work oul a viable solution for
handing over of the abandonsd Coal mine of the Coal India
Limited o the Forest Departmant for its proper meintenance and
lo preventharm lo the flora and fauna,

We reslrain permanent structure including residence in and
around Golai Corridors by the Municipalities and Raspondent
Nos. 5, 6, 7 & & ar private individuals.

We direct Ceaniral Government o exercise ils powar under
Seation § of the Environment Protection Act, 1986 ana Wildlife
Frofeciion Act, 1972 to give legal recognition and stalus ta the
glephani comdors al Goial and Bogapani and offwer atsas (o
ensure froe passage of the endangered witdlife animals. |
Respondenl No, 1 fo mandate before any proposed development
within the established elephant habitat a prior wikilife clearance
fiom the standing committee of the nafional board of wildlife s

- mandatory.

The Respondent No. 1 shall consult Project Elephant to specially
assess the impact of development as part of EIA process and
ensure such assessment under Section 36 (4) of the Bio Diversily
Act.

We further diract the State Goverivmenis to constitute a State
Level Commities comprising of Senior Officers headed by fhe
Chief Conservalor of Forest to conduct survey of the elephant
population in each district in the State and demarcale the ares of

their habitation. M5

Phigrrfianka
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16) in the first Instanice the comniltee shall complete survey within a
period of one year and submit the repor to the Core Commiitee.

17} The Core Commities shalfl be consiituled by the Ceniral
Government through Ministry of Environment, Forest & Climale
Change to be headed by officer not below the rank of Additional
or Joint Secretary in the Ministry whao shall examine the report
received from each State and lo recommend declaration of area
inhahied by the elephants as alephant reserve or elephant
carridors by the Ceniral Government an glephant reserve.

18) The cors commitiee shall recommend to the Central Govermmont
further action In the metter refaling to protétlion of elephants,
declaration of elephant corridors, slephan! reserves and for such
other diraction as may be necessary to fulfil the recommendation
as nontained in the Gajah (Repon of the Elaphant Task Foree).

19) - The Stale level Commiltee and Core Commitine shail submit its
raport to the Tribunal within a pariod of one year from row and
the Applicant will be entitle:) to approach this Tribunal for further

direction as the eircumstances may require.”

In this regard, Coal India approacheca He Hoardble Suprame Counl of India against 1.
impughed Judgment dated 08 12 2017 of e Hon'ble NGT, Principal Bench in G.A.
Mo. 19 of 2014 directing iu register @ sevarate case for Of India Limited ang Co:
India Limitad for further inquiry info the matter relating to adverse efiects caused i
the envicenmentl. The Hon'ble Stpreme Court has directed MOEF&CC to dile &b
action taken report on the directions passed by Hon'ble NGT, Principal Benchi
0O.A. No. 19 of 2014, The Ministry had filed the affidavit in compliance of order
passed by the Hor'ble Supreme Court of India. However, in the latest order dated
10-08-2022, the Court directed the "Ministry of Environment and Forest
{Respondent no. 2} to conduct an inquiry arter taking assistance from
Respondent Nos. 3 & 4. Report in compliance of the National Green Tribunal’s
order be furtished to this Court within a period of (08 weeks”. The order

enclosed as Annexure 1. N-ﬁvb“‘lw’aw

il
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The issues raised by the Honble MNGT direction are related to Hazardous
Substances Management (HSM), Control of Pollution (Water), Impact Assessment,
Froject Elephant and Forest Conservation Divisions of the Ministry. Therefore, as
directed by the Hon'ble court, the Ministry of Environment Forest & Climate Change
constituted an enquiry committee on 1% September 20222 under the chairmanship of
DIG, Forest Conservation {(Annexure 2). The composition of the committee is as
follows:

47 | Shri. N.Subeahmanyam, Scientist D, Hazardous Substances | Member

1 [ &hel. Preet Pal Singh DIG, Forest Conservation, MOEF&CE | Chairman

# | Mame & Designation

2. | Dr. Senu Singh E, Conirol of Pollution, MoEF&CC Mermbar

Managemenl (HSM), MoEF&CC

4 8k Munna Kumar Shab, Seierdist b hnpact Assesameny, | Moember

CBI0EFROE

BT KM Selvin, Scientisl E, Projeat Flephant, MoEFEEC T 7 Member
i Convener
i

The Committee conducted its first meating on 1% September 2022 and discussed the
duectioris of Hon'ble NGT and requested the State of Assam, vide letter dated 6%
seplember 2022, to appoint a nodal person on behalf of the Principal Chief
Conserator of Forest (Respondant No 3) and Paliution Contro! Board of Assam
(Respondenmt No 4). Accordingly, Forest Departiment of Assam nominated Shsi.
Muthukumar Chief Conservator of Ferest (CCF) and Poliution Control Board of
Assam nominated Dr. Shantanu Kumar Dutta, Member Secretary, as the Nodal
person for the inguiry,
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2. Field Inazpection of the Committes

The committee (except Shri N.Subrahmanyam) conducted the field inspection from
27" to 29" September 2022 in Dihing Patkai Wildlife Sanctuary and the corridors
mentioned in the Hon’ble NGT order dated 0812.2017. One member Shri
N.Subrahmanyam of the committee conducted field inspection from 4% to 6"

Movember, 2022, The camimitiee held a meeting at Conference Hall, Makum Forest

Guard Schaol, Makum with all the concerned stakeholders i.e., representative of

District Administration, Digbai Municipal Corporation, Assam Forest Depariment,

Assam Pollution Coniral Board, Coal india Lid, Off India and Indian Qil Corperation

Ltd and MHAI. The participants list is enclosed at annexure 3.

The findings of the commitiee in respect of ihe directions passed by the

Hon*hle NGT are as follows;

Directions

Findings

The Ceéntral Government
shall in exercise of the
power  conferted by
Section § of the
Environment  Protection
Act, 1986 and read with
the provisions of Wildlife
(Frotection) Act, 1972
declare the area inhabited
or used by elephants as
Conservation Reserves,

The MoEF&CC has not issued any such directions
under saction 5 of the EPA, 1986, However, as per
Sub-8ection {1) of secltion 36A of the Wildlife
(Protection) Act, 1972, ‘the Stale Government may,
after  having consultations with the local
cormunities, declare any area owned by the
Govemment, paricularly the areas adfacent fo
National Parks and sancluaties and those areas
which fink one protected area with another, as a
conservalion seserve for profecting landscapes,
seascapes, flora and faupa and their haebitat:
Provided that where fhe conservation reserve
includes  any land owned by the Central
Govermment, its prior concurrence shall be abtained
before making such declaration.”. Therefore, the
State Government was required to declare the area
inhabited or used by elephants as Conssrvation

 FEsevVes.

The Stale of Assam is vel to declare the areas

inhabited or used by Elephant as Conservation

Reserve,

We dire¢t registration of
separate case against the
Coal India Limited and OIl
India Limited for further

The matter falls under the perview of the Water
{Prevention and Control of Pollution) Act, 1974 and
Hazardous Waste (Management and Handling)
Rules, 1989. issued under the provisions of the

enguiry in the matier refating

Mﬁﬂﬁnﬁu“‘*f“f‘“
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to adverse effect caused to
the environment consequent

to the act of commission and |

orission in respect of oil
extraction and coal extraction
in their respective mines,

Environment Pratection Act, 1986.

The Poliution Conirol Board, Assam {FCB-A) was
required to action against the sald violation and
conduct inquiry in the matter as per the provisions of
the Water (Prevention and Contral of Poilution) Act,
1974 and Hazardous Waste (Management and
Handling) Rules, 1889. In this context, commitiee
reguested PCB-A to inform that whether any action
or case has been registered against M/s CIL and
M/s OlL. Potiution. Control Board, Assam vide its
email dated 20th September, 2022 submitied the
reply thal no case has been registered against M/s
Cil and M/s OlL...

The reply received from the Poliution Control Board,
Assam is enclosed as annexure 4,

Therefare, this direction of the NGT has not been
complied with,

Deciare Bogapani Corridor
which connects upper Dehing
via Bogapani tea estates as
forming part of the elephant
corridor and issue notification
In this regard.

! elephant corridot,

The Gajah Report 2010 identified the elephant
corridors across the country including the Bogapani
Corridor, The State of Assam was requested vide
letters  dated  24/0872017, 1712017 and |
01/05/2018 to declare the comidors, including
Bogopani corridor, identified by the said report as |

These letiers are attached as
Annexure 5. -

Further, in pursuance of the landmark judgment
passed by this Hon'ble Court in Civil Appsal No.
3438-3439/2020  (Hospitality  Associafion  of
Mudumalai Vs. In Defence of Environment and
Animals &Ors} the Ministry asked all elephant range
states vide letter dated 14/12/2021 (Annexure 6) to |
implement the observation of the Hon'ble Supreme
Court. In this case, the SC had observed that
elephant corriders must be protected.

Despite the directions of NGT and the Central
Government, the State of Assam is yet to notify
Rogapani Corridor as elephant corridor.

\.‘-h

Canduct a Survey of the

elephant  poputation  in
each state ared
sonseguently declare the
area surrounding thereto
as eco-sensitive zone,

The Ministry conducts the survey of elephant
population every five years in each state in the fom
of All India Elephant estimation.

Significant and #vportant elephant habitats have
been nofified as WNational Parks, Sanctuaries,
Reserve Forest and Elephant Reserves. Some of
ihe elephant habitals have also been notified] as

] P wﬁqu
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Tiger Reserves. In addition, areas, including |

elaphant habitats, around most of the national parks
and sanctuaries have also been declared as eco-
sensitive zones. Proposals for use of area in
National Parks, Sanctuaries, Tiger Reserves are
being considered by the. Standing Committee of the
National Board for Wild Life as per the provisions
contained in the Wild Life (Protection) Act, 1972.

Deciare south
Bramhaputra elephant
ranges known as Dihing-
Patkai Elephant Reserve
established on 17th April,
2003 by Pioject Elephant
as the elephant
reservelelephant corridor.

The State of Assam have notified five Elephant |
Resarve inciuding Dihing- Patkai Elephant Reserve.
The notification enclosed at annexure 7.

However, the south Brabhmaputra elephant areas
have not been included in the Dihing- Patkai
Elephant Reserve.

We hereby restrain  the
Dighoi Town Municipal
Corporation from dumping
municipal  waste and
garbage in Dihing-Patkai
Elephant Reserve,

The Digbol Town Municipal Corporation has stopped |
dumping the municipal waste referred to in the NGT
oider.

However, IOCL is still dumping the municipal waste
generated from IQCL and OIC India townships at
the site.

Further, it is the responsibility of Dighoi Town
Municipal to treat the legacy waste as per Solid
Waste Management Rules 2016.

Therefore, the problem of garbage dumping is
continuing at the site. '

Respondant No. 7 ie. Gil
india Limited to forthwith
stop releasing of uniredted
oil effluent in open sludge
pits and seepage areas
around oil rigs in the
Digboi Ol field which falls
within upper Dihing RF

(East Block) and the
Dihing-Patkai  Elephant
Reserve.

(i Oil is leaking from underground pipelines in the
Reserve Forest,

{if) Al several places, oily sludge pits of abandoned |
wells have been jound and natural drains pass
through these pits.

{iiy Ol spill have been found in several ob
producing wells and Crude Gathering Stations.
No fencing had been provided at these well
sites.

{iv) More than 80O wells have been drilled since the
operation of Burma Oil Company Lid. OIl India
Lid does not even have the inventories of these
abandoned - oil wells, lat alone treatment of
these pits. _

(v} In the three oil sludge remediation sites visited,
the remediation has not resuited in complete
canversion of oily sludge into biodegradable

matier, They do not even maintain the

7
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inventoss of abandoned oil wells.

| Off india Limited has been unable to stop the

release of untreated oil effluent in open sludge pits
and seepage areas areund ofl rigs in the Digbol Oil
fiald.

We hereby direct Coal
India Limited to prevent
discharge of toxic pollutant
L.e. yellowish-orange water
flowing. out of old mines,
abandoned by it within
Jeypore RF and Dihing-
Patkai Elephant Reserve

We direct Digboi Town

Committee, Assam not to
allow  any  construction
activity in and around the
Dighoi reserve.

&

We direct the State of
Assam to work out a
viable solution for handing
over of the abandoned
Coal ming of the Coal
India Limited to the Forest
Department for s groper
mainienance  and o
prevent harm to the flora
and fauna

{iy Waste water or seapage water from coal mines
is in yellow colour is due to presence of Pyrite
{fron disulphide). '

(i} Natural seepage from Tirap coal mine is
entering Ledo Pani Nalla and the Malia flows
into Buri Dehing river.

(i) Ewen though wastewater collection pits, settling
tanks and Effluent Treatmént Plant (ETP) have
been established, the said facilites are not
operational.

Coal India Limited has not laken any steps to
prevent discharge of the toxic poliutant flowing out of
old mines.

Town Committee has taken the position that the

area is not under their jurisdiction. They have also

not taken up the matter with other Authorities having
jurisdiction over the area in cqusstion. The
communication raceived from the Digbot Town
Committee is enclosed at annexure 8.°

Therefore, action is yet to taken on this NGT
direction.

The State Government did nol fumish any
record/document regarding any action being laken
up ta work out viahle solution for handing over of
abandoned mines of Coal India to Forest
Department. Ths details requested from the state of
Assam are enclosed at annexure 9.

In several abounded mines, the struciureshouses
constructed by GCoal India were found infact
Further, these houses/structures are occupied, It
was the responsibility of Coal India to remove these
structures at thelr cost, restore the area o original
status and physically hand over the abandoned coal
mines, free of all encumbrances, to the Forest
department.

Therefore, it has been concluded that this direction
of the NGT is yet to be implemented.

N Sy it
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We resirain permanent

structure including
residence in and arotind
Golai Coridors by the
Municipalities and
Respondent Nos. 5, 6,7 &
8 or private individuals

The site visit revealed that Golal Comridor is no
longer a viable corridor for passage of elephants,
This corridor is already blocked due to construction
of permanent structures. Further, no sieps have
been taken regarding permanent struciures present
in the Golai Corridor. Photographs are enclosed at
annexure 10.

The NGT direction has not been complied with.

12

We direct Central
Government to exercise
its power under Section 5
of the Environment
Protection ‘Act, 1986 and
Wildiife Protection Adt,
1872 to  give legal
recognition and status to
the elephant corridors at
Golai and Bogapani and
other areas o ensure free

passage = of the
endangerad wildlifé
animals

The Gajah Elephant Task Force Report, 2010

recommended that critical elephant habitats and
corridors that come under the PA network should be
considered for declaration as Community and
Conservation Reserves.

The Ministry has already asked the State of Assam
to notify corridors identified by the Gajah Elephant
Task Force Report, 2010 including Bogopani and
Golai Elephant ocorridors, vide letters dated
2410812017, 17132017 and 01/05/2018.  The
communication delails are enclosed at Annexure 11.

Further, the MoEFCC has not issued any specific
diractions under section 5 of EPA, 1986 directing the
state of Assam to give legal recognition and siatus

to the elephant corridors at Golai and Bogapani and |

other areas. However, State is empowered (o
protect and declare such areas as a Prolacted
Areas under the Wildiife (Protection) Act, 1972.

These elephant corridors are yet to be notified by
the State Government.

3

Respondent No. 1 to

mandate  hefore  any
proposed development
within  the established

clephant habitat a prior
wikilife clearance from the
standing committee of the
national board of witdlife is
mandatory.

Committee of National Board for Wild Life (NBWL).

 Significant and important elephant habltats have |

been notified as National Parks, Sanciuaries,
Reserve Forest and Elephant Reserves. Some of
the elephant habitais have also been notified as
Tiger Reserves. in addition, areas around mest of
the national parks and sanctuaries have also been
declared as eco-sensilive zones. Proposals for use

of area in National Parks, Sanctuaries, Tiger ;

Reserves are being considersd by the Standing

1 Commiltee of the National Board for Wild 1.ife as per

the provisions contained in the Wild Life (Protection)
Act, 1972.

Further, Inspecior General of Foresis and Directar,
Project Elephant is also a member of the Standing

4
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14 {The Respondent No. 1

shall  consult  Project
Elephant to  specially
assess the impact of

development as part of
ElA process and ensure
such assessment wnder
Sgction 36 (4) of the Bio 0
Diversity Act,

(it}

(iity

{iv)

The A Division, MoEF&CC has reported that they |-
I have been consulting Project Elephant Division
| while granting &C to in Elephant Coreidors, Elephant
Reserves, &to.

The Standard Terms of Reference (ToR) issued by
MoEF & CC far the EIA process mentions that

Siatus of forest clearance for the use
forest larid shall be submitted,

Copy of the application submitied for
clearance under the Wildife Protection
Act, 1972 to the Standing Committee of
the national Board for Wildlife if the project
site located within notified Eco Sensitive
Zone, 10 km vradius of National
Park/Sanctuary  wherein®  final ESZ
notification is not in palee as per MoEF &
CC Office Memorandum dated 8/8/2019.
The projects to be located within 10 km of
the  National Parks, Sancluaries,
Biosphere Reserves, Migratory Corridots
of Wild Animals, Eco Sensitive Zone and

Eco Sensitive areas, showing the distance :
beiween lthe project site and the said

areas,

Wikllife.  Conservation  Plan  duly

authenticated by the Competent Authority |

of the State Government for conservation
of Schedule | fauna, i any exist in the
stucly area.

One such sample ToR is annexed at anhexure 12,

From these ToRs, it is c¢lear that assessment as
mandated under section 36(4) of the Bio-diversity
Act is dully carned out,

15 | We further direct the State
Governments to constitute
a State Level Committee
<~ | comprising  of  Sehior
Officers headed by the
Chizf Conservator of
Forest to conduct survey
of the elephant population
in each district in the State
and demarcate the area of

cormgniftee shall complete y

Al India elephant estimation is done every five years
through the State Governmenis/ T Administrations,
by Project Efephant,

The States are yet to constitute the committee.

0
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survay within a period of
ong year and submit the
report to  the Core
Committee.

17

The Core Committee shall
be constitited by the

| Centra Government
' through Ministry of
Environment, Forest &

Climate Change to be
headed by officar not
befow the rank of
Additional or Joint
Secrefary in the Ministry
who shall examine the
report received from each
State and to recommend
declaration of  area
inthabited by the élephants
as elephant reserve or
elephant corridors by the
Central Government an
elephant reserve

18

The core committes shall
recomrnend to the Cential
Goverament further action
in the matter relating to
protection of elephants,
declaration .of elephant
carridors, elephant
reserves and for such
other direction as may be
necessary to fulfi the
recommendation as
cortained in the Gajah
{Report of the Elephant
Task Force

19

The State

Commiitee and Core
Commiitee shall submit ils
report 1o the Tnbunal
within a period of one year
from npnow and the
Applicant will be entitled to
approach this Tribuna! for

further direction as the

circumstances may

Level

The Core Commiltee has already been constituted
in the form of Steering Comnitlee of Project
Elephant. This commitiee is chaired by the Hon'ble
Minister EF&CC. The mandate of the committee is
to review the implementation of Project Elephant
and provide suitable guidance from firne to time for
which the commiitéee may meet as and when
necessary.

The Steering Commitiee is the apex committee of
Project Elephant, constituted since 1995 1o review
the implementation of the Project Elephant Scheme
and provide suitable guidance from time to time to
the Ministry. Seventeen meefings have been held
till dated (20.12.2022). Pursuant to decisions taken
in the aforesaid committee, directions have heen
passed to the State Governments regarding the
decision taken in the Steering Commiittee meeting.

Further, the MoEF&CC has also constituted a
Central Project Elephant Monitoring  Commitiee
(CPENIC) on the request of Hon'bie Supreme Court
in the Writ Petition (Clvtl) No, 489 of 2018. The
committee had its 4™ meeting at Periyar Tiger
Reserve, Kerala on 13th August 2022,

The details of the Stesring Committes and (‘PE:MC
are enclosed at annexure 13,

| Vide order dated 02.05.2018, the Frincipal Bench,

NGT in Writ Petition No. 246 of 2018 directed
MoEF&CC to file compliance report in respect of
directions issued by NGT in OA 19 of 2014
{Kashmira Kakati Vs Uol & Qrs).

In eompliance:, the Ministry had filed the compliance
report before the NGT,

The State Level Commitiees are yet to bhe

gonstitutec,

11 M Gt {
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The commitiee on the view that most of the directions passed by the Hon'ble
Tribunal judgement dated 08" December, 2017 in O.A. no. 19/2044 Dr. Kashmira
Kakati Vs, UOI & QOrs., has not been complied with the State Government of Assam.
As the area adjacent to the Dihing-Patkai Elephant Reserve is very critical for
elephant and other wildlife, it is important to protect these habitats with priority for
long term conservation. Resioring the Golal and Bogapani elephant corridors are
very crucial for movemeni of elephanis between the habitats, 10CL Petroleum
Products Disposat Tenvinal, hotels and number of resideniial building are effectively
bloeking the movement of elephants especially in Golai corridor. The State
Government needs to address these issues on the top priority.

L T Y )

Signature of the committee members /J)jil '
g b
oL
1. Shii. Preet Pal Singh, DIG, MokF & CC: e

L

. o
2. Dr. Sonu Singh, Scientist E, MoEF & CC: ’a ot

3. Shri. Munna Kumar Shah, Scientist £, MoEF & CC: ML“’M

4. Shri. N.Subrahmanyam, Seientist 1, MoEF&CC: M:":,Mww‘-

Dr. K.M.Selvan, Scientist £, MoEF & cct\a\b\’f\ﬁ‘{r\f}ﬁ(f,f

o

L¥4

require.” ; - - - ;
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ANNEXURE-1
1

ITEM NO.165 COURT NO.11 SECTION XVII

SUPREME COURT OF INPDIA
RECORD OF PROCEEDINGS

Civil Appeal HNo(s). 9716-9711/2618

COAL INDIA LIMITED Appellant(s)
VERSUS

DR . KASHMIRA KAKATI & ORS. Respondent (s}
IA No. 165107/20621 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 107966/2018 - STAY APPLICATION)

Date : 10-08-2022 These matters were called on for hearing today.

CORAM :@: HON'BLE MR, JUSTICE AJAY RASTOGI
HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Appellant(s) Mr. Vikramjeet Banerjee, ASG
’ Mr. Neeraj Kumar Gupta, AQR

Mr. Lilian Kadam, Adv,
Mr. Rahul Verma, Adv.
Mr. Ranjeet Kumar Singh, Adv.
Mr. Arti Prasad, Adv.
Mr. Abhishek Kumar, Adv.
Mr. Shivam Singhania, Adv,
Ms. Shruti Agarwal, Adv.

For Respondent{s) Mr. Sanjay Upadhyay, Adv.
Ms. Eisha K., Adv.
Ms. M. Bachani, Adv.
Ms. Mayuri Raghuvanshi, AOR

Ms. Aishwarya Bhati, ASG

Ms. Archana Pathak Dave, Adv.
Ms. Kirti Khangarot, Adv.

Mr. Ameya Mahadik, Adv,

Mr. Pashupati Nath Rajdan, Adv.
Ms. Shibashish Mishra, Adv.
Ms. Ruchi Kohli, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Avijit Roy, AOR

s@%gﬁgm M/S. Trust Legal, AOR
e Mr. Shuvodeep Roy, AOR

Mr. Arnab Singh Deo, Adv.

Mr. Sridhar Potaraju, Adv.
Mr. Gaichangpon Gangmei, Adv.
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2
Ms. Shiwani Tushir, Adv.
Mr. Raghav Sethi, Adv.
Ms. Simran Gupta, Adv.

UPON hearing the counsel the Court made the following
ORDER

We have heard learned counsel for the parties for some time.

It is brought to our notice that against thé order of the
National Green Tribunal dated ©8.12.2017, in the first instance,
there was an order of status quo which was directed to be
maintained by the parties. In the meantime, by an order dated
14.09.2018 and by subsequent order dated 07.01.2022, Union of India
was directed to file a current status report regarding the steps
taken for implementation of the directions given by the National
Green Tribunal.

Although, the status report has been filed by the Union of
India but taking into consideration the material on record, we
consider it appropriate to clarify and permit thé Ministry of
Environment and Forest(Respondent no. 2} to conduct an inquiry
after taking assistance from Respondent MNos. 3 & 4. Report in
compliance of the National Green Tribunal’s order be furnished to
this Court within a period of 08 weeks.

Advance copy of the report be made availahle to the respective
parties and parties are at liberty to file their objections, if so
advised, within two weeks thereafter.

List on 30.11.2622.

(MONIKA DEY) (ASHWANI THAKUR)
COURT MASTER (NSH) ASTT. REGISTRAR-cum-PS
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ANNEXURE-2
F.No. 6-16/2021-PE-Pari(1)
Government of India/ 5T BAR
Ministry of Environmment, Forests & Climate Change/ WofaRor, 21 3 STeamy wRaei= 9wy

(Project Elephant Diviston/grely uRaismr frsmm

£RRFRSBRR
6" Floor, Vayu Wing,
Endiva Parvavaran Bhawan,
Yor Bugh Road, Aliginj,
Néw Delhi-1 10003
S Dated 1.09.2022
FFICE MEM UM

Sub:. Civil Appeat 97109711 of 2018, Coat hulia Limited Vs, Dr Kashmira kakatl & Ors fo he
Supreme Court of India < rep.

Reference is invited to the anclosed Supreme Cout's order dated 10,0822 in the Civil Appeal
9710-9711 of 2018, Ceal India Limited Vs. Dr Kashmirz Kakati & Ots in the Honbl: Supreme Court
of India, The Honble Sugreme Coun, vide the above siated order, has dideted this Minisiry to
conduct as inquiry afler taking assistonce of State Government. aid State Pollation Control Board
(l‘{.Sp()l!dL.ﬂl No. 3.and 4) and submit the compliance of the NGT order dated 08:12.2017 (Copy
enclosed) in the OA No. 19 of 2014, Dr Kashmira Kakati Vs, Uol & Ors within 8§ weeks.

P Since the matier involve issues related ko Forest Conservation (FC), Impact Assessment
(IA) Harardous  Substances M*magt:menl (HSM), Control of Pollution (CP), Wildife (WL} and
ProjeciBlephant (PE} divisions, in lhis comeéxt, n committee has been constituted to conduct the enquiry
onthe points raised in the above referred OA and on comp!iance of the Hon'ble NGT order and submit
areport within 2 weeks. The composition of the commiltee is-as follows:

SN0, [Namse & Designation
1 Shel, Preet Pal Singh DIG, Forest Conservation Chairman
73 Shri. Sonu Singh E, Control of Pollution {Member
3 Shri. N,Subrahmianyam, Scieatist D, Hazawdous Substances ManagcmemIMcmber
(HSM)
E Shei. Munna Ewnar Shaln Scientist D, 1A IMember
3 [, K. M.Selvan, Scientis B, Project Eleplant “[Member convener

These issies with the approval of the cormpetent authoricy.

Enck: Asabove, 3
(Ir. Rajendra Kusiiar)

Seientist *C" (Project Elephant)
Emaif: kumirrdjendra@iie.in
Telephoiie No. 01 1- 20819306

Distribation: For information and peeessary action.

All the members of the commiitee.

Add] Chiet Secrulsiry, Forests, Government of Assam.

PCCF&HoFF, Governmant of Assam.

PCCF & Chief Wildlife Wardens, Goverpment of Assam, Guwahat),

Member Secretary, Pollution Control Board Assani, Bamunimaidan, Citwabati.

& o & o6

Capy to0;

PPS to Secretary, MoEF&CC,

PPS w0 DGF&SS, MoEF&CC

PPS 0 ADG (FC/PT), MoBEF&CC,

PPS 1o ADC (Wildlife), MoEF&CC.

PPS 10 Additional Secretary (NPG), MoEF&CC.

PPS 10 Additional Seeretary {TK), MoEF&CC.

PPS 10 IGF (Wildiife}, MoBEF&COC,

PS 1 1GE& Directlor (Forost (‘{mwrvaltonﬂ’m;ec! Elephant), Nl()i_l_&(_'(_'

* &4 o « & 4 & 0

b/ IV
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Paliution Control Board:: As=am _ . 320
Regipal GHive- Ditvugach, PO & Dist- Dibragarh. Fhoa s My-0372-3323527 _ ANNEXURE-4
Eorngih spebdih ruraehifid puiait. com. e dibrusa i@ oehasam, o

Weligiter wwer.pr bnssam. org

No. RO/IBR/T-3953/2014-15/12

Dated Dibrugarh, the 79" Septembiet’2022

To,

0ir Sonu Singh

Scientist-E{(Additional Director),

Winistry of Envivonment, Forest & Climate Change,
Govt of Intdia, New Delhi

Sub: Committee visit to Assam in compliance of Hon'ble Supreme Court Ordar-Reg

Ref: Queries put forward by the Enquiry Committee email dated 27.09.20232

sir,

With reference Yo the above stﬁ:’_je-‘.:l;f | have the Honour to forward the reply to the Queries put forwarded by the
enguiry commiitee vide email dated 27.09.2022 for favour of your peatiful

Enclo: As stated

Yaurs faithfully

T;é{iﬁglw

Regionat Exedulive Enginesr
MEMO: NO: ROJDBR/ T-3951/2514-15/12-A Dated Dib, the 29™ Sept’ 202

Copy to: 1) The Member Sewretary, Poliution Contre! Board Assam, Bamuaimaidam, Ghy-23, for favour of your kind
information.

Yours Faithfully
w‘f '
{F.Pegu)
Reglonal Executive Engineer

P.CBALR.C, Dibrugarh

Head Oflice: Baminimaidam, Guwahati-78[021, Assam: India
Phone: 2632774& 2550258 :Fax : 0361-2550239; Gram; POLLUTION CONTRQL
C-mail:memborseeretary@pcbassam.org; Websiteiwww.pebassam.org
Regionsi Offices al: Ditwugarh, Golaghat, Sihsagar, Nawgaon, Tezpir, Guwahati, Bongaigaon & Sikhar
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Query 1: The details of the case regisicred against Coal India and Oil India regarding the damage 321

caused ta environment during commissioning and uperations. [information 1o be provided by Coal
Iricdha, Oil India and SPCB].

Reply: Poellefion Control Board Assam had not registered case against O India Ltd. & Coal
Indisa.

Query 2:Number and statiis of wells and pits for collecting efffuent/sludge and there remediation
and estimated cost for retedidtion [infermation fo be provided by Cil India].

Ouery 3; Procedure followed for treatment of oil effinent from ol rigs in Digbai oii field
[Infermation io be provided by O 1ndial.

Query 4: Inspection report of oil efftuent treatment plant and studge pits from rigs in Digboi oil
field since Hon'ble NGT directions in the matter {information to be provided by SPCRI.

Reply: Inspection report net prepared. For 1ast 20years, ro drilling sctivity was earrvied ont
in Dighii Oil Field a3 per inferination frow Gil ladia Limiled. No Efftacnt iréatment plant

or new slndge pits were seen. Usuaally for diif] sites, they install Mobile Efflocni Treatment

Plant and consivact HDPL lined pite for storage of efiffuent and other aclivities.

Query 5: Inspection report of abandoned and operational mines wrd, discharge from mines since
Hon’ble NGT directions in the matter [information to be provided by SPCB),

Reply: Inspedtion report not prepared However, water and sofl samples wore collected from
various sources of eoal mining operation ares on 04.01.2021, 03.03.2021 & 08.03.2021 and
reports are encigsed as Annexure-A.{Coal India Ltd was non-operational Jor 1a3f twe years.
Production started again irom February'2022 onwards)

o
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== POLLUTION CONTROL BOARD, ASSAM
Q‘gw Depantment of Environment ang Forests, Governiment of Assam
j? Barsihurrigidan, Suwehat-781021, Assam
H’v‘? WEESHA! YR ORI T £0Y
ANALYSIS REFORT GF TC-01/21
SAMPLE INFORMATION
1 Sourcg: Water from Vihak OFF Idtining pithvole)
2. Lbooetom MZTEIE4R 08 L E-95TI0ETEIZ
& [iate & Time of Callection © 262710104 517250 i
4. Date of Recwip BT AL R
5. Dullected By S A T Handigus, 88
ANALYEED PARAMETERS:
: Bischarge Standard
o _ (a5 per SCHEDULE vt
of EF Act,1986)
: pH | 4.9 53580
i Qi & Groass (0806 B3 mg 10 mglt
Broshamical Caygen Spmane [BOD 43 mgil a0 mgh
Thernigal Sxygen Demand {00 1hE mgl 250 g
Suepandsd Splid {89} 7.0 mah gl e
Niftrate 25 M .2 g 505 mel
Fhamile Compounds 2l mpd i,
] Fhosphgis as P G| o Comgh
Suiphie 83§ BLL mgd] Z mgh
Havayaternt Chromlum EDL mgh 0.9 mgh
Twial Chromium 5.07 mgh Z ingil
"' Lz £.08 eyl £ gl
herpury BIN, mafl 20 mgh
. Zian o1 BRG mg! £ gyl
Niczel 1433 mph 3 oyt
E Conper U 27 mgil 2 mgh
I Cadmium EOL madi Z gt
"B Balow Deteclable Limi
Femars: The walsr sample is Tound to be stightly scldic
o '{Q/

o, Laboreory

| FCB, Assam j
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%3 POLLUTION CONTROL BOARD

D, ASSAM
Deparimertt of Enviranrent and Forests, Govemment of Assam
Bantintmariar:, Guwahal-781827. Assam
webells Wy Debassam oy

ANALYSIS REPORT OF TC.02/21

SANPLE INFORMATION

Sovrcs. Water from Reatiside Svaln of Tikol QD% greg
Location: N-27°1548 33307 & B-95°4305. 7972
Date & Time of Collection 20210104 af 811
EIT 0

Wir D kandiceg SA

P

(&[]

Date of Recsint
Collzeted By

ANMLYSED FARAMETERS:

Discharge Standar

{as per SCHEDULE Wi

of EP Act,15%4)
o g 3,880
O & Grease {&E 1.4 gl 10 mgy/]
Aiozhemizal Qxygen Semand {BOT 2.5 mgh 30 rsgd
Cremical Orygen Blemand (G003 47 G mad 250 magl
Susnendsd Sabd (8F) 2.0 maf 160 gyl
Nitreiz B N 4 mgl 5t mah
Prenctic Compounds BOL rgs t gl
Praspiate as F 2 1hgA £ gl
Sulphide 25 § BOL mg 2 mg
Flzzawvalent Chromiusm EDi. gl &1 mgdh
Totg Shrowum 0134 Mgl 2 mgd
Lead L8 gl 1 gl
Percury 30 mga 2o pagd
et D255 gl G gl
Mighes 1S mgh 3 ragh
opoer 2O, ey 3 mnd
Cadtmium Bl mga z g

*B0L.; Below Dotentabla Limi

Keivtark: Al the paremeters are found 1o be within ths Toigranee Limic

e, Labomatury
PLE, Assam
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;“N ?GLLU i EGN CON F R@L B@ARD A&b»—’&'\’l
,,gw Department of Emdranment and Forests, Govarnmant af Assam
E@’ - ' Barninumaddan, Guwehai-781021, Assam
LAFN waiBile v FibRE IR0
ANALYSIS REPORT OF TC-03/21
SANMPLE (LIFORMATION
v Sourne: Water from Lads Katcha Mulish
2 Date & Time of Collectior . 2021-07-0< 21 {130 &3
1 Daie of Recsipt 20210108
4. Collected By CRr D Hendigue B4
AMALYSED FARAMETERS:
Discharge Stendard
' {as par SCHEDULE W
i EP Act,1386)
i B 3.3-8.8
Ciit & Greage {O&G) B0L g 10 mgh
| Bisehammnz Cuvgan Demand (BOGY 2.8 mefl 380 mof
Chemizal Oxygen Demend (SO0 8.8 magd 50 g
Susperded Salid (59 450 mail 190 mgf
Mitrsite g5 M 3 mgl 5C mgi
: Phanole Compounds BOL migl 1 rigd]
PFhosphale 25 7 0.7 mgl) B omegh
Buinhidas as 3 BOL g £ uiil
Hexavalent Chramium BOL mgrl 0.t gl
Toial Sheomiym 2074 mgil 2 mgl
Lead DR raget .1 mgh
Mereery 801 moit 251 ragh
zine 1918 mgh 5 mgi
: Mizker 5843 g 3 ragd
SODTET 0L myd 3 gl
Esdmium SO il 7 mgh
;. *ROL: Getow Datectadle Ll
‘? Femark: Al the parameters are fousd 1o ge within the Tolsrance Lkt
,_ff;\ y
LN X
% e :
5 i'e, Lahorsiony -
3 POB, Assam }
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= POLLUTION CONTROL BOARD, ASSAM
_ ;ﬁ [/ Department of Envionment and Forests, Sovernmern; of Assam

Baminumaidan, Guwahat-TR1021, Assam
WeDRIG A B L EES IR0

ANALYSIS REPORT OF TC-07/21

SAMPLE INFORMATION

1 Seurck. Sagnaded waler of Teap QOF

z.  Date & Time of Collssiion
3 Datz of Feosipt
4 Colizoted By Towr B Handicee Sa

ANALYBED PARANETERS:
Bizcharge Standard
{5 ey STHEDULE VI

_ of EP Ae1,1986)
pH . 43 55940
il & Grease (DG DL i 2 g
Biocheraizat Gxygen Benand (BODY 27 g 22 ma
Chamical Quygen Degand (S00y G2 250 enh
Suspended Build {85) 24 7 maf 140 mgh
Nerae =5 M 1.8 mg 53 gl
Pharalic Cumpounds S0 mon 7 gl
Phasphame as P 0.4 mgll & el
Stiphite 25 8 ' S0L ma! = ma!
Hexavalsn: Chromium B0, mge L Fragdt
Toiz: Chycenium 0052 mighd 2 mght
Lear - LAY I gt Boimg!
Marcury 20L migh 307 mal
Eire 0328 mas ooy
tlickat 2 rriggt
Zoposr I g
Sadmium B0 mgil Emgr

‘BhOL: Balow Delectable Limit

Remszrk: Tha water sampls is found {¢ ba guidic.

g rh '
AR i
vt. Laboratory

ACE, Assam '
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POLLUTI@N CU\TR{)L BOARD ASSAM

W Deparirmeant of Environment and Foresis, Government cf Agsam
P Baminumaidan, Guwahat-781021, Assam
é‘@jj@r welrste W Debagsam.org

ANALYBIS REPORY OF TC-08/21

SAMPLE INFORMATION

| Bourse 'Waier from Saruiian Mulish
2. Dats & Time of Coligctiar © 2021-03-07 at 42:50 P90

3 Daie of Receipt CFORLR-04
4. Colimsied By Bir, B Handigus, 8A

ANALYSED PARAMETERS:

Bischarge Standard
tas per SCHEDLLE VI

_ of EF Act,1986)
gt 51 55350
Ol & Greage {0203} BOL el 0 mgit
Blpgnamica! Drygan Demsand (B0 1.4 mgit 30 mpgt

CThemizy! Cuygen Demand 10000 4.8 mgh 28t rngh

Suspsndad Solid (55} 42 80 mafh 180 mg!
Miraie as N 0.1 gl B ruagh

Freniche Compounds Bl mapd 1 mgl .
~hesphate as P 0.1 mg! 8 gt
) Buiphide as & BDL mg 2 migfl
' Hezavalgnt Chramivm BOL 01 madt
Teta! Cheomium B gyl 2 mgd

Lasd (.085 mg# ¥ g

tfieroury B0L g .01 mgs
Zine D078 gl 5 ezl
Nickei Q088 mp 5 madl
Gopper 201 matt & moH
Cacimium L mgh 2 migh

“GDE Betow Detectable Limi

Famark: Al the paramsters sre found {0 b within the Tolarsnce Lirmil,

{;Q
1“' “

e L_abp;awry
FOB, dasam
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&2 POLLUTION CONTROL BOARD, ASSAM

L7 Departiment of Envispoment and Forests, Govemiaant of Assam
- \lg ) Baminutnaiden, Guwahal-781021, Assam
”){E; 3& WSS WA DEDIS SaT O

ANALYSIS REPORT OF TC-08/21

SAMPLE iNFORMATION
v Sourse. Soil Sampls fram padaly fisid of Lado gaon
2. Dale & Time of Callectorn - 20210308 at 51.00 PM
3 Dats of Recaipt - B -0508
# Qollectsd By e Wi . Handique, 5A EES
ANALYSED PARAMETERS:
g+ (3:48) 5y
Qil & Greass (O80T} 80l mgikg
gty Non-lgrutiple
Chromium {T) (.144 maikg
L=ad as Ph (.92 miglkg
Zie s Zn 1428 mgfkg
Coppier as Cu 0284 mafkg
Nickat a8 M 1.248 moiky
Cagimivm as ©d oo mghg
Mercury ag Hy 8DL mgky

BOL: Below Drtogiable Limi _

N

Pl A
STy F

i.-x’-f{'...f

i, Label'ﬂ 34} 3%
PL&, Assam

4
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2= POLLUTION CONTROL BOARD, ASSAM
45>

Drepartmani of Envireoment and Frrests, Govemmang of Sissem

b

Flarainumaidan, Guwahad-7819021, Assam
weE Rata e peBE AT oTg

AMALYSIS REPORT OF TC-10421

SAMPLE INFORMATION

.

Z.

i

.

Source: Soit Samle from paddy Jeid of Cigs gaso

Cats & Time of Calecian -

Date of Raosipt
Colimetiad By

ANALYSED PARAMETERS:

b W BT

Ol & Grease 1O4G)
lgneioliy
Ciremien 1)

Lezd as Mk

Zinc as In

GCopper as Gy
Nicteal 32 ™I
Cadmium a5 Cd

Meroucy 8z Hg

204 Below Deiectabls Limit

IO3-05-08 2L T115 P
2{.31 -B3-0k
W D Handwus 88

53

BoL. mg:“ﬁ':g_
Non-igrittls
3,178 moske
1264 mgfkg
1.028 madsgg
328 malko
1296 mgsg

2o mpeg
201, imidka
7
a‘#;l’}\\]l -“"f
NS
WV

e, Laboratory
POE. Assam

328
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Depariment of Envirohmant and Forests, Governmant of Assam
Bamimumaidan, Guwahai-TB3021, AssEm
swabsllaowl Gens S ong

ﬁ POLLUTION CONTROL BOARD, ASSAM
/4
AT

ANALYSIS REFPORT OF TC-11/21

SAMPLE IMFORMATION
1 Source Soit Sampeld far aaddy feld of Samukgzn gaon
7 Duwte & Times of Colizction  2021-03-0F a1 & 35 &M
1. Date of Fecsipt 20335
5. Gotlzoed By © oM Do Ratdinue. B4

ANALYSED PARAMETERS:

pH (15 5%

il B Grease (ORG) B0l mgig
fgnitioiliey Mon-ignitinke
Chromrmm | T (L2 mgdkg
Lead as P CREd rnika
Zinc 28 Zn [.258 moikg
Copper as T 0,232 mphig
Nichel a5 Mi 11358 mgdhg
Cadmium a5 Cd BOL mgfen
Mercury 28 Hg 20L mafka

B Balow Detectablie Limi:

¥ ,\ L
~ *'} ]'“\. e
v
\_ ;-"{|I o

LS L

ife, Laporainry
Ry, Aszam

=
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POLLUTION CONTROL BOARD, ASSAM
Department of Envisprusent ang Forasls, Govemment of Assam

Saminumaldgan, Gowabati-TE100 Asgan:

HEhE LR v SobEsa By

ANALYSIS REPORT OF TC-13/21

SAMPLE INFORMATION

Lo ESgurce Sail Bample fraey raEulty fistd of Lede Coal pars gaor,
2 Dete & Tt of Doligotor © 204120308 G P

% Dats of Receln 200308
< Collecied By Mr D Handique. 84

ANMYSED PARAMETERS:

Ak (153 57

il 3 Gramse (0&) BIX. maikg
ettty Mon-fgrilibia
Shromim (1) C gl Mg
Leae a3 P 0 055 mglkg
Zing as P 1051 ngkg
Copper 23 Cu 0. T74 mivkg
Nicksl ag NI 144 gy
Cadmiitn gg G BOL. mglig
dercury as Hg BEL mafia
EDL: Below Datectabie |imit o
i\
L 13 i .
i L

o, Lavoratory
FCE. Azsam
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Departmant of Bnvironuent and Forgsis
Baminumaiden, Suwahai-7a1021, Asgam
WerlaHE AR HCD SISm0

Sovernman of Assar

POLLUTION CONTROL BOARD, ASSAM

ANALYSIS REPORY OF TC-12/21

SAMPLE INFORMATION
Bource, Soil Bampls fram oeddy H213 of Bod gaon.

N
3 Date & Time of Colledion .
3. Daw of Hegeipt
4 Lollscied By

ANALYSED RARAMETERS:

-

M (151

il & Grazse (OAG)
lgr ity
Chromium (T

Leod g8 Ph

Zine @s Zn

Copper s Gu
Nickal as M
ademiun a5 O
nerclry 33 HY

B Below Detentalie Limi

20240308 at ol

AL TE0D

50 {4

rdr L ’-‘r,,rjd'[q't_;a‘l S,

i3

B masrg
Non-eatialg
1y 183 Moy
5055 mgikg
0.882 mutkg
£ 202 mgikg
JENE mgfig

BLN mging
B mighaky

e

‘| .'/ I.“)

ife, Labérairy
POB, Assam
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- ANNEXURE-5

¥ No.6-15 /2017 P&
.  Govérnment of India.
Ministry of Envivonment, Forest and Climate Chatige
Project Elephatit Division
Indira Paryaviran Bhawan
Vayr Wing, Jor Bagh Road, Aliganj
NEW Delhi- 110063
Dater o Angust, 2017

Bubi Order of the Hon'ble Suprewe Coust dated 04-08-2017 in Writ

Petition (€] no. 275 of 2015 titled Vidya Atbreye & Anr.'Vs.
Union of indis Qra,

A

i,

Kingly find enclosed the ordet of the Hon'ble Supremie Court. érder
at. M—ﬁﬁ-ﬁﬁl? Writ Petition [ no. 278 of 2013, wherein the Hon'hle

Supreme Court has directed the MoEF&CUC io consider pm;ecuqn of 27

high prigrity clephant ¢orridors. in pine Btates by acquiving land, i
nECeRSAIY,

In this vegaid, you gre requesied to assess the feasihility of
profecting thess cortidors in your respeetive state and i any, land
acquisition. is €5 bedone, niake it cxpeditiously. .

If any financial assistarics is regiiiived for this tagk, the Ministry may
consider funding it, subject to budgstany restraints.

I is further reqiested to furnish an action taken report withiu 60
days Yor fling of the affidavitin Hon’ble Supreme Court.

Yours faithfully,
"c__._ﬂ'—‘_“i

a - --q
iR & Sﬂmﬂmﬂ
Inspector General of Foresis &
Ditestor, Fiojéct Blephant
Telefer: GFL 2‘4695,*292
E-wmaik 13:9:}‘-51-&@1]‘: i

Ensk As above
Copy for lind Inforsmation and necessary nction to

The Chisf Wild Life Warden , Goverament of Uttrakhand.
The Chisf Wild Life Warden, Gavemmsnt of Odisha.
- The Chief Wild Life Warden, Government of West Bengal.
. The Chisf Wild Life Warden, Government of Assarn,
‘The-Chiel ' Wild Life Warden, Government of Asutiachal Pradesh:
The Chisf Wild Life Warden, Government of Megbalaya.
The Chief Wild Life Wearden, Government of Exrnatake,
The Chief Wild Life Warden, Government of Taminadu.
. The Chief Wild Life Warden, Government of Kerala.

332
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~N € 1
TR NO. 6 COURT MO, 1 SECTION PIL-W
€ SUPRENYE COURD G6F INDIA

- REGURD or mesm:ms

5 ‘_'-.

VEDYA, ATEREYA 6 ENR.

PNION OF INDIR . & ORE,

Fetitioner s}
VERBUS | _
) Kespondant [}

Dite : D4=08~2017 Thig petiftion wes gmiled on for heaxing bodny.

HON'BLE WHE CHIFF JURTICS.
HOETELE DR, JUSTIGE D.Y. c.nmmma

For Petitieoner{s}

For Respondent {s}

et
T

Pl ) oot

Hx . Shysm Piead, Sr.ade.
My B, R. Hanohar, LG

M8, Pivky RAnand, A5G

¥z .Wasin Daded, Adv,

Mi Deppak Goel, dv.

M3 iy Ratha:e; adv.

Mr. Gurficet Singh Makker, BAOR

He .5, K. Mighra, Ade:fanl.

e, Pavias Upadhyay, Bdw.

M, Samit. Prakap amg‘h, g V.
¥y, Sharpile Upadiyay, AUR

Mp.Bmit Shasma, Bdv.
¥ LK M2 Tiok, ‘Adv,
Mz AL Pradban, Adv.

'Mrs Hehs Nag;pal. M\*.

o Rﬁj Bmﬂw Fa

Mr . Joseph Aristotls ., Adv.
Sre . Froiys mstatle, Adv,
M: Axniak Tadie, Adv,

Mu Aomsha Rej, Adv.

Mr . Debaiit mxkakam Adv,
Ms Dikohi Rai, ACR

i Goal; hdwv,

ME. #iling Kunpns, Adv.

M, B Udeys Runsr Sagax, Kdv.
Mr Meityonjei Singh, Adv.
¥s . Bemantiks Wabi, Adv.

333
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2

Ma,Puja Singh, Adv.
Mr.G.Prakash, Adv.
M\'Jim 14:-1‘ (] mn

Mre . Priysnka Péakadh, Adv.
Mrs Beens Prakash, Kdv.

léﬁ«lﬁ&haiing Pahdaxge, adv.
e Wishant Katneshwarkas, Adv.

WPON heasing the soungel the Churt made the fellouing
GRDZIR

1. Fven though this Cour®, By 4ts motien bench order dated

31.03.2017, required respendent Nes.l apd. 3 tb file oebintex

affidavits, the Sams are not fortheoping, Ms, Pinky Anand, lgarned

Additionnl Splicitor Genedal; saeks a short Adjoirzment, .so &8 to
snghle her listructiny counsel, to f£ile comnter afESdevits om
bahelf of raspondent Nos.1l and 3.

2. Mr.Shyam Divad, Jlestned s60ind Gounsal appsaring on
behalf of the petitioner has handed over to us in Couxt today, soms
Buggestions on behali of tha petitioner. The Suggestions ars taken
on record, snd mazked aja;rg,;afmasum«m A copy theréef has bean

Yatded ovesr to the leaznsd Edditional Seliciter General.

3. The learbesd Additional Soliditor Genersl: undertakes o

X

ke into congideration the duggestions of ‘-th'e ;etim‘;qner, whkle
£iling the counter Zffidivitd on bohal¥ of rospongdent Nos.l and 3.
g, " Rrayer is uliewed. ‘

5. Cotntexr gEfidavits on behalf of reagmd@ﬂt-'ﬂns.l and 3 be
pogitively £ilad within three months.

&. List an 21.13.20%7.

(SATISH KUMAR YADAY) {RENUREK SADANA)
AR-CIN-PS ASST . REGISTRAR
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- REMINDER
SUPREME COURT MATTER
#Mo.6-15201F PE
Clovermnent of india
Ministty of Environment, Forest and Climate Change
: Project Elephant Division

Indira Paryayaran Bhawan
Vayu Wing, Jor Bagh Road, Aliganj
) ﬁew Brelhi-110003
Pate: | {';l November, 2017

Sulnx Order of the Horn'ble Supreme Conrt dated V4082017 in Wit
Fetition (£} no. 275 of 2015 titled Vidya Athreya & Anr, Vs.
Taion of fadia & Ors,

The undersigned is directed o refer this Ministry’s letter dated 24-
OB-2017 on the sbove cited subject. The Hon'ble Supreme Coutwt has
directed the MoEFECC to congider protection of 27 high priority elephant
corridors in nine States by acquiring land, i necessary.

I fhis regard, this Minlgity requested Chief Wildlife Wardene o
assess the feasibility of protecting these corridovs i your respective States
and land acquisftion if any, is to be done and if any financial assistance is
required Yor this task, the Ministry may consider funding it, suabject to
buadgetaly restrainis,

It is to inform that reply from your State is still oweited, Thereloze, it
is once again requested te kindly consider the suggestion of the Hon'ble
Supreme Court and fumalsh an action taken repori on the same ai the
ezrliest for filing of affidavit in the HonBle Supreme Court of indie.

The matier may picase he granisd top priovity. i
/
Lo

fi¥oval Thomas)

Deputy Inspevter Goneral of Forepts &
Dirgotor, Projest Elepbant

Telefan: 011-24653523

Brypuil: projectelephant mesfRrmoileom

Enek Copy of the letier dated 24-08-201¥
Copy for kind information und nesessaty action to 1

1. The Chirf Wild Life Warden , Government of Utiralthand,

2. The Chief WHld Life Warden, Geverament of Odisha.

3. The Chief Wild Life Warden, Government of Weat Bengal.

4. The Chicf Wild Life Warden, Government of Assam.

5. The Chief Wikt Lifs Warden, Government of Arunachal Pradesh,
6. The Chief Wild Life Worden, Government of Meghalaya.

7. The Chief Wikd Life Warden, Government of Rarnataba,

B. The Chief Wild Life Warden, Government of Tamiinadu.

2. The Chief Wikt Life Warden, Goverhyment of Herala,

(6




. (?-j

© F.No.6-3/2010-PE {Vol. )

PR RPN

GOVERNMEWI‘ OF INDIA

R gafeRor wee, Sk 9 9S,
1§ fRoeii-110 003

NEWY DELHI-1$0 002
Wehsite : moef.nic.in

Sub: Order of the Hon'ble Supreme Court dated 23.04.2018 1n Writ Petition (c} no.897 of -

1996 titled A. Rangarajan & Ors.: Vs. Union of India & Ors. & ]ed in the Hon'ble
Supreme Court _reg

Ref:  Order of the Hon'ble Supreme Court dated 04.08.2017 1n Writ petition [c) ne.275 of
2015 titled Vidya Atherya & Anr. Vs Union of !ndia.

_ Kind attention is invited to the subject. Please find enclosed the order of the Hon'ble.
Supreme Court dated 23.04.2018 in the matter for securing the critical high priority elephant

corridors 1o minimise the human- elephant conflicts: It is requested to kindly provide the response.

of the states ou critical elephant corridors as sought by this Ministry and furnish an action taken
report of the same within three weeks to this ministry. :

In this regard, attention is also Invited to this Ministry vide letl:'E? mentioned under
reference requesting the Chief Wildlife Wardens to assess the feasibility of protecting these
corridors in your respective states. laspite of the reminder on 17.11.2017, the response from the
respective states to this Ministry i3 still awaited and the order of Hon'ble Supreme Court may also
be pernsed in this context,

Hence, It is once again requested to send the responses mlmedlately to this ministry for
finaltzing the view of this Ministry on the matter.

‘This may be treated on top priority.

Encls: as ahove.

1G¥ & Divector {Preject Elephant}
Telephene No. 011-24695249
Email: noyalifs1963@gmail.cotm

Distriburion for kind information and necessary action :

The Chief Wildlife Warden, Governiment of Uttarakhand.

Tha Chief Wildlife Warden, Goverament of Odisha,

The Chief Wildlife Warden, Government of West Bengal,

The Chief Wildlife Warden, Government of Assam,

The Chief Wildlife Warden, Government of Arunachal Pradesh.
The Chief WildlFfe Warden, Government of Meghalaya.

The Chief Wildlife Warden, Government of Kariatalka.

The Chief Wildlife Warden, Government of Tamil Nadu.

The Chiaf Wildlife Warden, Government of Kerala.

R

ugigeE, T T WAy uiRge WA

MRUSTRY OF ENVIRONMENT, FOREST AND GLIMATE CHANGE

INDIRA PARYAVARAN BREAWAN, JOR BAGH RMD

Pated 1= May, 2018
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10, The Chief Wildlife Warden, Government of Andhra Pradesh,
11, The Chief Wildlife Warden, Government of Tripura.

i2. The Chief Wildlife Warden, Government of Nagaland.

13. The Chief Wildlife Warden, Government of Utiar Pradesh,
14. The Chief Wildlife Warden, Government of Bihar,

15. The Chief Wildlife Warden, Government of |harkhand.

16. The Chief Wildlife Warden, Government of Chhattisgarh.
17. The Chief Wildlife Warden, Government of Rajasthan.

18. The Chief Wildlife Warden, Government of Manipur.

19, The Chief Wildlife Warden, Government of Madhya Pradesh.

20. The Chief Wildlife Wargden, Government of Haryana.
21. The Chief Wildlife Warden, Government of Gujarat.

22. The Chief Wildlife Warden, Government of Andaman and Nicobar.

Copy to: Shti &, N. S5, NadRkarni, Senior Add], Gevernment Advécate, Supreme Couyt of
"~ Indiafor kind information and necessary action

{Noyal' Thon}as)
IGF & Direcior {Project Elephant)
Telephone No, $11-24695249

Email: hoyalifs196 3@gmail.com
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¥.No.6-15/2017 FE
Goverament of Indig
Ministry of Environment, Forest and Climate Change
Project Elephant Divislon
Indira Parvavaran Bhawan
Vayu Wing, Jor Bagh Road, Aliganj
. ;iew Dethi- 1 30003
' Date: | 7 November,201%7

Subx/Oxder of the Hon'ble Snprems Coust dated 04-08-2017 in Wrlt
Petition [C) no. 275 of 2015 titled Vidya Athreya & Anr. Vs,
i?nimrtaf Tnilia & COrs. )

. The undersigned is dlmc'seci Le refhr ihis Minisirys letter dated 24-
08-2017 on ihe above cited subject. The Hon'ble Supreme Court has
directed the MoER&CC o consider protection of 27 high prierity elephant
corridors in nine Statgs by acquiring land, if necessary.

- ~

In this regard, thie Ministry requestsd Chief Wildiife Wardens o
assess the feasibility of protecting these corridors in your respective States
and land acquigition if any, is to be done and if any financial assistance is
required for this task, the Misistry mayﬁonmder funding it, subject to
budgetary restraints.

It is to inform that reply from your Stats is still aweaited, Therelore, #
is once again regquested to kindly copsider the suggestion of the Hon'ble
Supreme Court and furnish an action teken report on the same at the
earhiest for filing of affidavit in the Hon'ble Suprems Court of India.

{Novyal Tho }

Deputy Inspector Genersl of Forests &
Diveotor, Project Elephant

Teleloe $11-24585323

el profecrelephant.meefigmeil oo

The matter may pleass be granted top priccity.

Encl: Copy of the letter dated 24-05-2017
Copy for kind lnformation and necessary action to

The Chiel Wild Life Warden , Qovernment of Udrakhand,

The Chief Wild Life Warden, Government of Odishe.

The Chief Wild Life Warden, Government of West Bengal.

The Chief Wild Life Warden, Government of Assain,

The Chief Wild Life Warden, Government of Arunachal Pradesh,
The Chief Wild Life Warden, Government of Meghalaya.

The Chief Wild Life Wardan, Governmment of Karnataka.

The Chief Wild Life Warden, Government of Tamilnadu.

The Chief Wild Life Wardan, Governigent of Kerala.

LR el R

338




YTEM NO.3

2578

i

COURT ND.4

SECTION PIL-W

SUPREME COURT O0F INDIRA
RECORD OF PROCEEDINGS

wWrit Petition(s)(Civil)

A, RANGARAJAN & ORS.

VERSUS

UNION OF INDIA
MINISTRY OF ENVIRONMENT AND FOREST & ORS. Respondent ()

WITH

SLP(C) No.
SLP{C) Wo.
SLP{C) No.
8.L.P.{C).
SLP{C)} No.
SLP{C) No.

S.L.P.(C)..

SLP{C} No.
SLP(C) Mo.
StP{C) No.
SLP(C) No.
SLP{C) No.
SLP(C) No.
SLP(C} No.
SLP(LC) No.
SLP{c) No.
SLP{C} No.
SLP(C) No.
SLP{C} Ho.
SLP(C)} No.
SLP({L) No.
SLP{C} No,
SLP(C} No.
SLE(C) No.
SLP{¢) No.
SLP{C} Wo.
SLP{C) Ho.
sLe{c) No.
SLP{C) Ko.
Wa.
No.
Na.

5176/2012 {XI1)

2666/2012 (XIL)

75618/2012 (XII)

..CC No. 5161/2012 (XI1)

20154/2011 (XII)
37332/2613 (XII)
.CC No. 9281/2612 (XI1)
21460/2011 (XI1)

-17313-17314/2041 (XIT)

21463-21464/2611 (XII)
21461/2041 {XII)
16668/2011 (XII)
17180/2011 (XIE) _
17165-17156/2011 (XII)
17150-17161/2611 (XIT)
21480/2031 (XIT}
21467/2011 {X1I)
21472/2011 {XII)
21477/2611 {XII)
2147872011 (XXX)
21470/2011 (XI1)
21468/2011 (XIX)
21469/2031 {XI1)
24826/2011 {XIi)
19112/2014 (XII)
25010/2011 {XIT)
31581/2641 {XII)
25559/2013 (XIX)
80535/2011 (XTI}
35644/2013 {XII)
39526/2611 [XIT)
9308/2012 (XII}

. ..8C No. B278/2012 (XIT)
..CC No. 5312/2012 [XII)

nlaéy Nols), 16216/2817 (XIT)

No{s).897/1996

petitioner({s}

pate ; 23-04-2018 These ratters were called on for hearing today.
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CORAM :
HON'BLE MR, JUSTICE MADAN B, LOKUR
HON'BLE MR. JUSTICE DEEPAK GUPTA

Me. Harish N. Salve, Sr. Adv.{A.C.)(NP)
Ms., Aparajita Singh, Adv. {A.C.)

Mr. A.D.N. Rao, Adv. {A.C.)
Mr. Sudipto Sircar, Adv.
Ms. Tulika Chikker, Adv.

Mr, Siddhartha Chowdhury, Adv. (A.C.}

For Petitioner{s) #r. Salman Khurshid, Sr. Adv.
Ms. Madhavi Divan, Adv.
Mr. Mahan vVerma, Adv.
Ms. Palak Mahajan, Adv.
¥s. Kanika Saran, Adv.
¥s. Diksha Rai, AOR

Mr. Rahul Shyam Bhandari, Adv.
Mr. Vinodh Kanna 8., AOR

Mr. sudaysh Menon, ADR

Mr. K. V. Mohan, AOR
Mr. K.V. Balakrishnan, Adv,

Mr. Nikhil Nayyar, AOR

Mr. 8. Ravi Shankar, AOR
Yamunah Machiar, Adv.
Ms. Priyanka Das, Adv.

Mr. Avishkar Singhvi, Adv.
Mr. Abhimanyu Bhandari, Atv.
Ms. Roohina bua, Adv.

Mr. Naveen Kumar, AOR

Mr. Sritdhar Potaraju, AOR
tir. Prabhat Kumar, Adv.
Mr. Uday Khanna, Adv.

Ms. Ankita Sharma, Adv.

Mrs, Lalifa Kaushik, AOR
Mr. Sanjay Upadhyay, Adv.
Ms, $. Shukla, Adv.

Ms. Eisha Keishen, adv.

#ir. Shakil ahmed Syed, AOR
Meohd. Parvez Dabas, Adv.




For Respondent(s)/
applicant{s)

Tamil Nadu
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3

Mr. Uzmi Jameel Husain, Adv.
Mr. Pulkit Chandra, Adv.

Mr. R. Anand Padmanabhan, Adv.
Ananya Mukherjee, Adv.
Mr. Romil Pathak, Adv,
Mr. Shashi Bhushan Kumar, AOR

Mr. Kaustubh Shukla, AOR
Mr. Ankur Kashyap, adv.

Mr. V. Balachandran, AOR
Mr. Siddharth Naidy, Adv.

¥Mr. Vikas Mehta, AOR
Ms. Anushree Menon, Adv.

My, K.N. Balgopal, Sr, Adv,
Mr. L. €. Agrawala, AOR
Mr. A.P. Mukundan, Adv.
Ms. Nitya Nambiar, Adv.

Ms. Rukhsana Choudhury, AOR

Mr. Gopal Shankara Narayanan, Adv,
Mr. Senthil Jagadeesan, AOR

Ms. Shruti Iyer, Adv.

M5, Sonakshi Malhan, Adv.

Ms. Suriti Chowdhary, Adv.

Mr. Shrutanjaya Bhardwaj, Adv.

Mr. P. K. Mawohar, AOR

Mr. Manoi V. George, Adv.

Mr. Zulfiker Ali P. &, AOR
Ms, Shilpa Liza George, Adv.
#r. Faisal M. Aboobaker, Adv,

Ms. Lakshmi Sree Puthenpurackal, Adv.

Mr. Atmaram N.8. Nadkarnd, ASG
Mr. S. Wasim A. Qadri, Adv.
ar. D.L. Chidanand, Adv.

Mr. Ritesh Kumar, Adv.

Mr. Gurmeei Singh Makker, AOR
Mr. B, Krishna Prasad, AOR

Mr. Subramoniwit Prasad, Sr. Adv.
Mr. ¥. Yogesh Kanna, AOR

Ms. Sujatha Bagadhi, Adv,

Ms. Maha Lakshmi, Adv.

Ms. Nithya, Adv.

N
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Kerala

Assam

Tripura

Bihar

Mr.

ms.
Ms.

Ms.

Mr.
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6. Prakash, Adv.

Aparna Bhat, AOR
Joshita Pai, Adv.

Anitha Shenoy, AOR

Sridhar Potaraju, AOR

Caveatar-in-person

Mr‘
Mr.,
Mrt
Mrl
Mr!
Mr.
My .
Ms.
Mr.
ﬂ$‘
fr.
Mr.

Mr.
Me.

Mr.
Mr.
Mr.
Mr.
Mr.

Mr.
Mrl

Mr.

Mr.

K. V. vijayakumar, AOR

vinodh Kanna B., AOR
A. Sriram, Adv,
Manikandan, Adv,

B. Krishna Prasad, ASR

Manoj V. George, Adv.
Zulfiker Al P. 8, AOR
shilpa lLiza George, Adv.
Faisal M. Aboobaker, Adv.

Lakshmi Sree Puthenpurackal, Adv. .

B. Balaji, AODR
Anham D. N. Rao, AOR

P. A, Moor Nithamed, AOR
giffara 8., Adv,

Parijat Sinha, ADR

M. A, Krishna Moorthy, AOR
shuvodeep ROy, AQOR

Sayooj Mohandas N., Adv,
Maman Kamboj, Adv,

Shuvodesp Roy, AOR
Rituraj Biswas, Adv.

Anil Shrivastav, AOR

sopal Singh, ADR
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343

5]

Mr. Manish Kumar, Adv,

Mr. R. N. Keswani, ACR
Meghalaya Mr. Ranjan Mukherjee, ADR

Mr. §. Bhowmick, Adv.

Mr. Daniel Stene Lyngdoh, Adv.

Mr. Edward Belho, AAG

Ms. K. Enatoli Sema, Adv.

Mr. Amit Kumar 3ingh, Adv.

My. K. Luikang Michael, Adv.

UPON hearing the counsel the Court made the following
ORDER

Learned Additioena] Solicitor General has submitted
that the Project Elephant Scheme is being implemented in

22 States.

Letters have been written to all these 22 States oh
:»:4-""I August, 2047 and 17 November, 2017. In the letter
dated 24 August, 2017, an Action Taken Report within 60
tdays had been sought. While in the lsiter dated 117%™
Novembey, 2017 the States have been informed to take up
the matter on top priority.

In spite of the aforesaid letters and time bound

requirements given by the Union of India, only three
States, 1i.e., Kerala, Meghalaya and West Bengal have i
responded ., The Tollowing States have not given any %
response €0 the Union of India:

1. Andhra Pradesh

2. Arunachal Pradesh

3.  Assam

4. Chhattisgarh

5. Jharkhand
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6. ¥Karnataka

7. Maharashtra

8. Magaland

9, gdisha

10. Tamil Nadu

11r. Ubitar Pradesh

12, Uttarakhand

13, Tripura

14, Rajasthan

15, Andaman & Nicobar Islands

18. Bihar

17. Punjab

18. eGujarat

18, Haryana {vhere an elephant rescue centre has

been sat up supported by Project Elephant)

Response should he given by the aforesaid States
within four weeks from today positively.

Learned counsel appearing in Writ Petition (C) No.27§

of 2015 {Vidya Atbreya & Anr., Vs. Unioh of India & Ors.)

says that he will not press the dissus of elephant
corvidor in the aforesaid case.

List the matter on 12" July, 2018,

{SANJAY KUMAR-I) {KAILASH CHANDER)
AR-CUM-PS COURT MASTER




2584

FHe No.§-3/2010-PE(Voll)

ANNEXURE-&

F. No. 6-3/2010-PE
Gavernment of India
Ministry of Environment, Forest & Climate Change
(Praject Elephant Division)

ook ok o R KAk

indira Paryavan Bhawan,
Jor Bagh Road, Aliganj
New Belhi- 110003

Date: 14.12.2021

To,

Principal Chief Conservator of Forests &
Chief Wildlife Warden
All PE range States/UTs

Sub: Civil Appeal No. 3438-3438/2020, In the matter of Hospitality Association of

Mudumalai Vs, In Defence of Environment and Animals & Ors.- reg.
Sir,

The undersighed is hereby directed to bring to your notice that the Petitioners, in
the above-cited subject matter had challenged the judgment of the Hon'ble High Coust of
Madras for upholding the validily of the Tamil Nadu Government Notification 6.0,{Ms.) No.
125, dated 31.08.2010 {Annexure- 1), which had neotified an 'Elephant Corridor’ in the Sigur
Plateau of Nilgiris District. Following the passing of said Motification, the resort owners and
other private land ownars were directed to vacate the lands faliing within the notified
elephant corridor to the District Collector, Nilgiris within three months from the date of the

judgment,

Hon'ble Supreme Court, wvide its judgment dated 14.16.2020, while upholding the
order of the Hon'ble Migh Court of Madras, recegnized the importance of elephant

corridors for protection and preservation of elephant species and stated:

"... As forest fonds continue to be lost, these relatively narrow and linear petches
of vegetotion form vital noturgl habitat linkoges between larger forest patches,

They aflow elephunts to move between secure habitat freely, without being

S-AHOXINNY
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File No.§-3/20T0-FE(VOLY)

disturbed by humans,”
The Hon'hle Supreme Court | urther abserved the following:-

“Elenhant corvidors alfow elephants to continue their nomadic mode of suivival,
despite shrinking forest cover, by focilitating trovel between distinet forest
fhabitats, Corridors are narrow ond linear patches of forest which establish and
facilitate connectivity across habitels. In the context of teday's world, where
habltat fragmentation has bicome increasingly commaon, these corridors. pilay a
crucial role in sustaining wildiife by reducing the impact of habitat isolations. In
their absence, elephants would be unoble to move freely, which would in tum
offect many other animal species and the ecosystem balonce of se&erqi wiicl
habitats wowld be unalterably upset, | would also eventually lead to the jocol
extinction of efepﬁants, a species which Is wildly revered in our country ond across
the world. To secure wild elephonts” future, 1t s gssentin! that we ensure their
ualnterrupted movement hetween different forest habitats. For this, elephant

corsidars must be protected.”

I view of the above stated ohservations iterated by the Hon'ble Supreme Court of India,
the copy of the judgment is herewith attached (Anncxure- H) along with this

communication and submitted for your informatioh and needfiy) please,

Enct: As abave

{Dr. K. Muthamizh Selvan)
Scientist ‘D’ {Project Elephant)
Email id: km.selvan@gov.in
Telephone No.- 011-24695067

Yours faithfully
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319925/2020/PE _ : e , I : 347

3. 12 20u3 and 1.3.2010 in WP No. 10098:’2008 fited b}r Elephant Rajendran -
| Reprasentations £ objsclions filed hy the patifioners against the formation of elsphant ;
« corridar - Rejecied ~ Confirmation for the safo and udistirbsd pagsage of elgphant
: Efephani Cortidor as ;,ser the direction of ngh Cpurt Orde:s lssued.
1
_ENVIRONMENT AND FORESTs (PR3 QEPARTMENT

SO.Ms) No.125 SN . Dated: 31.08.2010
| 7 Readr

_ 1. High Cour, Madras order gated 30 9.2008. In W.P. No.10098 of 2009,
" " 2. High Court, Madras ordar daled 3. 12.2{}@9 I W.P. MG 10088 of 2009 '
and 2762 -
Government letter No. 2805, EFR 5!2609#15 datasM 1. 2010 ot
High Gourt, Madras order dated 41.4.2010, -
High Couwt, Madras order dateq 1.3.2090In W P, N6.10088 of 2008
From {he Principal Chlef Consewator of Forests Jetior
No WL5/24778108, datad 28.05,2016. o

Bl I

Or B oo

-

ORDER: - S

il Thigy Efephant G. Rajendran has filsd a W.P. No.16058/2008 befars the Hon'bls

1 High Court, Madras. In abidance with the High Caurt erdér fouﬁh and fifth cited reat

aboave, the Prup,tg!o Chisf Conservator of Forests i the |atter 6" read above has sent
the propozal tcf ;ﬁa Governmend for passing final orders. -

"

% ‘1he giephant is a free and long raﬂging animal, Dn an average it may travel
4p 1o 20-40 Wiidwaters In 2 day and, therefme, ey requlve vasl forested habitals having -
oplimum habitet conditions to mave and survive! The purose of migrations is insearch of *
food, waler, seasonalily cofipitisions and physles! requirements. The elgphants show

strong fidelity lo the roules used during thelr movemanis. Habital fragmentation Is one of
the major threals 1o n-qgralor} mammals like Astan slgphants, Wwhich with vast rasowrcs
requitements, are among the wors! affectsd. An elsphant cofridor fs roughly defined as 2
narrow slip of Jand (having optimal tred ‘cover gnd basic hebitat requirements for -
alephanis) #f any length that sireloh of forested {or-othervise) land thal connacls larger
- habltaty with-slsphant ﬂwuiations} ang forms. awrduﬂ fot.gnimal. mowmenwatween_ '__ ——

i

know, to stick to ihair migratory roltes beiwsen their seasonal’ r‘inges !hmi.gh E?iase R
corriflors, which scme limes may be highly cunshTGEed A“my loss of area in thg known 3

! e PIO.

1
1
o
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s

cormidors of ofher man made disturbances sueh 8 Buildings, constwolion of new mads‘
changed agricultural praclices and other d1siurhanr,eg wil in gl Hkefhood increase nvym»; ‘
alephard confiicls, (esirict the movements ‘oi eléphants, whish Wit by biclogically dnd,
ecalygically futal to {hem, The loss of corridorwil lead In.greater condlicts and alse’ Teansé
i stross6 the afigcled elephant poputalions, Due.fo alarming situalions arising ot of _

threats fo corridors across the cotmtry due to rampant and unplanned development
around the glephant regions, the Government of India {GOI) have been continuaushy
Dursuing wilh the States that all the ideptifled slephant corrldors in the Stales, intet-State

" ‘and international elephant carridors.belwesn Indla and other geographically conliguous
colnrtries tfust be protected with 4 long term view to. conserve the elephants in all the

rogions, whare elephants afe found. In-the letier of 200 addressed to all States the GO
kag comminicated a tentative list of idgntified 138 Slate corridors, 28 interstals. coirldorg
and 17 iniernational corrldors ang. askﬂdithe Siskgs to ldently ail slophani comidor 1f in thele
respective States and take usgent steps to nollfy them undar appropriate Acts.

irnplied that the State Govermment is fully empowered to deslare an Elephant Corridor and
manage it as par ths axisting laws. and regulaimns _ _

3 Dumg the years 2008-2000 fow Wik Rotiione wore filed in the Hon'ble
High Coust of Madras, (W.P.No. 3009812008 by one Thirv, Rajendran) seeking directions
from ihe Hondle High Court 1o removs ali encroaghments, lﬁegai cqne,trucirons e
restrain the local communifies from practicing actviies Incfuding agricylture along .

migralary routes that are hairwul lo the slephants, and nolify the identified elephant

corrigors in e Sigur plateau of the Nilgirs District. The peh‘ecms also pleaded the

Hon'bla Gourt to réstrain man mads distyhances such as agriculture, cate rharing,

grass cultivation, collection and transportation of mmor {orast pmduce» i1 the vlllagss
abut&mg or inthose thai fall in the Gonidors, _

“In pu*rsuance of ﬁle pahtﬁgns iher Hon'ble: Cou (Qci@bar 201}9), dsrﬁated '

the State Goverrment to constivte a team of experty frir: Environment and Forests-
Deparment with 2 mandate to.study i Blephant Coridais in the said area vig-avis the
following repods published on the subject of aieph:aﬂt coreidors in-the Nﬂgms Qlstrict, .

narmaly:.
5)  The Asian Elephant in Southem Indla, :
& Abrisf documentaﬁon of EIEphant .Catridors In South i“dia- -

5 Aocordingly a committse was constrtuted cgmpnslng noled forestry and
wildiife exports from the Forest Department ncluging Principal Chisi Conservater of
%orasts and Chiaf Wild Lifa Wardan, Chisf Conservator of Forasis {YAPY, Conservator of

Forasts, Colmbslore Circle, Conservalar of Forests and Feld Direstor. Mudumalal Tiger

Reserve, Qoty, and the District Forest Officer, Nigfifs Norh, Doly to assw the gdent
andf vitality of the coriiders and prepare a map on scientlfic tineziL

ﬁe Commiftee n .consyltation wih varigus eﬂphant experts, NGOs,

suionlis ts, s noad retired senfor forest offictals, irlbals and®local communities It the _ -

fialcl preparéﬁ’ @ delalld map using latest GIS tachnology with adeguate ground lruthing

in the flold ahd a:rros)osad @ smgre f nsolidated comcior an-i submitted to ihe don'ble__ -

s 7111 | SRy

his algg -

3)  Ecolagy of he Astan Elsphant, o

l.__
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; w1 7. ?‘hra Court observed that -the Govammant needad- to- make suilable . !

..} s ) !
L. infervention (o enstre a disturbance free conidor for mévaments of elephants, Mowgver,. ...
SR

i,
l @ i ’wewof the representations made by giflerentlang holdars.and property dwnersin the -
regign, the Han'ble High Cour in its oreer dated 3.12.2008 have Issued the foiicwmg

directions-

{}  The Stats Governmsnt wilf -have fo demdﬁ as to which Elephant
Corridor has !o be identified : .

f . (i} Ths publacahon of such map showing  (he Efephant Corticor shoulg
' -be made hrough the Forest Department. in. two local Newspapers
~ong In £nglish and another in varnaculat Tamil giving the defalls of
Burvey Nos. of privale lends which are. “falling within the proposed
Elephant Comidors. The parsong-may b asked to subrit their
E)bjscllons within the time frame of one month, & ' :
;_ S0 "F: . i
(i) Fhe blimation of such proposed Elbphant Gomcior along: wzth a cepy -'
of the repod of the Expeﬂ Commitiee should be also fowerded to
each local Panchayat faliing within the proposad Elephant Coriidor so
that the local peisons can have the knmfledge of the corridor on thek

own. | .
]

() " No separate lndlwdual hearing Is raqui;ea {o ba gwen to any person.
' Though a mass hearing may bie given os gansraﬂy given in the Land
_ Acquisition cases and on hoadng such objsctions, the propesed -
Elephant Corridor ingiuding the map contating differedt Survey Mos.
shmﬂd be finalized and published withiry 3 psrmd of sixmonfps, - .

() No individual or any Assoclation showld ntervens I the case, I thay C ,
© bave any chjection thay may ralss before the autherifles condemed. o ;

T et—
e

® -

On finalizalion of tha Elephast Conidor it will be opan for the Stale to

decide whether the privale fands faliing within the Elephani Corridor

that do not belong to Sehedisled Tribes and other Tradltional Forest

Uwallsrs and who have a right tinder the provisions of ihe Schaduled

Trivas and other Traditlonal Fevast Dwallars (Recognition of Forast

Rights) Act, 2006 should be acquired, If tha declsion Is laken to

acquire the lands regular procedure. as iy dewn tinder the Langd :
Acguisitioh Act has fo be followed) ; {

(9)

{vi  If the Slate Govermen! | in the meantine want to take pver tha

- Managemen of Ihg Private Forests i rmay do $0 in terms of Saction 3
of the Tamil Nadu Private Foresis {Assmplion of Management) ch
of 1951 50 a5 lo g¢nable the olephants fo pass thrcugh the Corrido
without any hindrance I fhe iands are goqufred..

. ———— B - vt e
—»———@ TP YT T e A S s e m .
BT e

————

(i

|
[

This. Infarim Ordey fo ramove unqgtharrzed so*ar feicing will equally
be appligadles to the Tribals and clhar Tfaditfonal ForpsiDwelars, - oo o

|
T e

vl

1

|

i
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@iy As por tha High Gourt Order doded 1,12.2008.in Wit Pefiioh Nos.'
3274712007 and 28603/2008, afl, \maythoizéd constryctions maga_ 5
“on fhe privaledands, private forast lands, ele., will be removed by fhe, ™
Distiict Coflector, The Nllgiris, Futther i lhe-e Is*any unauthorzed:

commarciat buildings Including resorts some of which are also uged
for commercial puposes which had been ghven sleciicity sonnestion
as residenfial houses, the Tamil Nadu Electriclty Board will ensure
disconnection of pawer supply fo such premises.

3., Agcordingly, a public nofice was Tssued on 7.1.2010 slong with the maps of
proposed conidor and selevant documents i all 4 villages, €.g.. Sholur, Masinagudi,
Hullathi and Kadanadu that ware fkely to be affected by tne proposad corridor. ina
ragpenge to the public notice issued petitions were rewwed

9. The nolics was publhed. by the Distrct Fatsst Offcer, Nigirs North Division,

o Ooty with all due procedures and the guldeimas have been meficulously followsd. The

- _<@ ,
-
.

public ncmce was.displayed on publie places ‘slong with the map and olher documents

that were given 1o the panchayats of the 4, villagas In question, . Public hearings-wers -
held on 8.2.2010 8t .30 AM. at Forest Antt poaching camp pear Sujur Bridge, Kalbati -

Masingud:BBad {or Eholur vilage on 8.2.2010 at 11,30 A, Mzt Farest Rest House {log
Houss) Maslr gud: for Masinagudi Vitags and on 8.2.2010 3t 2.30 P.M. af Forest Rast

House, Thi gPCCF and CYW constiuled a Paliions Commitise of experienced and

compytent nefﬁcials to examine 640 petilions, roceived af the public hearing and the

througn mall. The Gemmittes want through each and evory peﬂimn and fisted oul the

major ohjeetions risad I each of ihem

10, All ths ablections were sxamined, iiwraughiy it has basn enwrad that tha
infantion of the Gevamment ks to nolify the comidor for a safe and undisturbed passage
of elanhants 30 that thelr genetic dispersal could be-ensured for fony survival The
Elephait Gotridor has to be nacessarily notifled a5 a management acaiwﬂy on the part of
Forasl:Depannent withoul infringing an the' Rights of the pecple fving in the CGomidor.
Further as per the instruction of the Government of indla o identify, demarcatd and
predect and conserva the elephant comiiors it sach and every Slaty, concerted action
hias o ba 1gken to nolify the elephant corridor, Thé Hon'ble High Cour has also issued
diraciions fo consider Tig tepresentations and objections fited by the Public qnd pass
appropriale orders i acoordancs with Law, -

{4, The Gwamment have care,uhy and indspendently examined il g -

tapresemlations and objections made by the pulic. along with the Expert Commities
Reporl and the original records wifh the relevant Act and Rules In detel and considgred
ihat 3l the. represohtalions and objactions made by e’ applicants are without mork

{Annexure.). The Govsmment tharsfore reject the patitians and ob]ea:tac»ns made by Ihe
dublic agamsf the formah'cn of elephant currldor ' )
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© 2. The Governmgnt also conﬁrmft'he p,re_f;;han'i soridor map published In _ﬂ":e o
logal daflies one In Engllsh (ie.) "The Hindy' and the ofhier in vernacular (ie.} Tami -

. locel _
< "Dha Thanthi* respectively on 6.1.2010 and 7.4.2010 in compliance vith the orders of

boundary desciiption of the alephant corridor if furtished in Annexure.ll. The lands

numbers falityg within the elephant comider Is In i-ﬁinnéxurle;l_i!.

' 13, The Goverment direct the Principal Chief Gonservator of Forests to pyblish
; the final elephant corrigor in the cadastral map prepared by the Export Commities along
" with the Survey ruribers of privats lands whichrare falling within the proposed gjaphant

the Govarnmant order {o ail the pefltioners,
(BY ORDER OF THE GOVERNOR)

DEBENDRANATH SARANGL. -

T _ ADDITIONAL GHIGF SECRETARY. T) GOVERNMENT

v

To ‘ . .

The Piincipal Chief Consavator of Forasts, Gh%nnai-ﬁ

Toe Pringipal Chief Consarvator of Forests andiChief Wikil
The Distret Collester, The Milghfs Digtct, ~ =~
The Secretary fo Government, Law Dapariment, Chennald '
The Principal Secretary to Govarnment, Finange Deparimant, Chennal =8, -
“The Princlpal Sscretaty to Government, Reverive depariment, Chennal ~ B,
The Snscial Government Piaadar, High Coud, Chennal .~ _'
The Legal Officer; Olo. the Rrincipal Chiof Gonsrvator of Forgsts, Chennai=13.

_ The Privale ‘Secratary to Addilinal Chief Sepretary to Government, Environment and

fa Warden . Channal-15

Forpsis Deglartient, Chennal -9 l

SFIS0s. ,ﬂﬁ
[FORWARDED BY ORDER/ -«
| . , W‘a‘
.. :SECTN'OFFICER

3

. the Mon'ble Migh Courl, Cheanai dafed 3.122009 in W.P. No. 10008/2008. The-

falling within the baundary descriplion form the plephart coridor. The list of the suney |

cokidor. The Principal Chief Gonservator of Forasts s also dlrected to gommunicate -

o
G260 3
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EPORTABLE
IN THE SUPREME COURT OF INDIA
CIVIL APPELLATE JURISDICTION

CIVIL APPEAL NOS.3438-3439 OF 2020
(Arising out of S.L.P. (C) Nos.17313-17314 of 2011)

HOSPITALITY ASSOCIATION OF MUDUMALAI ... APPELLANT(S)
VERSUS
IN DEFENCE OF ENVIRONMENT AND E
ANIMALS AND ORS, ETC. ... RESPONDENT(S)
WITH

Civil Appeal No.3437 of 2020
SLP (C) No. 20154 of 2011

Civil Appeal No.3440 of 2020
SLP (C) No. 21460 of 2011

Civil Appeal Nos.3442-3443 of 2020
SLP (C) Nos. 21463-21464 of 2011

Civil Appeal No.3444 of 2020
SLP (C) No. 21461 of 2011

ivi | No 5 0f 20
SLP (C) No. 16668 of 2011

Civil Appeal No.3447 of 2020
SLP (C) No. 17160 of 2011

ivil Appeal Nos.3448-3449 of 2020
SLP (C) Nos. 17155-17156 of 2011



2592

353

ivil A I .3450-51 of 2020
SLP (C) Nos. 17150-17151 of 2011

Civil Appeal No.3446 of 2020
SLP (C) No. 21480 of 2011

Civil Appeal No.3452 of 2020
SLP (C) No. 21467 of 2011

Civil eal No.3453 of 2020
SLP (C) No. 21472 of 2011

Civil al No.3 f202
SLP (C) No. 21477 of 2011

Civil Appeal No.3455 of 2020
SLP (C) No. 21478 of 2011

Civil Appeal No.3456 of 2020
SLP (C) No. 21470 of 2011

Civil Appeal No.3457 of 2020
SLP (C) No. 21468 of 2011

Civil Appeal No.3458 of 2020
SLP {(C) No. 21469 of 2011

ivi { No.3459 of 202
SLP (C) No. 24826 of 2011

Civil Appeal No.3460 of 2020
SLP (C) No. 19112 of 2011

Civil Appeal No,3461 of 2020
SLP {C} No. 25010 of 2011
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Civil Appeal N0.3462 of 2020
SLP (C) No. 31581 of 2011

Civil eal No.3463 of 20
SLP (C) No. 35559 of 2013

Civil Appeal No.3464 of 2020
SLP (C) No. 30535 of 2011

Civil Appeal No.3465 of 2020
SLP (C) No. 35644 of 2013

Civil No.34 f202
~ SLP (C) No. 30536 of 2011 -

Civil Appeal No.3467 of 2020
SLP {C) No. 9305 of 2012

Civil Appeal No.3468 of 2020
SLP (C) No(s).12388 of 2020

(arising out of SLP(C)....CC No. 5278 of 2012}

Civil Appeal No.3469 of 2020
SLP (C} No(s).12389 of 2020

(arising out of SLP (C}...CC No. 5312 of 2012)

Civil Appeal No.347 2020
SLP (C) No. 5176 of 2012

Civil l 477 of 2020
SLP {C) No. 2666 of 2012

Civil | No.3470 of 2020
SLP (C) No. 7619 of 2012

Civil al No,3471-3472 of 2020

SLP (C) No(s).21390-21391 of 2020
(arising out of SLP(C)....CC N0.5161 of 2012)

3
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ivil 473 of 202
SLP (C) No. 37332 of 2013

Civil Appeal Nos.3475 of 2020
SLP {C) No(s).12393 of 2020
(arising out of SLP(C)....Diary No. 16319 of 2017)
ivi a 474 of 202

SLP {C) No(s).12392 of 2020
(arising out of SLP(C).... CC N0.9201 of 2012)

UDGMENT

S. ABDUL NAZEER, ).

1. Leave granted.

2. The appellants. in these appeals have as-sailed the final
judgment and order dated 07.04.2011 of the High Court of
Judicature at Madras, passed in Writ Petition (PIL} No. 10098 of
2008 along with several other writ petitions including Review
Application No. 131 of 2010 and Writ Petition No. 23939 of 2010
filed by the Hospitality Association of Mudumalai. The High Court
by the impugned judgment has upheld the validity of the Tamil

Nadu Government Notification G.0.(Ms.) No. 125; dated

355



2595

31.08.2010 which had notified an ‘Elephant Corridor’ in the Sigur
Plateau of Nilgiris District and has further directed resort owners
and other private land owners to vacate and hand over the vacant
possession of the lands falling within the notified elephant
corridor to the District Collector, Nilgiris within three months from
the date of the judgment.

3. The appellant in Civil Appeal Nos.3438-3439 of 2020 (arising
out of SLP (C) Nos.17313-17314 of 2011), is the Hospitality
Association of Mudumalai, registered under the Tamil Nadu
Societies Registration Act, 1975, situated in the Nilgiris District of
Tamil Nadu. The members of this association have established
resorts/gﬁest houses in the Nilgiris forest area. .The other
appellants are either the owners of the resorts/guest houses or
the owners of the lands in and around the Nilgiris forest area.
Some of them have built dwelling houses on their lands, some of
them have encroached upon government lands and put up
constructions thereon and some of them are cultivating the said
lands.

4. Before referring to the proceedings before the High Court

and this Court, as well as the submissions made by the learned |

5
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counsel for the parties, it would be helpful to refer to the
background facts and the prevailing ecological context in which

the impugned G.0O. was notified.

A. BACKGROUND

5. Despite being a figure of traditional cultural reverence, today
the elephant species is severally threatened in India. The crux of
the problem is one that affects all wildlife in the country: land. As
India’s human population has grown exponentially in the past
several decades, so has its demand for resources. At its essence,
that demand boils down to the requirement for more land - for
agriculture to grow more food and for construction of roads,
dams, mines, railways and housing. This demand for land has led
to the degradation and fragmentation of the country’s forest
cover. The elephant, being a large agrarian animal, may weigh up
to 4-5 tons and requires about 200-300 kgs. of fodder comprising
of various plant species daily. It, therefore, needs large areas,
which it uses by rotation, so that it may not overgraze an area
and in the process destruct it altogether. This allows the natural

vegetation of the habitats a chance to re-generate.
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6. However, the ever-growing need for land, infrastructure and
energy requirements of our large population have siowly
fragmented the elephant’s natural spaces which are now
surrounded by human habitation, agriculture, mining, roads and
railways. The more forest habitat is fragmented, the farther an
elephant herd has to roam in search of food and water.
Increasingly, elephants have to move farther and farther afield,
even from one forest area to another, often through small patches
of forests called corridors. As forest lands continue to be lost,
these relatively narrow and linear patches of vegetation form vital
natural habitat linkages between larger forest patches. They allow
elephants to move between secure habitats freely, without being
disturbed by humans. Further, elephants are genetically
programmed by nature to never inbreed within their birth family
and thus need to move around between gene pools to reproduce.
These corridors aid this process by helping different elephant
populations to intermingle, which is essential for retaining the

vigour of the species and ensuring its long-term survival. By
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identifying and nurturing such corridors, deadly confrontations
between humans and elephants can be avoided, in addition to
safeguarding the welfare of the wildlife. Unfortunately, in most
areas, the existing corridors are repeatedly being destroyed which
will block migration routes of the elephants and would result in
the fragmentation of the habitats as well as increased human-

elephant conflict.

7. To pre\}ent such conflict and protect elephants, the
Government of India through the then Ministry of Environment
and Forests launched a centrally sponsored scheme ‘Project
Elephant’ to provide financial and technical support to the wildlife
management efforts by States for their free ranging populations
of wild elephants. The ‘Project Elephant’ document was released
in the year 1993. It admits that elephants are facing serious
threat due to large scale destruction and fragmentation of their
habitat due to increase in human and cattle populations, felling of
natural forest and replacing them with single species, commercial
plantation, excessive grazing, forest fires and shifting cu_ltivation,

destruction or capture for crop raiding, human killings,

8
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encroachments and man-made barriers/destructions such as
roads, railway lines, dams, canals, tea gardens, agriculture and
industry etc. The 'Project Elephant’ was to provide financial and
technical support to major elephant bearing States in the country.
The project aims to ensure long term survival of viable
conservation reliant population of elephants in their natural
habitats by protecting the elephants, their habitats and migration
corridors. Other goals of the ‘Project Elephant’ are addressing
issues of human-animal conflict and providing for welfare of
captive elephants. The main activities under this project include

the following:

1. Ecological restoration of existing natural habitats and
migratory routes of elephants;

2. Development of scientific management planning. for
conservation of elephant habitats and viable elephant
populations in India;

3. Promotion of measures for mitigation of human-elephant

conflict in crucial habitats;

360
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Moderating impact of human and domestic livestock

activities in crucial elephant habitats;
Strengthening of measures for protection of wild

elephants from poachers and unnatural causes of death;
Research on elephant management related issues;

Public  conservation  education and  awareness
programmes about elephants;

Eco-development of elephant habitats; and

Provision of improved veterinary care for elephants.

Specifically in the context of elephant preservation in Tamil
Nadu, on 14.06.2006, the State’s Principal Chief Conservator of
Forests and Chief Wildlife Warden (‘PCCF’) had requested that the
private/patta lands forming the traditional movement corridors of
elephants between the Mudumalai Wildlife Sanctuary and
National Park to other parts and also between Eastern and
Western Ghats be brought under the control of the Forest
Department, by acquiring the lands after paying compensation to
the owners. The PCCF had highlighted _the use of these patches of

private forest land, which serve as vital migratory routes, for non-

10
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forestry use as a serious threat to free movement of elephants.
The PCCF addressed another letter dated 6.11.2006 to the State
Government, proposing the Survey Nos. of the patta land to be
acquired for the purpose of the elephant corridors. Similarly, the
Ministry of Environment and Forests, Government of India, by its
letter dated 11.08.2006 to the State Government of Tamil Nadu
had noted that 88 elephant corridors had been identified by the
Wildlife Trust of India’s book titled “Right of Passage - Elephant
Corridors of India” and requested that necessary action be taken
for notification and protection of the elephant corridors situated in
Tami_l Nadu, as identified in the aforesaid publication.

9. Pursuant to this communication, the Governmer.1t of Tamil
Nadu issued a Government Order dated 21.08.2007, appointing
an Exploratory Committee with Collector of Nilgiris as the
Chairman and four other members consisting of District Forest
Officer, Nilgiris North Division, Wildlife Warden, Ooty, Officer of
the Revenue Department, Ooty and the concerned Tehsildar. This
Committee was constituted for exploring the possibility of
acquiring the patta lands with the willingness of farmers who

could spare their lands for acquisition for elephant corridors.

11
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B. Proceedings before the Madras High Court

10, During this period, an organization called ‘In Defence of
Environment and Animals’, represented by its Managing Trustee
‘Elephant’ G. Rajendran, filed Writ Petition No. 10098 of 2008
before the Madras High Court seeking issuance of a Writ of
Mandémus directing the official respondents therein to keep the
elephant corridors free from encroachment and to prevent any
other disturbances to the free movement of elephants and other
animals. It w.as the specific case of the petitioner therein that the
elephant corridor was being disturbed by some encroachers and
builders. Due to mushrooming of resorts, elephant corridors were
either closed or becoming narrow. It was further contended that
the Forest Department had not taken any stringent action to evict
the encroachers from the elephant corridor. On 02.02.2009, the
High Court passed an interim direction to the District Collector,
Nilgiris to file a status report showing the steps taken to remove
the encroachers from the lands falling under the elephant
corridor.

11. Certain other writ petitions were filed by the Schedule Tribes

and other Traditional Forest Dwellers contending that they were

12
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not encroachers and that they had a right to occupy the land in
guestion under the Schedule Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006. It was further
contended that on the strength of the order dated 02.02.2009 in
Writ Petition No.10098 of 2008, the District Collector had directed
them to stop the cultivation of these lands and that they were
being prevented from collection of minor forest produce and
grazing their cattle. These writ petitions were clubbed together

for hearing before the Madras High Court.

12. At this stage, Hospitality Association of Mudumalai, the
appellant herein, filed an impleadment application in the said
case. It was contended that this association consisted of residents
of the Masingudi Bokkapuram area and that they had been
providing hospitality services to tourists who visit the area to see
the wildlife and that there was a misguided sense of hostility
towards the people who own and run guest houses in this area
from the authorities and self-proclaimed environmentalists
dwelling outside the area. It was also contended that the

members of the said association had been living in the said area

13
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for more than 50-60 years and that there had been virtually no
human-animal conflict in the area since there is little to no
agriculture and the elephants can freely move around throughout

the area.

13. During the course of hearing, the District Forest Officer of
Nilgiris North Division made a presentation before the High Court
to highlight the importance of the forests and corridors in the
region. The District Collector, Nilgiris also appeared before the
High Court and showed certain slides on his computer depicting a
map of the corridor of elephants. He stated that to allow the
elephants to pass through the corridor, the unauthorized
occupants had to be evicted. Similarly, the State’s PCCF also
made submissions before the High Court to highlight the
hecessity of preservation of the elephant corridor by acquisition of
patta lands. Considering the rival contentions of the parties, on

30.09.2008, the High Court issued the following directions:

“(i) forest department, which has the knowledge of
movement of elephant in the corridor, may identify

and inform the same;

14
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(iii)

(iv)

(v)

2605

the State Government may publish the information

regarding the elephant corridor and the area, in
leading newspapers and also by drum beating/tom
tom, calling for objections of locals, if any, in the area

in question;

after hearing the locals, particularly those who may
be affected, they may finalize the elephant corridor

from which unauthorized occupanté'are to be evicted;

to ensure that schedule tribes and other forest
traditional dwellers are not affected, it is required to
identify the other traditional forest dwellers in terms
with Schedule Tribes and other Traditional Forest

Dwellers (Recognition of Forest Tribes) Rules, 2007;

dnly after the recommendation and recording their
names in the appropriate register, they may proceed
with eviction, by giving notice in the newspaper, by
drum beating/tom tom and by giving individual notice

to the unauthorised occupants.

15
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(vi) So far as the acquisition of the land is concerned, if
any private land is required to be acquired, they will
have to follow the procedure under the Land
Acquisition Act. Prima facie, as the tribals and other
forest dwellers cannot be evicted from the
unauthorized lands, their lands need not required to
be acquired, if it is a forest land. Learned counsel for
the parties are requested to give further suggestion

in the matter, in the interest of public and elephants.”

14. Since there was opposition to the map prepared by the
District Collector by the contesting parties, the Court felt it
necessary that a team of experts of the Environment and Forest
Department be constituted to identify the elephant corridor and
submit a repoft after taking into consideration different books

published with regard to elephant corridors.

15. In pursuance of the directions of the High Court, an Expert
Committee was constituted by the Government. The Expert
Committee visited the elephant corridor area in the Nilgiris twice,

enquired with the field officers and tribals of the érea and

16
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obtained opinions from experts before submitting its report on
04.11.2009. A map of the elephant corridor in the Sigur Plateau in
Nilgiris region was also filed by the said expert Committee before
the High Court. Noting that the State Government was responsible
for notifying elephant corridors within its territory, the High Court
on 01.12.2009 directed the State Government to choose one of
the maps for the elephant corridor out of either the one identified
by the Expert Committee or the one identified by the Wildlife Trust
of India’s publication “Right of Passage - Elephant Corridors of
India”, which was referred to in the Central Government's
abovementioned letter dated 11.08.2006. This order also directed
the State Government to file an affidavit disclosing th;e actions it
intends to take against resort owners and residents of the
elephant corridor. In accordance with the High Court’s directions,
the State Government came forward with a decision that it will
ensure that no illegal construction takes place in the area shown
as ‘elephant corridor’ in the report of the Expert Committee and
that no person will be allowed to put up fresh solar/electrical

fencing within the proposed area of the elephant corridor. Taking

17
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into account the materials on record, the High Court passed a

fresh order dated 03.12.2009 as under:

“(i} The State Government will have to decide as to which

(i)

Elephant Corridor has to be identified, ie. corridor
identified by the Central Government in the letter dated
11.08.2006, with the help of the State Forest Department
and NGOs, or the proposed Elephant Corridor as identified
by the Expert Committee in the present cases, preferably

within one month.

The publication of such map showing the Elephant
Corridor, should be made by the State through the Forest
Department, in two local newspapers, one in English and
another in vernacular Tamil, giving the details of Survey
Numbers of private lands which are falling within the
proposed Elephant Corridor. The persons may be asked to
submit their objections within a time frame, say one

month.

18
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(iii) The intimation of such proposed Elephant Corridor along
with a copy of the report of the Expert Committee, should
be also forwarded to each local Panchayats, which fall
within the proposed Elephant Corridor, so that the local
persons can have the knowledge of the corridor of their

own, if they so choose.

(iv) No separate individual hearing is required to be given to
any persdn, though a mass hearing 'may be given as
generally given in the “Land Acquisition” cases and on
hearing such objections, the proposed Elephant Corridor
including the map containing the different Survey
Numbers should be finalized and be a/so published at an

early date, say maximum within six months,

(v) No individual or any Association generally should
intervene in the case. If they have any objection, they

may raise before the authorities concerned.

23. On such finalization, it will be open for the State to

decide:
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Whether the private lands which are falling within the
Elephant Corridor, do not belong to Schedule Tribe and
other traditional forest dwellers, who have a right under
the provisions of the Schedule Tribes and other
Traditional Forest Dwellers (Recognition of Forest Rights)
Act, 2006, and whether such lands should be acquired. If
the decision is taken to acquire the lands, they will follow
the regular procedures as laid down under the provisions
of the Land Acquisition Act.

If the State Government, in the meantime, wants to take
over the management of the private forest, it may do so
in terms of Section 3 of the Tamil Nadu Private Forest
(Assumption of Management) Act (LV of 1961), so as to
enable the elephants to pass through the corridor

without any hindrance till the lands are acquired.”

16. Here, it may be noted that the aforesaid order of 03.12.2009
passed by the High Court was challenged before this Court
through Special Leave Petition (Civil) Nos. 14416-14422 of 2010

which was disposed vide order dated 30.04.2010 in the foliowing

20

371



17.

2611

“Permission to file special leave petitions is granted.
Delay condoned.

Heard learned counsel for the petitioner and learned counsel

for respondent no. 1.

The learned counsel for the petitioner contends that if
proposed Elephant Corridors established, the petitioner

would be seriously effected as his land falls in that area.

The petitioner would be at liberty to approach the
Committee which is likely to finalize the Elephant Corridors
and also would be at liberty to approach the High Court and
seek intervention proceedings though the df'vfsfo.n Bench has
already indicated under other proceeding that no

intervention is allowed.

With the above directions, the special leave petitions are

disposed of"

In pursuance of the directions of the High Court, the State

Forest Department issued a public notice dated 07.01.2010,

21

372



2612

thereby publishing a proposed elephant corridor, as identified by
the Expert Committee, and requiring the persons whose private
lands are falling within the proposed corridor to submit objections.
Public hearings were also held by the authorities concerned and
the objections raised by various persons were rejected.
Thereafter, the State Government issued the impugned G.O.,
thereby confirming the elephant corridor map as published on
07.01.2010 and also specifying the boundaries of the elephant

corridor and the Survey Nos. falling within the said corridor.

18, Several writ petitions were filed before the High Court
challenging the impugned G.0O. These were clubbed with the other
pending writ petitions and PIL and came to be decided by the

High Court’s impugned order dated 07.04.2011,

19. The High Court rejected the appellant’'s contentions
regarding the propriety of constitution of the Expert Committee
given that the Wildlife (Protection) Act, 1972 (‘Wildlife Act’) does

not envisage the same and rather provides for constitution of

State and National Boards for Wildlife. It was held that the Expert .

Committee’'s mandate did not impinge upon that of the Boards
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under the Wildlife Act. The High Court also did not find merit in
the appellant’'s contention that the State Government lacked the
power to notify an elephant corridor. For this, the High Court relied
upon Entries 17A ‘Forest’ and 17B ‘Protection of wild animals and
birds’ in the concurrent list and the power of the State
Government to notify Sanctuaries, National Parks, Conservation
Reserves and Community Reserves under Chapter IV of the
Wildlife Act.

20. Before the High Court, the appellant had also contended that
the impugned G.0. sought to create an “artificial corridor” in an
area through which elephants do not traditionally pass. In
rejecting this contention, the High Court held that the ;'naterial on
record clinchingly showed that the animals were already moving
through the said area. The High Court observed that the appellant
and others have constructed holiday resorts and are carrying on
commercial activities in the area despite only holding permissions
for construction of dwelling houses. The mushrooming of such
resorts, which were bounded by electric fencing and barbed wires,
had severally restricted the movement of elephants and caused

an increase in incidents of human-elephant conflict. Accordingly,
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the High Court passed the following directions which are under

challenge before us:
“The resort owners and other private land owners are

directed to vacate and hand over the vacant possession of
the lands falling within the notified ‘elephant corridor’ to the
District Collector, Nilgiris within three months from today. In
the meanwhile, the Government of Tamil Nadu is permitted
to go on with the implementation of the project as has been
notfﬁed. in G.O.M.s. No. 125, dated 31.08.2010, in the best
interest of the wildlife, particularly elephants so as to notify

and improve the elephant corridor.”

21. The High Court also directed the State to strictly adhere with
the provisions of the Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006 and in case any
forest dwellers are evicted from the elephant corridor, they be
provided alternate accommodation or compensation as per the

procedure contemplated under law.

22. A Review Application No. 157 of 2011 was filed against the

above decision of the High Court. The same was dismissed by the

24

375




2615

High Court vide its order dated 16.11.2011 on the ground that the

impugned judgement was a reasoned order which did not suffer

from any error apparent on the face of the record.

C. Proceedings before this Court

23. During the pendency of the present appeals, this Court was
informed that large scale construction was underway in the
elephant corridor in Tamil Nadu. In its order dated 12.07.2018,
this Court had made it clear that no constructioh is allowed in the
elephant corridor in Tamil Nadu and directed District Collector,
Nilgiris to prepare and present a plan of action on how to identify
the constructions that have been made, when they have been
made and for what purpose the constructions are being utilized.
This plan of action was to be with respect to the elephant
corridors as mentioned in the Report of the Elephant Task Force
titled “Gajah” as well as the elephant corridor as notified by the

impugned G.O.

24, In compliance with this order, the District Collector, Nilgiris
filed a Plan of Acton Report which identified the following

constructions in the elephant corridor areas:
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Sl. | Nature of the construction Total number
No. of
constructions
01. |Total No. of Buildings within Resort 309
Complexes (numbering 39)
02. |Houses 390
03. |[Other Common Buildings (Schools, 27

Water Tank, Community Halls, Temple,
Public Toilet etc.)

04. |No. of Estates/Plantations 9

05. | No. of Cultivation Fields 77

06. | Other Constructions 9
Total 821

Specifically in respect of the resorts, the District Collector
submitted that all 39 of them were operating illegally as 27 of
them had obtained approvals only for residential purpose whereas

12 of them had not obtained any approval at all.

25. At the next hearing on 09.08.2018, this Court noted that only
advocates on behalf 12 out of the 39 resorts were present before
the Court and thus deemed that the remaining 27 resorts had
accepted the Collector's above-mentioned report. Accordingly,
this Court directed that these 27 resorts be closed down/sealed by
the Collector and granted 48 hours to the other 12 resorts to

produce documents showing approvals and title for running of
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their resorts before the Collector. If the Collector were to find the
documentation incomplete, she was directed to immediately close
down/seal the premises. Further, the non-resort dwellers who
were identified by the Collector’'s report to be occupying land in
the corridor area, were granted a period of 2 months to produce

necessary documents for verification before the Collector.

26. Thereafter, the District Collector, Nilgiris filed an Action
Taken Report dated 23.,10.2018 stating that 27 resorts had been
sealed as per this Court’'s above direction and documents were
received from the other 12 resorts. The Collector submitted that
out of these 12 resorts, only 1 resort owner could show proof of
use of his premises for residential purpose while the remaining 11
resort owners did not have valid documents. Accordingly, these
11 resorts were also sealed by the Collector in accordance with
the above order of this Court. In this Report, the Collector
additionally highlighted that the Forest Department had directed
the sealed resorts to remove solar, electric and barbed wire
fences erected around their premises as the same hinder the free

movement of elephants in the corridor. However, only a few of the
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resort owners had complied with the Forest Department’s
directive. In this connéction, on 24.10.2018, this Court directed
that electric fences and barbed wire, wherever installed by the
resort owners, should be removed immediately. The District
Collector, Nilgiris filed another Action Taken Report dated
29.11.2018 reporting that she had ensured removal of electric
fences and barbed wire from the premises of the aforesaid resorts
in the corridor area.

27. During this time, in addition to the 12 resorts which were
initially represented before this Court, several other owners of
resorts/guest houses as well as the owners of cultivated lands,
dwelling houses and other constructions in and around the
elephant corridor area have sought to be impleaded before us,
being aggrieved by the actions of the District Collector, Nilgiris

and also the impugned High Court decision,

D. Contentions of the Parties

28. Appearing for the appellants, Shri Salman Khurshid, learned
Senior Counsel argues that the appellants’ lands do not fall within

an elephant corridor and that the area notified under the

28
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impugned G.O. does not fall within any scientifically recognized
elephant corridor and seeks to cover areas which are not
traversed by elephants. It is further contended that the
identification of elephant corridors is a scientific process and that
the impugned G.O., which was issued in pursuance of the
recommendations of the Expert Committee appointed by the High
Court, was erroneous and untenable in law. The resort owners
claim that they run small resorts which are compatible with the
environment and are essentially for tourists who want to be close
to nature and wildlife. It is also asserted that these resorts help
tourists acquire sensitivity towards animals and the environment,
while preventing any exploitation or damage by their presence.
Some of the other appellants have also contended that their lands
do not fall within the elephant corridor from which the removal of

encroachment was sought.

29. It is further argued that the areas which have been notified
as elephant corridor by the State Government through the
impugned G.0., are in variance with all authoritative studies on

historic elephant corridors in Sigur Plateau from 1972 till date. It is
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also submitted that there is a variance in acreage between the
recommendations of the Expert Committee formed by the High
Court and the impugned G.0O. issued by the State Government. It
is contended that the unilateral addition and deletion of
private/Government lands in the said G.O. is arbitrary and illegal.
The expansion of the corridor areas under the G.O. amounts to
creation of a new elephant corridor which does not presently exist
and the same is unlawful.

30. Learned counsel for some of the other appellants have made
similar submissions. It was argued that the lands of the appellants
do not fall within the elephant corridor. It was also argued that the
Plan of Action Report filed by the District Collector, Nilgiris before
this Court is clearly fallacious and the actions of the District
Collector in pursuance thereof are illegal. Some of the appellants
have further alleged that the District Collector, Nilgiris has
illegally removed fencing from establishments outside the notified
elephant corridor area as well.

31. On the other hand, learned advocate appearing for the

contesting respondents, has sought to justify the impugned
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judgment of the High Court, so also the Plan of Action Report and

Action Taken Reports filed by the District Collector, Nilgiris.
32. Learned advocate appearing as Amicus Curiae has supported

the submissions of the contesting respondents and the Reports

submitted by the District Collector, Nilgiris.

E. Our Analysis

33. We have caréfully considered the submissions of the learned
counsel made at the Bar and perused the materials on record.

34, At the very outset, it must be noted that the Wildlife Trust of
India terms elephants as a “keystone species” because their
nomadic behavior is immensely important to the environment.
Herds of roaming elephants play several important roles in the
ecosystem:

(i) Landscape architects: Elephants create clearings in the
forest as they move about, preventing the overgrowth
of certain plant species and allowing space for the
regeneration of others, which in turn provide

sustenance to other herbivorous animals.
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(i) Seed dispersal: Elephants eat plants, fruits and seeds,
releasing the seeds when they defecate in other places
as they travel. This allows for the distribution of various
plant species, which benefits biodiversity.

(iii) Nutrition: Elephant dung provides nourishment to
plants and animals and acts as a breeding ground for
insects.

(iv) Food chain: Apex predators like tigers will sometimes
hunt young elephants. Further, elephant carcasses
provide food for other animals.

{v) The umbrella effect: By preserving a large area for
elephants to roam freely, one provides a suitable
habitat for many other animal and plant species of an
ecosystem,

Elephant corridors allow elephants to continue their nomadic
mode of survival, despite shrinking forest cover, by facilitating
travel between distinct forest habitats. Corridors are narrow and
linear patches of forest which establish and facilitate connectivity
across habitats. In the context of today’s world, where habitat

fragmentation has become increasingly common, these corridors
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play a crucial role in sustaining wildlife by reducing the impact of
habitat isolations. In their absence, elephants would be unable to
move freely, which would in tum affect many other animal
species and the ecosystem balance of several wild habitats would
be unalterably upset. 1t would also eventually lead to the local
extinction of elephants, a species which is widely revered in our
country and across the world. To secure wild elephants’ future, it
is essential that we ensure their uninterrupted movement
between different forest habitats. For this, elephant corridors

must be protected.

35. Legal intervention in preservation of these corridors has
been necessitated because wildlife corridors are threatened by
various social, economic and anthropogenic factors, as noted
above. Commercial activities such as running of private resorts
and construction of new buildings with barbed and electric fences
within elephant corridors pose a serious threat of fragmentation
and destruction of habitats. The long-term survival of the species
depends on maintaining viable habitats and connecting corridors

which maintain variance in the species’ gene pool and avoid other
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risks associated with habitat fragmentation and isolation of

species.

36. Overtime, several environmental legislations including the
Indian Forest Act, 1927 and the Wildlife Act have been enacted to
provide for the protection of forests and wild animals, with a view
to ensuring ecological balance and preserving natural habitats
including such corridors. The object of the Wildlife Act was
interpreted emphatically by this Court in State of Bihar v.

Murad Ali Khan' in the following terms:

"8. ... The policy and object of the Wild Life laws have a long
history and are the result of an increasing awareness of the
compelling need to restore the serious ecological-imbalances
introduced by the depredations inflicted on nature by man.
The state to which the ecological imbalances and the
consequent environmental damage have reached is so
alarming that unless immediate, determined and effective

steps were taken, the damage might become irreversible.

1 1988 {4) SCC 655
34
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The preservation of the fauna and flora some species of

which are getting extinct at an alarming rate, has been a

great and urgent necessity for the survival of humanity and
these laws reflect a last-ditch battle for the restoration, in
part at least, a grave sftuatfon emerging from a long history
of callous insensitiveness to the enormity of the risks to
mankind that go with the deterioration of environment.

XXX XXX XXX

10. ... Environmentalists' conception of the ecological
balance in nature is based on the fundamental concept that
nature is "a series of complex biotic communities of which a
man is an inter-dependant part” and that it should not be
given to a part to trespass and diminish the whole. The
largest single factor in the depletion of the wealth of animal
life in nature has been the “civilized man" operating directly
through excessive commercial hunting or. more disastrously,

indirectly through invading or destroying natural habitats."”

Specifically in issue before us, is the corridor in the Sigur

Plateau of Tamil Nadu. It connects the Western and the Eastern
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Ghats and sustains elephant populations and their genetic
diversity. The Sigur Plateau has the Nilgiri Hills on its south-
western side and the Moyar River Valley on its north-eastern side.
Depending on the monsoon, the elephants migrate in search of
food and water and during the course of their migration, they
have to cross the Sigur Plateau. This migratory path is considered
to be very crucial as it connects several contiguous forest areas
forming the Nilgiri Biosphere Reserve in the states of Tamil Nadu,

Karnataka and Kerala, the largest protected forest area in India.

38. Conflicting maps of this corridor were presented before the
Madras High Court, which thus directed the State Government to
choose between: (i) the elephant corridors identified in the
Wildlife Trust of India’s book titled “Right of Passage - Elephant
Corridors of India” which were referred to by the Central
Government in its letter dated 11.08.2006 to the State
Government; or (ii) the singie elephant corridor identified by the
Expert Committee appointed by the High Court. As per the
aforesaid book titled “Right of Passage”, _the foliowing 4 corridors

lie in the Sigur Plateau region: (i) Avarahalla - Sigur, (ii) Kalhatti -
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Sigur at Glencorin, (iii) Moyar - Avarahalla and (iv) Kalmalai -
Singara and Avarahalla. The Expert Committee examined all the
elephant corridors in the area and identified a single elephant
corridor comprising of various elephant corridors in the Sigur
Plateau region. The State Government, vide the impugned G.O.,
notified this single elephant corridor, along the_lines of the
recommendations made by the Expert Committee.

39. The first limb of the appellants’ contentions before us is that
there is no statutory power for creating/recognition of new
corridors by the State Government. We do not find merit in this
argument and, in principle, are in agreement with the findings of
the High Court regarding the power of the State Government to
take measures, including issuance of the impugned G.0O., for
protection of wildlife in Tamil Nadu. It is undeniable that the State
Government is empowered to take measures to protect forests
and wildlife falling within its territory in light of Entries 17A
‘Forest’ and 17B ‘Protection of wild animals and birds’ in the
concurrent list and the power of the State Government under the
Wildlife Act to notify Sanctuaries and other protected areas. lt is

an admitted position that the land of the appellants has also been
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notified as private forest in 1991 under the Tamil Nadu
Preservation of Private Forests Act, 1949, which prohibits cutting
of trees in private forests. Our attention has also been drawn to
the decision of this Court in T.N. Godavaraman Thirumulkpad
v. Union of India’ wherein felling of trees in the state of Tamil
Nadu was prohibited in all forests, including forests situated in
privately owned lands. The contesting respondents have argued
that the construction of the appellants’ resorts must have
necessarily run afoul of the above decision of this Court. Without
commenting on the factual accuracy of this assertion, given that
the classification of the appellants’ land as private forest land is
not in dispute here, we find no difficulty in holding that the State
Government was empowered to protect the habitats situated on

the appellants’ land by notifying an elephant corridor thereupon.

40. Furthermore, since the impugned decision of the High Court,
the Ministry of Environment, Forest and Climate Change vide its
Notification S.0. 4498(E) dated 13.12.2019 has declared the
entire area in question and adjoining areas around the Mudumalai

Tiger Reserve as an Eco-Sensitive Zone. Under this Notification,

21997 (2) 5CC 267
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the State Government of Tamil Nadu has been expressly directed
to regulate land use generally, as well commercial establishment
of hotels/resorts specifically, in the Eco-Sensitive Zone so
established. As was held by this Court in M.C. Mehta v. Union of
India and Ors.? the “Precautionary Principle” has been accepted
as a part of the law of our land. Articles 21, 47, 48A and 51A(g) of
the Constitution of India give a clear mandate to the State to
protect and improve the environment and to safeguard the forests
and wild life of the country. It is the duty of every citizen of India
to protect and improve the natural environment including forests
and wild life and to have compassion for living creatures. The
Precautionary Principle makes it mandatory for .the State
Government to anticipate, prevent and attack the causes of
environmental degradation. In this light, we have no hesitation in
holding that in order to protect the elephant population in the
Sigur Plateau region, it was necessary and appropriate for the
State Government to limit commercial activity in the areas falling

within the elephant corridor.

31997 (3) 5CC 715
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41. The second limb of the appellants’ submissions comprises of
guestions about the scientific accuracy of the Expert Committee’s
Report and contentions that the dimensions as well as the
location of the single corridor identified therein are at odds with
authoritative scientific publications. It has been argued by the
appellants that their resorts and other establishments do not fall
within the historic corridors identified in these publications. These
assertions were dealt with by the High Court which held that there
was material on record to show presence of elephants as well as a
past incident of human-elephant conflict, which resulted in the
death of a French tourist, in the region where the appellants’
resorts are located. The High Court also held that any absence of
elephants from the areas surrounding the appellants’ resorts was,
in fact, due to the construction activities of the appellants
whereby access of the elephants has been restricted through
erection of electric fencing. We see no reason to interfere with the
above factual findings of the High Court and also do not find fault
in the State Government’s adoption of the recommendations of
the High Court-appointed Expert Committee, throqgh the
im.pugned G.0O.

40.
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42, This brings us to the last limb of the submissions of the
appellants, which is comprised of factual objections to the
acreage of the elephant corridor as notified by the impugned G.O.
and the actions taken by the District Collector, Nilgiris in
pursuance thereof. The appellants have contended that there has
been substantial variance between the acreage recommended for
acquisition by the Expert Committee Report and the acreage in
the impugned G.O. 1t is further alleged that the acreage in the
newspaper advertisement by the State Government inviting
objections to notification of the corridor is also different from the
acreage in the impugned G.O. As all the objections received
pursuant to the said newspaper advertisement were rejected by
the State Government and since the impugned G.O. purported to
adopt the recommendations of the Expert Committee, the
appellants allege that the said variance in acreage is arbitrary
and unreasonable. It has also been alleged that the District
Collector, Nilgiris has acted arbitrarily in sealing their resorts after
rejecting the documents submitted by the appellant resorts

purporting to show approvals and title. Similarly, it has been
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alleged that thel District Collector went beyond the scope of this
Court’s order dated 24.12.2018 wherein immediate removal of
electric fences and barbed wire was directed. It is the appellants’
case that non-electric fences as well as fences beyond the
notified elephant corridor area were removed by the District
Collector. We are of the view that it is just and proper to hold an
inquiry to establish the veracity of the above factual objections of
the appellants.

43. Therefore, we appoint a 3-member Inguiry Committee
consisting of: (i) Hon’ble Mr. Justice K. Venkatraman, Former Judge
of the Madras High Court (Chairman); (ii) Mr. Ajay Desai,
Consultant to World Wide Fund for Nature-India and Member of
the Technical Committee to come up with a National Elephant
Action Plan (NEAP), constituted by the Union Ministry of
Environment, Forest and Climate Change (MOEF&CC); and (iii) Mr.
Praveen Bhargava, Trustee of Wildlife First and Former Member of
National Board for Wildlife to decide the individual objections of
the appellants and any other persons claiming to be aggrieved by
the actions of the District Collector, Nilgiris pursuant to the

impugned G.O. and as recorded before us through her Plan of
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Action Report and her twin.__ Action Taken Reports, as also the
allegations regarding arbitrary variance in acreage of the
elephant corridor under the impugned G.O. The State Government
is directed to consult the Chairman of the Inquiry Committee and
pay remuneration to him and the other Members of the Inquiry
Committee. Further, we direct the State Government to provide
appropriate secretarial assistance and logistical support to the
Inquiry Committee for holding the inquiry within four weeks from
today.

44, We leave it to the discretion of the Inquiry Committee to
decide the location for its inquiry proceedings. We also authorize
the Inquiry Committee to appoint requisite staff oh.temporary
basis to assist the Committee in the inquiry and to fix their
salaries. The State Government is directed to pay their salaries.
The State Government and the district level authorities are
directed to provide their full cooperation and produce any and all
files/documents required by the Inquiry Committee to address the
grievances of the appellants and any other persons claiming to be
similarly aggrieved. The appellants and other persons claiming to

be aggrieved by the plan of action/actions of the District Collector,
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Nilgiris pursuant to the impugned G.0. and the allegations
regarding variance in acreage under the impugned G.0O, are
permitted to file objections containing their grievances before the
Inquiry Committee within a period of four months from today. The
Inquiry Committee is directed to consider the objections filed
before it and pass appropriate orders thereon after granting the
parties a reasonable opportunity of being heard. The parties are
also permitted to file documents in support of their respective
contentionsbéfore the Inquiry Committee.

45, The present appeals are disposed of in the aforesaid terms,
leaving the parties to bear their own costs. All pending
applications shall stand disposed of.

RN o | B
(S A. BOBDE)

............................. I
(S. ABDUL NAZEER)

reaserssirisesesarrerarnasaeaes J.
(SANJIV KHANNA)

New Delhi;
October 14, 2020.
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ANNEXURE-7

GOVERNMENT OF ASSAM
ENVIRONMENT & FOREST DEPARTMENT :; DISPLR

ORDERS BY THE GOVERNOR
NOTIFICATION

The 17 April 2003

NO. FRW-44/2002/67. In pursuance of the guidelines of the Project Elephant,
Government of India, and in view of the consent of the Government of India conveyed
vide E. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to
declare the land described in the schedules below as an 'Elephant Reserve’ with effect
from the date of publication of this notification in the official gazette.

SCHEDULES
A. Location ; Area and Name,
Disericrs {civil) . . . .. .. . Dibtugarh, Sivasagér and Tinsulda,
Sub-divisions tcivil) cee s Chamdew lerugarh Margherita and Tmsulaa
Forest Divisions_ ....... § Dxbrugarh Digboi, Dum Duma anclSnaSagal
Name ......... .« - . DIHING -PATKAL ELEPHANT RESERVE
Area . .. ... ... . e 937 sqicm-(Blockl 460 sq kin; Block 2 - 156 s¢r ke,

Block 3 =170 sq km, and other dmjunct
PQCI(EE!} =151 sq k).

B. Boundary [ Area degeription

This 'Elephant Reserve' consists of three blocks, hencefml:h referred to' as Block 1.2
and 3, and eight other smaller disjunct pockets.

" BLOCK -]

Refereuce point: The starting point Is the rorthernmost tip of Upper Dibing (west
block) RF (RE- reserve forest} near Khato Reat Office on Makum -
Lakhipathar road.

North; From the northernmost tip of Upper Dihing {west block) RF on
Makum - Lakhiparhar road, the boundary runs eastwards along the
notified northern boundary of Upper Dihing (west block) RF.

East: Along the eastern notified boundary of Upper Dihing (west block)
: RF, then along the eastern notified bonndary of Digboi (west block)
. RE, then again the eastern and thence south-eastern boundary of
Upper Diking (west block) RF till it reaches the Burhi-Diliing River.
Thence the boundary runs along the rorthern boundary of Dirak RE
and Dirak proposed (1™ Addition} RF till the inter-stace boundary
berween Assam and Arunachal Pradesh.
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South:

West;

BIOCK-2

Reference point:

North:

From the south-eastern tip of Dirak proposed (I Addition) RF on
the inter-state boundary between Assam and Arunachal Pradesh,
the boundary foliows the interstate boundary up to the south-
western tip of Dilli RE.

Thence, from this point the boundary runs along the existing
western and northern boundary of Dilli and Joypur RFs up to the
Burhi-Dihing Rivez, then it follows the existing western boundary of
Upper Dihing (west block) RF up to the nerthernmost dp of this
reserve forest near Khato Beat Office on Makum - Lakhipathar road.

The statting point is the north-westexn corner of Kakojan RF on the
banks of the Dibru River.

From the starting point, the boundary runs eastwards along the
notified north-western, northern and eastern boundaries of Kakojan

* REtill & reaches the notthern boundary of Upper Dihing (east block)

East:

South:

West:

BLOCK -3

Reference point:

Mowth:

East:

RF. Thence it runs along the norchern boundary of Upper Dihing
(east block) RF,

Frem the north-eastern corner, on the banks of the Dzbm River the
boundary runs along the notified eastern boundary of Upper Dihing
(east block) RE,

Thence the boundary follows the notified southern boundary of
Upper Dihing (east block) RE.

Thence, the boundary nums along the existing western bowndary of
Upper Dibing (east block) RF and also includes the areas leased out
for oil mining, Dighoi (east block) RE and Bogapani RF ill it-reaches
the Dibru River near Nazirating. Then it follows the left bank of the
Dibru River along the western boundary of Kakejan RF till it meets
the reference point.

The sl:artmg point is the north-western corner of Namphai RF on the
banks of the Burhi-Dihing River.

From the starting point, the boundary runs castwards along the
notified northern boundary of Namphai RF till it zeaches the novth-
eastern corner of Tinkopani RF.

From the north-eastern corner of Tinkopani RF, on the banks of the
Namehik River on Assam - Arunachal Pradesh intersvate boundary,
it muns along the notified eastern emd southern boundaries of
Tinkopani RF and Tirap proposed (1* Addition) RF, and eastern
boundary of Tipong propesed (1™ Addition) RE.
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South: * Thence the boundary follows the notified southern boundaries of
Tipong propoaed (I* Addition) RF, Lekhapani RF, Saleki proposed
RF and Makumpani RE.
Wests From the south-western corner of Makumpani RF on the Assam -

Arunachal Pradesh interstate boundary, it follows the existing
western and northemn boundsties of Malumpani RF, northern
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed
(1"“ Addition) RF, Tiporg RF, Paharpur RF, again Tipong proposed
(1 Addition) R, chen Tirap proposed (¥ Addition) RF, westetn
and northern boundary of Tivap RF till the western boundary of
Tinkopani RF on the banks of the Tirap River. Thence the boundary
runs along the western boundary of Tinkopani RF and southerz and
western boundary of Namphai RF till it meets the statting point on
the banks of the Burhi-Diling River. _

In addition to the areas describexd above, the DIHING-PATKA! ELEPHANT RESERVE'
also includes five other smaller disfunct pockets, the largest of which is Abhoypur
RF, which has contiguity with Block 1 of this reserve through [orests in Nagaland
and Arnnachal Pradesh. Other pockets are Burhl—-Djhmg (north and south b]ocks)
RPs, Duarmara-RE (including Duarmata proposed 1* Addition RF), Kotha RF
Nalont:RF, Phillobari RF, Tokoueni RF and Torani RE. Al these as well as all t:he.
blocks have contiguity through uaclassed forests, riverbeds and tea plantations.

/

DR ANWARUDDIN CHOUDHURY

Joint Secretary
to the Government of Adsam,
Environment & Forest Dept, Dispu.

Memo No, FRW- 44/2002/67-A. Dated Dispur, the I7™ April 2003,

\/69}' to the Director, Project Elephant, Government of-India, Ministry of Bnvitonment &
Forests, Paryavaran Bhavan, CGO Complex, Lothi Road, New Dethi 110 003.
2. The P.P.S. to the Chief Minister, Assam for kind information of the hon'ble Chief Minister.
3. TheP.5. to the Minister of State (ind),Forests, Assam, for kind info. of the hon'ble minister.
4, TheP.S. to the Chief Secretary, Assam, for kind information of the Chief Secretary.,
5, The Commissioner & Secretary, Revenue / Tourism Dept., Assarn.
6. The Principal Chief Conservator of Forests, Assam, Guwahati,
7. Chief Conseivator of Forests (all), Assam.
8. Deputy Commissioners concerned,
0, Consetvator of Forests concerned / Divisional Povest Officers concerned.
19, The Dy. Director, Assam Govt Press, Banunimaidam, Guwahati-21, for publication of the

above notificarion in the Assam Gazette extra ordinary and tosend 200 copies to this dept.

1. Guardfile

DR ANWARUPDIN CHOUDHURY

AUCH-2003 ‘@?y Joint Secretary
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GOVEANMENT OF ASSAM

OFFICE OF THE DIGBOLY WMIFEAL BOARD::DIGEO!
Dlst.-—ﬁnsl.tﬁy\ fl\'isqm sRin- 786171

No.oa.mp/saivery | U

n;]ed Digbiol e ‘27,'-\9\ 782

To

The Divislons Fetost Officer,
Dighol Divisiou,
Digbol

Sub; - Action taken report regarding Civil Appeal No. WL/EG/Civll Appeal No. (S) 3710-3711 2018,
Raf.: - Your lgtter No,B/NGT/2022/2322-29, dtd. 26-03-2022,

Respected Sir,

With all due respect, and with reference to the subject cited akove, | would hereby like to
bring to your kind notice that Digbol Municipal Board has token appropriate actlon in its
capacity to fulfil the direction of the Hon'ble Nationsl Green Tribunal (NGT),

The following are the point-wise action taken:

1, Hon'ble NGT, in its judgement under point nis, 6, directed Dighoi Municipai Beard to

rastedin fram dumping Municipal waste and garbage in Dehing-Patkai £lephant reserve,

In this regard, Digboi Municipal Board bas acquired Govt. land and has prepared
a new Solid Waste Management and dumping site at 5 no Golai Gaon under Makum
Maouzz of Margherita Revenue Circle. We have already started dispasal of waste in cor
new dumpling site. .

2. As par point no. 9 of the Judgement Dighoi Municipal Board was di rected not to alfow

any canstruction activity in and around the Dighoi reserve,

In this comtext, it is to be noted that Dighoi Municipal Bozrd area does not share
any boundary with Digboi reserve. Thus condition of granting permission for
constyuction activity from Digboi Municipal Board dogs not arise.

I hereby submit the Action Taken Report of Hon'bie NGT, for favour of your necessary

action.

A

_ Chairman | £ xguMe Officer
) Bigb@;mnmml Board leEE cpatdtgrd
-DIRBOT MUINEYPAL BOARD DIGBOI At lgme BOARD
DIGEOL Lia 3O

Scanned with CamScanner
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ANNEXURE-S

F.No. 6-16/2021-PE-Pari(1)
Government of India/ HRRIRERK
Ministry of Environment, Forests & Climate Changem R
T .
{Project Elephant Division/8T Qﬁ'ﬂﬁtﬂﬁzﬂﬁ?ﬁﬂ)

ERkdhkwdtdn
6" Floor, Vayn Wing,
Indira Paryavaran Bhawan,

Jor Bagh Road, Aliganj,
New Delhi-110003

Dated (3.10.2022
To,
The Secretary
Ministry of Geelogy and Mining

Government of Assam,

Sub:- Civil Appeal 9710-9711 of 2018, Coal India Limited Vs, Dr Kashmira
kakati &Qrs in the Supreme Court of India - reg.

Sir,

With reference to the Order dated 10.08.22 in Civil Appeal 9710-9711 of 2018,
Coal India Limited Vs Dr Kashimira Kakati & Ors, the Supreme Court of Indiahad
asked the Ministry of Environment, Forest and Climate Change to conduct an
inquiry after taking assistance from Respondent no 3 ( State of Assam through its
chief Secretary) and 4 ( Principal Chief Conservator of Forest and Chief Wild Life
Warden District — Assam) in compliance of the National Green Tribunal’s order
dated 18.12.17 in the matter of Dr Kashmira Kakati vs Union of India ( O.A 19
of 2014) to be furnished within 8 weeks.

In the aforesaid context, please furnish information on the following aspecis:

a} Number of Meetings conducted with Coal India Ltd for taking over the
abandoned coal mining area along the Minutes of the Meetings.

400
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b) Information on mining areasin revenue lands and/orforest lands inside the
elephant reserves as the format given in Amnexure I(the map of the
elephant reserves is enclosed as Annexure I for reference).

¢) Map showing mining lease (whether handed over or not/ whether expired
or not)as per information given in para (b) above.

d) Details (name of the mining lease, location, number of buildings, area
covered by buildings) that were constructed for office/staff for mining or
otherwise by the mining lease holder '

&) Whether the buildings/offices mentioned in para (d} were handed over by
the mining lease holder to the Mining and Geology Department or not - if
handed over, then copy of handing over/ taking over report may be
furnished along with status of current usage of building.

Encl: as above
Yours faithfully,

1

l /iﬂr——-—ul,
DR. K. MuthamizhSelvan)

Scientist ‘E’ (Project
Elephant)

Email id: km.selvan@gov.in
Telephone No, 011-
24695067
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ANNEXURE
S.no | Name | Location of | Area of | Year in | Status ~ of | If the
of the |the mine | the which the mining | mining
Mine |with geo [ mining |abandoned | lease -~ [lease  has |
coordinates | lease whether | expired, the |
the lease | handing
is in force | over/
or expired | taking over
| report,
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LULC of Dihing Patkai ER for four based on the years 1985, 1995, 2005 and 2018

1 ' Forest 91.25 89.84 89.72 . 83.49

2 agakwe a0 e se isds
4 Butwp 043 047 025 - 013
5 Waterbody 107 107 . 098 | 149

u Forest @ Agriculture Fallow land  ® Built up  w Water body

LULC of Dihing Patkai ER for the year 2018

About 83.5 % of Dihing Patkai ER under forests. Decrease in forest cover is evident between 1985 and
1995. Similarly, a decline in the forest cover was observed between 2005 and 2018 (Table-9). However,
the resolution of the layers 2005 and 2018 are not comparable.
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Google image of Bogapani and Golai Elephant corridors

Bogapani corridor in 2017
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Golai Elephant corridor in 2017
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ANNEXURE-11

¥.No.6-15/2017 P&
- Govesnment of India.
Ministry of Envmonment, Forest snd Climate Chanipge
Project Elephatit Division
Indira Paryaviran Bhawan
Vayu Wing,Jor Dagh Read, Aliganj
New Delhi- 110003
Dater =i, Angust, 2017

‘Sih: Order of the Hoa'ble Supreme Cowrt dated 04-08-2017 in Writ

Petition. (€) no. 275 of 2015 titled Vidye Afhreys & Anc. Ve,
Unibn of Indiz Ois.

Bir,

Kindly find eficlosed the order of the Hon'ble Bupreme Court, érder
a. 04-138-2917 Writ ‘Petdtion (] no. 275 of 2015, wherein the Hon'ble
Sugreme Court hay ditected the MQEF&CC fo eonsider pmt(:ctmn of 27
high prisfity elephent corridors in nine States by acquiring land, if
nECeRiAry,

In this regard, you gre requested to assess the feasibiliy of
profecting these cordidore it your respective state and if any, land
acquisition is v be'done; make it-éxpeditiously. :

¥ any fnancial aesistance is required for this task, the Ministry may
consider fanding it subject fo budgetary restraints.

It is Parther reqguiested to furnish an action taken report within 60

deys Yor filing of the affidavitin Horw'ble Supreme Court.
Yours faitﬁ.ﬁﬂlfs
R

Y -
{R.K. S:rimatmml
Inspector General of Foresta &

Director, Piojéot Elephaunt

Teleler: QiF 29695292

L E-gnail 1sm:-m¢i@mc in
Faslk As above

Copy for Kind information and nedessary action to

The Chief Wild Life Warden , Covermsent of Uttrakhand.

The Chief Wild Life Wasden, Government of Odisha.

The Chief Wild Life Warden, Government of West Bengal.

. The Chiel Wild Life Warden, Governmient of Assain.

‘The-Chiel ‘Wild Life Warden, Government of Aviifidchal Pradesh:
The Chief Wild Life Warden, Government of Meghataya.

The Chief Wild Life Warden, Government of Karnataka.

The Chief Wild Life Warden, Government of Tamilnady.

The Chief Wild Life Warden, Guvernment of Kerala.

P?ﬁ@??@#f

U SUNXANNY

=
517 -
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TUEM. ND.6 COURT NG, T _ HEETION PIL-W
SUPRENE COURY OF IHBIA
RECORD OF SROGEEDINGS
E X3 w1} Mefs)
VIDYS, ATHREYA & 3MR. Petitioner (#)
) N _ VERBUS o
PNIOR OF INDIA . & HRE, ’ Respondent (5}

Ddto : D4=-08~2017 Thig petifian was cazlled on foz heaxing tadap.

BOW BLE UHE CHIEY JUSTICB.
HON'BLE DR. JUSTINE D, Y. CHANDRACRUD

Por Pokitioner{s) Mx.Bhyim Divaii, Sr.Ady,
M B, K. Manobar, AOR

For Hespondent(s) M2 Rigky Budnd, K26
+ﬁa—5m m‘t N M?.
m Deepak Goel, Advy.
M3 . Bémya Rathe:e, Ade.
e durniast Singh M.ﬂpkez: AOR

B 8K Mishra, MviSsnl.

Mr, yam Upadhyay, adv.

¥ Sxmit Pratap S.u:ghf Adv.
¥¢ . Shernils Upadhyay, AGR

Mr.Amit Shavia, Bdv.
¥e P K Mal1Eck, Bdv.,
Mz &.C.Pradhan, Ry,
Mrs.Hahs ‘ﬂma.ls v,
H’-\Rﬂj Baﬁada:w; MV-.

Mr.Joseph Aristotls 5., ady.
Mre . Prigs m:;tut:le, Aide.
:Mr !kghmh !iad;ﬁv.a &ﬂ.v

Mr.Dabpiiy Ba::kalq:ati., Adw-,
Ms .Dikehs Rad, AQR

Me Deipak Goal; Adv,
B HLLS0s Humar, Ady.

ME. B Udsys Rumsaz Sagax, Kdv.
My .Mzityonjai Pingh, &dv.

M . Hemantika Wahi, Adv.

Ms, Jesal Wshid, Adv
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3

Ma,Puja Singh, dv.

Mz Shodhiiks Sharma, Adv.
Mz .G.Frakash, 3dv,
M\.J&m ﬁ:-ji: ¥ M’_'u‘
H!‘S»ﬁnga.nka Piéakash, Adv,
Mrs . Bpens Brakash, Adv.

M. Mehaling Pandazge, Adv.
¥ Yishant Karneshwaskas, Adv.

VRON hearing the cowdgel the Court made the following
6RBDER

1, Bven though this Coirt, By Ats moticn beanch srder dated
31.03.201%, trequired redpondent HNes il wnd 3 te file ocaintex
affidavits, the same are nov Farthdeming, Mz, Pinky Avand, learned
Addivionpl Splicitor Genedal; seoks a short adjoutzment, 20 aé té
enable her inskructing couwnsel, to film Sounter affidavite on
tehalf of raspondent Wos.l and 3.

|- S Shyam Divan, lemtnad séainr coupsel appeiéxifg oh

sdggestions on bahall of tha petitionez. Tha Buggeations are taken

on record, snd maxisd aﬁ},‘;hmmyr . A copy thersof has been

banded ovay tb the leazned ﬁ,&iﬁ:ﬁ;gn?l Solicitel fAexiaral.

3. The lesried Addltdional Holisitor Guneral undertakes o

E]

Lwks inke consideration the wsuggestions of the petiticper, whbile
£4ling the oounte® EfFidavitd bn behal¥ of ferpordent Nos,1 zng 3.
8, " Prayer is silowed.

5. Countier aEfidayits oo behalf of raspondent Nos.h pid 3 be
posibively £ilad within three months.

8. List pn 21.11.2017.

{SATESH KUMAR TADRAY) (RENURR SADANA)
AR-CUH- 28 ASST, REGTSTRER
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: REMINDER
SULREME COURT MATTER
F.Ne. 6152017 PE '
Cioveronment of india

Mimﬂu}- of Brwironsent, Forest and Climate Change
Project Blephant Division -

Indirg Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Aligan]
. ew Delhi-110003
Date: | }? November, 2017

Salr Owxder of the Hovn'ble Supreme Court dated 04-08-2017 in Wit
Fetition () no. 275 of 2015 tithed Vidya Athweya & Any. Vs,
TUunlon of ¥edia & Ors,

The undersigned is directed 1o refer this Minisisy’ letter dated 24-
082017 on the sbove cited subject. The Hon'dble Supreme Cowvt has
directed the MoEFBCC to consider protection of 27 high priotity elephant
corridors in nine States by acqudring land, if necessary.

In this regard, this Minigtyy recuested Chief Wildlife Wardens o
assess the feasibility of protecting these vorridors i your respactive Siates
and and acguisition if any, is to be done and if any financial assistance is
reguires for this task, the Mindstry may consider funding it, subjsct to
budgetary restraints.

It is to inform that reply om your State i3 8l swaited. Therefoze, ik
is once again requested to kindly consider the suggestion of the Hon'ble
Supreme Court and fmalah an action taken report on the same at the
earliest for filing of affidavit in the Hon'ble Supreme Court of India,

Loy

Moyl Fhody )

Leputy Inspeatar Generrl of Foreais &
Dirzetor, Projest BElepbant

Felalp: 011246533273

Beonil: projectelephant. inceefigmnilcom

The matier may please be granted top priority.

Encl Copy of the istier daved 24-0B-2017
Copy for king Information and necessery action to !

. The Chief Wild Life Wardemn , Governiment of Uticaltirand.

. The Chisf Wild Life Warden, Government of Odishs.

The Chief Wild Life Warden, Government of Weat Bengal.

4. The Chicf Wild Life Warden, Government of Assam.

5. The Chief Wiki Lile Warden, Govemnment of Arunachal Pradesh,
5. The Chief Wild Life Warden, Government of Meghalaya.

7. The Chief Witd Life Warden, Governrnent of Karnataka,

8. The Ohief Wild Life Werden, Government of Tamiinadn.

@, The Chisf Wild Life Warden, Government of Kerala,

e EO e
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F. No. 6-3/2010-PE {Vol )

T IREIT

GOVERNNMENT DF INDHA

g3 gafEwor @M, Wik 9w 9,
5 w110 003

NEW DELM-110 083
Wabsitd : moef.icdn

Sub: Order of the Hen'ble Supreme Court dated 23.04 2018 in Writ Petition [c] no. 897 of

1996 titled A. Rangara]an & Ors: Vs. Umon of lndia & Ors. ﬁled int the Hon’ble
Suprente Court _reg :

Ref: Order of the Hon'ble Supreme Conrt dated 04.08,2017 In Writ petitiun (c}' na275 of
2015 titled Vidya Atherya & Anr. Vs Unjon of India,

Kind attention is Invited to the subject. Please find enclosed the order of the Hon'ble.
Supreme Court dated 23.04.2018 in the watter for securing the. critical high priority elephant
corridors 1o minimise the human- e]ePhant conflicts. It is requested to Kindly provide the response.

- of the siates on critical elephant corridors as sought by this Ministry and furnish an action taken
report of the same within three weeks to this ministry.

In this regard, attention is slso Invited to this Minisiry vide Jetter mentioned under
reference requesting the Chief Wildlife Wardens to assess the feasibility of proteciing these
corridors in your respective staies. inspite of the reminder on 17.11.2017; the response from the

respective states {6 this Ministry is still awaiteti and the order of Hon'ble Supreme Court may also
be pernsed in this context,

Hence, it is once again requested o send the responses mlmedlately to this ministry for
finalizing the view of this Ministry on the matter.

This may be treated on o priority.

Encls: as above.

IGF & Dirvectox (Project Elephant)}
Telephone No. 011-24695245
Email: noyalifs1963@gmail.com

Distribution for kind infornration and necessary action :

The Chief Wildiife Warden, Government of Uttarakhand.

The Chief Wildlife Warden, Goverament of Odisha.

The Chief Wildlife Warden, Government of West Bengal,

The Chief Wildlife Warden, Government of Assam, :
The Chief Wildlife Warden, Government of Arunachal Pradesh.
Ttie Chief Wildlife Warden, Government of Meghalaya,

The Chief Wildlife Warden, Government of Karnataka,

The Chief Wildlife Warden, Government of Tamil Nadu.

The Chiaf Wildlife Warden, Government of I{erala.

e e - S

U5, a‘qqamrgqﬁiﬁ?fﬂaﬁﬂ‘a

MINGSTRY OF ENVIRCNIENT, FOREST AND CLIMATE CHANGE

INIJIFU{ PARYAVARAN BHAWAN, JOR BAGH ROAD,

Dated 1t May,. 2018

412




2652

10. The Chief Wildlife Warden, Government of Andhra Pradesh,
11, The Chief Wildlife Warden, Government of Tripura.

12. The Chief Wildlife Warden, Government of Nagaland.

13. The Chief Wildlife Warden, Government of Uttar Pradesh,
14. The Chief WHalife Warden, Government of Bihar,

15. The Chief Wildlife Warden, Goverwment of jharkhand,

16. The Chief Wildlife Warden, Government of Chhattisgarh.

17. The Chief Wildlife Warden, Government of Rajasthan.

18, The Chief Wildlife Warden, Government of Manipur.

19. The Chief Wildlife Warden, Government of Madhya Pradesh.
20. The Chief Wildlife Warden, Government of Haryana.

21. The Chief Wiidlife Warden, Government of Gujarat. _
22, The Chief Wildlife Warden, Government of Andaman and Nicobar.

Copy to: Shri A, N, 8. Nadkarni, Senlor Addl. Government Adv{mate, Supreme Conrt of
India for kind information and necessary action

"
{Noyal Tironias)

IGF & Director (Project Elephant)
Telephone No, 011-24695249

Email: noyalifs1963@gmail.com

=
SR
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F.H6.86-15/2017 B
Government of india
Ministry of Environment, Forest and Climate Change
Project Elephamt Division
indira Paryavaran Bhawsan
Vayu Wing, Jor Bagh Road, Aligan)
. W Dellu« 110003
' Dete: |7 November,2017

Sub:Opder of the Hon'bic Suprems Court dated 04-08-2017 in Wiit
Petition {C) no. 275 of 3015  titled Vidys Athreya & Anr. Va.
Uztwﬂfe!i!ndia & Ors.

I ” The undersigned is du‘-eeted o J:efer this Minisiry’s letter dated 24~
* 08-20%7 on the above cited subject. The Hon'dle Bupremse Court has
directed the MoEPF&CC o consider protection of 27 high prierily elephant
corTidors in nine Statgs by acquiring land, if necessary.
- Y

I this regard, this Ministry requestsd Chief Wildlife Wardens to
assess the feasibility of pratecting these corridors in your respective States
and land acquisition if any, is to be done and if any financial assistance is
required for this sk, the Ministry may\c\unmder funding i, subject io
budgetary restrdints. -

It 8 to inform that reply from your Btate is still aweited. Therelore, it
is ence again requested to kindly copsider the suggestion of the Hon'ble
Supreme Court and furnish an action taken report on the same at the
earliest for filing of affidavit in the Hon'ble Supreme Court of India.

o
{Noyal Thonas)

Deputy Ingpector General of Forests &
Pirootor, Project Elephant
Tolelse: 011-34635323

Homail preojecr lephan.ooel@gmailam

The matter may pleass be granted top priorily.

Encl: Copy of the lelier dated 264-08-3017
Copy for kind information and necessary action to:

1. The Chief Wild Life Warden , Oovernment of Uttrakhand,

2. The Chief Wid Life Warden, Government of Odisha.

3. The Chief Wild Life Warden, Government of West Bengal.

4. The Chief Wild Life Warden, Government of Assam.

5. The Chief Wild 1ife Warden, Government of Araneachal Pradesh,
6. The Chief Wild Lifz Warden, Government of Meghalaya,

7. ‘fThe Chief Wil Life Warden, Guvernment of Rarnaiaks,

8, The Chief Wild Life Warden, Governtment of Tamilnadu.

9, The Chicf Wild Life Warden, Governmient of Kerala.
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I7EM NO.3

A. RANGARAJAN & ORS. petitionaer{s}

UNION OF TNBIA
MINISTRY DF ENVIROKMENT AND FOREST & ORS. Respondent (s)

WETH

SLP{C} No.
SLP{C) No.
SLP{C) No,
8.L.P.{C).
SLP({C} Mo.
SLP{C) No.

$.L.P.(C)..

SLP(C) No.
SLP(C) Ho.
SLP{C} No.
SLP{C) No.
SLP{C) No.
SLP{C) No.
SLP(C) WNo.
SLP(C) Wo.
SLP{t) No-
SLP{C} No.
SLP(C) WNo.
SLP{C) No.
sLP(C) No.
SLP{C) No.
SLP{e} Ko,
SLP(C) HNo.
SLP(C) No.
SLP{C) No.
SLP{C) No.
SLP{CY} Wo.
SLP(C) No.
SLP{C) Ro.
SLP{C) No.
SLP(C) No.

nlaéy Nols). 16216/2017 {XII)

Date : 23-64-2018 These matters were called on for hearing today.

..CC No. 5161/2812 (XII)

+17313-17314/2811 (X3T}
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1
COURT NG.4 SECTION PIL-W

SUPREME COURT OF INDIRA
RECORD OF PRGCEEDINGS

Writ Petition(s)(civil) WNo(s).897/1996

VERSUS

5176/2012 [XII)
2666/2012 (XIX)
7610/2012 (XII)

20164/2011 (XII)
37332/2013 (XII)
.CC No. 9201/2012 {XII)
21460/2013 (XII}

21463-21484/2011 (XIX)
21461/2011 (XXI)
16668/2011 (XII}
17169/2011 {XI1)
17185-17156/2011 {X3X)
17156-17151/2011 {XII)
21486/2011 {XAT}
2146772011 {XI1)
2147272011 (XiI)
21477/2011 [XII)
21478/2011 {XIX)
21470/2011 (XII)
21468/2011 {XII)
21489/2011 {XIT)
24826/2811 (XIT)
19142/2013 (XIE)
25018/20101 {XII)
31581/2011 {XII}
B8559/2813 (X1I)
30535/2011 (XIX)
35644/2013 {XII)}
30536/2011 {XII)
9305/2012 (XII)
.CC No. 5278/2012 {XII)

..CC No. 5312/201% {XIT}




LTy

s

CORAM @

2655

" HON'BLE MR, JUSTICE MADAN B, LOKUR
HON'BLE MR. JUSTICE DEEPAK €UPTA

For Petitioner{s)

Mr,
m3|

Mr.
Mr .
Ms.

Mr,

Mr.
Ms.
Mr.
Ms.
s,
Vs,

Mr .,
Mr.

Mr.

My,
Mr.,

Harish N. Salve, 8r. Adv. {A.C.){NP)
Aparajita Singh, Adv. (A.C.)

A.D.N. Rao, Adv. {A.C.)
Sudipto Sircar, Adv.
Tulika Chikker, Adv.

Siddhartha Chowdhury, Adv. (A.C.)}

salman Khurshid, Sr. Adv.
Madhavi Divan, Adv.
Manah Verma, Adv.

Palak Mahajan, Adv.
Kanika Saran, Adv.

biksha Rai, AOR

Rahul Shyam Bhandari, Adv.
Vinhodh Kanna 8., AOR

sudarsh Menon, AOR

K. V. Mohan, AOR
K.V. Balakrishnan, Adv,

Mr, Nikhil Nayyar, AOR

Mg .

S. Ravi Shankar, AOR

Yamunzah Nachiar, Adv.

Ms.

[
.
Ms.
Mr.

Mr.
Mr.
Mr.
s .

Mrs.
Wr.
M.
Ms.

[ [

Priyanka Das, Adv,

Avishkar Singhvi, Adv.
Abhimanyu Bhandari, Adv,
Rooltina Dua, Adv.

Naveen Kumar, AOR

Sridhar Potaraju, AOR
Prabhat Kumar, Adv,
Uday Khanna, Adv.
ankita Sharma, Adv.

talita Kaushik, AQR
Sanjay Upadhyay, Adv.
$. Shukla, Adv.
Eisha Krishen, Adv.

Shakil Ahmed Syed, AOR

Moid. Parvez Dabas, Adv.
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3

Mr. Uzmi Jameel Husain, Adv,
Mr. Pulkit Chandra, Adv.

Mr. R. Anand Padmanabhan, Adv,
Ananya Mukherjee, Adv.
Mr. Romil Pathak, Ady,
Mr. Shashi Bhushan Kumar, AOR

Mr. Kaustubh Shukla, AOR
Mr. Ankur Kashyap, Adv.

Mr. V. Balachandran, AOR
Mr. Siddharth Naidu, Adv.

Mr. Vikas Mebta, AOR
Ms. Anushree Menon, Adv,

Mr, K.N. Balgopal, Sr. Adv,
Mr. L. €., Agrawala, AOR
Mr. A.P, Mukundan, Adv,
Ms. Nitya Mambiar, Adv.

Ms. Rukhsana Choudhury, AOR

Mr. Gopal Shankara Narayanan, Adv,
Mr. Senthil Jagadeesan, AOR

Ms. shruti Iyer, Adv.

Ms. Sonakshi Malhan, Adv,

Ms. Suriti Chowdhary, Adv.

Mr. Shrutanjaya Bhardwaj, Adv.

Mr. P. K, Manohar, ADR

‘Mr. Manoj V. George, Adv.

Mr. Zulfiker Ali P. S, AOR
Ms. Shilpa Liza Seorge, Adv.
Mr. Faisal M. Aboohaker, Adv.

Ms. Lakshmi Sree Puthenpurackal, Adv.

Mr. Atmaram N.S. Nadkarni, ASG
Mr. . Wasim A. Qadri, Adv,
Mr. D.L. Chidanand, Adv.

Mr. Ritesh Kumar, Adv.

Mr. Gurmeet Singh Malkker, AOR
Mr. B. Xrishna Prasad, AOR

Mr. Subramonium Prasad, Sr. Adv.
Mr. M. Yogesh Kanna, AQR

Ms. Sujatha Bagadhi, Adv.

Ms. Maha Lakshmi, Adv.

Ms. Nithya, Adv.
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Mr. 6. Prakash, Adv,

Ms. Aparna Bhat, AOR
Ms. Joshita Pai, Adv.

Ms. Anitha Shenoy, AOR

Mr. Sridhar Potaraju, AOR
Caveator-in-person

Mr. K. V, Vijayakumar, AOR
Mr. vinodh Kahna B., AOR
Mr. A. Sriram, Adv.

#r. Manikandan, Adv.

Mr,. B. Krishna Prasad, AOR
Mr. Manoj V. George, Adv.
Mr. Zulfiker Ali P. 8, AOR

¥Ms. Shilpa Liza George, Adv.
Mr. Faisal #M. Aboohaker, Adv,

Ms., Lakshmi Sree Puthenpurackal, Adv. .

Mr. B. Balaji, AOR
Mr. Annam P. N. Rag, ACOR

Mr. P. A. Noor Muhamed, AOR
Me. G@iffara 8., Adv,

Mr. Parijat Sinha, ADR

Mr. M. A, Krishna Mocorthy, AOR
Mr. Shuvodeep Roy, AQR

Mr. Sayoo] Mohandas M., Adv.
Mr. Naman Kamboj, Adv,

Mr. Shuvodeep Roy, AOR
Mr. rRituraj Biswas, Adv,

Mr. Anil Shrivastav, AOR

Mr. Sopal Singh, ADR
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5
Mr. Manish Kumar, Adv.

Mr. R. N. Keswani, AOGR

Meghalaya Mr. Ranjan Mukherjee, AOR

Mr. 8. Bhowmick, Adv.
Mr. Daniel Stone Lyngdoh, Adv.

Mr. Edward Belhe, AAG

Ms. K. Enatoli Sema, Adv.
Mr. Amit Kumar Singh, Adv.
Mr. K. Luikang Michael, Adv.

UPON hearing the counsel the Court made the following
ORDER

Learned Additional Solicitor General has submitted
that the Project Elephant Scheme is heing implemented in
22 Siates.

Letters have been written to all these 22 Siates on
2.&”‘1 August, 2047 and 17 November, 2017. In the letter
dated 24® August, 2017, an Action Taken Report withih 66
days had been sought. While in the letter dated I7™
November, 2017 the States have been informed {o take up
the matter on top priority.

In spite of the aforesaid letters and time hound
requirements given by the Union of India, only three
States, i.e., Kerala, Meghalaya and West Bengal have
responded, The ¥ollowing States have not given any
response £0 the Union of India:

1. Andhra Pradesh

2. Arunachal Pradesh

3., Assam

4. Chhattisgarh

5. Jharkhand
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Resgonse should be given by the aforesaid States

2659

Karnataka
Maharashtra
Magaland
disha

Tami} Nadu
Bitar Pradesh
Uttarakhand
Tripura
Rajasthan
Andaman & Nicobar Islands
Bihar

Punjab

Gujarat

Haryana {(Where &an elephant rescue centre has

been set up supported by Project Elephant)

within four weeks from today positively.

Learned counsel appearing in Writ Petition (C} No.275

of 2815 (Vidya Atbreva & Anr. ¥s. Union of India & Ors.)

says that he will not press the issue of elsphant

corridor in the aforesaid case.

List the matter on 12" July, 2018.

{SANJAY KUMAR-I)
AR-CUN-PS

{KAZLASH CHANDER)
COURT MASTER
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ANNEXURE-12

STANDARD TERMS OF REFERENCE {TOR) FOR BIA/EMP REPORT FOR
PROJECTS/ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

t4)

|3}
H |

17)

19}

204

213

Togementation status of recopeition of forest rights under the Scheduied Tribes and ofher Traditional
Foiest Dwellers (Recognition of Fores) Rights)y Aet, 2000 should be indicoied.

The vegetation in e RE7 PF aveuas in the stedy area, with secessary deeails, should be given.

A stuly shali be got done 1o ascertain the impast of the Mining Project un wildife of the study area
and détails furaished. Impaét of the project on the wildlefe in the surmonnding and wiry olher protecteld
arca and accordingly, derailed mitigative measures requiced, shoutd e workedl oul with cost
tmplications and submitied,

Location of National Parks, Sanetaries, Biosphere Reservos, Wildlife Corvidors, Ramsar site Tiges/
tlephant Reserves/(existing as well us praposed), il any, within [0 ki of the mine-lease should be
cleardy indicated. supported by a locution ntap doly asthentivated by Chiel’ Wildlife Warden.
Necessary clearance, as may be spplicable 1o such projects due 1o proximity of the ecotogically
sensitive arcas as mentionel above; shionld be obigined from 1he Standing Commitiee of National
Board of Wildiifeand copy furaished.

Adetaited ological sudy of the study irea [core zone aund bulter zone (10 km radius of the periplery
of the mine lease)| shall be carvied out, Details of flora and fauna, endangered, endemic and RET
Species duly avthentivated, separately for core und buffer zone shuuld be furmished Tased on such
primary field smrvey, clearly imlicaling the Schedule of the fauna prosent, Ta case of any scheduied-
I fauna Found in the study area, (he neccssary pln wlongwith budgetary provisions for i
conservation should be prepared in eonsubtation with Seate Forest und Wildlife Depmiment and
details furnished, Necessary allocation of funds for implemesnting the.sawe shoudd be made as part
of the project cost.

Peoximity 1o Areas deelared as ‘Crilically Poltuigd' o the Projust arcas likely w0 come under Lhe
'Aravali Runge', (atisacting court restriclions for mining operations), should siso be indicated anc
where s required, cledrancs centifications from N preseribod Autharities, sueh as the SPCB or
Stale Mining Depl, Shoukd be seewred and furnished 1 the effect that the proposed mindng sctivitics
gould be considered,

Similarly, oy coastal Prajeets, A CRZ mup duly anthesticated by one of 1he authorized apoicics
demarcaring 1L, HFL, CRZ drea, focation of the mine lease wr.l CRZ. coustal featres such s
miangroves, i any, siiowld be furnished, (Nok: The Mining Projects falling andor CRZ would also
reed 1o abeain approval of the concerted Coaslal Zone Managemeit Authorily}.

RAR Planfeonipensation desails for tie Project Affected People {PAP) should be Furnished, Whike
preparing the R&KR Plan, the refevant State/National Rebabilitition & Reseitlement Policy shoutd
be kept in view. i respeat of SCs /8Ty aad other weaker sections of he sociely in the study ared, a
aeed based swnple survey, Tumily-wise, shoald be upderiken © assess their requicemems, and

action programines prepired and submitted aceordingly, inlegrating the sectotal programmes off

tine departmesits of the State Government, tmay be cleaily ought o whether the village{s)
Jocated in 1l mine fease aven will be shifled oy not. The issues relating Lo shilting of villageds)
including tieir R&ER and sixvio-economic aspacts shiild be diseussed inihe Repart,
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STANDARD TERMS OF REFERENCE (TOR) FOR EIAEMP REPORT FOR PROJECTS/
ACTTVITIES REQUIRING ENVIRONMENT CLEARANCE

m

23}

M)

25)

20}

7

29y

am

ib

One seuson {non-moensoon) [Le. March-May (Summer Seasun); Qetober-Decembir {post tmomsoon
season) ; Decembrer-Tobruary (winter season}|primary baseline. data on ambient air quality as per
CPCE Notitication of 2009, water guality. noise Tevel, soil and B ond fawsa shadl be collecad
o the AAQ wnd other data o compiled presented dale-wise in the BIA anid BEMP Repon. Site-
speeific metéorological datu should alse by collected. The location ul' the mon itoring stations showsid
be such as to represent wholé of the study srea and justified keepisly in view the pre-domicant
downwind dircetion ol tocation of sensitive recepiors. There should be at feast one meniforing
station within 500 m of the mine lgasé in Lhe pre-dominant dowawind divection. The minerlagical
compesition of PM LD, particularly For free siliea, should be glven.

Adr quality modeling sherld be carvied out for prediction of impact of the project on the aiy quatity
of the: aven, B shiould alzo teke into accoust the impngt of movement of vebicles for tsansportation of
mineral. The details of the madd) wsed and input parameders used for modeling shoutd be provided,
The air quatity contours may bie showa on a location map clearty indicating the location of the sile,
location ol gensitive receplors, i any; and the habitation, Tlhe wind roses showing pre-dominant
wind direetion may-also be indicated on the map.

The waser requirement for the Projecy, its avauilability and spwrce should be furnished, A déwited
water bilance shistd alyo he provided, Fresh water requiremen for the Prisject should be indicated.

Necessary clearance from the Compotent Authority Tor drasy] oF requisite quantivy oF water for tie
Project should be provided.

Deseription of water vonsesvation measures proposed to be adopted in the Project shiould be given,
Detuils of raimwater hurvesting proposed in the Project, it any. should be provided,

Impact of the Project on the wier quislity borh susface and groundwater, shaeld be assessed und
necessaty safeguiwd measures, it any teuguired, should be provided.

Raged on actual manitored data, iLmay elearty be shows whether working wilbintersect groundwater
Necessary data and docwmenitation in this vegacd may be provided, In case the working will tntersect
groundwater table, a detailed Hydeo Gealogical Stinly should be undennken avd Repart Furiished.
The Report inter-itlia, shall inciude dewails of the dquifers presaal antd bapact of mining activitics oo
these aquifcrs, Nocessary permission From Centval Ground Water Authority for working hetow
ground wister an for pumping of ground water should also be ohtained and copy furnislied.

Detaily of any stréam, scasonal or otherwise. passing through the leuse avea and modification /
diversion proposed. if any, and lhe impact of the samie an tie bydrology should be brought oul.

Information on site elevation, warking depth. groundwater tuble eie, Should he provided both in
AMSL and bel. A schematic dixgrmm may also he provided for the same,

A time losund Progressive Greentielt Developiment Phin sl T prepared in 2 tabwebay forme (ineicating
the lingar ard quantitati ve covesage, plant species and time frone} aad subimitied, keeping in mind,
the sqme will have 1o e executed up Dvont e commencement ol te Profect, Plase-wise plan of

plantation anwl compensatory afforestation should be charted clearly indieating the aees 10 e coviered
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STANDARD THRMS OF REFERENCE (TOR) FOR EIA/EMP REFORT FOR
PROJECTS/ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

St
[T
"

a3y

34)

153

36)

AT

38)

34

4

41y

424

under plamtation and the species o be planted. The detsils ol plantation wlrendy done should be:

uiven The plant species selected for green bell shotld have preater ceological value and should he
ol good utility vadue to the bocal papulation with emphasis on lecal wnd mattve specics and the
species which are 1olerant o pollulian,

lmypraet on koead transport infrasteuctre due o the Praject should be indicated. Projected fnerease m
Imick 1eaffic as a sesull of the Projeet i the presen roud neiwork Greludiag those owsside the
Peaject area) should Ise worked om, indieating wherher i s capable of Tudling the incrementa
Ioad, Arrangement for improving the infrastructure, if contemplated (including action 10 he laken
by othee-ageneies such as S1ate Covernment) should be covercd, Proiect Froponent shall conduc
Tmpsctof Tragsportation siedy as pei Indian Road Congress Goidelines.

Deéigils of the vnsite shobter und facilities 1o be provided o the mine workars should be incluided] in
the ELA Report.

Canceptual post minisg land use and Reclamation ad Restorition of mined ot areas (with plang

-and with adequate nuesber of Sections) should be given in the THA report,

Qccupationsl Health impacts of the Praject should be anticipated and the propased preventive
measures spelt out indatail. Details of pre-placement medical examinativay and peciodical medicad
examinaiion schedules should be incorporated in the EMP, The project specific oceupational health
mitigation measures will: reguired $acilities proposed in the mining area may be detaiied.

Pubdic heahh implications of the Project and related activitios for the population in the impact zone
slwuld be systemuically evaluated ind the proposed remedial measures sheusld be detailed abong
with budpetary atlocations,

Medsures of socio ecoromic signiticance and influence to e losid comanunily proposed w be
provided by the Pruject Proponeat shanidd be indicated, As far g possible, guanliianive dinwensiom
may be.given with time frames for imptementation,

Betailed envirommental mavageiment plan (EMP) {0 miligate the cnvisonmental impacts which.

sitguld inder-alia inctode ihe impaeis of change of land use. loss of agricultural and grazing lind, if

any, accupationat health impacis hesides aiher Bmpagts specific w the prposed Proiect.

Public Hearing points ruiséd and commitment of the Project Propongit on the same along with tine
Bond Action Plan with budgetiry provisions to implement e same should he provided wnd alsa
mearporated i the final EIA/EMP Repot of the Project.

Details of Btigation pending against the projeet, iFany, with diveetion forder passed by uny Cowrt of
L againgl the Project stiould be given,

The cost of the Praject (capital cost and recurring cost) as well as the cost tonwurds implementalion
isF EMP ghould be elearly spake s,

A Disaster managemkent Plan slall be preparéd ind incloded in the ETA/EMP Reprsil.
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STANDARD TERMS OF REFERENCE (TOR) FOR ETA/EMP REPORTFOR PROJECTS/
ACTIVITIES REQUIRING FNVIRONMENT CLEARANCY,

43 Beoelits of the Project iF the Project is implemented should be speht ont, The benefits of he Prigect
shall clearly indivme environmental, social, econonmie, ensplayiicnl potentral, ete.

44 Besides the above, the below mentioned general points are also W be [ollpwed:-

i)
)

Q)

N

&)

fi}

All docements o be properdy referenced with index nnd conlinpaies page. numbering.

Where data are presented in the Repont espaciully in Tables, the pedod in which the data
were ¢ollected and the saurces shauld be indicaed.

Projeot Proponent shall enciose all the analysisfiesting reporis of water, air, oil, naise et
using the MoEF&CUMNABL aceredited labuotilories, All the original analysishesting reports
should We avatlable during appraisal ol the Project.

Whete the doennients provided are in a language other than Enghish, wn English tranglation
shouddd he provided.

The Questionwsive Tor envivonmenial appraisal of mining projects us devised carlier by the
Ministry shall ilso be filled and submined.

Whike preparing the EIA weport, the justructions For the Proponents and imstruclions For the
Consultants issued by MoFF vide Q.M. No. J-110] 3/4 172006- A LT dated 4th August, 2009,
which are available. on the webstte of lkis Minisiry, should be followed.

Changes, if' uny muode in the bisie scope and project parameters (as submitted in Farm-T and
the PIR for securing tin: TOR) shoutd be rought o (e nttention of MoEF&CC with reasons
for such changes undd pevmission shoold be sought, ax the TOR way-also have 1o he altored.
Poat Pubfic Heiring chanpes in ssructire and cantent of the drafl BEIA/EMP [olher than
wadifications arising out of the PH. procass) witl email condueting the PH again with the
revised documentilion.

As per the cirenbsr no. J-31031/618/2010-TA () daed 30.5.2012, cenified feport ul the
status of compliance of the condilions stipulated in the cavironment clearance For the existing
operations of the project, should be obtained from he Regional Office of Minfury af
Exvivonment, Farest and Climale Change, gs may i apphesble.

The ElA rcpm‘l.slmulld akso include (1) sueface plan of 1he grea nicdieating contours of Wi
wopographic feanres. drainage and miwing aeca, (1) geajogical mopsg and sections and i)
sections of the mine pit amd external dumps, if any, clearly showing the [snd featares of 1he
adjoining area.

LT
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ACTIVITY 3(h)- CEMENT PLANTS

STANDARD TERMS OF REFERENCE FOR CONDUCTING ENVIRONMENT
TMPACT ASSESSMENT STUDY FOR CEMENT PLANTS AND
INFORMATION TO BE INCLUDED IN EFA/EMP REPORT

GENERAL CONDITION-.
1. Introduction
L Backgromul aboul the project
i, Need of the praject
iit.  Purpose of the BIA study
iv.  Scope of the ELA swudy

1. TProject description
Site Details _ _

i Lacation of the project site covering village, Taluka/Tehsil, District and State.

il  Site accessibility

ili.  Adigital toposheel in pdl or shape file compatible 1 poogle earth of the study area of radius
of 10km and-site location preferably on 1:50,000 seale. (inchuding all eco~gensitive areas and
environmentally sensitive places).

iv.  Latest High-tesolution satellite image ddta having Fm-Sm spatial resolutjon like quickbird,
Heonos, IRS P-6 pan sharpened cte,, along with delingation of planl boundasy co-ordinates.
Area must include at feast 100m-all acound the project Joeation,

vi  Envirenment settings of the site amd its surrounding along with map.

vi, A dist of major industries with name, producty and distance fom plant site within study area
( 10km vadius) and the location of the dustries shall be depicted in the study area wiap.

il  Inease iF the project site is in vicinity of the waler body, 30 meters friom the edge of the water
body towards the site shall be treated as no development/construction zone. If it’s near the
wetland, Guidelines for implementing Wetlands (Conservation and Management) Rules, 2017
may be Bilowed.

viii.  In case if the praject site is in vicinity of ihe river, the indusiry shall not be located within the
viver flood plain cotresponding lo one in 25 years (leod, as ceitified by concerned Distyict
Magistrale/Executive Enginger from State Water Resowrees Department (or) any other officer
authorized by the State Government for this purpose 8s per the provisions contained in the
Mo EF&CC Qffice Memanmduem dated 140272022,

ix.  Type of land, land use of the project site.

X. Status al acquisition of land. 1 acquisition is not complote, stage of the acquisition process is
per the MoEF&CC OM, dated 7/i0/2014 shall be linrnished.

xi.  Engincering layoul of the ared with dimensions depicting existing unit as well as proposed
anil indicating storage avea, plant aren, greenbell area, utilities ete. [T located wiiltin an
Industrial arca/Eslate/Camplex, Tayout of Industrial Area indicating location of wnit within the
Lndustrial aren/Estate.

3. Faorest and wildlife related issves (if upplicable):
i Stalus of Forest Clearance lor the use of farest land shall be submitted.

Puge 1 of 10
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it.  Copy of application submitted for clearance under the Wildlife (Protection) Act, 1972, to the
Standing Commitiee of the MNational Board for Wikllife it the project site located within
notified Eco-Semsitive Zone, 10km radius of national park/sanctuary wherein finsl ES2
natification is not in place as per MoEF&CC Office Memorandum dated 8/8/2019,

wi.  The projsels 1o be located within 10 km of the National Parks, Sanctuaries, Biosphere
Reserves, Migratory. Corridors of Wild Animals, Eco-sensitive Zone and Eco=sensitive areas, 5
the project proponent shatl submit the map duly authenticated by Divisional Farest Officer
showing the distance Detween (he projeet site and the said arcas, .

iv, Wildlife Conservation Plan duly authemicated by the Competent Awhorityof the State

Government for conservation of Schednle | fauna, iF any exists in the sty area,

4. Salient features of the project

i. Products with capacities in Tons per Annum for the proposed project.

i,  {fexpansion project, status of inplementation of existing project, details of existing/proposed
products with production eapacilies in Tons per Anhum. '

i,  Site preparatory activitics,

iv.  List of raw materials required and their source along with mode of (ransportation.

v.  Oiher thay rasy materials, ofthier chiemicals and materinls vequired with quantitics and storage
capacilies. :

vi.  Manufacturing process details along with process flow diagram of proposed units,

vii.  Consolidated materials and energy balance for the praject.

viil. Tetal requirement of surfaces ground water and pawerwith heir respective sources; status of
approval.

ix.  Water balance diagram

x. Details of Emission, cffloents, hazardous waste generation and mode of disposal during
constniction as well as operation phase.

i, Man-power reguirement. )

xii. Cosl of project and scheduled time of completion.

xiii. DBricfon preseat status of complinnce (Expansiow/modernization proposals)

#.  Cumulative Bnvironmen! Impucl Assessment for the existing as well as the proposed
axpansion/imodernization shall be carried out,

b.  In case of ground water drawl for the existing unit, action plan for phasing out of ground
water abstraction in nexi lhree years except for domestic purposes and shall swileh over 10
100 % use of surthce water from nearby source.

¢ Copy of all the Bavirommen Clearance(s} inchding Amendments thereto ubtained (v the
project lromn MoEF&CC/SEIAA shall be atiached as an Annexure. A cettified copy of the
latest Monitoring Report of ihe Regional Office of the Ministry of Environment and Forests
as per circular dated 30™ May. 2012 on the status of compliance of conditions stipulated in all
the existing environment clearatices inchuding amendments shall bie provided.

d.  Incase the existing project hias nol obtained EnvirenmentClearance, reasons for not taking BC
under the provisions of the EIA Notifleation 1994 und/ar EIA Natifieation 2006 shali be
provided, Copies of Consenl to Establish/No Objection Certificale and Consent 1o Operate (in
case of units operaiing prior to E1A Notification 2006, CTE and CTO of FY 20{05-20006)
abtiined from the SPCR shall be submiticd. Further, compliance repart to the conditions of
eonsents from Lhe Regional Office of the SPCB shall be submitted.
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Description of the Environment

Stuly period
Approach and methodology for data collection ag fumished below,
Attributes Sanpling Remarks
Network Frequencey

L Adr Environment

iero-Meteorological
Wind speed (Haurly)
Wind direction
Dry bulb
temperature
Wet bulb
temperatyre
Refative humidity
Rain fall
Solar radialion
Clowd cover
Envirdnmental
Lapse Rale

inimum | site in
the project
impaet area

hourly
conlimious

Miutants
PMas

i fengt R-12
focations

__HC

Other paranigters
relevant 1o the
project and
topngeaphy  of  the
area

5 Py

Mional
Ambicont
Air
Quality
Standards,
CPCB
Slification.

1S 5182 Pan 1220

Site  spesific  primary
data is vssential
Secondary data  (rom
IMID, New Delhi

CPCR guidelines o bu
considered,

:‘Eimnpl_ing. as per CPCB

gaidelites

Colleclion of AAQ dala
{exeepl I monsoon
seasen)

Locvations ol various
slations for difieren
parameters  should e
ralated 0 il
charaeteristic propertics
of the parameters,

The monitering stations
shall be based oo the
NAAQM standards as
per GSR 8X6(E) duted
F6/1E2009  and  take
into secout the

predontinanl wined
direction,  population
zone  and  sensitive
rECEphIS ineluding

reserved {oresls,

Raw data of all AAQ

nicasurement  (or L2
weeks of all staltons 2s

per {requency given in

Page 3af 10




"
f I

-

2667

Atiributes Sampling Rewmacks .l
‘Network Frequency '
the NAAOM
Natification of
16/L 12009 along with
nin., max., average and
9%% values for cach af
the AAQ parameters
E from data of all AAQ
stations  should  be
provided as an annexure
i to the B1A Repont.
Noise ' .
Haurly ¢quivalent feast 8-12& per CPCB
naise fevels locations F AOTINS
. Water ]
frameters for water nples. for water quality shoukd be colleeted and analyzed as
quality per "
pH, teinp, turbidity, 151 2488 (Part 1-5) mathods (or sampling and testing of
niaguesivim Industrial effiuenis
hardness, twtal Standard  methods  for  examination of  water  amd.
alkalinily,  ehloride. wastewaler asadysiy published by American Public Heollh
sulphate, witrate, Association.
tluoritds, sodinm,
potassium, salinily
Total nitrogen, total
phosphorus, Do,
BOD, COD, Phenol
Heavy metals
Total coltforms,
faecal colitorms
Phyto plinkton
Zoo plankion
i River Bodies Surface Yield of water sources to be measired
Tatal Carbon waler during eritical season :
pH geaality of Staviclard méthodofogy for collection of
Dissolved Oxygen the nearest surface water (BIS standards)
Biological Oxygen River (60m
Denand UHSLCAm
Free NH4 aind
Boron downsiream ;
Sodium Ahsorption ) and other
Ratio stckace
Llecisical walc.zr
Conductivity | Podies
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429
Ativibutes Sampling : Remarks
Network Frequency
i Ground Water Ground water monitoring dala should be collected at

minimuny of 8 locations (ffom existing wells /tube ’
wells/existing current records) from the sindy area and
shall be included.

. Traffic Study
Type of vehicles
Fregquency of
vehicles for
ranspottation of
materials
Additional traffie
due 1o proposeil
project
. Parking arrangeiment
L L] Enviremaent
Hil il samples be collected as per BIS speeifications
Particle size
distribution
Texture
pll
Electica)
conduciivity
Cation exchange
capacity
Alkali mesals
Sadmm Abserption
Ratio (SAR)
Permeabilicy
Water holding
capacity
. Porosity
hind use/Landscape
Location code
Total project arca
Topagraphy- -
Drainage (naural)
Cualtivated, forest,
planiations, water
bodies, roads and

setitfements |
Biological Envirsnment S
(uatic 1 Potgited dyseription ol flord and faunm (torrestrial and }

Page 8 of H3
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Aftributes

- S‘lll‘l]}_l_i.!.lg _ " Rensarks

“Network Trequency

Primary pl oducti lwly
Aguatic weeds
Enumeration of
phyto plankton, zoo
plankton and benthos
Fisheries

Diversity indices
Trophie levels

Rare and endangared
species

Mirine Paiks/
Sancluaries’ clused
areas feoastal
regulation zohe

{CRZ)
errestrial
Vegoiation-species
fst. SCoInic

importance,  forest
produce.  medicinat
value

Importanee vitlue
index (IVI) ol trees
Fauna

Avi fauna

Rare and endangered
gpecies

Sanctiaries /
National park {
Biosphere reserve

dquam) exntm;: in the stdy arca shall be given with
special referonce to rare, endemic and endangered specicy,
Indicator  specics  which  indicate  acological  and
environment  degradation  should  be  identificd -and
included to clearly statc whether the proposed projeet
would result in ta any adverse effect on any species.

Samples ta collect from upsirsam and downstream of

discharge point, nearby (ributaries at downstream, and
also from dug wells elose to activity site,

For forest studies, direction of wind shotld be considered

white selecting forests,

Secondary data to colieci fram Gnvu wment  ofiices,

NGOs, published hleﬂlure

Infrastruciure
resouree base
Economie resoures
base

Heolth status:
Morbidity paltemn
Cultural and

_agsthetic attribules

Migeatory routes o |
_soclo-ceonomic i _ ) ~

Demographit Socig-economic  swivey I8 based on  proportionaie,

struciure steatified and random sampling method.

Pritary data collection through questionnaire

Secondary data from census records, slatistical hard
books. 1opo sheeis, lealth records ad refevant official
regards available with Govt, agencies

Tage 6 of (i
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431

Atiributes  Sampling Remarks
Melwork Frequency

Edugation

ili.  Interpretation of cach environment atisibuie shall be enumeratedand summanized as given
belosw:
o Ambient air quality
o Ambient Noise quality
° Surface water qualily
o Ground water quality
o Soil quality
) Biological Fnvironment
o Land use
0 Socio-economic environment

6. Antieipaied Environmert bmpacts and mitigation weasares (In case of expansion,
cunnulative impact assessment shali he carvied owt)

i Ldentification of polential impacts in the [bnv of & matvix for the eonsteuction and operation
phise-for all the envitonment componenis o
Activity Exvironment Ecological Socip-economic

onstiction phase | N - -
wiration phase B - |

W Tmpact on ambient air quality (Sourees; Embedded control measures; Assessment; Mitigation

measures; Residual impact)

Canstruction phase

Operation phase : .

Details of stack emissians [rom the existing as well as proposed activity.

Assessment of ground level concentration of pilutands from (he slack emission based on

AQIP Modelling The air quality contours shall be plotled on-a location map showing the

location of project site, habitation nearby, sensilive receptors, if any along with wind rose map

far respeciive piricd

iﬁ Impact on ground level concentration. wnder sernal, sbnormal and entergency conditions,
Measutes to handle emergency situations in the event of uneontralled release of smissions,

i Tmpact oo ambient noise qualily (Sources: Embedded control measures; Assessment;
Mitigation measures: Residual isnpact)

a.  Constriction phase

b, Operation phase

iv.  Tmpact on wraftic (Sources; Embedded control misasures; Assessment; Mitigation medsures:
Residual impact)

a.  Construction phase

b, Operation phase

v, Impact on seil quality (Soorces: Cmbedded corilrol measures: Assessiient; Miligation

measares; Residuat impact) '

° = o
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Construction phase

Qperation phase

Impact on land use {Sources; Enbiedded eantrot measures; Assessiment: Mitigation measures;
Residual impact)

Construation phase

Opdration plase

Impact on surface water resource and quality (Sources; Eobodded contnl mieasures;
Assessment; Mitigation miasures; Residual impact) :

Construction phase

Operation phase

hupact on groumd water resouree and quality (Souwrces; Eovbedded control measures;
Assessment; Mitigation wmieasures; Residual impact)

Construction phase

Operation phase

Impact on terrestrial and aguatic. habital (Sources; Embedded conteol measurds; Assessmant
Miligation measures; Residual impacl)

Construction phase

Operation phabc

Tmpaci on Socio-ceonomic envirommment {Sources; Embedded umlrol measures; Assessment:
Mitigation measurcs; Residual impact)

Construction phase

Operation pliase

Impact on oceupationsl health and sajoty (Sources; Embedded control measures: Assessment;
Miligaiion measures; Residual impact)
Construction phase

Operation phase

Analysis of Allernatives ('Technology & Site)
No praject scenario

Site altesnative

Technical and social ¢oncerns

Conclusion

Envirgnmental Monitoring Program

Details of the Envirenment Management Cell

Periormance monitoring schedule for all pallution contro! devices shall b firpished.
Corporate Enviranment Palicy

Does the company, have a well laid down Environment Policy approved by its Board of

Dircctors? 1 so, it niny be detailed in the EIA report,

Noes (he Environment Policy prescribe for standard operating process f procedes to bring
into focus any inféingement / deviation / violation of the cnviromnent o farest normss /
conditions? 1 so, it may he detailed in the ELA.

Whal is the hierarchical system or Administrative order of the company 1o deal with e
environmeni issues and for ensuving conmplinnce with the environment clearance conditions?
Details of this system may bie given.

Pags: 8 of 14
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Does the company have sysiem of rgporting of non compliances / viokations of environment
aorms lo the Board of Directars of the company snd / or sharcholders or stakeholders at
farge? This reporting mechanism shall be detailed in the EIA report

Agtion plan for posi-project.cnyvironment monitoring matrix;
Letivity hspect Monitoring acatiur
Parameter

requency ]Rcs‘pmvsihi!it';\’_um1

hnstruction phase

I D L
perition phase

1T L L |

Additional Stadies
Public consubation details {Entire proceedings-as separate annexurcalong with authenticated
English Translation of Public Consullaiivn proseedings).

Swmimary of issues raised during public eonsultation along with action plan o sddress tlw
same s per MoBF&CC O.M. dated 30/69/2020

~ Crores)

. - Year of implementation Tatal
' Physlcai"acm ity and .lcfft>11 plan | (Budget in INR) Expenditu
pme of the Activity [Physieal Targets (e né an ve (Rs. in

|

Risk asscasnion

Methodology

Hazard identification

Frequency analysis

Conseqguence analysis

Risk assessoent omlconie

Ertergency responsc and preparcdness plin

Praject Benefits

Envirarument benefiis

Social infrastruciure.

Employment and business opportunity
Other 1angible benefts

Environment Cost Bencfit Analysis

Nat present valoe

Inlernal vaie of yeturn

Bencfil cost ratio

Cost effeciiveness anaiysis

Environmend Management Pl (Constraoction and Operition phase)
Alr quality management plan

Noise qualivy manazgement plan

Page Qof 10
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Salich and hazardous waste management plan

Effuent management plan

Storim water management plan

Rain water harvesting plan

Qceupational health and safety managemend plan

Green belt development plan

Socia-economic maitagemizal plan

Wildlife conservation plan (In eage of presence of schedule 1 species)

Total capital cost and rgewring cost/annum {or environment pollation centrol measures shall
be included.

Conclusion of the RIA study

In addition Lo the above, any ltigation pending against the projest-and/or any directionforder
passed by any Court of Law against the project, if so, details thercof shall also he included.
Has the unit received any notice under the Sectioh 5 of Environmenl {Protection} Act, 1986 or
relevant Sections of Air and Water Acts? 1f se, details thereof and compliance/ATR 1o the
netice(s) and present status of the case,

SPECIAL CONDITONS-

1

2.

o

— 15 28 B

v

0,

Limestone and coal linkage documents along with the stalus of chvitonment clearance of
[fimestone andd coal mines.

Quantum of produétion of coal and limestong from goal & mesiore mines and the projects
they cater to:

Present land use shall be prepared based on satellite imagery, High-resolution salellite image
data having 1ne-5m spalial resoludion tike quickbird, Hsonws, IRS -6 pan sharpened ele, for
the 10 Kmi radius area from proposed site. The same shall be vsed for land used/land-cover
mapping of the area,

[f1he raw psteridls used bave race elements, an enviconment managenent pan shall also be
included,

Plan [or the implenentation of the recommendations made for the coment plants in Lhe CREP
puidelines shall be prepared,

Energy consumption per ton of clinker and cement grinding

Provision of waste wat recovery hoiler

Arrangetnent for co-pracessing ol hazardous waste in cement plant.

Provision of Allernate fuels,

Emission/Buen! norms as per GSR 496 (F) ddled 9/572416,

Page 10 of 1
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: ANNEXURE-13
¥.No, 2.7/1%98- PE (Vol.I) '

. Government of India
Ministry of Envirenment, Forests & Climate Change

(Project Elephant Division}
Foferhtefesk et

6" Floor, Vayu Wing,

Indira Paryavaran Bhawan, -
Jor Bagh Road, Aliganj,
New Delhi-110003

Dated 28™ March, 2022
OFFICE MEMORANDUM
Sub: Re- Constitution of the Steering Committee of Project Elephant-reg,

In supersession of this Ministry’s Office Memorandum Mo, 2-7/1998-PE (Vol.I) dated
4™ Seprember, 2017 the Steering Committes of Project Elephant is reconstituied as under:

1. Minister pf Environment, Forests & Climate Change Chairperson

2. Minister of State, Enviropment, Forests & Climate Change Vice Chairman

3. Secretary, Environment, Forests & Chimate Change Member

4,  Director General of Ferests & Special Secretary Metnbey

5. Additional Director General of Forests (Wildlife) ‘Member

6.  Additional Director General of Forests (Forest Congervation ) Membet

7.  Additional Secretary & Financial Advisor Member

8. Dr. K K. Smuna, Senior Veterinarian, Guwahati Veterinary  Member
College, Assam {Padamshri Awardee 2020). .

9.  Shi P. C. Tyagi, IFS {Retd), Dehsadun ember

10.  Sh. Manoj Ram Phookun, Assam Member

11, Sh. B S Bonal, [FS (Retd}, Assam. Member

12.  Sh. Kumku Gam Singpho, Aruonachal Pradesh Member

13, Dr. Sandeep Kumar Tiwari, WTT, New Delhi Member

14.  Dr. Dipankar Ghose, WWF-India, New Delhi Member

15, Dr. Bibhuti Prasad Lahkar, Aaranyak, Guwahati Member

16, Inspector General of Forests & Director (Project Elephant), Member
MoEF&CL, Secretary

2. In addition to above, the Director, Wildiife Institute of India; Director, Zoological

Survey of India; Director, Botanical Survey of India; Commissioner, Animal Husbandry,
Depariment of Animal Hosbandry & Dairying ; ADG (PTYMS, NTCA; Additionat Director,
Wildlife Crime Control Bureau (WCCB); Representative from Ministry of Agriculture and
Farmner Welfare; Representative from Ministry of Power; Representative from Ministry of
“Railways (Toint Secretary level or above) and Chief Wildlife Wardens of States having
Project Elephant scheme would be peymnanent invitees for meeting.

-1-
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3. The term of the Steering Committze of the Project Elephant will be for duraion of
three years from the date of issuance of this Office Memorandum, subject {o modifications, if
any, in the composition and functions of the commitles, with the approval of competent
authority.
4. The committee will review the implementation of Peojoct Elephant and provide
suitable guidance from time to time for which the committee mmy mee: as and when
Necessary.
5. ‘Travelling Allowance and Daily Altowance will be payable to non-official members
of the Committed as admissible to Grade { officérs of the Government of India,
v ity '
(Dr, K. Muthhmizh Sefvan)
Scientist ‘D' (Project Elephant}-
Email id: lonselvan@eay.in
Telephone No. 011-24695067
Distribution: _
1. PS 1o Hon'ble Minster, Environment Forests & Climate Change,
2. PSto Hon’ble Minster of State, Environment Foresis & Climate Change.
3. PPS 1o Secretary, Ministry of Environmend Forests & Climate Chaoge.
4. PPS 1o DGF&SS, Ministry of Envitonment Forests & Climate Change..
5. PSC o0 Addl. DGF (WLYPPS to AGF (FCYPPS 1o IGPIWildlite) PS to J1D (WL,
EF&CC
6. All Members of the Steering Committee (Non-official)
Copy tos :
1. The Chief Sceretaries and Forest Seeretaries of ali the State Governments/UTs. e
2. The Advisor, Forest and Wildlife. Planning Commission,
3. PAO, Ministry of Environment Forests & Climate Change.
4. Director, Public Relapions, Ministry of Environment Forests & Climale Change.
5. Principat Chief Conservator of Forests (HoFF) of all States and UTs.
6. Chicf Witdlite Warden of all the concerned States.
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F. No, 14-1/2018 PE
Government of India/ AT WP

Ministry of Envivonment, Forests & Climate Change/ TaRR6T, 727 MR Siorarg wiads dimerd

* (Project Elephant Division/greft uRiaer warm

sdeiokdoh g

Indira Paryavaran Bhawan, -

6" Floor, Vayu Wing,

Sor Bagh Road, Aliganj,

New Delhi- 110003

Dated: 27" July, 2622

OFFICE DUM

Sub: Re-Constitution of the Central Preject Elephant Monitoring Commitice
(CPEMC) for monitoring and implementation of directions/instructions/
guidelines of the Ministry and Courf’s direction related 40 conservation and

protection of clephants-regarding

In supersession of this Ministry'’s Office Memorandum No. 6-3/2018 -PE dated 28%
December, 2018, the Central Project Elephant Monitoring Committee (CPEMC) s

reconstituted as nader:

I Additional Director General of Forests (Project Tiger) 1 BEx-Officio, Chairman

2 Director, Wildlife Institute of India + Ex-Officio, Member

3 Inspector General of Forests {Wildlife) : Ex-QOfficio, Member

4  PCCF(WL) of two range states {On rotation basis), PCCFs  : Member
of Assam and Kerala

5 Shri Surendra Kuwmar, IFS (Retd.) Ex PCCF (WL}, Kerala 1 Member

& Dr. Digvijay Singh Khat, TFS (Retd.} Ex PCCF & HoFF, : Member
Uttarakhiand.

7 Shri. Kishore Kumar Bisen, i{FS (Retd) Ex ©CCF : Member
Chhattisgargh,

8  Shri. Ranjan Kumar Das, [F5S (Retd.) Ex CCF Assam. : Member

9  Dr. P Pramed, Senior Principal Scientist, SACON, . Member

10 Shri. Vivek Menon, Executive Briracior, WTI, : Member

11 Dr. Anamitra Anurag, WWF -India, West Bengal : Member

121GV & Director, Project Elephant

2. The Committee shall have the foltowing Terins of Reference:

: Ex-Officio, Member

Secretary

i. Regular monitoting of various directions/instructions/guidelines issued by the
Ministry and directions from the Courts regarding conservation and protection of
Indian elephants withint the couniry including implementation of the measures taken

to avoid the violence against the elephanis,

il. - The field visits io the states for examination of emergent human velepham cenflict
situation on the advice of the Governiment of India and to submit the repett 1o the

Government of Indi/Steering Committee of Project Elephant.

-1-
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iti.  To review in general human - elephant conflict sttuation in the country and suggest
the measures to deal with conflicty effectively.

iv.  Monitoring the implementation of the works under “Project Elephant” component of
Centrally Sponsored scheme, Integrated Development of Wildlife ITabitas™ (IDWEH)
as and when advised by the MoEF&CC/Stecring Commiltes

v.  Any other work assigned by (he Ministry related to elephant conservation.

3. The Committee shall have the following other Terms and Conditions:

i,  The Conuniitee shall meet at icast lwice in a year. In addition to this mecting,
Committee can hold any meetings or organize visi to HEC area on advice of the
Ministry.

ii. The Commiuce will be at Hberty to constitute a sub-committee out of its members for
emergent visits o HEC areas to deanl with emergent HEC situation,

iti.  Terms of members other than ex-officio members shall be two years and cxtendable
by one year,

iv.  The TA/MDA and sitting fecs (Rs.4000/- per member) to Non-Official Members are to
be paid by the Ministry through RTGS afier submission of oviginal bills of Airlines,
Taxi etc. As per the Goverament of Endia [nstructions non offictal menibers will, have
book ihe ticket thorough Government approved agents.

g\;w,\gj —
(Dr. K. MuthanjizhSelvan)
Scientist ‘D’ (Project Elephant)
Email id: kmselvan@gov.in
Telephone No, 01 1-24695067

Distribution:
L. All the members of the Committee.
2. The Principal Chicf Conservator of Forests & Chief Wildlile Wardens, All Elephant
Range States/UTs,

Copy Lo
«  PS to Hou’be Minister, EF&CC.
« PS w Hon be MoS, EF&CC.,
o PPS o Secretary, MoEF&CC,
o PPS to DGF&SS, MoEF&CC.
s PPS to Addl. DGF (WL), MoEF&CC.
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Annexure-R8

Population of wild elephants as reported by States

439

REGION STATE ELEPHANT POPULATION
North-East Arunachal Pradesh 1614
Agsam 5719
Meghalaya 1754
Tripura 102*
Nagaland 446*
West Bengal (North Region) 488
Manipur 9
Mizoram 7
Total for North-East 10,139
East Central Odisha 1976
Region Jharkhand 679
Chhaitisgarh 247
Bihar 25
Madhya Pradesh 7
West Bengal (South Region) 194
“Total for East Central Region 3128
North West Region | Uttarakhand 1839
Uttar Pradesh 232
Haryana 7
Himachal Pradesh 7
Total for North West Region 2085
South Region Karnataka 6049
Kerala 5706*
Maharashira 6
Andhra Pradesh 65
Andaman & Nicobar Islands 25%
Tamil Nadu 2761
Total for South Region 14612
GRAND TOTAL 29964

# The total census figures for West Bengal is 682 (North Bengal (488) + South Bengal(194)).
* Results are based on indirect (dung) count method as direct counts could not be carried out
as informed by State& UTs like Kerala, Nagaland, Tripura and A&N Islands.
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N THE courT of... Maddsnal. .. 6} ............. T H{M,Pmﬁldw M J Newo Qelho

suit/Appeai No. ... 2. Az M- 12D ,, 2014 JURISDICTION OF 201

lnre:-
e Koadhmine,  Kokald Plaintiff(s) or Petitioner(s)

Appellant{s} Complainant(s)

VERSUS
o Y,
Umm O’PLW % Ot - Defendant s}/ Respandent(s) / Accused Know all to whom

these Present shall come that j/fwe

rhe sbovenamed SHARAR . AANED ¢ AV ). D= §bde. LI E

~t

Nﬁwmedgm%YNw‘PWo hereby appoint

{herein after called the advocate/s) to be my / our Advocate in the above — noted case authorize him:-

To act, appear and plead in the above-noted case in this court or in any other court in which the same
wim oo n may be tried or heard and also in the appellate court including High Court subject to payment of fees separately
far each court by mefus.

To sign file, verify and present pleadings, appeals cross-objection or petitions for executions review,

0 5 revision, withdrawal, compromise or ather petitions or affidavits or other documents as may be deemed necessary
. 5 g or proper for the prosecution of the said case in all its stages subjects to payment of fees for each stage.
P, ==
; ;}: § ? i To file and take back documents, to admit andfor deny the documents of opposite party. |
- f 1
=07 . ; , i
: 82 ¢ [ To withdraw or compramise the said ¢ase or submit to arbitration any differences of disputes ‘
2 é a that may arise touching or in any manner relating to the said case. g ‘
o e
% N To take execution proceedings on paying separate fee. :

To deposit, draw and receive money, cheques, cash and grant receipts hereof and to do all
other acts and things which may be necessary to be done for the progress and in the course of the
prosecution on the said case.

T

T

To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and
authority hereby conferred upon the Advocate whenever hie may think fit to do so and to sign the
power of attorney on our behalf.

And |/we undersigned to hereby agree to ratify and confirm all acts done by the Advocate or
his substitute in the matter as my/our own acts, as if done by me/us to all intents and purpose.

And 1/we undertake that I/We or my/our duly authorized agent would appear in court on all
hearings and will inform the Advacate for appearance when the case is called.

And |/We undersigned do hereby agree not to hold the advocate or his substitute responsible for the
result of the said case. The adjournment costs whenever ordered by the court shall be of the Advocate which he
shall receive and retain for himself.

And [fwe undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/fus
to be paid to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said case
until the same is paid up. The fee settle is only for the above case and above Court. |/We hereby agree that once
the fee is paid, 1 /We will not be entitled for the refund of the same in any case whatsoever and if the case
prolongs for more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHERE OF i/We do hereunto set my/four hand to these presents the contents of which have
been understood by mefus on this @,?‘{j‘.?,/nay on,,gﬁ.,l{ Accepted subject to the terms of

the fees. ’
Advocate g . A I\ 7’ Client Client

! + | Identify the Signature/Thumb Impression of Below Mentioned Person,

0 P‘ 404’?'/’2100 ?‘ ; signed in My Presencet&rhe dip, oI |AR)

Dr. RAJENDRA KUMAR)
s @’ /Scientist 'C
qataer, 74 U4 Sty gl s
Mio Environment Forest and Chmate Change
T AT fa==n

.

Govt., of India, New Delhi
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. Gove%S@ India M
Ministry of Environment, Forest and Climate Change

Legal Monitori ell

Date: 13/09/2024

Subject: Panel 1
Ref.:- Request from division on mail dated 12/09/2024

Respected Sir,
Shri Shariq Ahmed (9654887684 & shariqcounsel12005@gmail.com)

You are engaged to appear and conduct the case mentioned below for all purposes on behalf of this
Ministry till the disposal of the case or expiry of your term of engagement or until further ordets,
whichever is earlier.

2. Details of the_ case are as follows:-

Court: NGT (PB), New Delhi
Case No.: O.A. No. 19/2014 (MA No. 216/2015, MA No. 1027!2015)

Tide of the Case: Dr. Kashmira Kakati Vs. UOI & Ors
Concerned Division of the Ministry: Project Elephant

- Name and contact of the Divisional Head: IGF (RKP) & 011-20819352
Email ID: ramesh.pandey@nic.in
Name and contact of the dealing Associate (Lega.'l) Mz. PushpendraTomar
Ph. No.8234965550
Email ID: pushpendra.tomar@govcontractor.in

Next Date of hearing:
‘3. This is subiject to the followi itions:-

i.  The engagement is govemned by O.M. No. 17(21)/2020-PL/NGT Dated 22.08.2022,
02.03.2023 and O.M. No. 17(21)/2017-PL/NGT on dated 01.12.2017, 07/02/2019 and
04/05/2020, Pohcy and Law Division, Ministry of Environment, Forest and Climate Change,
Indira Paryavaran Bhawan, New Delhi read with relevant circulars/instruct tons issued by
this Ministry from time to time.

ii. In case you are unable to attend the case for some reason, sufficient advance intimation

. should be given to the concerned Division.
iii. To return the brief on expiry of your term/disposal of the case to the Ministry of
Environment, Forest and Climate Change, or till further ordexs.
iv.  To intimate the Ministry the progress of the case regularly including obtaining and forwarding
" certified copy of the Order/Judgement to the concerned Division whenever necessary.
v. To appear on behalf of this Ministry in person, and not through a junior counsel in the

matters marked to you. X~
vi,  The engagement is acknowledged. 25/
(Legal Monitoring Cell)

MoEF&CC, New Delhi
'ﬁ:ﬂﬁ W/Smna = BIVL,

TR (R
Senior Ccnst.etx—n(nt r_e:g)a

w1 wEay ftwi wwe

Mfo Enwronment Forest 2nd Climate Change
LTy, T fEwen

Gove. of India, Now Delnl
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09:54 N\ al 4G
& 2 Reply MOoEFCC in OA 1... \/

#VN From: Advocate Sharig Ahmed
To: Sanjay Upadhyay
sanjay@eldfindia.com
sridhar potaraju > Neeraj Gupta
sridhar@sreeran.com
rajnishprasadadvocate@gmail.com
avijitroy.aor@gmail.com
Consultant Judicial-NGT
Today at 01:19

Reply MoEFCC in OA 19 of 2014

Please find enclosed herewith the reply of
Union of India (Ministry of Environment,
Forest & Climate Change) in OA 19 of 2014
l.e. Dr Kashmira Kakati v Union of India &
Others.

Best Regards

Shariq Ahmed

Advocate

D-864, LGF, New Friends Colony
New Delhi- 110025
+91-9654887684
011-46066220

% Replv MoEFCC in OA 19 of 2014.pdf
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